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Clock.

[Mr. SPEARER in the Chair]
OBITUARY REFERENCES

MR. SPEAKER: Hon. Members, as
we meel today after an interval of
two months, it is my very unpleasant
duty to inform the House of the sad
demise of two of our sitting Mernbers.
namely, Shrimati Jyotsna Chanda and
Shri Dharamrao Sharanappa Afzal.
purkar, and seven other colleagues, for-
mer Members, namely, Shri Anand
Chandra Joshi, Pandit Shiv Churaa
Lal, Syed Nazir Hussain Samnani,
Shrj Krishna Kant Vyas, Shri Vadde-
palli Kashiram, Shri T. H, Sonavane
and Diwan Chaman Lall.

Shrimati Jyotsna Chanda was elect-
ed to thijs House from Cachar consti-
tuency of Assam. She had also been
a Member of Third and Fourth Lok
Sabha during the years 1962—70.
Earlier, she was a Member of the
Assam Legislative Assembly during
Lhe years 1957—861. So noble, unassum-
ing and soft-spoken, she was very
regular in attending the House and
made effective contributions whenever
she spoke. A noted social worker,
she was connected with a nuwmber of
educationa] institutions. During her
11-year-term she served on a number

of Committees, viz.,, Committee on
Petitions, Committee on Private
Members' Bills and Resolutions,

Estimates Committee and some Select
Committees on Bills. She djed at
New Delhj on the 16th September,
1873, at the age of 80.

Shri Dharamrap Sharanappa Afzal-

2

purkar was clected to this House from
Gulbarga Constituency of Karnataka.
A young man with pleasing persona-
lity and amiable nature, he was liked
by one and all. A leading layer and a
popular figure in his State he had en-
deared himself to the people by his
helpful attitude and zeal for service.
He took keen interest in welfare
activities, particularly in the field of
education cooperation and agriculture.
He wag an active Member and used
to take keen interest in the proveed-
ings of the House and of the Public
Accounts Cominittee of which he was
a Member. He passed away at Bombay
on the 10th October, 1973, at the
young age of 49,

Shri Anand Chandra Joshi was a
Member of the First, Second and Third
Lok Sabha from Madhya Pradesh
during the years 1956—67. He was
Parliamentary Secretary to the
Minister of Information and Broad-
casting during the years 1958—62. A
very amiable person and a prominent
lawyer, he was an active Parliament-
arian. He passed away at Rewa on .
the Tth-September, 1973, at the age of
65,

Pandit Shiv Charan Lal was &
Member of Provisional Parliament
during the yearg 1950-—52. A legal
practitioner, he took active part in the
freedom struggle ang suffered im-
prisonment four times. He passed
away on the 16th September, 1873,
at the age of 78.

Syed Nazir Hussain Samnani Wwas

a Member of Third Lok Sabha during

the years 1962—87. He was alsc a

Member of Jammu & Kashmir Lcgis-

lative Council during the years 1957—

62 and was re-elected in 1969. He

took part in the freedom struggle

* since his school days. Starting his
career ag a journalist, he was connect-
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ed with a number of sccial, cullural
and educational institulions and
certain trade union organisations. He
was taken ill in the Legisiative Coun-
cil and passed away oa the 17th
September, 1873 at the age of 55,

Shri Krishna Kant Vyas was a
Member of the Provisivnal Parlia-
ment during the years 1950 to 1952.
Later, he was a Memper of Rajya
Sabha during the years 1952 to 1936.
A noted journalist, he was a populax
figure inj social organisations of
Indore. He passed away at Indore
on the 20th October, 1973 at the age
of 63,

Shri Vaddepalli Kashiram was =
Member of Second Lok Sabha from
Nalgonda Constituency of Andhra
Pradesh during the years 1960—62.
Later he was elected to the Andhra
Pradesh Legislative Assembly and was
a sitting Member there. He passed
away suddenly at Hyderabad on the
21st October, 1973 at the age of 55. In
his death the Scheduled Castes have
lost a true leader and a friend.

Shri T. H. Sonavane was a Member
of the Second Lok Sabha, Third and
Fourth Lok Sabha during the years
1857 to 1870. Earlier he was also a
Member of the Provisional Parlia-
ment during the years 1050—52, In
1571 he was elected to the Maharash-
tra Legislative Assembly. Coming
from the backward strata of our
society, he was a leading lawyer, a
champion of the dowr-trodden and
an active parliamentarian. He used
to make useful contributions in the
proceedings of the House and the
Committees of the House on which
he was represented. He passed away
at Bombay on the 10th November,
1973 at the age of 63.

Diwan Chaman Lail who passed
away yesterday, was a Member of the
Central Legislative Assembly during
the years 1928 to 1030 and 1045—47
and of the Constituent Assembly dur-
ing the years 1947-48, He was also
& Member of the Punjab Legislative
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Assembly during the years 1836 to
1945 and of Rajya Sabha during the
years 1952 to 1068. A noted parlia-
mentarian, leading advocate and re-
nowned trade unionist, he was gne of
the founder Members of the Swaraj
Party in the Central Legislature.
A number of times he participated in
the freedom struggle and suffered im-
prisonment. He was a Member of a
number of Parlinmentary Delegations
visiting abroad and was India’s Am-
bassador to Turkey in 1948-49. As a
Member of Rajya Sabha, he was also
a Member of the Public Accounts
Committee during the years 1854 to
1956, He passed away at New Delhi
on the 11th November, 1973 at the
age of 81.

The House is also aware of tihe
sudden and untimely demise of Shri
Barkatullah Khan, Chief Minister of
Rajastsan on the 11th October, 1973.
it was a shock for the whole coun-
try. An outstanding patriot and a
freedom fighter, he symbolised the
composite culture of Indla and repre-
gented a gereration of dedicated
social workers for whom secularism
was an article of faith. He actively
participated in the State People's
movement and became a Minister in
the popular Government of the erst-
while Jodhpur State, In 1852 he was
elected to Rajya Sabha. In 1857 he
was elected to the Rajasthan Assem-
bly and continued to be its Member
ever since, He served as Deputy
Minister and Minister in the Rajas-
than Government since 1860 and held
different portfolios with distinction.
In July, 1971 he became the Chief
Minister of the State. His elevation
as the Chief Minister of Rajasthan
was a just recognition of his ability
and immense popularity among all
sections of the people in the State,
Throughout his political career, he
had set a very high example of patrio-
tism and selfless service and devo-
tion to duty.

We deeply mourn the loss of all
these friends and I am sure the House
will join me in conveying our condo-
lences to the bereaved families.
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS AND MINISTER
OF SPACE (SHRIMATI INDIRA
GANDHI): Mr. Speaker, 8Sir, this
inter-session period has been a sad
one for us and once again it becomes
our melancholy duly to pay tribute to
colleagues whom we have lost during
this period. . They include veterans
and those who had a future ahead of
them,

Shri Barkatullah Khan was a dis-
tinguished son of our motherland.
His sudden and untimely death has
left a void in' gur national life, He
died at his post of duty as Chief
Minister of Rajasthan and we feel his
loss intensely. He was a brave and
dedicated soldier ip our fight for in-
dependence and for a new society.
He was a staunch nationalist, a fine
representative of the composite cul-
ture of India, a person of wide and
progressive vision and an administra-
tor who served the people with
single-minded earnestness, His tenure
of office was remarkable for the
manner in which he achieved unity
arid cooperation amongst all sections
at a most critical time. Special tri-
bute should be paid to the indefatiga-
ble work which he did, risking his
health and his life, for the relief of
the victims of drought in' his State.
His simplicity in and out of office be-
came a byword in Rajastham:

Our sympathy and condolences to
Begum Barkatullah and to Shri
Barkatullah’s mother and sister, to
other members of his family and
numerous friends and to the people
of Rajasthan who have lost a wise
leader,

It is with great sorrow that we
learnt of Diwan Chaman Lall's death
yesterday. His was a manysided
personality and he was a pioneer in
a largde number of fields—politics,
journalism, trade union work. He
heeame a Member of the Central
Assembly half a century ago and had
a distinguished record of work in the

Constituent Assembly and in the
Rajya Sabha, He enlivened debates
through his elogquence and his ex-
perience, He was fastidious in hijs
tastes but generous in his friendships
and in the time and energy he devot-
ed in public causes. We shall miss-

this stalwart of an earlier genera-
tion.
I had known Shrimati Jyotsna

Chanda for many years and had
come to have great affection fer her.
She was g symbol of Indian women's
capacity to devote themselves to
larger causes. She belonged to a
family of distinguished social
workers and had spent her life-time
in social services. She was deply
interested in the progress of Assam
and in women's education. Parlia-
ment will miss a person of dedication
who commanded wide respect.

Shri Dharamrao Afzalpurkar was
still, in his forties when he died so
suddenly, The news come &as a
shock. He devoted his energies to
the uplift of the condition of the
rural people in his native Gulbarga
district, where he looked after many
educational and cooperative institu-
tions. His earnesinegs and unassum-
ing amiability earned him a large
circle of friends in Parliament. He
was a person of deep gincerity and
capacity for work,

Shri A. C. Joshi spent fifteen years
in Parliament representing Madhya
Pradesh. He earned respect for his

work as a legislator and Parlia-
mentary Secretary,
A veteran from the Provisional

Parliament whose death we mourn
today is Shri Krishna Kant Vyas,
who did much to awaken and con-
solidate political consciousnesg in
Indore ang who Was a prominent
leader of the Praja Mandal.

Another dynamic national worker
from a former princely State was
Syed Nazir Hussain Samnani, who
¢erved the Jammu and Kashmir
National Conference with great zeal.
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He was a journalist, a trade
unionist, a co-operator and a tireless
fighter for national integration,

Pandit Shiv Charan Lal was one of
the - early satyegrahis of Uttar
Pradesh. He was imprisoned in
every one of the successive waves of
civil disobedience. Like most
pioneers of the nationalist move-
ment, he took deep interest in con-
structive work and village uplift,

Shri Vaddepalli Kashiram who
was a Member of the Second Lok
Sabha from Andhra Pradesh devoted
hig life to the service of the backward
classes.

Shri T. H. Sonavane was a fami-
liar figure to us all; a Member of this
House for three terms, he had also
served as Member of the Provisio-
nal Parliament. He was in the
forefront of politics and social work
in Maharashira. Many organisations
of Harijans and backward (classes
benefited from his dedicated labour
and leadership. His contribution to
parliamentary Committees was
marked by study, grasp and earnest-

ness. His death is a loss to our
party and to the State of
Maharashtra,

We deeply mourn the passing away
of all these former colleagues and
offer our sincere sympathy and con-
dolences to the members of their
families.

SHRI DASARATHA DEB (Tripura
East): Mr. Speaker, Sir, on behalf
of my party and on my own behalf, 1
fully associate with the sentiments
expressed by you and the Prime
Minister at the gsad demise of
Shrimati Jyotsna  Chanda, Shri
Dharamrao Sharanappa Afzalpurkar,
8ri Anand Chandra Joshi, Pandit
Shiv Charan Lal, Syed Nazir
Hussain Samnani, Shri Krishnag Kant
Vyas, Shri Vaddepalli [Kashiram,
Shri Diwan Chaman Lal and Shri
Barkatullah Khan, and I request you
to convey our condolences to the
bereaved familles,
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SHR1I SEZHIYAN (Kumbako-
nam): Sir, it is a sad note that we
begin this session of the Lok Sabhsa
with obituary references to as many as
9 persons. Many of them have been
with us and we shall miss them in the
House and outside also, I associate
myself and my party with the genti-
ments expressed by you, by the Leader
of the House and other colleagues here,
and I renest you to convey our deep
coendolentes  to the bereaved
families.
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SHRI PILOO MODY (Godhra):
Sir, I and my party would like to
associate ourselves with the senti-
ments expressed by you, by the Lea-
der of the House and my colleagues
here.

I certainly do not want to repeat
what has brlen said so far, because we
are in total agreement with every-
thing that was said except for one
little anecdote which I like to give
because it happened quits| recently
with Shri Barkatullah Khan. I must
admit that I never knew or met Shri
Barkatullah Khan. When I had gone
to Jaipur, my wife and I had reserv-
ed a coupe to return to Delhi on a
particular night. But a couple of
hours before the departure of our
train, we were informsd that the
coupe was no longer reserved
for us but that both of us
had been allotted an upper berth,
an upper berth compartment. I
was further told that the Chief Min-
ister was travelling by the same train.
So, 1 asked somebody to ring up the
Secretary of the Chief Minister and
to tell him “Kindly inform the Chietf
Minister that Mr. and Mrsa. Piloo Mody
were travelling to Delhi tonight by
this train and fiad reserved a coupe
for the purpose, and now they find
that they no longer have the coupe.
Kindly convey this information to the
Chief Minister.” I was very happy to
note that within five minutes Shri
Barkatullah Khan was on the tele-
phone and he said that he was very
sorry he did not know I was in Jai-
pur, that he belleved that he was
responsible for causing us inconveni-
ence, and that he would be very
happy if 1 would have my coupe back

‘ again and he would drive to Delhi
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that night. 1 was very touched; I
thanked him profusely. I really felt
if many more of our colleagues were
to follow the same example this would
be a happler place to live in

I have always cherished the desire
to run to him and meet him so that I
could personally convey my sincere
thanks and gratitude to himr for the
civility that he had shown. But I
deerly regret that I was to be denied

that opportunity.

I hope, Sir, that you will convey to
his family, and the families of all the

others, our deepest sorrow. May their
gsouls rest in peace.
SHRI SAMAR GUHA (Contai):

Sir, almost cverytime when we start
our business in this house we are re-
minded of the eternal proverb that in
the midst of life we are in death. I
do not know if this proverb has any
lesson for us in developing a sense of
humility in our overreaching aspira-
tion for political things. If that has
been so, perhaps the nature of politics
in our country would have been a bit
different. I associate our deep sense
of sorrow and sympathy with the
sentiments that you have expressed
for the departed souls and also your
words of appreciation for their con-
tribution to our national life. I re-
member Shrimati Jyotsna Chanda
whom I had the opportunity of know-
ing for long. She was so affectionate
in her nature and every one of us
used to call her as Didiji; we used to
say so to the Prime Minister. She
came from a distinguished family
whose contribution to the mnational
struggle is well-known, I do not
know how the Chair will appreciate
my %entiment, but I fee] that it was
unique in her life. She was a devotee
of Shri Ramakrishna and when she
went to offer her pranams at the
Ramakrishna Ashram, she fell there
and died. This is something of a
unique fulfilment of the aspirations
of a real devotee,

. GANDHY):

About Diwan Chamanlel, his name
was known to us from our younger
days. He was during the freedom
struggle known as a moderate leader
but, for the depth of his knowledge
and spirit of patriotism he was hon-
oured by all of us though we were in
the flery revolutionary group. I do
not want to add more about our
friends who were our colleagues here
and those who contributed to our
freedom struggle and to the develop-
ment of parliamentary conventions
and also the history of our country.
On behalf of my party I express
similar sentiments that had been ex-
pressed by you, the Prime Minister
and other colleagues in this House
and I request you to convey our
sorrow and bereavement to the mem-
bers of the bereaved family.

SHRI K. MANOHARAN (Madras
North): On behalf of Anna DMK,
[ request you to convey our heartfelt
condolences to the bereaved families
of the departed souls.

SHRIMATI M. GODFREY (Nomi-
nated-Anglo Indians): On behalf of
our party I join in the sentiments ex-
pressed by you and the Leader of the
House and other colleagues on the sad
demise of our friends who used to
sit with us a few months ago. In par-
ticular I should like to express my
heartfelt condolences at the passing
away of Mrs. Chanda who was near
and dear to me. I request you to
ronvey our condolences to the bereav-
ed families.

MR. SPEAKER: The House will
now stand in silence for a short while
to express its sorrow.

The Members then stood in silence
for a short while.

INTRODUCTION OF NEW MINISTER

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS AND MINISTER
OF SPACE (SHRIMATI INDIRA
I have preat pleasure in
introducing {0 you, and through you

14
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to the House, my new colleague,
Pandit Kamlapathi Tripathi.

CONGRATULATIONS TO SPEAKER
AND SECRETARY OF LOK SABHA

THE PRIME MINISTER,
MINISTER OF ATOMIC ENERGY,
MINISTER OF ELECTRONICS AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDHI) : Sir, before you
proceed with the business of the
House, 1 have another pleasant task
to perform—one which has been en-
trusted to me by the entire House,
all parties. It is to warmly congratu-
late our Speaker, Dr, Dhillon on his
election as President of the World
Inter-Parliamentary Union. The
Inter-Parliamentary Union is an
international parliamentary organisa-
tion whose aim is to promote
personal contracts between Members
of all Parliaments and tp unite them
in common action to secure and
maintein the full participation of
their respective countries in the firm
establishment and development of
representative institutions and in
the advancement of the work of in-
ternational peace and cooperation.
The homour is a richly deserved one.
It is in recognition of Dr. Dhillon’s
personal qualities and of his hard
and consientious work for the
Council. Dr. Dhillon has guided the
deliberations of this House with
dignity and good humour. We are
conscious of the honour to our
country and to this Parliament.

I should also like to take this
opportunity to warmly congratulate
Shri S. L. Shakdher o©n his unani-
mous election as President of the
Association of Secretaries-General of
the Parliaments of the world for a
three-year term. The objective of
the Association ig to carry out studies
goncerning' parliamentary law,
practice and  procedure ‘and to
propose measures for improving the
methods of work of the various
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parliaments of the world and for
cnsuring collaboration between their
services. Shri Shakhder’s election is
a tribute to India and to the work
which he has been doing for the
Association over the last two
decades. All of us here are aware
of his knowledge and his deep in-

terest in parliamentary procedures,
on which he is a recognised
authority.

SHRI K. MANOHARAN
North)

(Madras
Congratulations, Sir,

SHRI PILOO MODY (Godhra) :

Congratulations to you ang Mr.
Shakdher.
MR. SPEAKER : Madam Prime

Minister and Hon. Members, I am
greatly touched by the very magna-
nimous and generous observations
made by the Prime Minister on her
own behalf and of you all As
a matter of fact, it is not an indivi-
dual honour for me alone. It is an
honour because 1 represent your
House and it is an honour because
our House represents the largest
democracy in the world and a great
country.

I would like to join the Prime
Minjster in  congratulating  Mr,
Shakdher for the very well deserved
honour that he has achieved, having
been elected the President of the
Association of Secretaries-General of
Parliaments. It is a still greater
honour because we call him Secretary
and he is the President of the Asso-
ciation of Secretdries-General of
Parliaments. I have consulted the
Prime Minister that we must also
designate him Secretary-General.

I avail of this opportunity to
convey my thanks on your behalf to
the many countries which had
sponsored my name, In the last 83
years, rather 84 years, of the exis-
tence of this Inter-Parliamentary
Council and Union, this is the first
time that it has gone out of Europe
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for an Asian. We are indeed very
proud as a nation that the great
dream' of Lord Stansgate (late Mr.
Wedgewood Benn)that some day
this Council should acquire uni-
versality has come true and such a

change has happened.

1 avail myeslf of this opportunity
also to convey our thanks to our
friends who nominated me and many
other friends who have helped us in
this election, You know, the nomi-
nations go well in advance. I learnt
at a later stage that the first
sponsors were New Zealand,
Bulghria, Yugoslavia, Hungary,
Ethiopia and our distinguished
neighbours Nepal and Bangla Desh.
If you will allow me, on behalf of
you all and our Group of the Inter-
Parliamentary Union, I will convey
our deep gratitude to them.

SHRI PILOO MODY: If your
election had been in India, it would
have been unanimous,

Mr, SPEAKER : Well, next time
we shall hold it in India if that is so.

I assure you on behalf of our
Group that I will do my best to keep
‘up the great name of this organisa-
tion and also work with honesty
and integrity for the aims and ob-
jects which it stands for. Its
alms are very high—to discuss
amongst parliamentarians of all par-
ties from various countries solutions
to many problems which perhaps
sometimes defy solution in the
United Nations, which can be solved
when the Parliamentarians of the
world come together. This organisa-
tion stands for peace, adjustment
and closer understanding amongst
themselves, I do hope that with your
co-operation and the co-operation of
our distinguished Prime Minister we
will be able to set up high standards.

I am extermely grateful to you
also on behalf of our Secretary-
General, He had the great honour of
being elected to the International
Committee for Parliamentary Docu-

mentation (CIDP) last year, Only
five members are elected and he was
one of them. He achieved it by un-
animous election but I had to go
through the mill which is our lot
sometimes.

ORAL ANSWERS TO QUESTIONS
Self-Rellance in ship-building

*1. SHRI C, JANARDHANAN:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government have
taken a decision to attain self-reliance
in_ship-building;

(b) if so, the broad outlines of the
schemes; and

(¢) when those are likely to be
executed?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIFPING AND
TRANSPORT (SHRI M. B. RANA):

(a) to (c). The objective is to at-
tain a large measure of self-reliance
in ship-building by the end of the
Sixth Plan. The tentative program-
me of ship-building in the Fifth
Plan envisages expansion of the
Shipyard at Visakhapatnam and also
of the Shipyard which is at present
under construction at Cochin. In addi-
tion it is proposed to take up constru-
tion of two new shipyards.

SHRI C. JANARDHANAN: The
answer given by the hon. Minister
is very vague and general. I would
like to know from him, what is our
requirement in this country; what is
going to be our target for the coming
Five-Year Plar; what is the amount
going to be invested in the Plan and
what are the steps that they are
going to take to get technological and
know-how for ship-bulding from
different countries of the world.

THE MINISTER OF COMMUNI-
CATIONS AND TOURISM AND

CIVIL AVIATION (SHRI RAJ
BAHADUR): With your permission,
Sir.... :
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SOME HON. MEMBERS rose —
(Interruptions).

MR, SPEAKER: 1 very much hope,
when he has taken an oath, when he
has been introduced to the House
today, we will give him a little time
to acquaint himself....

SHRI SEZHIYAN: You are pelting
a very bad precedent. If he cannot
give an answer, the Minister of State
can give an answer,

SHRI SHYAMNANDAN MISHRA:
Can you extend the same privilege to
an hon. Members? (Interruptions)

SHRI ' PILOO MODY: Has the
Minister taken an oath here—] do not
mean before the President—in the
House?

MR. SPEAKER: The Minister would
not have been introduced to the House

unless he has taken an oath. (Inter-
ruptions)
SHRI M. B, RANA: Our tonnage

at the end of the Fifth Plan has been
assessed at 9.7 m. G.R.T. by the In-
dian Instilute of Foreign Trade
and 108 m, GRT by us. Our annual
increase would thus come to 1.14 m.
GRT or 1.21 m, GRT. As regards the
two shipyards which are to be built,
the Techno-Economic Committee
appointed by the Ministry is going
into the location of two new ship-
yards. The report will be out very
soon. As soon as the report ig out, it
will be decided where the shipyards
will be located. In the meantime,
these twp shipyards which are to be
built by the end of the Sixth Plan will
have to be of a particular strength
and, according to the world demand,
we are aiming at making ships of
about 50,000 GRT each which may go
up to even one lakh tonnes.

SHRI C. JANARDHANAN: Lack
of perspective and indeclsion of the
Government are reflected in the
Cochin Ship-Building Yard. It bhas
already taken 20 years and even now
only civil works have been done
there. Last year, the hon. Minister
told the House that the first ship
would come out of the Cochin Ship-
Building Yard in 1974, Now Adm,

Krishnan of the Cochin Ship-
Building Yard has made a statement
that the keel of the first ship will be
laid only in 1974, I would like to
know from the hon. Minister the
progress achieved 8o far in the
Cochin Ship-Building Yard and
‘when will the first ship come out of
the Cochin Ship-Building Yard. Can
he give me a concrete answer to this?
Will he honour the commitment that
he made to this house?

SHRI M, B. RANA: The keel has
to be laid in 1974. The ship will be
completed. ...

SHRI G. VISWANATHAN: Let us
postpone this Question.
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MR. SPEAKER: The Minister is
new to this House, Normally,
whether it is a Minister or a Member,
it takes some time to acclimatize one-
self,
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SHRI KAMLAPATI TRIPATHI:
Why should it be postponed? If the
question is repeated, I will be able
to answer.

MR. SPEAKER: I am not post-
poning this Question because the
Minister says that he will be able to
answer if the question is repeated.
Mr, Janardhanan may please repeat
his question,
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SHRI C. JANARDHANAN: With
regard to the Cochin Shipyard, the
construction was taken up in 1950 and
it is more than 20 years now. A lot
of discussior. had taken place in this
House about that. But, now the posi-
tion is that nothing has been done and
only certain civil works had been

done, It is reported in the rapers
that some technical agreements had
been signed recently. 'The Minister

has said that the first ship from the
shipyard will be out in 1974, but the
person in charge of the shipyard,
Adm, Krishnan says that the keel of
the first ship will be laid in 1974. I
would like to know the progress of
the work done so far and the reasons
for the delay in the work and as to
when we can expect the first ship
from the shipyard.

SHRI KAMLAPATI TRIPATHI:
In Cochin the kee] for the first ship
will be laid in September 1974 and it
will take 30 months to build the ship,

SHRI C. JANARDHANAN: The
other part of my question with re-
gard to the reasons for the delay has
not been answered.

SHRI VAYALAR RAVI: The com-
pletion of the Cochin Shipyard and.
construction of ships depend upon
better labour relations....
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MR. SPEAKER: The question does
not relate to Cochin, It is ; general
question,

SHRI VAYALAR RAVI: Ship
construction means better labour
relations and better management and
all this, unforturiately, has been
lacking in the Cochin Shipyard. Con-
sidering this fact, will the Govern-
ment consider improving the situ-
ation?

MR. SPEAKER: This is a general
question.

SHRI KAMLAPATI TRIPATHI:
My information is that the work is
going ori very well, There is nothing
lacking in it and the first ship will
be ready in 30 months after 1974.

SHRI JAGANNATHRAO JOSHI:
30 months after 1874 means what?

SHRI G. VISWANATHAN: The
country is paying through its nose
to the foreign companies because of
the shortage of ships in our country.
The Minister says that we will be-
come self-reliant only in 1980. I
want to know from the hon. Minister
as to what arrangements the Govern-
ment are making to get more ships
for the Indian companies and the
Shipping Corporation and whether
the Indian companies will get some
concessions from the MRTP Act and
as to how you are going to find the
necessary foreign exchange to pur-
chase more ships.

SHRI KAMLAPATI TRIPATHI:
The construction of the new shipyard
will take five to six years and that
is why we think that by the end of
the Sixth Plan we shall be able to
achleve self-reliance a%out shipping.

SHRI G, VISWANATHAN: You
have not answered my question. Till
1990, how are we going to get shipa?
What about foreign exchange and
other difficulties? There are restric-
tions under the MRTP Act,
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SHRI G. VISV_VANATHAN: He did
not reply.
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SHRI KAMLAPATI
What is his question?

TRIPATHI:

MR. SPEAKER: His question was:
Till 1890 how will the construction of
the ships be completed? What are
the arrangements which are made
about foreign exchange and other
resources? This is what he asked.

SHRI KAMLAPATI TRIPATHI:
There is going to be collaboration of
a British Company. So far as
Cochin Shipyard is concerned, the
agreement has already been signed.
Orders are placed and we import
ships from different countries; that
is how we make up for the short-
fall. (Interruption)

MR. SPEAKER: The ship is out of
the storm now, Now, Calling At-
tention, Shri Lakkappa.
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WRITTEN ANSWERS TO
QUESTIONS

Prices of Rationed articles of Food

*2, SHRI SHASHI BHUSHAN:

SHRI HUKAM CHAND
KACHWAIL

Will the Minister of AGRICUL-
TURE be pleased to state: -

(a) whether the prices of rationed
articles of food have been inereased
in various parts of the country during
the last one year;

(b) the extent of the rise and the
justification thereof; and

(c) the steps proposed to be taken
to lower the prices?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) to (c). The increase in procure-
ment prices recently announced and
the rise in the cost of imposed
foodgrains have necessitated an up-
ward revision in the issue prices
this year so as to reduce the burden
of subsidy. A statement indicating
the issue prices before and after
revision is placed on the Table of
the Sabha, The incidental costs of
the Food Corporation of India and
the distribution costs of the State
Governments are constantly under
review of the Food Corporation of
India and the Government.

STATEMENT

Statement showing -the issue prices of

rice, coarse graing and wheat before

and after revision.

Rs. per quintal

Issue Price Issue Price
RIcE before re-  aftet revision
vision
I 2 3
Short Bold (Coarse) 100° 00 125 ©
T ane Bold (Medium) 11100 140°00
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1 2 3

Medium Slender (Fine). . B 120°00 150° 00
Long Slender . . A . . . . 12800 160 00
Short Slender groups and Scented Slender varicties except superior

‘Basmati (Superfine)
COARSE GRAINS
Jower, bajra, maize and imported milo 6500 8000
Ragi 60° 00 80: 00
Small millets 52-00 60-0%
(Kodon Kutki)
WHEAT
Specified superior varieties 8400 96100
Red indigenous, Mexican, Common White and imported wheat . 78-00 90" 00

Note ; The issue prices of rice an | «oarse grai :s have been revised w.e.f. 1-11-73 an  those

of wheat w.e.f, 8-11-73.

Dual System of trading in Foodgrains

*3. SHRI B. V, NAIK: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) how far the dual system of
trading in foodgrains has been suc-
cessful in impler_nentation‘;

(b) whether the merchant class
has helped in implementing this
dual policy of Government; " and

(e) if not, whether Government
propose to replace this duality agency
of private trader and public distribu-
tion by a single Government agency?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P, SHINDE):
(a) to (¢). To protect the vulnerable
sections of the population from high
prices by ensuring regular supply of
foodgrains to them through Fair
Price Shops at reasonable prices and
to prevent rise in prices of food-
grains in the open market, it is the
policy of Government to strengthen,
augment and streamline the public
distribution system, It is essential
for the public sector to achieve a
commanding position in the market-

ing of foodgrains so that it could be
more equalitably distributed. The
public sector agencies like the Food
Corporation of India, Co-operatives
etc. have therefore been called upon
to play an increasing role to exercise
an effective control over the marketed
surplus sp as to eliminate speculation
and the distortion in price and avail-
ability resulting from it. The role
of the private trade has to be regu-
lated so that it serves rather than
hinders the achievememt of the above
objectives,

So far ag the recent take over of
wholesale trade in wheat is concern-
ed, apart from the public distribu-
tion system, licensed retallers are
allowed to function subject to reason-
able restrictions on stocks which
they can store or deal in, In order
to -prevent hardship to consumers,
licerised retailers required to abide
by maximum retail prices which
have been fixed under Statutory
Orders in most of the States. Conti-
nuation of this system has helped to
ensure supply of grain to those who
do not either want or, are not able
to draw supplies from the public dis-



27 Written Answers

tribution system or need to supple-
ment the same, In view of the strain
on the public distribution system
in the context of reduced stocks, the
system of licenseq retailers has helped
to improve availability in the open
market. However, it has come to
nolice of Government that in some
cases the merchants have not fully
co-operated in the matter, Govern-
ment will continue to review the posi-
tion from time to time in the light of
the experience and prevailing situa-
tion.

Procurement and distribution price
of foodgralns - -

*4, SHRI P. NARASIMHA
REDDY: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) what changes in procurement
prices and policies and improvements
in distribution costs and arrange-
ments in respect of foodgrains have
been effected 1o ensure adequate
availability at fair prices; and

(b) whether the issue norice of
foodgraing cannot be lowered by
effecting economies in handling ard
overhead costs?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. S3HINDE):
(a) and (b). The procurement prices
for kharif and support prices for
rabi foodgrains have beepn revised
upwards to ensure adequate incen-
tive to farmers and for maximising
procurement for distribution’ through
public agencies, The question of
effecting economy in the cost of dis-
tribution is constantly under review
of the Government.

Family Planning Programme

*5. SHRI K. KODANDA RAMI
REDDY: Will the Minister of
HEALTH AND FAMILY PLANNING
be pleased to state:

(a) whether the present approach
of Family Planning Programme is
not successful;

(b) whether the Centre is con-

templating to introduce certain prac-
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tical measures to modify the present
approach; and

(¢) if so, the salient features there-
of?

THE MINISTER OF HEALTH AND
FAMILY PLANNING (DR. KARAN
SINGH): (a) to (¢). Family Plan-
ning efforts are being further intensi-
fied and an integrated approach of
providing Health, Maternity and
Child Care, Nutrition and Family
Planning Services ia being attempt-
ed. Efforts will be made for greater
community involvement in the pro-
gramme. It is also proposed to in-
tensify the programme in districts
that had shown high growth rate
and density of population,
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Indo-U.S.5.R. Wheat Loan Agree-
ment

*7. SHRI VIRBHADRA SINGH:
SHRI S. M. BANERJEE:

Will the Minister of AGRICUL-
TURE be pleased to state:

() whether the Inda-U S.S R.
wheat loan Agreement was signed in
October, 1973; and

(b) if so, the salient features there-
of?

THE MINISTER OF STATE 1IN
THE MINISTRY OFN AGRICUL-
TURE (SHRI ANNASAHEB P.
SHINDE): (a) and (b). The broad
features of the Agreement signed
with USSR Government pertaining
to its offer of a loan of 2 million
tonnes of foodgrains are as follows:—

(i) The entire quantity ot food-
grains will be in the shapz of
wheat;

(ii) Of the total quantity of 2
million tonnes of wheat the

various sources would be as
follows:—

Russia —10.5 lakh tonnes
Canada — 4.5 lakh tonnes
Australia — 5.0 lakh tonnes

(ili) Immediately India will bear
the cost of transporting 10.5
lakh tonnes of wheat from
the Sgviet Union and 5 lakh
tonnes of wheat from Aus-
tralia. The Soviet Union will
bear the cost of transporting
45 lakh tonnes of wheat
to be supplied from Canada.
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(iv) At the time of replacement,
, India will bear the cost of
transporting 4.5 lakh tonnes
of wheat from India to
Soviet ports and the Soviet
Union will bear the cost of
transporting 15.5 lakhs
tonnes of wheat frem India
to the Soviet Union.

—

(v) The following quantities gare

expected to be received:—

(1) During the fourth guarter
of this year—3.95 lakh
tonnes of wheat, of which
about 4.5 lakh tonnes will
be from Carada and Aus-
tralia.

(2) During January to May of
1974—11.05 lakh tonnes

including about 5 lakh
tonnes from Australia and
Canada.

(vi) The replacement of the two
million tonnes of foodgrains
will commence two Yyears
after the completior. of the
final deliveries of the said

. quantities to India and be
effected jn the course of five
years thereafter in equal

annual instalments (4 lakh
tonnes per year).
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Research Institute in Kerala for
Cashew

*9. SHRI A. K. GOPALAN: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether Government propose to
establish a Research Institute in Kerala
exclusively for cashew, where inten-
sive research on processes for new uses
and application on cashew-nut shell
liguid cou'd be undertaken:

(b) if so, whether the Government
of Kerala have requested the Central
Government to agree to meet 50 per-
cent of expenditure fer the establish-
ment of the Research Institute; and

(c) the reaction of Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) Gov-
ernment do not propose to establish a
Recearch Institute for cashew.

(b) Kerala State Cashew Develop-
ment Corporation, a Government of
Kerala Undertaking, had drawn up a
scheme for setting up a research in-
stitute exclusively for Cashew where
intensive research on processes for
new uses and application of Cashew-
nut shell liquid could be undertaken.
It involved an expenditure of Rs. 63.00
lakhs non-recurring and Rs. 4.70 lakhs
annual recurring. Kerala Government
had suggested that non-recurring ex-
penditure of Rs. 63.00 lakhs should be
shared between the Central Govern-
ment and Cashew Export Promotion
Council and recurring expenditure
should be shared between Cashew Ex-
port Promotion Council and Kerala
State Cashew Development Corpora-
tion,

(c) The proposal was received in the
Ministry of Commerce. That Ministry
considered the suggestion in consulta-
tion with Cashew Export Promotion
Council who could not provide any
finance for this purpose. Ministry of
Commerce had ultimately intimated
the Government of Kerala in Novem-
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ber, 1971 that setting up of a research
institute for Cashew was not feasible
unless the State Government could
arrange funds for the Institute cn
their own.

Import of Foodgrains

*10. SHRI P. R. SHENOY:
SHRI S. N. MISRA:
Will the Minister of AGRICULTURE
be pleased to state:

{a) whether foodgrains are being
imported tgp meet the shortage;
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(b) if so, the quantity and value of
the foodgrains imported during 1973,
till the end of October and from which
countries; and

(c) the terms of import?

TIHE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI *
ANNASAKFB P. SHINDE): (a) Yes,
Sir.

(b) A statement giving the informa-
tion is laid on the Table of the Sabha.
fc) The purchases from Argentina,
Canada and U.S.A, are on commercial

terms while those from US.SR. on
loan basis.

Statement

Statement showing the quantity and value of foodgrains imported during

the period from 1-1-1973 to 31-10-1873.

(Quantity in lakh tonnes)

Estimated approximate C F wvalue in crores of rupees. -

GRAIN SOURCE QUANTITY VALUE REMARKS
WHEAT . USSR 050 *  *On loan basis
against
ment da 12-
10-1973
U.5.A. 7 70+ 60
94 ]I Commercisl
CANADA 5-03 48+ 11 jpurchase,
ARGENTINA 189 16°90 |
Total wheat 1536 132° 61
MILO U.S.A. 643 46° 13
ARGENTINA 2-05 1357
Total Milo 848 5970

TOTAL FOODGRAINS

23°84 192° 31

————
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Selection of Colleges by U.G.C. for
implementation of examination
Reform Plan

*11 SHR1 PILOO MODY:
SHRI BIRENDER SINGH RAO:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the University Grants
Commission has selected some Uni-
versities in the country for implement-
ing the examination reform plan;

(b) the salient features of the plan;

(c) when this plan is likely to be
impiemented or has it already been
implemented; and

(d) the reaction of the Teachers and
the students to this new plan?

THE MINISTER OF EDUCATION,
SOCIAL WELFAFRE AND CULTURE
(PROF. S. NURUL HASAN): (a) to
(d). The University Grants Commission
has selecied the following 12  Uni-
versities for implementing the ‘Plan
vf Action’ for Examination Reform:—

(1) Aligarh  Muslim  University,

Aligarh.
(2, Andhra University, Waltair.

(3) M. S. University of Baroda,

Baroda.
(4; Punjab University, Chandigarh.

{5) Gauhati University, Gauhati.
78) Rajasthan University, Jaipur.
¢7) Jadavpur University, Jadavpur.
(8) Poona University, Poona.

(p) Saugar University, Sagar.
{10) Mysore University, Mysore.
(11) Madras University, Madras.
.{l.z} Calicut University, Calicut.

The salient features of the Plan are
indicated in the Statement attached.
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The ‘Plan’ has been circulaied to all
the Universities and Julleges in the
country for implementation :of the
recommendations cont2ined therein
anud they have been rejuested to sub-
mit proposals for Commission’s assist-
ance oa  programmes for Question
Bank development, promotion of in-
ternal assessment, and organising of
workshops and seminars for the pur-
pose.

The 12 Universities, selected o im-
plement the U.G.C. 'Plan of Action’,
have been asked to appoint Committees
to examine for implementation the
various programmes of Examination
Reform in consuliation with the Im-
plementation Committee appointed by
Commission.

According to the University Grants
Commission the reaction of University
and College teachers to the ‘Plan of
Action" has been favourable.

Statement
Salient features on Examination
Reform

1. Those who teach should also ex-
amine. In this sense examinations
must become ‘internal’, and an integral
part of the teaching process.

2. Since sessional or continuous as-
sessment measures a number of es-
sential abilities (such as drive and
capacity for hard-work, motivation,
quality of imagination, intution and
speculation, leadership and team work
skilled use of hands etc.) which a
termina] examination or an achieve-
ment test does not measure, such
assesSinent must be shown on the
gradesheet separately.

3. The ‘standard’ of every institution
is ultimately governed by the standard
of education imparted by it. In this
sense every university or college has to
maintain and defend its own standard.
This implies that the name of the
institution/colleges where a candidate
has studied should be mentioned on
‘the diploma or degree or grade sheet
issued to the candidate,
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4, If the award for a degree or
diploma or examination depends on
the performance of a student in a
number of courses, these courses should
be delinked from each other, so that
if a student has failed to make the
grades in a particular course he may
not be penalised in other courses due

to this failure. The delinking of
courses in thiz manner will allow
movement of students, il necessary,

from one institution to another, and
from one type of study to another.

5. The performance of studenis must
be assessed over well-distributed inter-
vals of time so that a course which
is completed in a year or a somester
must come up for examination at the
end of the year or the semester, with-
out having to wait for 'final’ examina-
tion.

6. The performance of students can-
not be measured so accurately and so
unambiguously as to be recorded in
marks and since the standards of judg-
ment for wvarious subjecls are also
different, students must be awarded
grades and not marks at the examina-
tions and assessments.

7. Examinations to determine the
terminal performance of students in a
course or towards a degree, or measure
of achievement should be distinguished
from enterance examinations (which
may partly be aptitudinal and predic-
tive) to either service or other courses
of study. This implies that institu-
tions preparing students for certain
degrees should hold examinations/
assessment as an integral part of their
teaching programme.

On the other hand, if the number of
applicants for admission to an insti-
tution exceeds the number of seats,
the institution should hold its own
entrance examination/tests so that the
fitness of a student for the particular
course may be judged on a common
basis.

8. A National examination in various
subjects at the bachelor's level may
be conducted by a central authority,
on a purely voluntary basis, This ex-
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amination could be designed to test
creative thinking and comprehension
‘of subject matter, so as to serve as a
national index of performance and
achievement by students at large and
of various Institutions. The examina-
tion ought to be conducted in all the
rezional languages and English and it
should use a modern syllabus and the
best iechniques of paper setting,
evaluation and processint of raw
scores. A certificate carrying a grade
shou'd be issued to only those parti-
cipanis who achieve the higher grade.
The examination should be open to
everyone who wishes to take it

9. In order to provide ap opportunity
of further study to those who fail to
gain admission to any institution, cor-
respondence courses shoud be widey
organised and courses should be run
by the ‘open university’ so that one
who so desires may get a degree by
appearing at the examinations con-
ducted by such a university, or na-
tional board. even without formalities
of enrolment or attendance,

Agitation regardinz resumotion of
suspended West Coast Eonkan
Steamer Service

*12. PROF. MADHU DANDAVATE:

Will the Minister of SHIPPING
AND TRANSPORT b= pleased to
state:

(a) whether any agitation was

launched on the 4th October, 1973 for
the resumption of the suspended West
Coast Konkan Steamer Service with-
out increased fares;

(by if so, what were the demands
of the organisers of the agitation;

(¢) whether the sponsors of the
agitation have informed Government
that in case grievances rezarding the
Konkan Steamer Service are not re-
dressed, agitation woud be extended to
all ports from Goa to Bombay; and

(d) the reaction of
thereto? '

Government
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THE MINISTER OF SHIFPING
AND TRANSPORT (SHRI KAMLA-
PATI TRIPATHI): (a) and (b). The
Government of Maharashtra have re-
ported that there was an agitation in
Malwan and that the demands of the
agitators were as follows:

(1) Resumption of steamer service
to Malwan;

(2) No increase in fares: and

(3) Resumption of Konkan Steamer
service.

(¢) The State Government have no
information about this.

(d) The Centra] Government have,
through the Konkan passenger Ships
(Acquisition) Ordinance 1973 (4 of
1973), acquired the two ships m.wv.
“Konkan Sewak"” and m.v. “Sarita”
with which this service was being run
by M/s. Chowgule Steamships Ltd. and
have subsequently vested the owner-
ship of the ships in the public sector
Mogul Line Ltd. who will generally
operate the service on a “no profit no
loss basis”. It is expected that the
service will be commenced in the near
future. The schedule of services will
be drawn up by the Mogul Lines Limi-
ted keeping all relevant factors ints
consideration.

Shortage of fertilisers

*#13. SHRI RAMSHEKHAR PRASAD
SINGH:

SHRI K. M. MADHUKAR:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether a heavy shorifall in
domestic production of fertilisers and
bleak import prospects have created
serious doubts about realising the tar-
geted production of 68 million tonnes
of rabi cereals during 1873-T74;

(v} if so, the reasons for the short.
age; and

(c) the steps being taken in this
regard by the Union Government?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) There
are likely to be some constraints in
the availability of fertilisers, especially
nitrogenous fertilisers, during the Rabi
1973-74 season. Anticipating this gitua-
tion, the Ministry of Agriculture haa
taken up special measures to minimise
the effect of the shortage of fertilisers,
on production. These steps include
intensive campaigns for the utilisation
of organic manures, available and im-
plementation of the recommerdaticns
of the LC.A.R. for the better utilisa-
tion of fertilisers utilisation of fertili-
sers on g priority basis in high poten-
tial low-risk areas, ete. It is hoped
that with these special measures, we
may Le able to achieve the targeted
productior of 48 million tonnes wof
Rabi cereals during 1973-74;

(b) The shortage in the availabiliiy
of fertilisers has been mainly because
of shortfalls in domestic production
and the inadeguate availability of fer-
tilisers in the World market.

(c) In order to improve the avail-
ability position, the following steps
have been taken: —

1. Efforts are being made to maxi-
mise the capacity utilisatirn of
the domestic fertiliser factories.

2. A coordinated supoly plan has
been drawn up in the Zonal Con-
ferences after discussions witk
the representatives of the State
Governments and  domgstic
manufacturers. Ozders under the
Essential Commeodities Act have
been issued thereafter, making
it legally obligatory for the
domestic manufacturers to sup
ply the quantities of fertilisers
committed by them to each State
at the Conferences.

3. The States have been advired t»
prepare a careful inventory of
the gtocks available in the
godowns both of the coonerative
and retall dealers and review it

. frequently in order to enstre
timely and equitable distribu-
tion of the available fertilisers.
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4. The fertiliser manufacturers have
been requested to channel as big
a share of their output as possi-
ble through cooperative nrgani-
sations and other public agen-
cies in order to minimise the
change of mal-practices.

5. Through monthly reviews at a

very high level a careful watch

is being kept on the availability

of wagons for rail movement in

order to ensure that movement

of fertilisers is not affected ty
bottlenecks in rail transport.

3. Steps are also being taken to
import maximum possible guan-
tities.

Delhi Milk Scheme

*14. SHRI JHARKHANDE RAI:
Wvill the Minister of AGRICULTURE
pleased to state:

(a) whether the attention of
Government has been drawn to the
news appearing in the ‘Hindustan
Times’ dated the 15th October, 1973

ander the heading “DMS still in
aness';
! (b) if so, the steps Government

have taken to set it right; and

(c¢) how Government propose to
Tedress the grievances of the citizens
of Delhi who suffer at the milk
‘booths?

‘THE MINISTER OF STATE IN
"THE MINISTRY OF AGRICULTURE
él_’ROF. SHER SINGH): (a) Yes,
IT.

(b) and (e) Steps have been taken
by Delhi Milk Scheme to ensure that
milk is supplied regulerly to honafide
token holders without unnecessary
waiting at the milk booths. The
availability of milk has since increas-
ed by approximately 100 per cerit
partly due to improvement in wea-
ther conditions and partly due to
higher prices offered by the Delhi
Milk Scheme to the milk producers.
The handling capacity of the existing
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dairy is also being expanded to handle
3.75 lakh litres of milk daily against
the present 3 lakh litres daily and
that would meet the requirements of
the persons on the waiting list for
milk tokens. With the introduction
of one guality of milk w.e.f. 5th Nov-
ember, 1973, the chances of tamper-
ing with caps would be eliminated
considerably. Except for marginal
shortages at some depots, the distri-
bution of milk is expected to be nor-
mal hereafter. Nevertheless the DMS
arranges regular|surprise checks of
milk depots and also operates a com-
plaint section in the dairy running
round the clock so that local prob-
lems may be promptly attended to
and rectified. It has recently been
decided to encourage the formation
of Depot Advisory Committee com-
prising of token holders to assist the
Delhi Milk Scheme in  ensuring
smooth and equitable distribution of
milk from their respective milk de-
pots. In addition, Assistant Milk Dis-
tribution Officers of the Delhi Milk
Scheme will hold office after distribu-
tion hours in the morning and even-
ing in each of the major localities to
hear customer’s difficulties and com-
plaints for appropriate remedial
action.

With the setting up of the Second
(Recombining) milk dairy towards
the end of 1974, the requirements of
the Capital will be met to more or
less the full extent.

Provision of beds to patients lying on
the ground in Safdarjang Hospital

*15. SHRI R. N. BARMAN: Will

. the Minister of HEALTH AND FA-

MILY PLANNING be
state:

pleased to

(a) whether a number of patients
of fracture cases are lying on the
ground in Safdarjang Hospital, New
Dclhi; and

.(h) if so, the reasons for not pro--
viding beds to these patients?
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THE MINISTER OF HEALTH
AND FAMILY PLANNING (DR.
KARAN SINGH): (a) Yes, Sir.

(b) The Orthopaedic Department
of the Safdarjang Hospital has a bed
strength of 150 but the number of
patients admitted at any one time far
exceeds this number. The Safdarjang
Hospital being a General Hospital, no
patient needing admission is refused
admission on account of lack of beds.
Some patients have, therefore, per-
force to be accommodated on the floor
from time to time.

Wheat found short in weight supplied
by Punjab

*16. SHRI RANABAHADUR
SINGH:

'SHRI C. K. JAFFER
SHARIEF:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Government's atten-
tion has been drawn towards the
news-item in ‘Tribune’ dated the 28th
September, 1973 that the wheat
supplied by Punjab to other States
was found short in weight; and

(b) if so, whether any inquiry has
been conducted by Government in
this regard and with what result?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) An inquiry conducted by the
State Vigilance Department is in
progress.

Working of National Seeds
Corporation

*17. SHRI Y, ESWARA REDDY:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government have ra-
_ceived any complaint regarding the
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working of the National Seeds Cor-
poration;

(b) if so, the main points thereof;
and

(c) the steps taken in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) to (c). The Government have re-
ceived a number of memoranda, the
last being in January, 1971, from the
Employees Union of the National
Seeds Corporation containing certain
demands and. pointing out instances
of malpractices and mismanagement
in the Corporation. The main de-
mands related to payment of bonus,
enhancement of house rent allowance,
confirmation of staff, promotions, etc.
There were also allegations against
the management of the Corporation
regarding wrong certification of seeds,
procurement of poor quality seeds,
improper planning in seed movement,
ete. and certain instances of malprac-
tices had been cited The Government
have appointed a Committee under
the Chairmanship of Shri V. N. Gad-
gil, Member, Rajya Sabha, who is
also a Director on the Board of
Directors of the Corporation, to look
into the grievance of the employees
as well as cases of mis-management,
The Committee's report is awaited.

-Suggestion of National Commissios

on Agriculture regarding Farmer
and Agricultural Labour

*18. SHRI K. LAKKAFPPA:
SHRI PURSHOTTAM
KAKODKAR:

Will the Minister of
TURE be pleased to state:

AGRICUI

(a) whether the National Comm
sion on Agriculture has sugges
some changes in the two developm:
programmes for farmers and agric
tural labour;

(b) if so,
thereof; and

the salient featu
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(c) whether Government have
taken any decision thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) and (b)
Yes, Sir. The National Commission
on Agriculture have submitted an In-
terim Report on Reorientation of pro-
grammes of Small Farmers, Marginal
Farmers and Agricultural labourers
Development Agencies recently. The
Report has suggested certain changes
in the content and structure of the
programmes being implemented now
for the weaker sections. A statement
indicating the salient features of the
recommendations contained in the

above Report is laid on the Table of
the Sabha.

(e) The Report is under considera-
tion of the Government of India.

Statement

1. The SFDA|MFAL should be com-
bined to form a composite Agency. In
all the programmes under these
Agencies a compact area approach
should be followed.

2. For the purpose of ider.!ification
of beneficiaries, the maximum limit
of holding for small farmers should
not be above 2 hectares and for mar-
ginal farmers above 1 hectare.

3. The basic approach to the deve-
lopment of small and marginal far-
mers should be to improve their crop
production through irrigation, water
management, land development and
soil conservation programmes, In
these areas, dry farming technology
and water harvesting should receive
special emphasis.

4. The subsidiary occupations pro-
grammes such as milk production,
poultry keeping, sheep rearing and
pig production should be super-im-
posed as separate programmes in
these combined programme districts
for small/marginal farmers, which
coincide with those suggested for dub-
sidiary programmes by the Commis-

sion in their separale report. The
financing of the special programmes
for subsidiary eccupations should be
self-contained and should not be done
from out of the funds earmarked for
the development of smalljmarginal
farmers.

5. The subsidies of 25 per cent for
small farmers and 33-1/3 per cent for
marginal farmers presently allowed
under SFDA|MFAL programmes
should be continued during the Fifth
Plan period. The Commission have,
however, not favoured continuation
of 50 per cent subsidy for community
irrigation projects undertaken by
Panchayats|Cooperatives|Gram Sabhas.
for the benefit of weaker sections.
Subsidy on inputs to marginal farm-
ers for one season and subsidy on

cost of transport of inputs has beem
recommended.

6. In areas where surface water
schemes or large-scale ground water
schemes are possible, the States
should assume responsibility to plan
for irrigation schemes which would
benefit substantially, if not exclusive-
ly, the small and marginal farmers.
The State Governments should as a
matter of priority prepare suitable
Plan schemes for the selected dis-
tricts and earmark necessary Plan
funds for the purpose. Consolidation
of holdings should be accorded
priority in areas selected for irriga-
tion works and group approach adopt-
ed for meeting the irrigation needs
of the small farmers. In rain-fed
areas, the State ghould take up sche-
mes for water harvesting as a part
of the general programme of minor
irrigation and the beneficiaries should
be charged only the rate for the bene.
fit. In addition, the State should
undertake works, on its own, on a
substantial area for land shaping, soil
conservation, ete. Private wells in
these areas should also be given State
support.

7. The State Governments should
draw schemes in their State sector
for marketing and processing units
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and for custom service units under the
State Plan and no special subsidy
from the Agency's funds should be
made available for such infrastruc-
tural development. The Agencies
may provide subsidies for the deve-
Jopment of markets and storage faci-
lities.

8. The programme should be ex-
tended during the Fiffh Plan to cover
160 projects including the existing 87.
Eleven million families could be
.covered @ 70,000 farmers per project.
In each project the principle of one
.district-one-agency may be followed
generally. The coverage of small and
‘marginal farmers should preferably
be in the ratio of 1 : 3 on the average
to ensure that the programme has
the necessary tilt in favour of the
-marginal farmers. A provision of
Rs. 241 crores should be made in the
Central Sector for this programme; in
:addition to a sum of Rs. 40 crores
that would have to be made in the
State Plan sector to meet the cost of
extension staff and other infrastruc-

- 4ural facilities.

9. The additional units to be taken
‘up in the Fifth Five Year Plan may
‘be allotted on the basis of State-wise
distribution of the number of small
and marginal farmers and agricul-
tural labourers. The Commission
have suggested tentative distribution
keeping this in view. In extending
the programme, emphasis should be
on the selection of areas having fairly
.assured rainfall. The programmes
need not be extended to drought
affected districts in which a separate
programme, viz. Drought Prone Area
Programme has been taken up. The
DPAP would alsp benefit smaﬂ/mat‘-
.ginal farmers and agricultural labour-
ers in respective areas.
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Steps to improve performance of
Indian Fayers in International
Games

*18. SHRI MUKHTIAR SINGH
MALIK: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) the steps taken or proposed to
be taken by the Central Government
to improve the performance of the
Indian players in the International
competitions in various games; and

(b) the funds allocated by Govern-
ment for the purpose during the year
1973-747

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a)
Selection of teams for participation
in international competitions is made .
by the concerned National Sports
Federations/Associations. This Minis-
try is not associated with such selec-
tion and has no direct responsibility
for the performance of these teams.

Government, however, provides
financial assistance for the pre-com-
petition training of the teams, faci-
lities for expert training by qualified
coaches and financial assistance to
cover passage expenses of the teams.
It is ensured that the teams are ac-
companied by qualified coaches. Per-
mission to participate in such events
is not recommended by All India
Council of Sports if the standard of
the game is low and chances of rea-
sonably good performance by the
team are not expected. On the ad-
vice of the All India Council of
Sports, guidelines for the proper
training and selection of the teams
have been laid down and forwarded
to the Federations for guidance.

Government is also considering
various measures for promoting sports
and improving the standard of
achievement on National basis. The
details will be finalised when the
allocation under the Fifth Plan is
kndwn.

(b) Rs. 875 lakhs.’
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Vegetable Oil Factorles

*20. SHRI ARVIND M. PATEL :
SHRI VEKARIA :

Will the Minister of AGRICULTURE
be pleased to state:

(a) the number of Letters of In-
tent issued for setting up new vege-
table oil factories in the private and
co-operative sectors, seprately, dur-
ing the last two years;

(b) the number and names of
factories which are manufacturing
vegetable il after issuing the Letter
of Intent;

(c) whether there are any factory
which are not manufacturing vege-
table oil after issue of the Letter
of Intent; and .

(d) if so, the names of such
factories and the action taken by
Government in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) Two—
both in the private sector,

(b) to (d). Mere issue of letter of
Intent does not qualify an applicant
to commence production. This can
only be done on receipt of industrial
licence.

Irregularity in supply of Milk at
Booth No. 797, New Delhi

' 1. S8HRI G. Y. KRISHNAN: Wil
_1he Minister of AGRICULTURE be
pleased to state: ’

(a) whether the Ministry are
aware that the milk distributors
| attached to the Milk Depot No. 7917,
North Avenue, New Delhi are in the
habit of supplying milk to the un-
authorised persons and several times
the Ayas who used to supply milk
to M.Ps from door to door are dis-
appointed and are unable to supply
milk properly; and

(b) if so, whether
Propose to

the
depute

Ministry
competent

authority to pay surprise visit to
remove such habits?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF, SHER SINGH): (a) and
(b). Some compleints were receiv-
ed by Delhi Milk Scheme alleging non-
supply of milk, short supply, supply
to non-token holders, change of
seals, non-supply of cow milk and
unsatisfactory behavior of the staff
of Milk Depot No. 797, Norh Avenue,
New Delhi. All these complaints
welre enquired into promptly. The
details of these complaints and
result of inquiry in each case are
given in the statement laid on the
Table of the House. [Placed in
Library. See No. LT-5651/73.]

In addition to
specific  complaints,
Scheme also carries out periodical
surprise checks of Depots through
its fleld staff for ensuring proper
functioning.

looking into the
Delhi Milk -

Central Assistance to the National
Malaria Eradication Programme,
Mysore

2. SHRI G. Y. KRISHNAN: Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

(a) whether Mysore Government
has approached the Centre for assis-
tance to the National Malaria Eradi-
cation Programme; and

(b) the reacton of the Central

Government thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K,
KISKU): (a) Yes.

(b) Sufficient quantities of in-
Yecticides, antimalaria drugs and
vehicles were supplied to the State
Government.
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DD.A. Flats for allotment to Persons
under Middle Income Group Scheme

3. SHRI G. C. DIXIT: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) the names of places in Delhi
where D.D.A. Flats for allotment to
persons registered under the Middle
Income Group Scheme are being
constructed and would be ready for
allotments during the years 1974 and
1975, separately;
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(c) the likely dates when the
announcements for their allotment
will be made during the years 1974
and 1975, separately?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND
HOUSING (SHRI OM MEHTA):

(b) the number of flats, storey- . e
wise, under construction in each (a) to  (o): The requisite infor-
area; and mation is given in the statement,

Statement
Location ) No.of  No. of Anticipated date
-flats storeys of completion handing
over
1. Year 1974 1. Prasad Nagar . 304 4 §December, 1974
2. Katwaria Sarai 66 2 June, 1974
3. Munirka . 350 3 March, 1974
4. Sheikh "Sarai 128 3 December, 1974
5. East of Kailash 88 3 Decenber, 1974
II. Year 1974
1. Rajouri Garden 500 3 June, 1973
2. Wezirpur Phase IIT 500 - 3 June, 1975
3. Malviya Nagar 580 3896- 4 Desember, 1975
B4 3
4. Pankha Road 324 3 June, 1975
. ikh i Yet to be These flats are expect-
. Sh"e Serel 40 decided ed to be completed in
6. Kalkaji 750  Deo. about 18 months from

7. Lawrence” Road
8. Munirka

1002 Do. the date of

500 Do. commencement of

construction,
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In addition to the above, D.D.A.
had held an architectural competi-
tion early this year designing of
various housing schemes. These also
provide for construction of MIG flats
at three sites as per following details:

(i) Dilshad Garden—4 storeyed,

780 to 800 flats.
(ii) Malviya Nagar—4 storeyard,
528 to 568 flats.

(iii) Kalkaji—3 storeyed, 316 to
340 flats,

These flats can be completed in a
period of 18 months from the date of
commenrement of constructjon sub-
ject to the finalisation of architec-
tural drawings, for which prize-
winnng entries have been since
selected, and availability of materials
like cement, steel ete.
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Low Income Group Scheme of D.D.A.

5. SHRI P. GANGADEB: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) whether persons registered
under Low Income Group Scheme
of D.D.A. whose names are placed in
the list of successful applicants dur-
ing the draw for the allotment of
flats and who do not accept the offer
of flats, are required to pay some
forfeiture money and if so the facts
thereof;

(b) whether persons who are plac-
ed on the waiting list, during such
draw for the flats, are also penalised
like-wise and if so, the reasons there-
for; and

(c) whether such persons amongst
those on the waiting list whose in-
come has increased during the period
of ‘waiting for the flats’ and become
entitled to flats under MIG Scheme,
are also required to pay the forfeiture
money on not accepting the offer of
sflats under LIG Scheme and if so,
the reasons therefor?



55 Written Auswers ~ NOVEMBERR 12, 1973

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a)
Applicams who are declared success-
ful in the draw of lots but do not
accept the allotment are reguired to
pay a penalty. Apphcants can, how-
ever, withdraw their applications by
a specific date before the draw is
held, without payment of penalty.

(b) A person who withdraws his
name from the waiting list before the
offer of a flat 1x made 18 not penalised,
Penalty is pavable if the application
is to be withdrawn after the offer is
made.

(¢} When the income of a persan
increases ater his name 1s brought on
the walting list. he can withdraw
his name without payment of penalty
provided the withdrawal is made be-
fore the offer is made to him

Precurement Price of Wheat under
PL-480 Scheme

6. SHRIMATI KRISHNA KUMARI:
Will the Minister of AGRICULTURE
be pleased to state:

{(a) the estimated procurement
price per tonne of wheat under the
PL-480 Schemes;

{b) the approximate amount of
money that Government has to spend
on transportation, loading, unloading
and distribution thereof; and

(e1 the paice at which such wheat
would be available to the consumer?

THE MINISTER OF STATE IN
THE. MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):

{a} to (c). Presently, no wheat i=
being imported under the PL-480
Scheme.
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Removal of vesivictions on movesent
of Wheat and Rice within Siates

7. SHRIMATI KRISHNA 3
Will the Minister of AGR!M%
be pleased to state:

(4) Whether the Government of
Rajasthun has removed restrictions
on the movement of wheal and rice
within the State for facilitating
smooth and equal distributior: of these
ems;

(b) if sn, the reaction of Govern-
ment thereto; and

(c) Whether Guvernment are con-
gidering 1ssue of such directions to
the States also?

THE MINISTER QF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b} and (¢). The Government of
India have advised the State Govern-
ments that there might be no objec-
tion to the relaxation of restrictions
on inter-District movement of wheat
within the State, to improve the
availability of wheat in the deficit
Districts of the State (5). They were
also simultaneously advised to pro-
cure surplus grains still available
with the producers by undertaking
dehoarding and other operations

Questionnaire to Leaders of the oppo-
sition on take over of wholesale trade
in Rice

8 SHRI M. KATHAMUTHU:
SHRI S. A. MURUGANANTHAM:

Wili the Minister of AGRICULTURE
be pleascd to state:

(a) whether Government has ¢ir-
culated g questionnsire to the Lesders
of the opposition about the take-over
of wholegale trade in rice and allied
matlers;
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(b) if so, the main questions and
the answers given to those by each of
the opposition party and leaders; and

(e) the reaction of Government on
those answers?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). The guestionnaire and
the answers received from 8 opposi-
tion parties are laid on the Table of
the House. [Placed in Library. See
No. LT-5652/73].

(c) All these suggestions have been
taken into consideration by the Go-
vernment while framing the policy
for kharif foodgrains.

News-ltem 0“75,000 Children denied
Daily Bread” in Delhi

8. SHRI M. KATHAMUTHU:

SHRI HUKAM CHAND
KACHWAL

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the
news appeared in the Hindustan
Times dated 12th October, 1973
under the heading “75,000 children
denied daily bread”;

(b) if so, the facts thereof; and

(c) the steps taken to get déna-
tion for the nutrition centre?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE
éSH'HI ARVIND NETAM): (a) Yes,

ir.

(b) Supply of special fortified
bread manufactured by the Modern
Bakeries (I) Ltd. for pre-school
feeding under the Special Nutrition
Programme in Delhi remained sus-
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pended for 5 days only .ie.. on
4-10-73 and 8-10-73 to 11-10-73 due to
want of right quality of soya flour, anr
essential ingredient of the bread. The
supply was resumed on 15th October,.
1973 after holidays.

(c) The programme is cntirely
financed by the Central Government
in Delhi and no donation is raised.

Need for expansion of Forest
Wealth

10. SHRI M. KATHAMUTHU:

SHRI S. A. MURUGANAN-
THAM:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether the Union Minister
of State for Agriculture had stress-
ed for the need for expansion and
increase of forest wealth; and

(b) if so, the steps Government
have tgken at Central and State level
in that direction?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) Yes, Sir.

(b) An increased outlay under the
forestry Sector has been proposed
under the Fifth Five Year Plan.
Provision for raising 4 lakh hectares
of forest plantations under Plan
funds and raising of mixed planta-
tions in waster lands, Panchayat
lands, forest areas etc., as well as
development of Social Forestry in-
cluding afforestation of degraded
forests has been made with an out-
lay of Rs. 18 crores. Based on the
recommendations of the National Com-
mission on Agriculture in their in-
terim reports on ‘Manmade Forests—
Production Forestry” and “Social
Forestry” important schemes have
been drawn up for augmentation of
forest wealth wunder the State as
well as Central Sector of the Fifth
Plan. It is also proposed to utilise
Institutional financing for foresiry
plantation programmes by establish-
ment of Forest Corporations, Karna-
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taka State has already estavlished
a  Plantation Corporation and
number of other States have already
taken preliminary action for estab-
lishment of similar Corporations.
It is expected that about 4 lakh
hectares will be brought under Man-
made forests during the Fifth Plan
period by Institutional finance,

Proposed amendment to Food
Adulteration Act

11. SHRI M. KATHAMUTHU:
SHRI S. A. MURUGANAN-
THAM:

‘Will the Minister of HEALTH
AND FAMILY PLANNING be pleas-
«d to state,

(a) whether Government are con-
sidering to bring an amendment to
make the Food Adulteration Act
more stringent;

(b) if so, the broad outlines there-
of; and

(¢) when it is proposed to bring
it before Parliament?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): (a) Yes.

(b) The main proposals are as
f£iven below:—

(i) Amplification of the word
‘Food" to cover other types
of food by whatever name
called or so declared by
Government for the pur-
poses of the Prevention of
Adulteration Act;

(ii) Amplification of “Food
(Health) Authority” to in-
clude such officer as may
be notified by Government;

‘(iii) Declaration of State Gov-
ernments as ‘local authority’;

(iv) More  representation to
trade, consumers and ven-
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dors on the Central Com-
mittee for Food Standards;

(v) ‘Storage simplicitor cof food
articles not conforming to
standards as laid down
under the Act kept for the
preparation of other articles
to be treated as an offence;

(vi) Health Officer to be given
powers of ‘local authority’
for disposal of perishable
foods that have deterio-
rated;

(vii) Food Inspectors to be
given powers to check and
seize the accounts and other
material for investigational
purposes;

(viii) Food Inspectors to be
given powers under Sec-
tions 156, 160 andi 161 of
the Criminal Procedure
Code for inyestigation into
cognizable offences for
summoning and examination
of witnesses;

(ix) Samples taken from sealed
containers to be divided into
four parts;

(x) Food articles seized by Food
Inspector that appear to
Magistrate as adulterated
may be forfeited to the
State Government;

(xi) Reprocessing of °~ misbranded
articles under proper super-
vision if considered neces-
sary by Magistrate;

(xii) Authorising other officers
of the Centra]l] Food Labora-
tory to sign reports of analy-

sigs in the absence of the
Director.

(xiii) Laying time limit for
sending samples to the Cen-

tral Food Laboratory if the
accused so desires,

(xiv) Food artic'es falling be-
low prescribed standards not
due to negligence or act of
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commission/omission on the
part of producer, manufac-
turer, distributor, whole-
saler, or retailer not be con-
sidered an offence but onus
of so proving to be on de-
fence;

{xv) Laying down of time limit
for launching prosecutions;

{xvi) Dispensing with the con-
dition of previous publica-
tion of amendment to Rules
for a period of six months
in cases where Central
Government considers that
circumstances have arisen
rendering it necessary to
make rules immediately;

{xvii) Delegation of powers and
functions conferred by the
Act on the State Govern-
ment and Food Health
Authorities to local authori-
ties to be withdrawn

(c) The proposals concerning the
‘State Governments have been re-
ferred to them for obtaining their
views and on receipt of the same
further action will be taken for
bringing legislation before the Par-
Tliament

Reduction in Millers Levy in Andhra
Pradesh

12. SHRI M. KATHAMUTHU:
SHRI S. A. MURUGANAN-
THAM:

‘Wil the Minister of AGRICUL-
‘TURE be pleased to state:

(a) whether in Andhra Pradesh
recently rice millers levy had been
reduced to the proportion from 76
Per cent to 33-1/2 per cent;

(b) if so, the reasons for doing
80; and

(c) what was the proportion of

levy fixed on millers during the last
two years?
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THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). The levy was tempo-
rarily reduced by the State Govern-
ment as a part of overall strategy
to bring down open market brices.

(c) The percentage of levy fiiced
on millers during the last two years
varied from 25 to 75 in different
parts of the State divided into
blocks for purpose of procurement
of rice.

Progress of setting up Third Agri-
cultural Farm in Kerala

13. SHRI VAYALAR RAVI: Will
the Minister of AGRICULTURE be
pleased to refer to the reply given
to Unstarred Question No. £558 on
the 30th April, 1973 regarding Cen-
tral aid for setting up Third Agri-
cultural Farm in  Trivandrum
(Kerala) and state:

(a) the progress made in setting
up the third agricultural farm in
the State of Kerala;

(b) whether the team of experis
have decided the location and other
main features of the Project; and

(c) if so, the main features there-
of and the share of Central assist-
ance to this project?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
(SHR1 ANNASAHEB P. SHINDE):
(a) Exact location of the Farm has
not yet been finalised.

(b) and (¢). The team of vxperts
have submitted the report regarding
the location of the Third Collective
Farm. The details contained in the

Report are still under examination
of the State Government and the
decision is expected to be taken

shortly. The State Government has

also requested the Planning Com-

mission to extend financial asgistance

outside the plan for the working of

the Collective Farms iIn the State
. including this Farm.
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Cochin Shipyard

14, SHRI VAYALAR RAVI: Will
the Minister of SHIPPING AND
TRANSPORT be ploased to refer to
the reply given to Unstarred Question
No. 5508 on the 2nd April, 1973 re-
garding the cost of Cochin Shipyard
and state:

(a) the progress made in the work
of this project and whether Govern-
ment made any review regarding
the financial position of this project
and if so, the findings thereof; and

(b) the latest assessment regard-
ing the time by which the project is
expected to be completed and the
steps ‘taken to increase its allocation
for 1973-747

THE MINISTER OF STATE IN
THE MINISTRY OF : SHIPPING
AND TRANSPORT (SHRI M. B.
RANA): (a) Preliminary works like
land acquisition, reclamation, pro-
ject roads, water supply systems
(first phase) and drainage facilities
(first phase) have been completed.
Building construction for  paint
store, oil store, laboratory, main
receiving station and training
school (shop and office) have also
been completed. Excavation work
for building and repair docks is in
progress and the sheet pile driving
will gtart shortly. Civil works con-
nected with Hull Shop, Out Fitting

Warehouse, General Store, Main-
tenance Shop, Mould Loft, Com-
pressor Room and Railway siding
_are in different stages of progress.
" Transformers, Cables and Switch
Gear etc. have been ordered. Con-
tracts worth Rs. 53.5 crores have

been entered into. Financial posi-
tion is continuously reviewed. The
“ estimated cost of the Project is anti-
cipated to increase from Rs. 45.42
crores to Rs. 74.29 crores.

(b) The Project is expected to be
completed by September 1975 ex-
cept for minor works scheduled to
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be completed later. Allotment of
funds for the current year is Rs. 8§
crores. Action has been initiated to
increase this allotment to Rs. 12
crores.

Investigation into misappropriation in
National Agro-Industiria] Corporation
Delhi

15. _SHRI SAT PAL KAPUR: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether the CB.I. has com-
pleted the investigation into the mis-
appropriation of funds by National
Agro-Industrial Corporation, Delhi;

(b) if so, the findings thereof and
the action taken by Government; and

(c) it not, when the investigation:
by C.BI is lik_ely to be completed?

THE MINISTER OF STATE IN
THE MINESTRY OF AGRICUL-
TURE (SHRI ANNASAHEB PF.
SHINDE): (a) to (c). The requisite
information is being obtained from
the CB.I, and will be laid on the
Table of the Sabha.

Licensing capacity of industries pro-
ducing vanaspati and shortfa’l in its
production

16. SHRI SAT PAL KAPUR: Will
the Minister of AGRICULTURE be
pleased to state:

(a) the licensing capacity of the
industries producing vanaspati ghee
in each State in the country;

(b) the actual production of vanas-
pati ghee in each State; and :

(c) the particular reasons for short-
fall in the production of wvanaspati
and the steps taken by Government
to ensure full production of vanaspati
and the time by which the produc-
tion of vanaspati is likely to be
according to the licensed capacity?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) and (b).
A statement is attached.

(e¢) The fall in the production of
vanaspati from the monthly average
of about 50,000 tonnes during 1972 to
37,224 tonnes during 1973 (upto
October) was mainly due to the non-
availabillty of indigenous raw oils,
resulting from the steep fal] in the
production of groundnut during
1972-73, coupled with shortage of
edible olls even in world markets,
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Steps taken by Government to
ensure maximum production included
(i) encouraging usage of substitute
indigenous oils like cottonseed,
mustard and rice-bran (ii) stepping
up of imports even at high cost in
foreign exchange ard (iii) discourag-
ing diversion of capacity to produc-
tion of non-essential items.

With the onset of the new ground-
nut season in November, 1973 and
consequent improved availability of
raw oils, the production of vanaspati
is expected to be restoreq to mnormal
levels in the very near future.

Statement

(Pigures in tonnes)

S.No State Licensed capacity Produ-tion
per month (Jan-Oct)
ey
per month
1 Andhra Pradesh . 4,400 2,622
2 Assam 2,500 —_
3 Bihar . 6,250 1,480
4 Gujarat 12,500 3699
5 Haryane 7,750 718
6 Jammu & Kashmir 625
7 Karnataka . 2,450 334
8 Kerala . 750 g
9 Madhya Pradesh 10,625 1,425
10 Maharashtra 26,925 6,861
11 Punjab . . 12,000 4,009
12 Rajasthan . . . . . 12,500 2,007
13 Tamil Nadu 5.513 700
14 Uttar Pradesh 18,625 5,708
15 West Bengel 14,425 3,559
16 . Delhi 6,325 4,094
744,163 37,224
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Landless Agricultural Families in (b) if so, their break-up State-
States wise?

17, SHRI SAT PAL KAPUR: Wil THE MINISTER OF STATE IN
the Minister of AGRICULTURE be THE MINISTRY OF AGRICUL-
pleased to state. TURE; (SHRI ANNASAHEB P.

SHINDE): (a) and.(b). A statement is

(a) the number of landless agri- enclosed.
cultural families in wvarious States/
Union territories; and

Statemert

No. of households owning no land according to ths National Sample Survey 16th Round
(July 1960—June 1961)

State No.of landless * Percentage of
households landless house-
(rural) (coos)  holds to total

Andhra Pradesh 644 10-77
Assam 608 29°43
Bihar . 1045 13-27
Gujarat . . 642 2443
Jammu & Kashmir 43 901
Kerala . 819 3194
Madhya Pradesh 532 975
Tamil Nadu 1304 22°26
Maharashtra 796 1664
Mysore 614 18-22
Orissa 294 9°91
Punijab . 443 1295
Rajasthan . 96 323
Uttar Pradesh 411 293 ¢
West Bengal . . 649 13-92
Union Territoriest . 88 21-62
All India . . . . . . . 9,028 1298

*The concept of household meant “a” group of persons who usually
lived together and took their mealsfrom a common kitchen.” The
latest data available relate to 1860-61 and the reference is to households
as defined here, and not to landlessagricultural families,

+Break-up for Union Territories not available.
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Sob-Committee to look inte Alloiment
of Government Accommodation

18. SHRI S. D SOMASUN-
DARAM: Will the Minister of
WORKS AND HOUSING be pleased
to state:

(a) whether he has proposed to
appoint a sub-Committee to look
into  sllotment of Government
accommodation to ensure elimination
of the time-lag in allotment between
its low and high paid employees; and

(b) if so, whether the Committee
has been appointeq and particulars
of its findings and recommendation:?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLILA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND
HOUSING (SHRI OM MEHTA): (a)
and (b). A suggestion was put for-
ward at the meeting of the Consulta-
tive Committee held on the 6th Febru-
ary, ‘1973, that a sub-Committce of
the Consultative Committee he [crmed
lo go inter alin into this matter. How-
ever, on detailed consideration, Gov-
ernment felt that there was no need
for such a Sub-Committee.

Junior  Engineers (Electrical) in
CP.W.D. declared permanent

19. SHRI S. D. SOMASUN-
DARAM: Will the Minister of
WORKS AND HOUSING be pleased
to state:

(a) the number of Junior Engi-
neers (Electrical) working in
CP.WD. as on the 1st November,
1973;

(b) the number of Junior Engi-
neers declared permanent; and

(¢) whether there ig any proposal
to declare more Junior Engineers as
permanent and if so, how many of
them are being declared eligible for
permanency and of them how many
would be actually declared permanent*
and when?
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THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND
HOUSING (SHRI OM MEHTA):
(a) There are 987 Junior Enginesrs
(Elect.) in the C.P,W.D. on 1lst Nov-
ember, 1973,

(b) 610 Junior Engineers were de-
clared permanent as per the last re-
view held in April 1973.

(c) 17 more posts are avaiiable,
The next review will take place fome
time in March next year.

Supreme Court Judgement in favour
of Graduate Junior Engineers
Association’s Demands

20. SHRI S. D SOMASUN-
DARAM: Will the Minister of
WORKS AND HOUSING be pleased
to state:

(a) whether the Graduate Junior
Engineers’ Association has submitted
a copy of Judgement of the Supreme
Court delivered on the 26th Septem-
ber, 1973 to clear the legal implica-
tions in support of their demands to
fix a separate quota for promotion to
create a separate grade, to create a
separate cadre and also to nullify the
ill-effects to the Engineering Gradu-
ates created due to the writ petition
filled by Shri Ramayya;, and

(b) if so, the main features of the
Judgement which are in favour of
the Graduate Engineers and the
Department to c!ear the legal aspects?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND
HOUSING (SHRI OM MEHTA):
ta) and (b). Yes, Sir. A copy of
the Judgement delivered on 26th
September, 1973 by the Supreme
Court in Civil Appeal No. 2134 of 1972
in the case between State of Jammau
and Kashmir and Trilok Nath Khosa
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and Others has been submitted by
the Graduate Junior ZEngineers’
Association and its implications on the
cadre of Junior Engineers in the
C.P.W.D, are being examined in con-
sultation with the Ministry of Law.
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Membership and elections of Delhi
School Teachers’ Cooperative House
Building Society Limited

23. SHRI JAGANNATH MISHRA:
‘Will the Minister of AGRICULTURE
be pleased to refer to the reply given
to Unstarred Question No. 3685 in
Lok Sabha on the 20th August, 1873
regarding suspension of elections to
Delhi School Teachers' Cooperative
House Building Society Limited Delhi
.and state:

(a) whether the membership list of
the Delhi School Teachers’ Co-opera-
tive House Buildirg Society Limited
Delhi, has been verified by the
Registrar,  Co-operative  Societies,
Delhi Administration and brought
uptodate;

(b) if so, the total membership of
the Society and whether Government
contemplate to hold the elections on
‘the basis of this list to regularise the
affairs of the Society whose elections
-have not been held since 1986; and

(e) if rot, the action proposed to
‘be taken by Government to safeguard
the interests of the Members whose
Tames do not find place in all the
‘documents of the Society on account
of manipulations resorted to by the
unscrupulous office-bearers?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) No, Sir. Since the basic docu-
ments relating to membership of the
Delhi School Teachers' Co-operative
House Building Society Limited,
Delhi, have not yet been available to
the Enquiry Officer, who is conduct-
ing an enquiry into the constitution,
working and financial positior. of the
Society, the membership list could not
be verified as yet.

(b) In view of the position men-
tioned at (a) above, the question
does not arise.

(¢) Further course of action would
depend upon the completion of the
enquiry by the Enquiry Officer, for
which vigorous efforts are being made
by the Delhi Administration,

Delhi School Teachers’ Cooperative
House Building Society Limited

24, SHRI JAGANNATH MISHRA:
Will the Minster of WORKS AND
HOUSING be pleased to refer to the
reply given to Unstarred Question
No. 928 on the 26th February, 1973
and state:

(a) whethen the Delhi School
Teachers’ Co-operative House Build-
ing Society Limited, Delhi has been
allowed plotted area amounting to
only 419 per cent of the total land
allotted to them while in the case of
uther Societies the permitted plotted
area is upto 53 percent of the gross
area;

(b) if so,
anomaly; and

the reasons for this

(¢) whether Government propose
to increase the plotted area of this
Society and bring them at par with
other Societies, especially when the
rmumber of plots carved out is much
less than the membership of the
Society?



75 Written Answers

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOU-
SING (SHRI OM MEHTA (a) and (b).
SING (SHRI OM MEHTA): (a) and
(b). The Society thamselves submit-
ted a layout plan in which the aiea
under residential plots was shown as
443 per cent (including 2 per cent for
service personnel) of the tetal land.
The percentage varies according 1o
the prescribed gross densities laid
down in the Master Plan for Delhl.
In Shahdara, where land has been
alotted to this Society, the area pres-
cribed for residential plots is 45.8 per
cent of the total land.

(¢) Does not arise,

Denia]l of Selection Grade to T.G.T.
Officiating in P .G.T. Grade in Delhi

25. SHRI K. LAKKAPPA: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be
pleased to refer to the reply given
to Unstarred Question No. 817 on
26th February, 1873 re: denial of
selection grade to T.G.T. Officiating
in P.G.T. in Delhi and state:

(a) whether any final decision has
since been taken in the matter and
if so, what; and

(b) whether this matter was re-
cently taken to the High Court of
Delhi and if so, whether a copy of
the High Court ruling in the matter
will be laid on the Table of the
House?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D, P. YADAV): (a) No final decision
has been taken 'so far in regard to
the grant of selection Grade to T.G.
teachers confirmed as P.G Ts. Selec-
tion grade has already been allowed
to those officiating as PGTs.

(b) Yes Sir, a copy of the judge-
ment of the High Court is laid on
the Table of the House. [Placed in
Library. See No. LT-5853/73]

NOVEMBER 12, 1973
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Street Light on Road Leading frome
Mool Chand Hospital to Greater
Kallash in Delhi

26. SHRI K. LAKKAPPA: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to refer to the reply
given to Unstarreq Question No. 4561
on the 26th Madrch, 1973 regatd™hg the
provision of street light on road lead-
ing from Mool chand Hospital to Grea-
ter Kailash Delhi and state:

(a) the progress made so far in
providing lighting on the road; and

(b) the time by which the whole
work will be finished?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) and (b). Estimated cost for provid..
ing lighting on the road has already
been framed and cost deposited by
Delhi Administration, P.W.D., with
Delhi Electric Supply Undertaking who
expect to complete the work in the
next 4 months or so, subject to the
availability of the material.

Assistance to Kerala for Minor Irriga-
tion Scheme under Emergency Agri-
cultural Production Programme

27. SHRIMATI BHARGAVI THAN-
KAPPAN:

SHRI N. SREEKANTAN
NAIR.
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government - have re-
celved a request from the Kerala Gov-
ernment for releage of Central assis-
tance of Rs. 146 crores incurred on
minor irrigation schemes under the
Emergency  Agricultural Production
Programme; and

(b) if so, has it been approved if not,
reasons therefor?

. THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE): (ay
Yes, Sir. A proposal had been recelv-
ed from Government of Kerala for
release of Central assistance cof Rs. 1.46-
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croreg towards expediture incarred obn
minor irrigation schemes under the
Emergency Agricultural PProducticn
Programme  which spilled over be-
yond March, 1973.

(b) The Government of India have
regretted their inability to accede to
the State request due to extremely
tight resource position during the
current year.

Combination of Councils on Cashew-
nut, Coconut. Arecanut and Spices

28. SHRIMATI BHARGAVI THAN-
KAPPAN:
SHRI N. SREEKANTAN NAIR:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the National Commis-
sion on Agriculture has recommend-
ed that the existing Counclls for
cashewnut, coconut, arecanut and
spices should be combined into one for
plantation crops;

(b) whether Government have re-
celved a request from the Kerala Gov-
ernment not to implement the recom-
mendation; and

(c) if so, what decision has been
taken on it?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE). (a) Yes.

(b) Yes.

(c) It has been decided that the ex-
isting position in respect of these
Councils should not be disturbed.

Master Plan for Development Fish-
ries in Kerala,

29. SHRIMATI BHARGAVI THAN-
KAPPAN:

SHRI N. SREEKANTAN NAIR:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government have re-
celved a Master Plan from the Govern-
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mpet of Kerala for the development
of fisheries; and

(b) the decision of Government
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF ‘AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b): A Master Plan for Fish-
eries development was drawn up by
the Government of Kerala in 1969. It
envisaged a total outlay of Rs. 305.29
Crores over a veriod of 20 years. The
Plan is not correlated to any estimate:
of the funds expected to be mobilised
in each sector, that is, the Central,
State, Cooperative and private Sectors.
The Government of Kerala was, there-
fore, advised that it was necessary to
an assessment of resources likely to be
available fn each of these sectors and
to formulate concrete plans of action
correlated to this assessment. Detailed
working plans can be usefully drawn
up only in respect of such program-
mes for which funds have been ear-
marked of are likely to be available
for development or investment. No
Master Plan, recast on this basis, has
been received. The provision made
for Fisheries development in the State
Fourth Five Year Plan was Rs. 11
crores, but the actual expenditure by
the end of the Fourth Plan is estimat-
ed to be in the region of Rs. 6.25 crores.
So far as the public sector is concern-
ed, further development is proposed
to be covered under the Fifth Plan to
the extent of available resources.
Several of the developmental projects
which have been worked out in detail
and taken up under Central and States
Schemes are listed among the Projects
outlined in the Master Plan. ‘The fish-
ing harbour at Cochin which was
sanctioned in 1971 for an amount of
Rs. 272 lakhs and the harbour facilities
at Beliapatnam, Ponnani and Mopla
Bay are among the projects which are
being implemented as Central or
Qentrally sponsored schemes. The
Fifth Plan formulations of the State
Government also cover segments of
the Master Plan in respect of several
items such as expansion of mechanis«
ed fishing, introduction of large fishing



79 Written Answers

vessels, increase of ice production and
storage capacity, establishment of re-
palr and maintenance centres, net
making plants, industrial estate and
fish meal plants, )

ﬂmm for Selling Wheat ai Con-
trolled Prices in Delhi:

30. SHRI SHASHI BHUSHAN: Will
the Minister of AGRICULTURE be
pleased to state:

(a) the number of licences issued in
Delhi for selling wheat at controlled
Pprices;

(b) the number of shops out of the
total number of licences issued which
are actually functioning and supply-
ing wheat at fixed rates to consumers;

(c¢) whether any action is proposed
to be tuken against those licence
holders who obtained the licence but
could not function and if so, the parti-
<culars of the action taken or proposed
to be taken against them; and

(d) the steps taken by Government
to ensure that these licence-holders do
not sell wheat in black market?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) 8482
upte 17th July, 1973.

(b) and (¢). Information is being
collected and will be placed on the
Table of the Sabha,

(d) Surprise checks are being made.
On recelpt of any complaint it is look-
ed into immediately. 65 cases were
detected upto 31st October, 1973.
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Examination of allegations against
F.CIL by the CBL

33. SHRI M. S. PURTY: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether several allegations
against the Food Corporation of India,
including those of corruption, has been
ordered to be examined by the CB.I
and

(b) if so, by when the full parti-
culars are expected to be disclosed?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) Some of the allegations have
been investigated by the C.B.I. and are
being processed in consultation with
the Central Vigilance Commission.
Others are still pending with the C.B.I.

Overtime allowance to staff of all day
milk stalls of Delhi Milk Scheme

34. SHRI MOHANRAJ KALINGA-
RAYAR. Will the Minister of AGRI-
CULTURE be pleased to refer to the
reply given to Unstarred Question
No. 4550 dated the 26th March, 1973
regarding the payment of overtime
Allowance to staff of the All-Day Milk
Stalls of the D.M.S. and state:

(a) the stage at which the mater
stands now,

(b) when a final decision to pay
the arrears of this Overtime to the
staff concerned is likely to be taken
and from which date these would be
paid; and

_ (o) the reasons for the delay in tak-
ing a final decision?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) to (c).
It has since been decided in consulta-
tion with the Ministry of Finance that
there is no case for grant of overtime
alll_ou.rancéz to the staff of the All Day
Milk Stalls of the Delhi Milk Scheme.

Transport for milk distribution officers

and Assistant Milk Distribution officers

Visiting Delhi  Metropolitan Coun-
cillors

35. SHRI MOHANRAJ KALINGAR-
AYAR: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether any orders have been
recently issued by the Minister of
State for Agriculture that WM.D.Os/
AM.D.Os, in the Delhi Milk Scheme
should visit the Councillors and
Metropolitan Council Members in the
capital to ascertain their reaction
regarding the working of the Scheme;

(b) if so, the genesis of these or-
ders;

(c) the manner in which such ap-
pointments are arranged by the Delhi
Milk Scheme; and

(d) whether any transport is being
provided by the DMS to the petty
Officials like A.M.D.Os to undertake
this exira responsibility and, if not,
the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) Yes, Sir.

(b) The decision was taken in view
of the fact that the Municipal Coun-
cillors are representatives of their
respective wards and, in that capacity,
are naturally, interested in the proper
functioning of public services in their

ive areas. It was considered
desirable to enlist their cooperation

in the efficient management of the
milk depots.
(c) No special arrangements have

been made in this behalf. The Field
Officers contact the local Municipal
Councillors in the course of their nor-
mal inspection rounds.

(d) No; Sir. The Milk Distribution
Officers are permitted the use of staff
cars for official journeys. The Assis-
tant Milk Distribution Officers are ell-
gible to receive fixed conveyance
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allowances according to rules, 1o com-
pensate them for the expenditure in-
curred by them on transporiation.
Since the aforesaid Field Officers have
to inspect the milkk depols as a part
of their normal duties. no extra jour-
ney is normally involved in meeting
the Municipal Councillors of the arcas
in question.

D.M.S. Officers sent {o foreizn coun-
tries and om deputation to various

undertakings

38. SHRI MOHANRAJ KALINGAR-
AYAR: Will the Minster of A{RI-
CULTURE be pleased to state:

(a) whether any Officers of the
Delhi Milk Scheme were gent on some
traimng or other programme lo France
during the cuirent year, and 1f So,
theiwr designation, the nature of the
programme under which they were
selected and the manner of their selec-

tion,

(L) the total expenciture incurred
in foreign exchange on such Officers’
trip to France andl the advantage ac-
curing to the Delhi Milk Scheme as a
result of such troimiig in the pro-
fession discharge of duties by such
Officers;

(¢) the number some of the.e Offl-
cers had been earmarked for deputa-
tion even at the time of their being
gent for training abroad and if so, the
reasons for sending them abroad; and

(d) the number of such Oficers
who are now being sent on deputation
to other Undertakings?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) Yes, Sir.
The Manager (Distribution) Delhi
Milk Scheme, alonz with 3 eother offi-
cers. was deputed to France in May,
1973 for a period of 4 weeks under the
Indo-French Cultural Exchange Pro-
gramme 1071-73 to study the latest
developmentg in the fields of animal
husbandry and dairy.

The selection was made in com-
sideration of a field study with refer-
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ence to the background of the persons
concernd and the usefulness of such
a study to the Organisation to whick
he belongs.

(b) The Government of India had
not to bear any expenditure in foreign
exchange on the deputatwon of Shri
Chakravarty.,

The study was advantageous both
to the officer concerned and the Delhi
Milk Scheme as the Organisation will
benefit from the Increased awareness
:nf the officer as a result of his study
our.

te) The Manager (Distrsbution),
Del'n M:lk Scheme was selected for
deputation to LDC. towards the end
at March, 1973 whereas nominations
for his deputation to visit France was
conveyed to French Government in
October, 1973, and the French Govern-
ment's acceptance was received in the
middle of Februarv, 1873 The study
tour was intended 1o acgquaint the
Officer concerned in the latest prac-
tices 1 the fleld of animal hushandry
and dawrying obtaining in France.
The Manager (Distrilniion)  Deilt
Milk Scheme was deputed with this
congideration in view.

(d) There is no other such propo-
sal at present

Personnel Policy of Delhi Milk
Scheme

37. SHRI MOHANRAJ KALINGAR-
AYAR: Will the Minister of AGRI-
CULTURE be pleased to state:

{a} whether any Member of Parlia-
ment wrote to him some time towards
the end of last Budget Seasions peint-
ing nut the defective personnel policies
pursued by the Delhi Milk Scheme and
certaln cancellations of transfers of
Managers of All-Day Milk Stalls un-
der pressure;

(b) whether while disciplinary and
other cases were pending against some
of the Managers. they were given
promotion as A.M.D.Os.:
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(¢) if s0, the nature of points
brought out; and

{d) the action taken or praposed {o
be taken to set matetr right?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a). (¢! and
(d) Some letlers were received from
MPg regarding qualifications/experi-
ence required for some posts in the
DMS and the method of recruitment.
These are being exemined in consul-
tation with the concerned Departments
ol the Government.

(h)} The promotions of the Mana-
gers, ADMS and ADMOs made recont-
ly were in accordance with the rele-
vant recruitment rules and the selern.
rione were made by the luly consti-
tuted seleclion Commiltee on  the
basis of their service records and also
after taking into account certain en-
quiries which were pending against
some of the officials concerned

Rale of milk producis by the All-Day
Mi'k Stalls and Milk Bar run by
DMS in Parliament House

38 SHRT MOHANRAJ KALIN-
GARAYAR® Will the Minister of AG-
RICULTURE be plensed to satte:

(a) the, month-wise, sale of milk
produrts by the All-Day Milk Stalls
and Mr'k Bar in Parliament House
run bv the Delhi Milk Scheme in
New Delhi from 1st January, 1973
to 31st October, 1973 (product-wise)
and the expenditure on the main.
tenance of each Stall by way of
Establishment and Contingencies;

(b) whether any Profit and Loss
Account of each Stall is maintained
and if so, the details thereof, Stall-
wise/Milk Bar wise; and

(c) the steps being taken to re-
duce the losses, if any, during this
period in the working of these Stalls/
Milk Bar in Parliament House?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (2) A state-
ment showing sale of milk products
by All Day Milk Stalls and Milk

Bar in Parliament House 1s laid on
the Table of the House. [Placel in
Library. See No. LT-5654/73].

(b) Profit and loss account for indi-
vidual stalls jg not mamntamned “y
Delhn Milk Scheme normally. How-
ever, the account for the peniod 1-1-73
to 30-10-73 has been worked out and
is luid on the Table of the House.
fPlaced in Labrary. See No LT-5654/
73)

(¢) The number of atiendants has
heen slightlv reduced in hoth the
establishments and the selling prices
of various types of milk and mulk
products have been suitablv increas-
ed with effect from 5th November,
1878 in order to enable these stalls
to run on a no profit no loss basic.

Central Bill regarding cef’ing on
urban property

39. SHRI C JANARDHANAN:
SHRI R V. SWAMINATHAN:

Will the Minister of WORKS AND
HOUSING be pleased to state-

(a) whether Government have
prepared to Central Bill regarding
ceiling on the urban property; and

(b) when it
duced?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND
HOUSING (SHRI OM MEHTA)-
(a) and (b). Introduction of a Cen-
tral Bill regarding ceiling on vurban
property iz under the consideration
of the Government of India.

is likely to be mntro-

Eradication of illiteracy

40. SHRI C JANARDHANAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CUL-
TURE be pleased to state:

(a) the amount of money Covern-
ment has spent during the last three
years to eradicate illiteracy in the
country;
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(b) the number of Schools Gov-
ernment run directly for this pur-
pose; and

(c) the number of people bene-
fited by it and their percentage?

THE DEPUTY MINISTER IN
THE MINISTRY OF EDUCATION
AND SOCIAL WELFARE AND IN
THE DEPARTMENT OF CULTURE
(SHRI D P. YADAV): (a) A sum
of Rs. B0.67 lakhs has been spent
by the Government of India during
the last three years, mostly as
grants to State Governments to sup-
plement their efforts to eradicate
adult illiteracy in the country.

(b) No Schools are
by the
purpose,

(c) 1.50 lakh persons are esti-
mated to have been made literate
through the Farmers Functional
Literacy Classes in the last three
years in additon to those benefited
by the efforts of Voluntary Orga-
nisations and other programmes.

Primary Education

41. SHRI C. JANARDHANAN: Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have
not achieved its target of primary
education according to the Consti-
tutional guarantee; and

(b) if so, how many primary
schoo's are there in the country and
how many students are there?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION, SO-
CIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE
(SHRI D P. YADAV): (a) Though
al[* States and Union Territories are

run directly
Government of India for the

providing free education in State
Schools at the Primary stage the
actual coverage is not 100 per cent

in all States as may be seen in the
statement laid on the Table of the
House. [Placed in Library. See No.
LT-5655/73]). Further compulsion is
not being enforced as it will cause
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hardship to the poorer sections of the
population. In the approach paper
for the Fifth Five Year Plan it has
been proposed to fix a target of pro-
viding educational facilities at 100
per cent for the children in the age
group 6 to 11 years and 75 per cent
of the children in the age-group 11-14
Yyears by the end of the Fifth Plan.

(b) As on 30th September
there were 5,08,605 schools at the
elementary stage (4.14,406 primary
and 94,199 middle schoo!s) in the
country. The enrolment in classes I
to VIII was 755.04 lakhs.

1972,

Construction of Shops at the
Sabzi Mandi, Delhi

New

42. SHRI SHASHI BHUSHAN: will
the Minister nf WORKS AND HOUIS-
ING be pleased-te state:

(a) the number of shops, construct-
ed at the new Subzi Mandi sile in
Azadpur, Delhi; and

(b) whether most of the shop-keepers
could not construct shops due to laek
of funds and that there is no agency
to finance the constructicn of shops
there?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE MINI-
STRY OF WORKS AND HOUSING
(SHRI OM MEHTA): (a) Construc-
tion of 122 shops has been complefed
and 162 shops are under various sta-
ges of construction.

(b) The shopkeepers can moriage
their lédnd to banks and obtain loans
for the construction.

Supply of Basmati Rice in Delhi

43. SHRI SHASHI LHUSHAN: Will
the Minister of AGRICULTURE be
pleased to state:

(a) Whether basmati rice is nnt
being supplied t¢ the  Ration Ca_rd
Holders in Delhi through Fulr Price
Shops for quite a long time;

(b) if so, the reasons therefor:
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(c) the period during the year 1972-
73 and 1973-74 so far during which
basmatj rice was not supplied to ra-
tion card holdars in Delhi; and

(d) when the supply of basmatl
rice is likely to be resumed?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) and
(b). Due tp non-availabili‘y, basmati
rice is not being supplied through fair
price shops in Delhi since August, 1973,

(¢) Basmati rice was not issuel dur-
ing November, 1972 to ‘April, 1373 ard
during August, 73 to October, 73.

(d) The suply of basmati rice will
be resumed as soon as some stocks of
this variety are available in F C, I.
depots i Delhi.

Linking of Indian population with
food production

44 SHRI B. V. NAIK: Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

(a) the year by which Indian popu-
lation is expected to cross the billion
mark;

(b) the estimated food output at that
time;

(c) the food requirement for this
population; and

(d) whether any attempt has been
made to link the population and food
production; and if so, by which
Ministry?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI KONDAJI BA-
SAPPA): (a) It is not possible to say
when the Indian population will cross
the billion mark, as a long-term pro-
jection with realistic assumptions can-
not be made. Official projection of
population has been made so far only
upto 1981 by the Expert Committee on
Population Projections, According to
this Committee. the projected popula-
tion in 1981 will be 657.329,000.
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(b) and (¢). Do not arise.

(d) Yes, by the Ministry of Food
and Agriculture and the Planning
Commission.

Sale of ships by A.P.J. Lines

45. SHRI B: V. NAIK: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether his attention has been
drawn to the issue of the Blitz dated
the 13th October, 1973 containing seri-
ous allegations about AP.J. Lines, and’

(b) if so, the valid facts of the sale
of three ships belonging to the Lines?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) Yes, Sir.

(b) The Company had approached
the Director General of Shipping for
selling the vessels abroad on the
ground that they are becoming un-
economical to operate. No final deci-
sion has been taken by the govern-
ment in the matter.

House sites for landless poor agricul-
tural labour in Andhra Pradesh

46. SHRI P. NARASIMHA REDDY:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether the State Government
of Andhra Pradesh has submitted for
Central Government's approval and
assistance a scheme for "providing
developed house-sites to landless poor
and agricultural labour in the State;

(b) if so, the estimated cost of the
Scheme and the number of sites, Dis-
trict-wise, proposed to be provided;
and ’

' () the reaction of the Central Gov-
arnment thereto?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS AND IN THE MINIS-
TRY OF WORKS AND HOUSING
(SHRI OM MEHTA): (a) Yes, Sir.

(b) A stalement giving the requisite

information is attached.

(c) Revised project proposals under
the Scheme for provision of house-sites
to landless workers in rural areas were
being received from the Government
of Andhra Pradesh in March 1973. It
has not so far been possible to sanction
any of the project propofals due to
the following considerations:—

(i) The State Government have
not yet enacted the legislation
in respect of Andhra Region
about conferment of hoOme-
stead rights on landless work-
ers in respect of sites on which
their houses huts stand at

STATEMENT
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present. This is one of the
essential conditions to be ful-
filled for drawal of Central
assistance under the Scheme.

(ii) As a measure of economy, the

Budget oprovision of Rs. 5.00
crores for 1972-74 for imple-
mentation of the Scheme {hough-
out the country, has been re-
duced to Rs. 3.5 crores. The
reduced provision of Rs. 3.5
crores is considered to be inade-
quate compared to the spill-over
commitment of about Rs. 12
crores in lespect of projects ap-
proved during 1972-73. In view
of this, it has not been consider-
ed advisable to enter into fresh
commitments under the Scheme
by sanctioning fresh projects of
any State Government; including
Andbra Pradesh, during 1973-T4.

Statement Showing Particulars of Projects Submitted by the Government of
Andhra Pradesh under the Scheme for Provision of House Sites to the Land

less Workers in Rural Areas.

Sl Name of District No.of house-  Estimated
"No. - sites to be cost
provided (Rs. in lakhs)
1 2 3 4
1 Kurnool ) 97,065 265°93
2 Nellore . . . 65,625 19586
3 Anantpur s &= : 71,565 174 10
4 Krishna 2w . 1L16963 401°77
5 Srikakulam . . 1,00,067 285-19
A ] Ongele |, . ) 70,995 215° 54
7 Cuddapih ) . 53,584 128 60
B East Godavari . . . 1,15,503 400° 21
9 Viskhapatnam, . i . 66,104 188 40
10 Chittoor 5 . - 775294 199° 59
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I 2 3 4
11 Guntur . . N . . . . 1,43,694 48282
12 West Godavari . . . . 1,18,463 426 46
13 Adilabod , , ., , + o 41,592 94:0C
14 Warangal | . . . N . 65,087 15879
15 Hyderabad , , , . . 38,099 10415
16 Khammam. , ., , 53,663 122°§3
17 Kerimnagar, ., . . e 71,308 16659
18 Nalgonda . . . . . 52,865 13846
19 Medak, |, | .. . 55,271 133'74
20 Mahboobnagar . . . B 81,544 17962
21 Nizamabad , , , . . 34,369 11548
TOTAL : 15,90,517 456823

W.H.O. Overseas Fellowships to Indian
' Medical Specialists

47. SHRI P. NARASIMHA REDDY:
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether W.H.O. sponsored Over-
seas Fellowships are available to the
Indian Medical Specialists during the
current year and the next;

(b) whether Cardiology is one of the
subjects proposed to be covered under
this scheme; and

(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. KISKU):

(a) and (b). Yes.

(e) Does not arise.
2060 I.s—x

Schemes for development of Inland
Water Transport

48. SHRI K. KODANDA RAMI
REDDY: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whether a special stress is being
given by his Ministry for the develop-
ment of Inland Water Transport;

(b) the amount of money requested
by his Ministry and the names of the
scheme, State-wise; and

(c) the reaction of the Planning

Commission?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) Yes, Sir.

(b) and (c). The Working Group on
the formulation of the Fifth Five Year
Plan, in its report, suggested a provi-
gion of Rs. 100 crores (Rs. 71 crores
for the Central Schemes and Rs. 29
crores for Centrally Sponsored Sche-
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mes including spill-over schemes cof
the Fourth Plan). Subsequently, the
matter was discussed in the first meet-
ing of the Central Inland Water Trans-
port Board, held in February, 1473 and

revised proposals amounting to Rs. 126 -

crores were received from the State
Government and forwarded to the
Planning Commission for considera-
tion. The Planning Commission observ-
ed that the programme pmpoéed was
too ambitious and that in acoordamce
with the directives ¢f the National
Development Council, the size of the
Centrally Sponsored Programme need-
ed to be kept to the minimum and only
selected schemes, particularly, those
which are of experimental nature,
inter-state character and national im-
portance might be included under the
Centrally Sponsored Programme In
the light of the suggastions’ of the
Planning Commission, the Fifth Plan
Programme was reviewad and a revis-
ed Programme involving an outlay of
Rs. 60 crores (Rs. 39 crores for Cen-
tral Schemes and Rs. 21 crores for
Centrally Sponsored Schemes, includ-
ing spill-over schemes of the Fourth
Plan) was resubmitted to the Plan-
ning Commission for consideration. A
statement of the schemes, State-wise;

for inclusion in the Fifth Five Year

Plan as Centrally Sponsored Schemes,
is laid on the Table of the House
[Placed in Library. See No. LT-5656/
73]. Thigz revised programme was
considered by the Planning Commis-
sion, who agreed to a tentative provi-
sion of Rs. 45 crores (Rs. 31 crores for
the Central Schemes and Rs. 14 crores
for the Centrally Sponsored Schemes,
including spill-over schemes) for {he
development of Inland Water Trans
port in the Fifth Five Year Plan.

Report on development of Kakinads
Peort

49. SHRI K. KODANDA RAMIL
REDDY: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whether the Engineers India
Limited has submitted its techno-
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economic report on the development of
Kakinada Port;

(b) it so, the salient features of the
report; and

(¢) the progress of the work and
. amount sanctioned and spent so far?

* THE MINISTER OF STATE IN THE
. MINISTRY OF _SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
« (a) *The-Government of Andhra Pra-
desh have written to the Government
‘of India’ on 20th” October, 1973 that
. they would approach 'Government of
India with concrete proposals for loan
agsistance after fhe rep.rt of Engi-
neers India Ltd. was received by them.

(b) and (c). Do not arise.

'"W.H.O. Report on Diseases in India

50. SHRI K. KODANDA RAMI
REDDY:
DR. GOVIND DAS RICHHARIYA:

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether Government are aware
of the W.H.O. Report which says that
diseases like Malaria, Smallpox,
Cholera and Polio have started recur-
ring in India on a large scale;

(b) the reasons for the recurrence
of these “once eradicated” diseases;

(¢) the places where they have re-
curred and the number of patients
affected and dead since last two years
State-wise; and

(d) the steps Government propose
to take to check and eradicate these
diseases?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. KISKU):
(a) Yes.

(b) Malaria, Smallpox, Cholera and
Polio have not been eradicated from
the country so far.
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(c) the reguired information is given
in the statement laid on the Table of
the House. [Placed in Library. See
No. LT-5657/73].

(d) the required ianformration is
given in the statement laid on the
Table of the House. [Placed in
Library. See No. LT-5657/73].

Import of Vaccine for Marex disease

51, SHRI K. KODANDA RAMI
REDDY: Will the Minister of AGRI-
‘CULTURE be pleased to state:

(a) whether the import of vaccine
to save the birds from “Marex disease”
has been irregular and inadeguate:

(b) the reasons for the same; and

(c) the number of birds that have
died of the above disease during
1872-73 and since then?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) and (b).
No Sir, it was decided to import 7.5
lakh doses of vaccine against Marex's
disease in consideration of the initial
requirements of the country. After a
subsequent review of the incidence of
the disease, it has been decided to im-
port 10.6 million doses of vaccine (6
million for private sector and 4.8
million for public sector) to meet our
requirements adequately. A quantity
of 1.2 million doses of vaccine have
already been imported and steps have
been taken to import the remaining
‘quantity.

(c) The information is being col-
lected from the State Governments
and will be placed on the table of the
House.

WO ¥ Taw W wRwTAe ST AWy
I gt & W
52. S TATEATT WTEWT ¢ WAT
wiw el ag A wY F91 FLH6F:
(%) =1 @ ¥+ qhw W0
v fred o ¥ wfes @R oA
TTET R ;

98
(=) afz gf, a1 98 &I & L
1 s T &

(r) TR & SN OSWHY
fraw sraw AR g & ageft A FreET
FE§ W A & TG AL
& § WK

(%) ®1 wTx ary Wt
A HEMA & [ FAE A BT WA
T g7

wfw daem § oo wwy (s
 weetfgw dre frw ) o (F) WK
(@). ofrgi  Suwew d 4T H wgAT<
g & wEw § @i g et
& arfufer® a7 e
fro® a9 & sl atew F gomew &
wTEa  FTRT WiUF 1T AT HTAT FY
gt &1 =F & GraTAl # 9w
QAT ST FIA AT gEATET §
TEEA, W WX Auwer & fewd
e woar  &Aw fowrd seyre
T A AT &7 ot § 1 Tofy,
T9 WY JQTEA & TF% A{ATT qA0AT
SreqaTdT g |

(7) o= faaor @& &1

(w) fed af &t wify, aw<
# % AT F A ¥ ARGEAH

e § Wi § aw/arw &

qedi & wwefr froae wra Y s
;N It § |



99 Written Answers
ot wfien® & gure & fe dewr

53. Wit CwTwaTe wrewy : W
frmtn wie s woft g aaTA WY T
G fw

(%) = FTwT WY 9TAT § =Y
afeemt &1 gy AN @ fagre
qoE Anragk ¥ ;

(=) zfx g, M So*t g0 -
W wr §; W«

(w) swT 3w 92 fear u=
= F A W frare waeft § awm ooy
w9 ¥ waifae fisgr s ?

way wid famer ey fwtar Wit
TN AT W T Nt (it s
dger ) (%) o, T

(w) o (7). 5@ f

EL I

Fay scale of Lecturers and Demonstira-
tors in University

54. SHRI RAMAVATAR SHASTRI:
Will the Minister of EDUCATION, 8O-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whether the Universily Grants
Commusgsion has recommended the pay
scale of College and University
Teachers which has been sent to the
Minmstry of Education for implemen-
tation 1n the 5th Plan period;

{b) whether the U.G.C, has recom-
mended to raise the pay scale of Lec-
turers from Rs. 300—600, Rs. 400850
0 Rs. 700—1600 and those of the
Demonstrstors from Rs. 250400,
Rs. 300—~48%0 o Rs. 300—800 only;
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(c) if so, what is the basis or ra-
tionale for allowing a raise of R4 400-
Rs. 300 in case of Lecturers and enly
a raise of Rs. 50 or even nil in case
of Demonstrators; and

(d) when the Ministry of Education
is going to implement the above pay
scale and from which date the same
15 going to be implemented?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S NURUL HASBAN): (a) to
(d). The recommendations of the Uni-
versity Grants Commission for im-
provement of scales of bpay of the
teachers (including the existing De-
monsgtrators/Tutors) in  universities
and colleges have been received and
are under examination.

Failure of State Governments to
procure wheat queta

§5. SHRI RAMAVATAR SHASTRI
Will the Minmster of AGRICULTURE
be pleased to state

(a) whether the various State Gov
ernments have not fulfilled their quota
of wheat procurement;

(b) if so, the broad oul-lines there-
of, and

(c) the reasons why some of the
States have failed in procurement of
wheat against quotas fixed for them?

THE MINISTER OF BTATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). Statement I showing the
operational targets fixed and the guan-
titles of wheat procured as on
81-10-1973 in each State is placed on
the Table of the Sabha.

{c) Statement II is placed on the
Table of the Sabha.
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I0X
Statemeny [
Procurement of wheat during 1973-74 as on 31-10-73.
(figures in ‘000 Tonnes)
S.No. State Targets Procurement
1973-74
1 Assam , . . 20 09
2 Bikar | . e . 600 49'8
3 Gujarat . 150 New.
4 Haryana " . . 1300 584-2
5 Himachal Pradesh , . . 60 -8
6 Jammu & Kashmir . 40 18-9
7 Madhya Pradesh , |, |, | 400 191-6
8 Maharashtra . . - 10'9
9 Orissa | . . 18 03
10 Punjab , | . 3300 27093
#1  Rajasthan 302 146°5
12 Uttar Pradesh . i 1800 799:6
’ +16'6@
13 Waest Bengal . . . 100 04
14 Delhi | . 30 02
15 Chandigsrh . . - o3
8118 43:2:3%
. 4531'3

@16,618 tonnes Confiscated under DIR in Uttar Pradesh.
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Statement II

The slow progress of procurement
of wheat during the current market-
ing season was attributed to the re-
duced flow of supplies of wheat from
the rural areas, which was gsmaller
than that recorded in the last two
years, mainly on account of the follow-
ing reasons:—

(i) The production of wheat accord-
ing to some State Governments
was less than what was antici-
pated earlier by them during
1972-73;

(ii) Withholding of wheat %y the
farmers because of the feeling
that the present procurement
price of Rs. 76/- per quintal of
wheat was very low as compared
to the prevailing prices of other
foodgrains;

(iii) The capacity to hold back the
stock, had improved with the
higher wheat productivity in the
past few years. The minimum
financial requirements of the
farmers were met by them by
selling other crops like gram,
barley, etc., which were fetching
relatively higher prices;

(iv) A tendency on the part of the
producers to hold back the grain
in the expectation that they
would get higher price during

the lean season later in the
year; ’

(v) A general psychology of short-
ages among the masses which
led to a large scale hoarding of
foodgrains not only by the pro-
ducers, but also by the traders
and consumers;

('\'ri')_ General shoriage of foedgrains
' in the open market coupled with
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restricted issues from the public
distribution system;

(vii) Coneerted efforts and propa-
ganda by the wholesale traders
and other interested parties
against the new policy:

(viii) Shortage of different consumer
goods in the market at the har-
vesting time particularly vanas-
pati, sugar, cement, diesel etec.
The resultant price rise spiral
acted as an irritant to the pro-
ducer who felt that the discip-
line of price control was being
imposed on him alone; and

C(lx) Agitation in . the States of
Punjab, Haryana and Bihar by
opposition parties against the
wheat take-over policy.

Visit by Japanese Farm Experts to
study food situation in India

.66. SHRI VIRBHADRA SINGH:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the Japanese Farm Ex-
perts visited India in October, 1973 to
study food situation in India;

(b) if so, whether the Delegation has
submitteq its report to the Govern-
ment; and

(c) if so, the broad outlines thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) No, Sir.

(¢) Does not arise.
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High Level Technieal Commiiten to go
inte the working eof the LC.M.R.

57. SHRI VIRBHADRA SINGH: Will
the Minister of. HEALTH AND FAMI-
LY PLANNING be pleased to state:

(a) whether a high-level Technical
Committee has been proposed to be
set up to go into the working of the
Indian Council of Medical Research:
and

(b) if so, what would be the compo-
sition of the Committee and what
would be its terms of reference?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. KISKU):
(a) and (b). The Governing Body of
the Indian Council of Medical Research
has suggested that the Sub-Committee
which was set up to consider the re-
commendations of the last Reviewing
Committee might coopt two or three
out-standing scientists to go into all
aspects of the working of the Indian
Council of Medical Research. The
Sub-Committee consists of the Vice-
President of the Council (Health Secre-
tary), Joint Secretary, Ministry of
Finance, Director General of Health
Services and the Director General,
Indian Council of Medical Research.
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Setting up of Circus Institute in
Cannanore District, Kerala

62. SHRI A. K. GOPALAN: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
4o state:

(a) whether Government propose to
consider the setting up of a Circus
Institute in Cannanore District in
Kerala;

(b) if so, when and the salient fea-
{ures thereof; and

(c) if not, the reason therefor?

THE DEPUTY MINISTER IN
THE MINISTRY OF EDUCATION
AND SOCIAL WELFARE AND IN
THE DEPARTMENT OF CULTURE
(SHRI ARVIND NETAM): (a) No Sir,
not the Government of India. How-
ever, the Government of Kerala is
-considering a proposal for starting a
<Circus Institute in Cannanore District,
Kerala.

(b) The salient features of
-scheme have not been worked out.

(c) Does not arise,

the

Eapurthala Plot in New Delhi

63. SHRI A. K. GOPALAN: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) whether one portion of Kapur-
thala Plot at New Delhi belonging to
Kerala Government has not been
vacated by the Police/Protection Force
Ain spite of repeated requests made by
Kerala Government:

(b)Y if so, the reasons therefor; and

110
(c) how many years more will it
take to vacate?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) Yes.

(b) and (c). The question of shift-
ing of Police/Protection Force from
a portion of Kapurthala Plot has been
taken up at the highest level in the
Delhi Administration, and is being
pusued with them vigorously.

Extension of C.G.H. Scheme in cities
of Mysore

64. SHRI P. R. SHENOY: Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

(a) the places in which C.G.H.
Scheme is in operation at present; and

(b) whether this Scheme will be ex-
tended to any of the cities in Mysore
(Karnatak) State and if so, wheu?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. KISKU):
(a) The C.G.H. Scheme at present is
in operation in the cities of Delhi,
Bombay, Allahabad, Meerut, Kanpur,
Celeutta and Nagpur.

(b) The C.G.H. Scheme is also pro-
posed to be extended to Bangalore city
o? Karnatak State during the F.fth
Five Year Plan.

Master Plan for deepeming Mangalore
Harbour

65. SHRI P. R. SHENOY: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether a Master Plan is pre-
pared for deepening the Mangalore
Harbour;

(b) if so, the main features thereof;
and

(c) what part of this Master Plan
will be implemented during 1874—
19797
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THE MINISTER OF STATE IN
1HE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) The Master Plan drawn up for the
Mangalore Harbour Project has yet
lo be finalised as the model tests for
the Harbour layout have not szo far
been completed.

(b) and (¢). Do not arise at this

slage.

Pay scales of teaching and non-teach-
ing staff in Regional Engimeering
Colleges

66. SHRI P. R. SHENQOY: Will the
Minister of EDUCATION, SOCIATL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether the Central scales of
pay are paid to teaching staff and State
scales of pay are paid to most of the
non-teaching staff in the various Re-
gional Engineering Colleges of the
country.

(b) whether these Regional Engineer-
ing Colleges which are autonomous
bodies are free to rémove this dis-
crimination; and

(¢) whether there is any represen-
fation made to the Central Govern-
ment to remove this discrimination?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a)
Yes, Sir.

(b) No, Sir. The Regional Engineer-
ing Colleges are established as joint
cooperative venture of the Central
Government and the State Govern-
ments concerned. They are fully sup-
ported financially by these Govern-
ments. They are, therefore, governed
by the scheme of establishment of
these colleges and cannot acdopt dif-
ferent principles from those approved
in the scheme, as modified from time
to time.

(c) This Ministry received a copy of
Memorandum dated 1-4-1973 from the
Non-teaching Employees’ Association
of Karnataka Regional Engineering
College, Surathkal addressed to the
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Chairman, Board of Governors of the
College containing their demands in-
cluding grants of Central Pay Scales.
The Ministry 3lso received a letter
from an Honourable Member Shri
P. R. Shenoy, to whom a reply has
been sent,

Profits earned by Shipping Companies
and running of West Coast Konkan
Passaager Services

67. PROF. MADHU DANDAVATE:
Will the Minister of SHIFPING AND
TRANSPORT be pleased to state:

(a) whether the public sector
Shipping Companies in India are
earning profits;

(b) if so, what
earned by them; and

are the profits

(c) in view of these profits whether
Government would urge the public
sector Shipping Companies to run
the West Coast Konkan passenger
shipping services without increase in
the fares?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) Yes, Sir,

(b) The Mogul Line Ltd., during
1971 made a profit of Rs. 1.07 lakhs.
The Shipping Corporation of India
made a net profit of Rs, 8.07 crores
during the year 1871-72. The accounts
for the year 1972-73 of the Mogul
Line Ltd., and the Shipping Corpora-
tion of Inda Ltd, have not yet been
finalised,

(c) The Government have already
acquired two ships with which the
Konkan Coagt Passenger Shipping
Service was being operated. The
ownership of these vessels hag been
vested In Mogul Line Ltd. Operation
of the service without increamse in
fares will entail substantia] loss,
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Central  Assistance fer scarcity-
affected areas of Maharashira

68. PROF. MADHU DANDAVATE:

SHRI ANNASAHEB GOT-
KHINDE:
Will the Minister of AGRICUL-

TURE be pleased to state:

(a) whether the Central assistance
for the scarcity affected areas of
Maharashtra has been stoppad with
effect from 1st October, 1873;

(b) if so, whether the Maharashtra
Government has urged the Centre to
continue the Central Assistance in
view of the fact that Maharashtra had
to face scarcity conditions for three
consecutive years; and

(c) it so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P, SHINDE):
(a) All drought affectdd states in-
cluding Maharashtra have been in-
formed that the drought rellef
operations started in the light of the
1972 drought should be closed by 30th
September, 1873, and that central
assistance will cease from that date.

(b) Yes, Sir.

(c) Following satisfactory rainfall
in Maharashtra this year, the drought
position has improved considerably
enabling resumption of normal agri-
cultural operations. In view of this
ang also in view of the heavy flnan-
cial assistance rendered to the State
Government and the mneed to de-
escalate expenditure, Maharashtra’s
proposal for further assistance beyond
30th September 1973 has not been
agreed to.

Steps to prevent rise in Issue Price of

Rice
69, PROF., MADHU DANDAVATE:
Will the Minister of AGRICUL-

TURE be pleased to state:

(a) whether Government have de-
cided to raise the procurement price

.
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of paddy from Rs. 70 to Rs. 75 as
ageinst Rs. 58 a quinte] last year; and

(b) what steps are proposed to pre-
vent the rise in issue priee of rice
after the Kharif crop comes to the
Market from October-November, 1973,
as a result of the rise in procurement
price?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). With the increase in the
procurement price of standard variety
of paddy to Rs. 70 from the price
range of Rs. 40—Rs, 58 during the last
year, the issue prices of different
varieties of rice have also been in-
creased with effect from 1st Novem-
ber, 1873,

Procurement of paddy and coarse
grain by Food Corporation of India

70. SHRI RAMSHEKHAR PROSAD
SINGH: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the Food Corporation
of India has geared up its machinery
in all the States in which it is operat-
ing to undertake procurement of
paddy and other coarse cereaals to
prevent distress gales by farmers in
the wake of the anticipated bumper
production;

(b) if so, what are the main
features of the ateps taken; and

(c) to what extent iarget of pro-
curement will be achieved?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI ANNASAHEB P.
SHINDE): (a) Yes, Sir.

(b) In the context of the antici-
pated bumper Kharif crop this year,
all the procuring agencies have
geared up their machinery to ensure
maximum procurement of Kharif
foodgrains and to ensure payment of
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the procurement prices fixed by the
Governmert to the cultivators, Some
of the important steps taken in this
regard are listed below:—

(i) After detailed discussions with
the respective State Govts,, areas of
operation by different Public Agencies
have been clearly demarcated to
avoid any non-fusion and to give
effective support to the prices,

(ii) A large number of procurement
centres have been opened in consulta-
‘tion with the State Govts. and
requisite staff has been posted so that
‘the cultivator has not to take his pro-
duce very far from his village. The
procurement  agencies have also
appointed #ub-agents, mostly Co-
operatives to make purchases of
Kharif foodgrains from the cultiva-
-ors at the procurement prices.

(iii) Arrangements for making pay-
ments promptly to the sellers have
been strengthened.

(iv) Steps have also been taken to
move the procured stocks quickly
-from the procurement centres and
.mandis, so that there is no congestion
in the market yards/mandis for
:accommodating further arrivals,

(v) Arrangements have been made
“for the senior officers of the procuring
agencies to pay surprise visits fre-
quently to emsure smooth procure-
ment operations and also tp ensure
-that correct prices are being paid at
all the places to the cultivators.
“These officers will also look into dis-
putes and also resolve bottlenecks, if
any, in regard to the operations, on
:the spot.

(vi) The Government of India have
-also deputed senior officers to pay
visits to important kharif procure-
ment States during the operations to
enpure that instructions laid down by
the Government are strictly followed
by the procuring agencies and that
all the agencies have made adequate
arrangements for purchasing the’
foodgrains ‘brought for sale by the
cultivators.

NOVEMBER 12, 1973

Written Answers 116

(c) It is expected that the targel
of procurement would be achieved.

Decline in share of cargo carried in
Indian Ships for Overseas Trade

71. SHRI RAMSHEKHAR PRASAD
SINGH:

SHRI P, M, MEHTA:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether the Union Govern-
ment have taken various steps 1o
improve the performance of ships in
the country’s overseas trade;

(b) if so, whether against 2143 per
cent of cargo carried by Indian ships
in 1989-70 the share had declined
during subsequent two years to 19.87
per cent and 16.31 per cent; and

(e) if so, what are the main reasons
for this decline?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B, RANA):
(a) and (b), Yes, Sir.

(¢) The main reason was the in-
creased participation of Indian ship-
ping in cross trades and also to some
extent, the temporary diversion of
some tramp ships and tankers to the
coasting trade necessitated by trading
conditions which prevailed during
1971-72. At the same time the over-
all earnings of Indian shipping
showed a substantial increase of
about Rs. 14 crores during 1971-72.

Treatment of Or'thopaedic Patients in
Safdarjang Hospital, New Delhi

72. SHRI R. N, BARMAN: Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased tp state:

(a) the total number of patients of
(i) Low Income Group (ii) Middle
Income Group, (iii) Higher Income
Group in the Orthopaedic Wards of
the Safdarjang Hospital, New Delhi:
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(b) whether the Low Income Group
patients admitted in Ward No. 20 of
Safdarjang Hospital are not being
treated properly by the Staff of the
Hospital specially by Nursing Staff;
and

(¢) if so, whether Government will
depute an impartial Officer to look
into the grievances of these poor
patients?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A, XK.
KISKU): (a) Statistics on the basis
of income in regard to in-door patients
are not available in the hospital as
the income of the patients is not
ascertained at the time of admission
in the Safdarjang Hospital, New
Delhi,

(b) No.
(c) Does not arise.

Mock Parliaments arranged during
1972-13

73. SHRI R. N, BARMAN: Will the
Minister  of PARLIAMENTARY
AFFAIRS be pleased to state:

(a) The total number of Mock
Parliaments arranged during March,
1972 to March 1873;

(b) total expenditure incurred on
these Mock Parliaments;

(¢) whether his Ministry has not
had any Mock Parliament so far in
the rural area of West Bengal; and

(d) if not, the reasons therefor?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI K.
RAGHURAMAIAH): (a) 43 in the
Union Territory of Delhi during the
year 1872-73.

(b) An expenditure of Rs 6117.20
was incurred during 1972-78.

(c) and (d). The Department of
Parliamentary Affairs at the Centre
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does not hold Youth Parliament Com-
petitions in the States. It had circu-
lated the scheme of ‘Youth Parlia-
ment’ competitions in vogue in Delhi
to all the States/Union Territories
(including the State of West Bengal)
for formulating aimilar scheme in
their States and to organise Youth
Parliament Competitions in their edu-
cational institutions on the pattern of
the competitions being held in Delhi.
The Government of West Bengal have
intimated that the question of intro-:
ducing the scheme of Youth Parlia-
ment Competition in the educational
institutions of that State is under
consideration,

Salary to Teachers posted in rural
areas in Delhi

74. SHRI R. N, BARMAN: Wil]l the
Minister of EDUCATION, SOCIAL.
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether the Delhi Municipal
Corpgration Teachers posted in rursl
areas are not getting their monthly
salary on due date;

(b) if so, the reasons or the same;.
and

(c) what steps Governments
pose to take in this regard?

pro--

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P, YADAYV): (a) According to the:
information furnmished by the Munici-
pal  Corporation, the  teachers
generally get their salary by the due
date i,e, the 10th of every month, and
delay, if any, is looked into with pro-
mptitude and immediate remediak
action taken.

. (b) Does not arise.

(c) Does not arise.
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Imported wheat in F.C1 Godowns,
Visakhapatnam, unfit for Human
Consumption

75. SHRI Y. ESWARA REDDY:
SHRI LALJI BHAIL

Will the Minister of AGRICUL-
“TURE be pleased to state:

(a) whether imported wheat worth
Rs. 2.8 million which was stored in
the godowns of F.CI. at Visakha-
patnam had been declared unfit for
human consumption and was dumped
in the Municipal night soil grounds;

(b) if so, the broad outlines there-
©of; and

(c¢) the reasons for this Joss?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
‘TURE (SHRI ANNASAHEB P.
SHINDE): (a) to <(c). The wvessel
Satyakamal carrying about 22,000
tonnes of American wheat encoun-
tered rough weather on the high seas
and water entered the hatches. As
.a result, 3,800 tonnes of wheat were
found damaged when the vessel
touched Visakhapatnam for unload-
ing of grain, A Committee of Officers
of the Food Corporation of - India
which examined the wheat after sal-
vaging operations were conducted
found that 2,796 tonnes out of 3,800
tonnes were totally damaged. This
damaged wheat worth about Rs, 2.18
million (calculated at the issue price
of Rs, 78.00 per quintal) was dumped
in the municipal pits.
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Land Ceiling Legislation in States

76. SHRI Y. ESWARA REDDY:
SHRI BHOGENDRA JHA:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether all the States in the
counry have enacted laws for land
ceflings;

(b) the minimum and the maxi-
mum ceiling on lands allowed in the
States; and

(¢) how many agricultural wor-
kers were provided with lands since
December, 1972 to August, 19737

THE MINISTER. OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI ANNASAHEB P.
SHINDE): (a) Land ceiling laws had
been enated by all the States in the
country  excepl Nagaland and
Meghalaya which have communal
ownership of land.

The States of Andhra Pradesh,
Assam, Bihar, Haryana, Himachal
Pradesh, Jammu & Kashmir, Kerala,
Madhya Pradesh, Punjab, Orissa,
Rajasthan, Tamil Nadu, Uttar Pra-
aesh and West Bengal have recently
revised their ceiling laws,

(b) A statement is appended.

(¢) Even after the enforcement of
revised ceiling Acts, considerable
time is needed to go through the
various procedural stages before sur-
plus land can actually be mopped up
for distribution among eligible per-
sons.
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Statement

State

Minimum ceiling Maximum celling  Outer limit

1 Andhra Pradesh § 4'0§ hacuﬁ:a

2 Assam . . .

of 15

3 Bihar 15 acres

4 Haryana 7° 25 hectares

5+ Himachal Pradesh] 10 acres

6 J&K- 9° I acres

7 Kerala e . Gacres

8, Madhya Pradesh 10 acres

g Orissa 10 acres
10: Punjab + + 7hecares |
71-  Rajasthan 18 acres

12. Tamil Nadu 12 acres
13} Uttar Pradesh » 730 hectares
14- West Bengal . 5 hectares

21- 85 hectares Twice the ceiling

50 bighas plus actual area of the orchard subject to a maximum
bighas

45 acres 1} times the ciiling
218 hectares Twice the ceiling
70 acres Twice the ceiling
222 8cTCS
20 acres 20 acres )
45 acres 54 acres
45 acres I- 4/5 times the ceiling
area
20" 5 hectares 1'35 times the
ceiling area
175 acres Twice the ceiling
area
60 acres Twice the ceiling
. area
18- 25 hectares 2425 hectares
7 hectares § 7 hectares

Proposal for 12 Year Secomndary
Course

77. SHRI Y. ESWARA REDDY:
SHRI NARENDRA SINGH:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Central Advisory
Board of Education has proposed a
12-year Secondary Course in schools
throughout the.country;

(b) it so, the salient features there-
-of; and

(¢) whether Government
take a decision soon on it?

would

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE

DEPARTMENT OF CULTURE (SHRI
D. P, YADAV): (a) At its 36th Ses-
sion held on 18-19 September 1972,
the Central Advisory Board of Edu-
cation reiterated its earlier recom-
mendation to adopt a uniform pattern
of education in the country consisting
of 10 years of primary/secondary edu.-
cation followed by 2 years of higher
secondary education and 3 years'
degree course.

(b) The salient features of the
scheme considered by the Standing
Committee of the Central Advisory
Board of Education at its meeting held
on 13th June 1973 are given in pages
486—48 of the printed report of the
proceedings already available in the
Lok Sabha library.

(c) The recommendations of the
Central Advisory Board of Education
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are being considered by the State
Governments/Union Territory Admi-
nistrations and universites,

Report of the Gajendragadkar Com-
mission regarding Research Procedure
78. SHRI K. LAKKAPPA:
SHRI PURUSHOTTAM KAKO-
DKAR:

Will the Minister of AGRICUL-
TURE be pleased to state:

(2a) whether the Gajendragadksr
Commission have found some irregu-
larity in agricullural research proce-
dure especially regarding potato and
wheat;

(b) whether they have found that
the field records of a potato experi-
ment at the I.C.AR. were unsyste-
matic; and .

(c¢) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P, SHINDE):
(a) No Sir. No irregularity has been
found but some deficiencies have been
noted. Based on the advice of a
Panel of Advisers, the ICAR Inquiry
Committee while making certain
comments on seed size of potato in
the relay cropping experiments and
on the protein content of Sharbati
Sopora have come to the following
conclusions:—

1. Potato: (i) The wuse of large
sized potato seed in the experiments
was not  deliberate because the
varieties used by themselves nor-
mally produce large-sided tubers. In
other words, the size of the potato
used is a characteristic of the variety,

(ii) The seed rate used in the IARI
experiments does not appear to be
excessive,

(iii) The yields obtained in the
IARI experiments have been corrobo-
rated by the national demonstrations
in UP. as wel] as by the experience
of the farmers in Punjab.

2. Wheat: With regard to the protein
content of wheat, the Committees has
observed that it is highly variable
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depending upon the soil-climatic
conditons arld also the fertilizers

used. The variation is well reflected
in the publshed results. However in
spite of the variation, Sharbati Sonora
seems to be clearly superior to Sonora
64, ind Kalyan Sona in respect of
protein content but probably not in
lysine contest,

(b) The Panel of Advisers observed
that the fleld note-books mentioned
by the research workers working on
experiments with potato were not
systematic as they were in the form
of scribbing pads. The yields record-
ed In these books breafly tallied with
the published flgures. However, the
Panel emphasized the need for main--
taining a complete and detailed re-
cord of experiments in a systematic
manner, preferably in a separate pro-
ject file for each experiment., Such
records should be duly signed by the
scientist incharge of the project.

(¢) Instructions have been issued
to the scientists of all ICAR Insti--
tutes that all the data should be
neatly maintained in the project files
already developed for this purpose.
In the case of All India Coordinated
Project, all the data are compiled by
thet Project Coordinator, analysed
statistically and presented for discus-
sion at the Annual Workshops. One
high figure in lysine content had been
recorded in the Cereal Quality
Laboratory of IARI in 1867 in
Sharbati Sonora, probably due to an
experimental error in the Lysine
Analyser, which had then recently
been acquired. When this figure was
not found later, it was omitted from
symposia and research papers and the
IARI Research Bulletin No, 6 ‘Re-
cent research on the improvement of
protein and nutritive properties of
food and feed plants, published in
1971." The procedure for taking
samples and testing protein and lysine
content and recordng the resulis
adopted in the IARI Quality Testing
Laboratory were examined by Dr. J.
S. Patel, one of the Members of the
Scientific Panel and in his opinion:
“the techniques are well standardized
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and the accuracy is satisfactory”.
Hence, no specific instructions on
chemical  estimations appear to be
Decessary. .

Research Project on Dry Land Agricul-
ture and Black Soil

79. SHRI K, LAKKAFPA:
SHRI PURUSHOTTAM KAKCD-
KAR:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether an operational research
Prcject on Dry Land Agriculture and
bheavy black soils is to be undertaken
by the Indian Counecll of Agriculfural
Recearch in the Fifth Plan; and

{b) if so, the main features thereof?

THE MINISTER OF STATE IN THE'

MINISTRY OF AGRICULTURE (SHRI
ANASAHEB P, SHINDE): (a) and
(b). Indo-British Operational Research
Project on dry farming in black soils
is being taken up at Indore under 5th
plan proposal as an integral part of
the All India Coordinated Research
Project on Dryland Agriculture. For
the purpose, a cluster of 2-3 villages,
on a complete watershed basis, covering
approximately an area of 2000 hectaies
would be chosen. A complet f{nven-
tery of the basic resources including
socio-economic aspects and informa-
tion regarding lead use, crop-weather
relationship, cropping patterns, agro-
nomic practices ete. will be made . A
detailed work plan for the development
and the management of the watershed
will be evolved in collaboration with
the British team of experts, The ope-
ralional work vlan will include land
shapping, soil conservation and drain-
age, fuller use of runoff water, storage
facilities for timely supply of inputs.
crop plans for different categories of
land, livestock Improvement and grass-
land development. All available re-
search information from the loesnl ex-
periment stations will be screenec and
appropriate fleld practices. formulated
for adoption. Efforts will be made for

evaluating the utilizatlon of the avail- -

able resources for development of

2080 L.S.—86
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scientific agriculture and livestock in
the chosen watershed for meeting the
Farmers' and village needs and for im-
proving their socio-economic condi-
tions. Full participation of the villa-
gers is envisaged so that the benefi-
ciary considers the programme as his
own. Economic evaluation wil] be
made of the practices adopted in the
operational watersheds and the changes
brought about, will be suitable moni-
tored. In view of the importance and
urgency of the Project, the Governing
Body of the Indian Council of Agricul-
tural Research sanctioned an amount
not exceeding Rs, 2.50 lakhs fror. the
cess funds of the Council to initiate
the Project immediately during the
current year, pending the sanction of
the Fifth Plan proposal for the entire
Project.

ptilisation of Cowpest and Organic
Measnures

80, SHRI MUKHTIAR SINGH
MALIK: Will the Minister of AGRI-
CULTURE be pleased lo state:

(a) whether Government have
finalised the programmz for the utilisa-
tion of compost and organic measures
in the country; and

(b) if so, the broad outlines thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) Yes,
Sir.

(b) A statement giving the required
information is placed on the Table of
the Sabha

Statement

A comprehensive progranune for
exploiting the manurial resources in
the country has been prepared for the
5th Plan, with a view to Intensifying
the work under the varlous schemes
for development of local manurial re-
Sources viz. urban compost, rural com-
post, sewage/sullage utilisation, greem
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manuring ‘which have been in opera-
tion throygh the .Plan: periods on all-
India basis a8 State Plan Schemes, -

In addi,tiqn,_ certain, ke_y schemes are

bq taken up under lht

Central Atrlcultur:e Sector, in the
5th Plan. They are:

1. Setting up ‘of Meschanical com-
post plants to mannhctﬁmn ornnie
manure from elty waste;
2. Sewmlauluse uiﬂl'satidn for
agricultural production,
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4. Award of prizes to gram pan-
_chayats doing best rural compost
work: and '

5. Qrggnigation of Demonsirgtion-

cum-training camps by the farmers
associations,

The anticipated achievements under
the various schemes for development
of local manurial resources by the end
of the 4th Plan and the targets pro-

3. Award of prizes-to locsl podies posed for the 5th Plan are given In
doing exiellent urban compost work; table below:—.
A:ic:md achievement by tht end of 4th planTarget proposed for' the B8th Plan
1 Urban‘compost production (million tonnes) .. 48 7
2  Rural compost production (million tonnes) . 1700 N 3500
3. Area under sewage/sullage irrigation (hectares) .- 30,080 : 8,000 °
_ (additiopal) -
4 mmwm(mmmm 60 : .

*With the introduction of smultiple
cropping and intensive cultivation pro-
gramme, the scope of green Mspyriog
has become limited. As such, no tar-
get for green mariuring has been pro-
posed for the G6th Plan. However,
stress will continue to be laid on gresn
manuring by including green manure/
leguminous crops in the crop rotationg
without loss of any commercisl or
cereal crop.

List of Selactiom Gride Teachers for
Delhi Schools

81. SHRI MUKHTIAR SINGH
MALIK: Will the Minister of EDU-
CATION, SOCIAL WELFAREK "AND
CULTURE be pleased to refer to the
reply given to_ Unstarped Question No.
11 on 23rd July, 1973 regarding the
list of selection Grade Teachers for
Delhi Schools and state:

(a) -whether the Ust of T. G. Tep
chers (both male and female) gligible
for Selection Gragde has:been finaliged;

(b) if not, the reasons for the deluy
and the lkely time to be taken to fina-
lise the same; und

(c) how much time will be taken for
the selected candidates to draw their
arrears, as their cases have already
been delayed considerably?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D P. YADAV): (a) and (b). List of
T.. G Teachers eligible fo: Selection

‘Grade hag been finalized in respect of

Government schoals. With regard to
the T. G. Teachers working in aided
schools, the list is being -fAnalized.

(). The Delhi Administration is
taking steps to pay the arears as early
as possible.

Ban om the movement of Cosrsc Gralus
between Gujarat and M.P,

82. SHRI ARVIND M. PATEL:
SHRI D P. JADEIA:
. Wil the Mipistep of AGRICULTURE
be pleased to state:

(a) the decision taken by the Gov-
ernmant to releasel the ban on the
movement of comrse gninn between
the Gujarat Stnte and Madhya Pra-
desh; and



129 Written Answers KARTIEA 21, 1805 (SAKA) Writtes Answers

(b) the names of stuff to be includ-
ed? '

THE MINISTER OF STATE IN THB
MINISTRY OF AGRICULTURE (SHRi
ANNASAHEB P. SHINDE): (a) There
is no decipion to remove the move-
ment restrictions on coarse grains
between Gujarat shd Madhya Pradesh
States, d

(b) Does not arise.

Rice and Paddy precurred durtay
Current Year

83. SHRI ARVIND M. PATEL:
SHRI D. P. JADEJA:

Will the Minister of AGRICULTURE
be pleased to state:

(a) the total quantity of rice and
peddy procurred durfeg the current
year by the Government of India.
State-wise; and

(b) the price fixed quality-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P, SHINDE):
(a) and (b). A statement is lald on the

Table of thel House. [Placed in Libra-
Ty. See No, LT-5659/73].
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Central Assistance as Compensation to
Gujarat for Flood Reliel

85. SHRI ARVIND M. PATEL: Will
the Minister of AGRICULTURE be
pleased to state:

(a) the approximate amount of foed-
graing destroyed during the current
year due to floods in QGujarat State;
and "

(b) the assistance given by the Cent-
ral Government for compensalion?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a)

Damage to foodgrains and other com-
modities in fair price shops due to
floods as reported by the State Govern-
ment is to the tune of Rs. 52245,15.

(b) The State Government do not
propose to reimburse the losses and
claim any Central assistance,
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Adulterstion of Vanaspati Ghee with
Mineral Oll

87. SHRI BHAGIRATH BHANWAR:
Will the Minister of AGRICULTURE
be pleased to state.

(a) whether the attention of Gov-
ernment has been drawn to the news-
item published in ‘Hindustan' dated
the Tth September to the effect that
sealed Vanaspati Ghee has been found
adulterated with muneral oll;

(b) if so, the broad outlines thereof;

(c) the level at which this adultera-
tion was made; and

(d) the persons against whom action
has been taken in the said case?

-

THE MINISTER OF STATE IN THE
MINISTRY or AGRICULTURE
(PROF. SHER SINGH): (a) Yes, Sir.

(b) to (d). Information has been

. called for from the Government of

Punjab and it will be lail on the Table
of the Sabha on receipt
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Qualiyy and Quantity of Rice Supplied
’ to Kerala ' ’

88, SHRIMATI BEARGAV‘! THAN-
KAPPAN

SHRI RAMACHANDRAN KAD-
ANNAPALLI:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) the different qualities of rice
together with the quantity and rate of
each allotted to the State Government
of Kerala ag also the quantity asked
for by them from January, 1973 to Oc-
tober, 1973, month-wise; and

(b) whether the people of Kerala
have to face and are facing great diffi-
cultieg due to non-supply of the requi-
site quantity of foodgrains to the State
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quests and if so, the reaction of Gov-
ernment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRL
ANNASAHEB F SHINDE): (a) .The
State Government’s casual requirement
has been about 60 to 80 thousand
tonnes rice per munth. No particular
qualities of rice were allotted to the
State ‘Government from the Central
pool, Supplies are arranged according
to availabilities irrespective of varie-
ties, The Central Government's issue
prices for different qualities of rice
supplied to Kerala from the Central
pool ranged from Rs. 100 to Rs 123
per quintal. The month-wise quanti-
ties of rice and wheat allotted to the
Government of Kerala during the
period from January, 1978 to October,

Government even after repeated re- 1893 were as under:—
(In 1000 tonnes)
Allotment

Month Rice Wheat ‘Total
January . . . . . . 70 7 77
February . . « e e ® 6o 7 67
March . . . P 6o 7 67
April . . . . . 67 7 74
May . . 53 30 83
June L T 50 35 85
July s e s s a @ 45 3s 8o
August . . . . . 55 30 85
September . . . . . 45 30 75
October . . . . . 45 30 75

(b) Food supply position in Kerala
is difficult. Keeping in view the over-
all availablities of foodgrains in the

Central pool and the relative needs of
other deficit States, minimum possible
quantities of foodgrains are being

supplied by the Centre for meeting
its reasonable requirements. In addi-
tion, Kerala Government was permit-
ted to purchase some quantities of
rice from surplus States on State to
State basis to supplement the Central
supplies.
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Scartity- of Baby Food

80. SHRI BAKSI NAYAK: Will the
Ministir of AGRICULFORN e piees-
ed to state:

o &a) wimedhar theve is & couatry-wide
;::;clty of pepularsyhnands-et bhaby

(b) whether the dealers
highly ' ipflationary prig
qu, ‘and

{c) whether attention of the Govern-
ment of India has beea invitated to
‘& report im the ‘Economic Times" idated
the 25th’ August, 1973 and if' sol ‘the
reaction of ‘Gevernment thbrboed?

re charging
" of baby.

THE MINISTER OF STATE IN- THE
MINISTRY OF AGRICULTURE (8HRI
ANASAHEB P: SHENDE): (x) Short-
age of Baby Food has been reported
from some.parts.of the country.

(b) No spegific instance of charging

of high prices has been brought to Gov-
ernment’s notica .

(¢) Yes, 8ir.,” These.shortage have
been brought to the notice of the manu-
facturers of Baby Food for corrective
action - R

Suspension of Sale of Ghee and Bufier
: by Deli Milk Scheme =

91. SHRI 'BAKSI NAYAK: Will the
‘Minister of AGRICULTURE be pleased
to state:

(a) whcther the Delhi Milk Scheme
completely suspended sale of ghee and
butter during the last four months;
and =®

(b) if so, reasons there!or"

'I'.IEHINIB'I'HE OFSTATEIN THE

MINISTRY. QF .AGBICULTURE
. (PROF. SHER, H): '(a). Yes, Sir
The supply Wa§ nunued after first
week of, July,. 913

‘(o) The primary -objective of the
! Deld Milic:-Ssheme is to coliect; pro-

cess and distribute fluld mill; to the

citizens of Delhi. It manufactures
and gells milk products, including ghee
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and butter on]y wien jt receives sur-
plus supplies of milk The availability
of milk decreases substantially in the
sufmer and rainy seaspn, Therefore
when the stocks of ghee and butter pro-
duced in the winter season are exbaust-
ed, the D.M.S is nol able to offer these
products for sale till it recommences
manufacture. Due to the severq and
prolonged ~summer this year and
drought conditions that prevailed in
many parts of the milkshed in 1972,
the availability of milk in the Delbi
Milk Schems milkshed area has been
belaw normal The D.MS. has been
able to meet only the fluld milk re-
quirements of the city during the last
summer and has not been able to
manufacture any butter or ghee.
Manufacture of these two products has,
however, just been resumed.

Increase in Prices of Milk, Butter and
Ghee of Delhi Milk Scheme

92 SHRI BAKSI NAYAK:
SHRI SHRIKRISHNA AGRA-
" WALf

WII.I tbo Minister of AGRICULTURE
b-e pmud to state:

- ®

(a) whether the Delhi Milk Scheme
. propose to Jncrease prices of milk,
butt:r alld zh_ee:

-

(B) if so, the extent thereof; and

. (¢) the reasons therefor?

THE, MINISTER OF STATE IN THE
MINISTRY OF  AGRICULTURE
(PROF. SHER SINGH): (a) The prices
of milk and milk products marketed
‘by the Delhi Milk Scheme have been
revised with offect from 15-11-1873.
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(b) The szevised prices of milk, are as below:

butter and ghee sold by the D.M.S. as

Special Toned Milk
and 8- ¢%, other s

Double Toned Milk .
Ghee

Table Butter

White Butter

on:;nwmné _ 3-5'% fn‘t

per litre ‘o 70p.
1 kg tpn 2r-

.2 kg tn 41-00
4 kg tn 81-00
25 gm pkt 050
100 Pkt O
256 ‘gm pke 4'50
00 gm pkt 850
250 gm pkt 5-00
500 gm pkt " 9°30

(¢) During the last sevéral nfonths
it has been geen that the awellability
of fresh milk to D.M.8. from ita’ milk-
shed areas in the neighbouring States
wag decreasing. During the summer
months due to several reasons; inelud-
ing drought,” the- availability of frésh
milk decreased acutely. To procure
larger quantities of milk and also to
encourage the farhers to produte
more milk, it became necessafy to in-
crease the milk, it becaine necessary
to increase the milk.  procurement
prices of the D.M.S. from about Rs. 104
rer quintal to about Rs. 130 per quin-
tal for buffalo milk with 6.5 per cent
fat and 9O per cent solids-nmot-fat.
Since the D.M.. functions on a ‘no
profit no loss' basis and since nearly
80 per cent of its annual expenditure
is on purchase of raw milk, smp.
‘butter and butter fat, it became neces-
sary to increase sale prices propor-
tionately. )
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Reorganisation of Administrative get
n of Feod Gonnnﬂoa of India

98. SHRI K. P, UNNIKRISHNAN:
SHRI VAYALAR RAVI:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government are aware
that the present management of the
Food Corporation of India has failed
miserably in the procurement drive and
ita present distribution machinery is
defective and Inefficient; and

(b) if so, the steps taken or proposed
to be taken for the re-organisation of
its administrative set up?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE); (a) and
(b). The shortfal]l in procurement was
due to several factors. The Food Cor-
poration of India, as one of the public
agencies took necessary steps in maxi-
mising procurement of wheat during
the current rabi season. The question
of improving its operational efficiency
has been engaging the attention of the
F.C.L. and the Government.

Export of Basinatli Rice to Kuwait

99. SHRI P. A. SAMINATHAN:
SHRI V. MAYAVAN:

‘Will the Minister ¢f AGRICULTURE
be pleased to state:

(a) whether attention of Govern-
ment has been drawn to the press
report published in the “Times of
India” (Ahmedabad Edition) dated the
12th August, 1973 under the heading
‘Basmati rice exports to Kuwait’ justi-
fled;

(b) if so, the reasons for supplying
basmati rice to Kuwait when there is
a great shortage in the country; and

(c) to what extent the rice was
exported to Kuwait?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a), Yes.
Sir.

(b). Only Superior Basmati Rice is

‘being exported to earn much needed
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foreign exchange to buy cheaper food-
grains. '

(¢) About 1000 tonnes.

Proposed cenference of State Health
Ministers to discuss unrest ameng
Docters

100. SHRI P. A, SAMINATHAN:
SHRI P. M. MEHTA:

Will the Minister of HEALTH
AND FAMILY PLANNING be
pleased to state:

(a) whether Union Government
is . considering to call Conference of
State Health Minister tp discuss the
unrest among the doctors in the
country;

(b) if so, when the meeting is
likely to be held; and

(c) what steps are being taken to
settle the issue?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): (a) No.

(b) and (c). Do not arise.

Recovery of sugar in sugar factories
and machinery to check recovery
figures

101 SHRI M. R. LAKSHMI-
NARAYANAN: Will the Minister of
AGRICULTURE be pleased to
state:

(a) whether recovery of sugar in
the sugar factorles in Tamfl Nadu
and other States in the country has
declined;

(b) if so, the reasons thereof;

(c) whether there is any proper
Government machinery to check the
recovery flgures as shown by the
sugar factories throughout the
country, and it so, the broad out-
lines thereof; and
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(d) if thejre is no proper machinery
to check up, what steps Govern-
ment propose to check the recovery

figures?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (PROF. SHER SINGH):
(a) Out of 18 sugar-producing States,
the recovery of sugar was low in
1872-78 compared to the previous
season fin 11 States, including Tamil
Nadu.

(b) The fall in recovery in 1872-73
was due to climatic and other fac-
tors, viz, deficient rainfall, drought
conditions, inferior cane quality
and commencement of early
erushing and its continuance till a
late stage. In Tami]l Nadu there
were severe rains and floods in
December 1972 and January 1973
which might have affected the cane
quality.

(c) and (d). Yes, Sir. Sugar
factories under the Central Excise
Law are required to maintain and
submit statutory returns daily, re-
garding use of raw materials and
production of sugar including the
recovery percentage etc. ‘These
are scrutinised by the Technical
Wing of the Central Excise Depari-
ment to ensure that there is no leak-
age of sugar resulting in loss of

revenue, Besides, the technical
officers of the Central Revenues
Chemical Service make surprise

checks of a few f{factories at random
and verify the recovery by carrying
out suitable tests.

Price paid for sugarcane by sugar
factories in Tamil Nadu

102. SHRI M. R. LAKSHMI-
NARAYANAN: Will the Minister of
AGRICULTURE be pleased to
state:

(a) the actual price agreed by the
sugar factories in Tamil Nadu for
sugarcane for the season 1872-73,
factory-wise;



243  Written Answers

(b) whether there is vast difter-
ence in prices compared to other
Btates and, if so, the reasons thereot;

(c) whether all the factories have
paid the agreed price to the growers
.and, if not, the name of the default-
ing factories and amount outetand-
ing against them; and

(d) the action proposed to be
‘taken by Government against- the
defaulting factories?

THE MINISTER OF STATE IN
“THE MINISTRY OF AGRICUL-~
“TURE- (PROF. SHER SINGH): (a)
to (d). The information has been
called for from the Government of
“Tamil Nadu; and wiil be laid on the
“Table of the Sabha.

'suupﬂmhymufacml‘qln
_ Tamil Nadu, Haryang and Punjab -

103. SHRI M. BR. LM'
NARAYANAN: Will the Mimster of
AGRICULTURE be pleased to state:

(a) whether the price paid for
gugerecane per tonne by the sugar
factories in Tamil Nadu for the
.season 1872-73 was Rs. 30.00 less
than the price paid by the sugar fac-
tories in Haryana K and Punjab,
where the recovery is less than in
“Tamil Nadu;

(b) if so, the steps Government
-propose to remove the disparities; and

¢) whether Government would
di:e;t the sugar factories in Tamil
Nadu to pay the same price as paid
in Haryana and Punjab for the
season .1972-78

THE MINISTER OF STATE IN
v OF AGRICUL-

-PURE- (PROF. SHER SINGH): (a)
Yes, Sir; it is so, generally speak-
tng. In Haryana, the recovery was
setter than in Madras  duting
1972-78.

(b) and (c). The Central Govern-
.ment fix only the minimum price of
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sugarcane payable by sugar fac-
tories. The actual price to be paid is
settled between the growers and the
sugar factories mainly with re-
ference to the supply and demand

. position of pugarcane, and not with
- .peference. - fo the, pawcentage of gxe-

covery. The Gowsrnment of Tamil
Nadu had, however, advised the
sughr' factories on the 26th June,
1973 to pay Rs. 8 per tomme over
and above what they were already
peying to growers, subject to a
minitium of Rs. 90 per tonne.

!Ili! report of Bugar Indusiry
Enquiry Comniission

104. SHRI M. R. LAKSHMI-
NARAYANAN: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether the final report of
the Sugar Industry Enquiry Com-
mission has been received by Gov-
ernment;

(b) i so, the mein recommenda-
tions of the Commission; and

(c) the
thereto?

reaction of Government

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (PROF. SHER  SINGH):
(a) No, Sir. The final report is ex-

pected by the end of the current
year!
.(b) and (¢). Do not arise:

Mal-Natrition Among the Children
of Agrisultural Workers

105. SHRI JAGDISH BHATTA-
CHARYYA: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether Government are hav-
ing any scheme to tackle the problem
of mal-nutrition and under-nutrition
among the children of agricultural
workers; and
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(b) if not, whether Government
intended to evolve a achema' for
them at the earliest?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) and (b). Yes,
Sir. The following nutrition pro-
grammes are implemented by the
Government of India:

(1) Mid-day Meals Programme for
the school children of the age-group
6-11 covering over 12 million child-
Ten;

(2) Special Nutrition Programme
for the pre-school children in the age
group 0-6 and the nursing and ex-
pectant mothers in the urban slums
and the tribal areas covering about
38 lakhs beneficiaries;

(3) Nutrition Programme through
Balwadis/Day Tare Centres for the
pre-school children of the age-group
3-5 years covering about 2 lakhs
beneficiaries.

(4) Applied Nutrition Programme
designed to stimulate self-help acti-
vities for the optimum use of avail-
able food resources in the rural areas
covering 1181 blocks.

(5) Composite Nutrition Program-
me for Women and Pre-School
Children designed to strengthen the
nutrition education effort of the Ap-
plied Nutrition Programme covering
under training 3000 Associate Women
Workeras and 800 Balwadis in De-
monstration Feeding.

(6) Health-based nutrition pre-
grammes to control anaemia eand
Vitamin ‘A' deficiency of children
and mothers to cover about 6831
lakhs beneficiaries and 43 lakhs bene-
ficiaries respectively. While none of
these programmes serves exclusively
the children of the mlculhm.l
workers, all thel schemes, have got a
rural bias and serve In a good
meagure the agrieulturists’ childrem.
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The Department of Social Welfare
hag evolved a scheme (Integrated
‘Child Caré Services Project) for im-
plementation in the Fifth Five Year
Pian to offer a package of services to

the children with supplement feeding
as the core. The services are:—

(1) Supplementary nutrition;
(ii) Nutrition education;
- (iii) Health check-up;
(iv) Referral services;
(v) Pre-school. education,

This programme-’is expected to cover
in the Fifth Plan period, 571 T.D.
Blocks, 926 Rural Blocks and 248
cities/towns. This programme will
also have a pronounced rural bias and
will be implemented in the wurban
slums, tribal and.rural areas, It is
currently under consideration in the
Planning Commission.

Wheat Procured from each State

108. SHRI S. M. BANERJEE: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether procurement figures of
wheat have been made available from
the various States;

(b) if so, the total quantity of wheat
procured from each Stale during
August, September and October, 1973;
and

(¢) what further steps have been
taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICTJLTURE (SHRI
QANI‘NASAHEB P. SHINDE): (a). Yes,

(b) A statement is attached.

(c) The Rabi Procurement Season
1973-7T4 is still on and all possible
efforts are being made to mop up maxi-
mum quantities of wheat befare the

‘‘emd of the season.
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Statemant
Statement showing quantity of Whest precured from each State during August,
September and October 1973 e
(Figures im '000 tonnes)
Name of State Quantities procured during Pro(res:—
sive
Am. t  Sept. October mp!:t-
73 '73 73 upto 3ust
October
73

Asaam . . . . s . oI = 0'9

m N M . - . . . 04 49'8
G'Ilmt . . . - . .

Haryana . . . . . . 42 72 53 5842

Himachal Pradesh . . . . .. 1-8

Jammu & Ksshmir . o4 o7 oS 18-9

Madhya Pradesh . . . oI 02 191+6

Mml‘h‘n . . . 09

Orissa . . 03

Punjab 45 461 259 27093

Rajasthan . o8 146+ 5

Uttar Pradesh 121 23°3 32 799+ 6

+108%  +53*  to'5* +16-6°

West Bengal . . oI 04

Delhi . . . . o2

Chandigarh . . o3

ToTAL : 735 82:8 354 4531-3

Wheat Supply to UP

107. SHRI S. M, BANERJEE: Wil
the Minister of AGRICULTURE be
pleased to state:

(a) whether supply of wheat to UP.
bas been increased with-a view to
restore the wheat cut;

(b) if so, total quentity of wheat
supplied in September and Qetober,
1973; and

(c) bhow does it compare with the
quantity supplied in the months of July
and August, 18737

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) to (¢).
Allotments of wheat to the Uttar Pra-
desh Government for the monthg of
September and October, 1973 were
made after taking into account the
overall availability in the Central Pool
and the needs of other deficit States

.and States affected by drought/floods.

The supplles of wheat made during the
period July .and October, 1973 to the

*Quantities confiscated under DIR  in Uttar Pradesh. .



149 Written Answers KARTIKA 21,

Uttar Pradesh Government have

been
as follows: A

Month Supplies made (In
000 tonnes)
July,1973 .+ . 401
August, 1973 - 433
September, 1973 27°0

October, 1973 « 25+0 (Allotment)

Help by tate Government in Dehoard-
ing Foodgrains

108. SHRI S. M, BANERJEE: Wil
the Minister of AGRICULTURE be
pleased tp state:

() what further steps have been
taken to de-hoard the hoarded grains
thrcughout the country;

(b) v!rhether State Government have
helped in de-hoarding campalgn; and

{c) it not, the reason' for the same?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) 'The
State Governments have been advised
to intensity the various anti-hoarding
measures already indicated to them
from time to time.

(b) Yes, Sir.
{c) Does not arise.

Bharat Scouts and Guides

109, SHRI DINESH JOARDER: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to refer to the reply given to USQ. No.
3146 on 13th August, 1973 regarding
Bharat Scouts and Juides and state:

(2) whether the Government have
Bny control over the accounts of this
©rganisation; ’
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(b) whether he is aware about any
false information or suppression of ac-
tual position of Accounts and Receipts;

and

(¢) it s0, what steps Government

proposed to take?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL: WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) Yes Sir, in
respect of grants sanctioned by this
Ministry, The Accountant General
Central Revenues audits the accounts
of the Bharat Scouts and Guides an-

nually.

(b) and (¢) A few complaints have
recently been recelved. These were
forwarded to the A.G.C.R. who was

requested to carry out a special audit
of the accounts of Bharat Scouts and

Guldes A.G.C.R. has stated that this
is being arranged.

ﬂwfud?ﬂvﬂ

110. st sfrgen oUee -
ot wATAT qATT AT

v gfe  w=i ag ey A PO
F4 s

(%) wa fafww &t & ageafa of
& gAT-gew Frwy faifer feg ary
aqr Iawr faaor sqaeqr § Ffegi &
FT §9 A&l ¥ favgwe IAT A
¥guay s mgagE N A @

(=) afz g, & =7 TweT e
awr ¥ oF aurT wer fraffar s oo
forareor srrear ¥ gure w7 #7 faa
sT ;A

() afr 7, a1 w4t @ ot F
Freafa o A A T ¥ F g
a7 fa=re ;y FAEY £ w7
¥?
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s dww ¥ wem wwy (Wo
W fog): (%) g ¥ it ¥ ym
qA T Fveafy € s & X Fww®
weit o AfET www W W Wy
MM A eI Ty fa &
e # wrl frawe qr ey 3ol
o ¥ feracweme & qgd W
LI & wrew @t af (R & =
& o ¥ feafir warar wera gt ok
A o e A e & ez we
& faar &

(w) w7 @ 7t 3=

() mresare & o el vy e
ATOW 7§ w4 A9 A IqeeEaT
#afe € ¥ o g ae
areafy % SwrEd o e ward
feafa & qare ¥« s 4

W wget e ¥ wfy & ot § v
woeref @

111. St sftgen woamw : w7 ofw
wA I T F F FG e

(%) wav gvr & age wel # qfy
sEFMAgEiTganat g
AT 1 g% @ § g fadg w3
forar mm §;

(=) afz i, at sw X & @S
g X W TT qET A §; W

() war agelt A F Afy wd-
maFyHrafy?
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of swwm § wwa SR (W
wvorratigw o fwd): (%) of )

(w) wrasdw, far @i afa-
AT AW B R, wiiwm e
eoerd ¥ qug Wfe & wEre ¥
wfenfar g @@ & @ § frwre
wivwsgw fow -

(7) 7 =dw 7 xw¥ gy wiis-
wrfer st & afy ot #1

Implementation of Deihi Pulses
(Licensing of Dealers) Order,
1973

112. SHRI R. K. SINHA:
SHRI SHASHI BHUSHAN:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the Delhi Pulses (Licen-
sing of Dealers) Order, 1973 which
came into force an the 10th September
following the disclosure of the dal
scandal has not so far been Imple-
mented;

(b) if so, the reasons therefor;

(¢) whether the attention of Govern-
ment has been invited to the news item
which appeared in the Times of India
dated the 17th October, 1973 to the
effect that the Delhi Administration
has again let off the dealers in pulses;
and

(d) if so, the reactinn of Government
thereto and the strict steps taken to
ensure implementation of the Delhi
Pulges (Licensing of Dealers) Order,
1973 to give relief to the common
man?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (®) and
(b). The Delhi Pulses (Licensing of
Dealers) Order, 1873 has not so far
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heen implemented as the matter: is
under discussion with the Government
of India for their goncurrence.

(c) Yes, Sir,

(d) The allegations made in the news
item @bout letting off the dealers in
pulses is not zorvect betause the matter
is stil] under commderatiom,

Use of Paper given to Off-set Press in
Kerala for Counterfeiting

113. SHRI A. K. GOPALAN: Wil
the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state; '

(8) whether Government are aware
that paper given by Bwedish Interna-
tional Develapment Authorily te the
Off-get Press given by the Central
Governmeat to the Family Plgnning
Department in Kerala, has been utilis-
ed for counterfeiting; '

'(b) it so, the action taken by Gov-
ernment;

(c) why the posters are being print-
ed in private Presses for Family Plan-
ning even though the above mentioned
press is functioning; and

(¢) has any punishment been given
to the Officer-in-Charge to the Press?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI KONDAJJI
BASAPPA): (a) No However, it is
learnt from the Goveinment of Kerala
that Police have registered a case and
arrested . one Shri Raveendran, Fore-
man, for alleged misappropriation of
‘Government paper.

(b) Bhri Raveendran has already
been placed under suspension by the
State Government and the case I8
under investigation by the Police.

(¢) Since the commissioning of the
oft-set machine in September, 1973, no
poster is being  printed in private
presses.

(d) No.
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Fanzih - Centenary Celebration - of
Ram Charli Manas

11¢. SHRI BK, SINHA: Will the-
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to refer to the reply given to Un-
starred Question No. 3101 on the 13th
August, 1073 regarding the Fourth.
Centenary Celebration of Ram
Charit Manas and state;

(a) whether a person from Faiza-
bad region has been associated with:
the National Committee for the cele-
berstion of fourth centenary of Ram.
Charit Manas and, if so, his particu-
lars;

(b) the amount allocated for the-
celebration in this regard in Faiza-
bad; and

(¢) the definite propoeals for the-
congervation of ancient temples at
Ayodhia?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND-
SOCIAL. WELFARE AND IN THE’
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b). A pro-
posal to associate a reputed person
from Faizabad region is understood to
be under the consideration of the Ram
Charit Manas Chstuhshati Rashtriya
Samiti. The Samiti has also approved:
an’ amount of Rs. 12,600 in connection
with the celebration programmes at
Ayodhia,

(c) Action bas been initiated by the-
Archasological Survey of India for
conducting an inspection of the tem-
ples at Ayodhia in order to decide
which of these could be considered
as of Nationa] importance for conser-
vation. Proposals in this regard could’
be fnalised on receipt of the inspec~
tion report.
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Utiversity at Faimabadl and othefr '
Places th T P.

115. SHRI R. K. SINHA: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to refer to the reply given to Star-
red Question No. 2 on the 23rd July,
1678 re: U.G.C. plans for starting new
Universities and state:

(a) whether the University Grants
Ccmmission has taken a final deci-
gicn regarding the proposal of a Uni-
vergity in Faizabad (Uttar Pradesh)
and if so, the particulars thereaf and
the type of the proposed University
and when such g University is lkely
10 be established in Faizabad; and

(b) whether there are certain other
prcposals under consideration of the
U.,G.C. for establishing other Univer-
sities in Uttar Pradesh and if so, the
particulars thereof?

THE MINISTER OF EDUCATION,
SCCIAL WELFARE AND CULTURE
(FROF. S. NURUL HASAN): (a) No,
Sir. The proposal is under examina-
tion of the University Grants Com-
misson.

(b) The Uttar Pradesh Administra-
ticn had also proposed the establish-
ment of a University each in Kumaon
end Garhwal Divisions. These are
under examination of the Commis-
Eicn.

Help to Mysore ip gelting rice from
Andhra Pradesh

116. SHRI C. K. JAFFER SHA-
‘RIEF: Will the Minister of AGRICUL-
TURE be pleased to state:

:a) Whether the Central Govern-
ment has helped the State of Mysore
jn getting rice from Andhra Pradesh
to tide over the immediate difficul-
‘tieg; and

(t) if so, the quantities supplied
and the demand of Myscre from the
Centre in this regard?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASHAHEB P, SHINDE):
(a) and (b). The Government of
Mysore approached the Government
of Andhra Pradesh direct for the sup-
pPly of 5,000 tonnes rice on State to
State basis and requested the Cen-
tral Government to permit this bila-
teral transaction. On enquiry, the
Government of Andhre Pradesh inti-
mated that they were agreeable to
supply only 3,000 tonnes rice on con-
dition' that additional allotment of
3,000 tonnes wheat was made to them
from the Central pool. The additio-
nal allotment of wheat was accord-
ingly made to Andhra Pradesh to en-
able supply of 3,000 tonnes rice to
Mysore, This deal, however, is re-
ported to have not materialised on ac-
cour:t of high price quoted for the rice -
and as such the allotment of addi-
tional 3,000 tonnes of wheat made to
the Government of Andhra Pradesh
was diverted to the Government of
Mysore.

W NEW ¥ WAl e oy fear
e

117. =t agaw Tag s :
w0 wie G4 2z TI% £ FO1 FT fF :

(%) ¥ 3SAFT A WEAIW
# 61 gAT fadzw wraml ¥ w41 g
AAFATH 4 ATET, F AN TR
¥ wwrfoa auer =1 S fawar
Tar g ; W

tu) afz gl, av gad s
¥ ATw qun § WY 7% faug FFEdTgr
#x v 27
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wfe dwm § v W (sh
v o frt) : (%) WX (7).

FaT R FY 91 W § AT a9 9T
9T = £ @)

“ferg TR 3 winfee gy’ wide
¥ wE™TT

118. wt wgfiqw Ta¥ md: w&1
faerr, www wegmor wie wepfa sl
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(@) #m ol ¥ 3 fAi1a F@AF
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W fwar 91 1 1967 ¥, wdlg
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Committee to Assess Development of
Resources in Drought Affected States

121, SHRI S. N, MISRA:

SHRIMATI KRISHNA KU-
MARI:

Will the Minister of AGRICUL~
TURE be pleased to state:

(a) whether there is any proposal
under consideratiors of Government ta
constitute a Committee to assess the
gravity of the problem arising out of
repeated drought conditions in the
various States and to evolve a suit-
able policy for the development of re-
sources in the areas continuously
affected by the drought; and

(b) if so, the main features there-
of? Y

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) and (b).
No, Sir. However, a Task Force in
the Plarning Commission studied the
problems of integrated agricultural
development in drought prone areas.
The important elements in the strate-
gy for developing the drought prone



161

areas, as recommended by the Task
Force, are: development and man-
.agement of irrigation resources; soil
.and  moisture conservation © and
.afforestation, restructuring of crop-
ping patterns and pasture develop-
‘ment; changes in agronomic practices;
livestock development; provision of
«Irinking water supply; development
of rural communications and develop-
memt of small/marginal farmers and
agricultural labour.

Primary Health Centres in the State
of Uttar Pradesh

122, SHRI S. N, MISRA: Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

(a) the names and number of Pri-
mary Health Centres that are funec-
tioning in the State of Uttar Pradesh;

(b) the number of patients that
were treated in these Centres during
the year 1972 in outdoor and indoor
Departments;

(c) the expenditure incurred by the
Government of India on this account
in the year 1972; and

(d) the number of Primary Health
Centres which are likely to be open-
ed in that State during the next one
year?

‘THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING (SHRI A. K.
KISKU): (a) The number of the Pri-
mary Health Centres functioning in
the State of Uttar Pradesh is 875. A
list of the names of the Primary
‘Health Centres will be laid or' the
“Table of the Sabha.

(b) in information is not available.

_ {¢) During the Fourth Five Year
Plan period establishment of Primary
Health Centres and their mainten-
ance ig the responsibility of the State
Governments, The Government of
India did not incur any expenditure
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on this account, during 1972. How-
ever, the Government of India have
provided Rs, 34.00 lakhs to the State
Government of Uttar Pradesh during
the year 1872-73 for the appointment
of Basic Health Services staff in the
Primary Health Centres which have
entered into the Malaria Maintenai.ce
phase. <

(d) 29 more Primary Health Cen-
tres are likely to be opened during
1873-74.

Implementation of the Recommenda-
tions of the Gajendragadkar Com-
sion on LCAR.

123. SHRI S. N. MISRA: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether the recommendations
of the Gajendragadkar Commission on
Indian Council of Agricultural Re-
search has since been considered and
implemented by Government; and

(b) if not, the reasons for delay?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEE P, SHINDE):
(a) and (b), The Government of
India, after giving careful considera-
tion to the recommendations made by
the I.CA.R. Inquiry Committee, and
the views expressed by the Govern-
ing Body of the Indian Council of
Agricultural Research and other emi-
nent scientists and keeping in view
the overall organisation and manage-
ment of scientific institutions in the
country, has recently taken specific de-
cisions on the advice of Group of
Ministers on the major recommenda-
tions made by the Inquiry Committee.
A statement indicating Gowvernment
decisions on the reorganisation of the
Indian Council of Agricultural Re-
search is being lald on the Table of
the Sabha shortly. Steps are being
taken to implement Government deci-
sions as expeditiously as possibly.
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structuring of the 1.C.M.R.

124. SHRI M. S, SANJEEVI RAO:
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether Government propose
to restructure the Indian Council of
Medical Research; and

(b) if so, the steps proposed to be
taken in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING (SHRI A. K.
KISKU): (a) and (b). At the meeting
of the Governing Body of the Indian
Council of Medical Research it has
been suggested that the Sub-Commit-
tee which was set up to consider the
recommendations of the last Review-
ing Committee might coopt two or
threg wtstanding scientists to go into
all aspects of the working of the
Indian Council of Medical Research.

Indo-French Cultural Pact

125. SHRI M. S. SANJEEVI RAO:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Indo-French Cultural
Pact has been signed in October, 1973;
and

(b) if so, the main features there-
of? =

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D, P. VADAV): (a) A Programme for
Cultural, Technical and Scientific Co-
operation between the Governments
of India and France was finalised and
signed in the first week of October,
1873 in Paris.

(b) The Programme envisages Co-
operation and exchanges ir the fields
of education, language, teaching, art
and culture, science and technology,
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radio and television, films, sports and
youth activities. Coples of the mi-
nutes of the meeting of Indo-French
Joint Commission held at Paris on
1st and 2nd October, 1873 are avail-
able in the Parliament Library.

Development of National Capltal
Region

126, SHRI M. S. SANJEEVI RAO:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether Government have ap-
pointed a Committee to make recom-
mendations to the High Powered
Board set up for the development of
the National Capital Region;

(b) what are the terms of refer-
ence of the Committee; and

(c) by what time the recommenda-
tions of the Committee will be made
available?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE MIN-
ISTRY OF WORKS AND HOUSING
(SHRI OM MEHTA): (a) Yes, Sir.

(b) and (¢), The Committee will
consider matters relating to planning
of the Region, provision of funds, ad-
dition to the areas comprised in Re-
gion and other connected matters and
make suitable recommendations to the
High Powered Board on the subjects
considered by it. It is g Standing
Committee to consider nmatters as they
arise from time to time.

Indo-Iranian Pact, 1973

127. SHRI M. S. SANJEEVI RAO:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Indo-Iranian Pact
has been signed in October, 1973; and

(b) if so, the main features there-
of?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D, P. YADAV): (a) and (b), No, Sir.
However, during Education Minister’s
visit to Iran in October, 1973 discus-
sions were held with a view to have
programme of regular exchanges bet-
ween the two countries. Both sides
agreed in principle to draw up such
a Programme.

Posts of Scientiic and Technical
Personnel lying vacant in L.C.AR.

128. SHRI M. S. SANJEEVI RAO:

SHRI NAWAL KISHORE
SHARMA:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether some 1,200 posts of
scientific and technical personnel are
lying vdcant in the Indian Council
of Agricultural Research Institute in
the country; and

(b) if so, reasons for the same and
since how long these posts are lying
wvacant?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). About 1200 scientific and
technical posts in the pay-scales of
Rs. 325—575 and above, were estimat-
ed to be vacant in the I.C.A.R, Head-
quarters and its constituent Research
Institutes at the end of January, 1973.
These posts have remained vacant for
perinds ranging between 1 to 2}
years. Most of these vacancles are
due to the instructions issued by the
ICAR. in October 1972, at the sug-
gestion of the Chairman, 1.C.AR. In-
quiry Committee is restricting recruit=
ment only to cases in which the fill-
ing up of a post was considered ab-
solutely essential for ensuring the im-
plementation of a priority time bound
research/educational project/pro-
gramme, pending receipt of the Re-
port of the ICAR inquiry Committee
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and decisions of the Government of
India thereon.
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Scheme to set up Drug Control Admi-
nistration in States

130. SHRI V, MAYAVAN: Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

(a) whether his Ministry has pro-
posed a scheme to set up Drug Con-

trol Administration in the States to
combat spurious and gub-standard

drugs; and

(b) if so, the main features of the
scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING (SHRI A. K
KISKU): (a) No.

(b) Does not arise.

Agitation by Employees of FCI,

131, SHRI V. MAYAVAN:
SHRI P. M. MEHTA:

Will the Mimster of AGRICUL-
TURE be pleased to state:

(a) whether employees of the Food
Corporation of India are agitating for
better pay scales;

(b) if so, whether this agitation of
the employees has deteriorated the
working of the F.CIL at the time of
procurement; and

(c) if so, what steps are being taken
to settle the issue immedistely?

NOVEMBER 12, 1873
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE.
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir,

(b) It is reported that the work is
being attended to normally on the
whole,

(c) A decision has been taken to
appoint a Pay Committee in the Food
Corporation of India to consider and
make recommendations on the struc-
ture of emoluments and conditions of
service of the Corporation's em-
ployees,

Meeting of ' Agriculture Officers om
Production Strategy for Rabi Crops

132. SHRI V. MAYAVAN:
SHRI P, M. MEHTA:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether the Central and State
Agriculture officials met in Septem-
ber, 1973 to discuss production stra-
tegy for rabi crops in New Delhi;

(b) if so, how many States partici-
pated in the conference; and

(c) the subjects discussed and the
decisions arrived at?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) Twelve States and one Union
Territory attend the Conference,

(c) A statement is enclosed.
Statement

In the Meeting of the State Agricul-
tural Production Commissioners and
Directors of Agriculture, held at New
Delhi on 1-8-73, targets of area and
production of important food crops as
also the production strategy for Rabi
1973-74 were discussed. The AIll
India target of foodgrains production
during Rabi 1973-74 was arrived at
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48.00 million tonnes on the basis of
the State-wise targeis of area and
mﬁmmwhﬂum.
The important problems to be tackled
and the measures to beunderukm
for increasing production” dyring the
Rabi season were also high-lighted in
the mesting. These inter-alia in-
clude:—

(i) Breaking down of targels dis-
trict-wise, for irrigated and unirri-
gated areas and for ordinary and
High Yielding Varieties;

(il) Proper selection of varieties,
time of sowing and proper use of
available fertilisers including micro
nutrients;

(1li) Evolving of suitable package
of practices keeping in view the con-
straints on the availability of inputs,
particularly nitrogenous fertilisers;

(iv) Encouraging the use of orga-
nic manure to overcome the shortage
of nitrogenous fertilisers and increas-
ed use of phosphatie and otassic fer-
tilisers to achieve higher yields;

(v) Training of extension workers
and farmers and visits of teams of ex-
perts of universities and agricultural
departments to villages to organise
demonstrations about the see treat-
ments, timely sowing, method of ap-
plication of fertilisers, timely use of
wrigation water etc,;

(v1) Intensification of efforts to
achieve maximum yield of rabi ce-
reals 1n the command areas of major
and medium irrigation projects;

(vii) Weed control;

(viii) Identification of reasons for
wide disparity in the productivity af
wheat and other rabi crops from State
to State and also from area to area
within the State itself and concentra-
tion of efforts to improve the produc-
tivity in areas that are lagging be-
hind by extension efforts and assur-
ed supply of inputs;

(ix) Mobilisation to the maximum
extent of all the human and material
resources;
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(x) Organisation of seed produetion
programme to mest the demand of
seed and next year; and

(xi) Regular review and evaluation
of the programme.

nluﬂ.u of Vice-Chancellors to For-
maflate Programme for Examipation
Reforms

133. SBHR] V. MAYAVAN: Will the
Mimster of EDUCATION, SOCIAL
WELFARE AND CULTURE be
pleased to state:

(a) whether Vice-Chancellors are
to meet in New Delhi to formulate a
programme for the Examination re-
to be discussed: and

(b) 1It1s proposed to convene a Com-
forms,

(c) how many States have agreed to
implement the examination reforms®

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF S. NURUL HASAN): (a) and
(b). It is proposed to convene a Com-
ferenre of the Vice Chancellors some-
time next vear to discuss this and
other matters

(c) The University Grants Com-
mission has selected the following 12

Univermties for implementing the
‘Plan of Action’ for Examination Re-

form-
(1) Aligarh Muslim University,

Aligarh.

(2) Andhra University, Waltair.

(3) M.8. Uniwversity of Baroda,
Baroda,

(4) Punjab University, Chandi-
garh.

(5) Gauhatl University. Gauhati.
(6) Rajasthan Umnversitv, Jaipur.

(7) Jadavpur University, Jadav-
pur.

(8) Poona University, Poona.
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(8) Saugar University, Saugar.
(10) Mysore University, Mysore.
(11) Madras University, Madras.
(12) Calicut University, Calicut.

No State, as such, has been selected
for this purpose.

Development of Education during
Fitth Plan

134. SHRI RAJDEO SINGH: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether the strategy for the
development of education during the
Fifth Plan period is notably different
from the puttern followed in the ear-
lier plans—the emphasis will be shift-
ed from growth to distributive justice;
and

(b) if so, whether the recommenda-
tions of the Education Commission will
"be implemented?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a)
and (b). The Standing Committee of
the Central Advisory Board of Edu-
cation in its meeting held on June 13,
1973 had made certain proposals in
respect of the Education sector. The
proposed Plan is still under considera.-
tion of the Planning Commission,

Bonus Incentive to Farmers in Punjab

135. SHRI RAJDEO SINGH: Wil
the Minister of AGRICULTURE be
pleased to state:

(a) whether the Punjab farmers who
have sold wheat to three Government
agencies are to get Rs. 13.50 crores as
bonus incentive;

(b) if so, the cost of wheat per quin-
tal inclusive of the amount of bonus
incentive;
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(c) whether out of the total bonus
incentive of Rs. 13.50 crores, Rs. 550
crores will be contributed by the Cen-
tral Government and the rest will be
borne by the Punjab Government; and

(d) whether similar bonus scheme
has been allowed to other State Gov-
ernmentg also?

*THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) to
(d). Under the bonus scheme sanction-
ed for the wheat marketing season,
wheat producing States are eligible for
bonus on a graded basis for qunatity
supplied to the Central Pool before
31st October, 1973. The Punjab Gov-
ernment has reported that on the basis
of the quantity procured and delivered
to the Central Pool, the State Govern-
ment would be eligible to receive a
bonus about Rs. 9 crores. The State
Government has also reported to have
decided to give the farmers Rs. 5 per
quintal as cash incentive over and
above the procurement price of Rs. 78
per quintal.

Investment on Road Developments
Including High Priority Schemes

136. SHRI RAJDEO SINGH: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the sub-group on the
Central Sector roads have recommen-
ded an investment of Rs. 1537/- crores
on road developments in the Central
Sector including Rs. 1,200 crores for
high priority schemes in the fifth plan
period;

(b) if so, the categories of roads
which come under high priority sche-
mes; and

(¢) whether any amount has also
been recommended for the roads to-
wards the development of backward
areas?

THE MINISTER OF STaTE_ IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA): (a)
Yes, Sir.
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(b) A statement indicating a broad
scheme-wise break up of Rs. 1200
crores recommended by the Sub-Group
for high priority schemes is attached.

(¢) Constitutionally, the Govern-
ment of India are responsible for roads
declared as National Highways. All
roads other than National Highways
{n States, including general guestion of
improvement of roads towards the de-

velopment of backward areas, pri-

marily fall within the gphere of State
activities, While therefore no specific
provision has been recommended by
the Sub-Group for roads in backward
areas, the requirements of these areas
will be taken care of to the extent

possible under the wvarious Central

Assistance Programmes like the Cen-
tral Aid Programme of State Roads o!

Special Area Development Schemes
etc,

Statement -

High Priority

Rs crores

1. National Highways :
() Carry Over

(b) New works on existing National Highways :

254:00

(i) Works on NHs existing on 1-4-69 :

1. Widening Roads to four lanes

2. Other Schemes

(ii) Works on new NH added in the 4th Plan
(¢) New additions to the existing NH system

(d) Machinery requirements

1 Srrategic Roads :
(a) Carry-over

46-00
(b) New Works 30:00f
111 E & I Roads
(a) Carry Over 20" 00
(b) New Works 30-00 )

IV Special Area Development Schemes and Central Ministries' require-
V  Highway Research Development and Planning Studies

Grand Total .

Add : Road Communications in the Sensitive Border Areas

300-00
250-00
3000
40 00
5000

92400
76-00

50 00

40°00

10° 00

110300

. 100" 00

120000
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21500 DWT Cargo Liner in the Coun- DEPARTMENT OF CULTURE
try (SHRI D. P. YADAV): (a) The per-

centage of illiteracy was 70.55 of the

137. SHRI RAJDEO SINGH: Will total population, including infants and

the Minister of SHIPPING AND
TRANSPORT be pleased to state: -

(a) whether the keel for a 21,500
cargo liner, the second biggest multi-
purpose bulk-carrier-cum-general
Cargo Ship built at the Hindustan
Shipyard Limited, was laid in last July;

{b) it so, the total number of cargo-
liners of this class in service with Gov-
ernment; and

(c)whether any other Indian Ship-
ning Company have cargo-liner of this
class and the broad outlines thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) Keel of two such vessels have
been laid, one on 11th September, 1972
and the other on 30th August, 1973.

(b) None, Sir.

(¢) Information is being collected
and will be laid on the Table of the
House.

Provision in Fifth Plan for Reduction
in Percentage Illiteracy

138. SHRI RAJDEO SINGH: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
lo state:

(a) whether according to the 1871
Census, illiteracy rate was 71 per cent
for the country as a whole;

(b) if so, whether any provisions

have been made in the Fifth Plan to
reduce the percentage of illiteracy;

and

(c) it so, the amount thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE

children.

(b) and (c). The Fifth Plan pro-
posals are yet to be finalised,

Financial Assistance for Improvement
of Medical Colleges in the State of
Rajasthan

139. SHRI PURUSHOTTAM
KAKODKAR:

SHRI K. LAKKAPPA:

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether Rajasthan Government
had approached the Centre for finan-
cial assistance for improvement of
Medical Colleges in the State;

(b) if so, whether Government have
given any aid; and

(¢) other relevant information?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. KISKU):
(a) to (c). The Government of Rajas-
than have not approached the Govern-
ment of India for any financial
assistance for improvement of medi-
cal colleges in the State, for imparting
under-graduate medical education.

On the request of Government of
Rajasthan, however, the Central Gov-
ernment have approved the upgrading
of the Departments of Physiology and
Ophthalmology in the S.M,S. Medical
College, Jaipur urnder the Centrally
Sponsored Scheme for Development of
Postgraduate Medical Education.
Under the Scheme 100 per cent Central
assistance is given for meeting non-
recurring expenditure on construction
of buildings, equipment and supplies
and for recurring expenditure on addi-
tional staff and stipends to post-gradu-
ate students in the upgrade depart-
ments. The amount of Central assis-
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tance released/allocated to the State
Government for these departments
y during each of the flve years of the IV
Five Year Plan is as indicated be-

low:—
T Year Amotmtrelcued_—-
(Rs. in lekhs)
1. 1969-70 400
2. 1970-71 400
3. 1971-72 400
4. 1972-73 1-00
5. 1973-74 I-10

(Provisi r.al)

Anticipated Shortfall in Targets of

Agricultural produce during I'Vth Plan

10. SHRI PURUSHOTTAM
KAKODKAR:
140. SHRI PURUSHOTTAM

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether shortfalls are anticipat-
ed in the targets of all items under
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agriculture and allied sectors during
the IVth Plan;

(b) if so, the percentage of short-
falls in various foodgrains; and

(c) the break-up of anticipated pro-
duction of individual crops and the

targets?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE):(a) to (c).
As the crop year 1973-74, which is the
last year of the IV Plan, ig not vet
over, it is not possible, at this stage,
to indicate the shortfall in the IV Plan
target of agricultural production. How-
ever, the break-up of the IV Plan tar-
get and the target envisaged under the
Annual Plan, 1973-74, is as under:—

Targets
Cr Unit
o Fourth Annual Plan
Plan (1973-74)
PFoodgrains Million 129° 00 115°00
1onnes
Qilseeds N » 10-50* 940
Sugarcane (Gur) ’ 15'00 13*50
Cotton Million 800 650
Bales
Jute . . " R " ” 740 5 60"

*five major oilseeds.

**According to available indication a bumper

crop of jute has been

obtained during 1878-74 and the jute output is substantially higher than the

Annual Plan Target for the year.
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Progress of Educational Survey

141. SHRI DASARATHA DEB: will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to refer to the reply given to Un-
starred Question No. 68 on the 23rd
July, 1973 regarding the Educational
Survey and state the progress of the
survey made so far?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D.
P. YADAV): Sub-Committees have been
constituted for different fields included
in the Survey namely, school education,
higher education, vocational education,
educational administration and super-
vision and cultural education. Neces-
sary steps for conducting the survey
are under way. For School Education,
all State Governments have been re-
‘guested to apnoint the staff and de-
velop the reguisite machinery for con-
ducting the survey. In a number of
States the staff has already been ap-
pointed. Forms for conaducting the
‘Survey have been finalised and a ten
day training programme for the State
Government Survey Officers is being
organised by the National Council of
Educational Research and Training
from 20th November, 1973. for provid-
ing guidance regarding organisation of
the survey, collection of data, analysis
procedures and writing of reports,

Land in Possession of Tribals

142. SHRI K. M. MADHUKAR: Wil
‘the Minister of AGRICULTURE be
pleased to state:

(a) whether a huge bulk of culti-
vable lands belonging to the tribalg is
ip possession of persons other than the
tribals;

(b) if so, how much tribal land is
in possession of the non-tribals; and

(c) what concrete measure has been
taken or directive Government has
given to get back these lands?

NOVEMBER 12, 1978

Written Answers 180

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHR!
ANNASAHEB P. SHINDE): (a) to
(c). Information 4s being collected
ifrom the State Governments and will
be placed on the Table of the Sabha
when received,

National Awards to Teachers

143. SHRI BIRENDER SINGH
RAO: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether the National] Awards
for Teachers has caused unhappiness
among the teachers in the country
as the awards mostly go to the prin-
cipals or Headmasters of the
Schools;

(b) whether the eligibility clause
lays down that only a teacher who
has put in 20 years can be consider-
ed for the award; and

(¢) whether Government propose
to change the whole system and
not continue with the awards in the
present form?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE
(SHRI D. P. YADAV): (a) to (c).
The Central Government selects
teachers for National Awards from
out of names recommended by State
Governmenta/Administrations of
Union Territories. The number of
teachers rerommended for awards
is normally double the number of
awards given each year. It is true
that more awards have hitherto
been given to Heads of schools in-
cluding Heads of Primary and
Middle schools because of which
teachers have at times expressed re-
sentment, One of the reasons for
more awards to class-room teachers
schools is that minimum years of
service for eligibility for getting a
National Award is 20 years by
which time even an average teacher
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is expected to become the head of a
School, However, in order to give
more awards to class-room teachers
than hitherto given, a proposal to
reduce the period of eligibility to 15
years is under consideration of Gov-
ernment.

Death of a Professor in Gurukul
Kangri

144, SHRI BIRENDER SINGH
RAO: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Professor Om Prakash
Sinha had been shot dead by a
student in Gurukul Kangri recently;

(b) whether any report has been
asked {rom the management of the
Gurukul University about this in-
cident;

(c¢) whether the University Grants
Commission had deputed a senior
academician to find out the details
about this happening; and

(d) if so, the action taken against
the guilty, the compensation paid to
the wvictim’s family and the steps
taken to avoid the recurrence of such
incidents?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a),
(b) and "(d). A report is awaited
from the Gurukul Kangri Vishwavid-
yalaya, Hardwar, However, the
police investigating into the
matter,

is

(¢) No, Sir, The Commission is
not concerned with the matter.
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Curbs on entry of foreign Scholars

145. SHRI BIRENDER SINGH
RAO:

SHRI SHRIKISHAN MODI:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the curbs on the entry
of foreign scholars had been with-
drawn;

is still neceasary
‘to submit
supervi-

(b) whether it
for the foreign scholars
their researches to Indian
sors for valuation;

(c) whether visa applications from:
the foreign students would be subject-
ed to scrutiny;

(d) whether any restrictions will
be imposed on the selection of re-
search subjects on wvital] subjects;

like the greening of border desert

areas on the Rajasthan Canal for
foreign scholars; ‘and
(e) the guidelines for foreign

scholars if any now in existence?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S, NURUL HASAN): (a) to
(e). There have been no curbs as
such on the entry of foreign scholars
in India. However, certain frame-
work has been laid down to ensure
that while foreign educational
activity in India is conducted in the
most fruitful manner, it does not
adversely affect our national inter-
ests. Foreign scholars are thus not
permitted to undertake research in:
certain fields, inciuding those re-
lated to the border areas, Keeping
this in view, each research project
is examined on merits to assess its
academic viability, before it can
be cleared. A foreign scholar re-
gistered with an Indian University
as a regular Ph.D, scholar is re-
quired to submit his thesis to the
University for evaluation, in accord-
ance with the University regula-
tions; scholars registered for a
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Ph.D. degree in a foreign University
and desiring to come to India for
research for a short period, have
a’so to register themselves with an
Indian University and work under
the supervision of a Professor de-
cignated by the University. Secrutiny
of applications of foreign students
admitted to Indian Universities is
subject to the normal visa regula-
tions,

Toll Tax on Vehicular Traffic passing
through Vivekanand Bridge on Bom-
bay-Calcutta Highway

146. SHRI DINEN BHATTACHAR-
YYA: Will the Minister of SHIPP-
ING AND TRANSPORT be pleased

1o state:

(a) whether Calcutta-Bombay High-
way and the Byepass of G.T. Road
(Highway No. 2) passes through
Vivekanand Bridge and B.T. Road to
Calcutta;

(b) whether as per Ruls, the Go-
vernment is to abolish the toll tax
on the wvehicular traffic passing
through the same Bridge; and

(c) if so, when Government is to
take action on it?

THE MINISTER OF STATE 1IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) to (c). Vivekanand Bridge near
Calcutta is now on a National High-
way urban link (Belgharia Express-
way) connecting N.H. 2 and N H. 34.
There is no provision in the National
Highway Act 1956 for levy of toll tax
on any part of a National Highway.
Also, in the Agreement entered into
by the Government of India with
the Government of West Bengal in
December, 1872 in respect of deve-
lopment and maintenance of this wur-
tan link, it was stipulated that the
State Government should ensure that
Octrol or any other terminal taxes on
through traffic and tolls are not levi-
ed. As soon as it was known that,
in spite of this Agreement, the State
Government was still continuing to
charge the toll tax, which it had
levied earlier when the bridge had
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not yet been brought under the pro-

gramme for development as a nation- -

al highway urban link, the matter
was taken up with the State Go-
vernment and is under correspon-
dence,

Strikes in the Hospitals all
Country

147. SHRI DINEN BHATTACHAR-
YYA:

SHRI JAGANNATH MISHRA:

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state: d

(a) whether a large number of
strikes have occurred involving doc-
tors, resident doctors, nurses and
Class IV employees in Central/Cen-
trally aided hospitals all over the
country during the recent past;

(b) if so, the details of such strikes
during the last three months; and

over the

(c) the steps taken by Government
to improve the working conditions
for the hospitals employees?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING (SHRI A. K, KIS-
KU): (a) to (c). In so far as Cen-
tral Government/Centrally aided hos-
pitals under the administrative con-
trol of the Ministry of Health and
Family Planning are concerned the
position is as under:—

Junior/resident doctors in medical
colleges and hospitals in Delhi went
on strike on' the 5th September, 1973
for 48 hours in sympathy with the
resident medical doctors in Maharash-
tra.

The nursing staff of these institu-
tions struck work for one to two days
from 16th August, 1973. Their main
demand was for increase in the
quantum of washing allowance and
uniform allowance. The Government
have sanctioned the enhancement of
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washing allowance from Rs. 450 to
Rs, 12/- pm. with effect from I1st
August, 1873. As regards uniform al-
lowance the matter is under consi-
.deration of the Government,

The class II1 and IV employees of
the Lady Hardinge Medical College
.and Hospital, New Delhi struck work
from 17th October to 20th October,
1973. The following action has been
taken by the Government on some of
the demands of the employees:—

1. The rate of interest on the
provident fund accumulations
of the employees has been
raised from 4 to 5 per cent

with effect from 1st April,
1973,
2. Twenty-five Type I quarters

have been placed at the dis-
posal of the Lady Hardinge
Medica] College & Hospital
for allotment to Class IV
staff.

3, It has been agreed to give 8
hours single shift duty to
class IV employees on the
hospital side who were pre-
viougly performing duties in
broken spells. 1t has also
been agreed to give 32 days
off in a year to class IV staff
on the hospital side. Some
of the other demands are un-
der consideration of the Go-
vernment.

"Shortage of Foodgrains in Western
Zone due to Stranded of Ships in
Bombay Docks

148. SHRI INDRAJIT GUPTA:
SHRI P. G. MAVALANKAR:

Will the Minister of AGRICULTU-
RE be pleased to state:

(a) whether the Western Zon'e
States are facing a grim prospect of
-an acute foodgrains shortage as food
:ships are stranded in the Bombay
-docks and midstream owing to the
strike by stevedores; and -
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(b) if so, the steps taken in this
regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Despite some dislocations of nor-
mal work the supply of foodgrains
to the states in' the West Zone against
the monthly allocations given by the
Government of India has been main-
tained satisfactorily with imported
and indigenous foodgrains.

(b) The strike by the stevedore and
other labour at the Bombay port was
called off w.e.f 24th October, 1973
(II shift) and the operations have
since then returned to normal.

Wheat and Rice Trade Merchants
arrested under D.LR:

‘149. SHRI INDRAJIT GUPTA: Will
the Minister of AGRICULTURE be
pleased to state:

-

(a) whether certain merchants who
deal in wheat and rice trade had been
arrested under D.LR.;

(b) if so, the names of the States
and the merchants and the number;
and

(¢) what punishments were given
to them socially and under the laws
of Government?

THE MINISTER OF STATE IN THE
MINISTRY oF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) to (c). The information is being
collected and will be placed on the
Table of the Sabha as soon as it is
available.
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States Desirous of Taking-over
‘Wholesale Trade in Rice

150. SHR1 INDRAJIT GUPTA:

SHRI SHANKAR DAYAL
SINGH:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether certain States have
expressed their desire to take-over
the wholesale trade of rice:

(b) if so, the names of the States
which have already taken over;

(¢) the names of states which op-
posed the take-over of the wholesale
trade of rice; and

(d) the steps Government is consi-
dering to fulfil its promise of taking
over of wholesale trade in rice?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) to (d). Assam State Government
has taken over the wholesale trade in
rice with effect from 1st November,
1973. None of the States is opposed
to the take-over of the wholesale trade
in rice in principle. However,
State Governments felt that
WwWere some

some
there
operational  difficulties
which had to be overcome. In view
of this, the State Governments have
been allowed to phase out the pro-
gramme and to intensify the procure-
ment through the system of procure-
ment best suited to the conditions in
the State, to achieve the overall
objective of procuring maximum
quantity of rice to build an adequate
buffer stock and to meet the require-
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ments of public distribution system,
This will not only ensure a remunera-
tive price to the producers but also
enable the public agencies to supply
rice at reasonable prices to the con-
sumers, particularly the vulnerable
sections of the population.

Minimum Needs Programme in the
Fifth Plan

151, SHRI SHRIKISHAN MODI:

SHRI SUKHDEO PRASAD
VERMA:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) the total amount proposed to be
spent on the minimum needs program-
me, new projects and new sechemes.
in the Fifth Plan;

(b) how much will be spent on
water supply schemes in rural areas
and on slum improvement schemes;

(¢) whether there are any propo-
sals for giving house gites to landless
people; and

(d) it so, particulars thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE MIN-
ISTRY OF WORKS AND HOUSING
(SHRI OM MEHTA): (a) This Minis-
try has proposed to the Planning
Commission a total amount of Rs.
1083.45 crores.

(b) This Ministry has proposed to
the Planning Commission the follow-
ing outlay:—

(i) Water supply schemes in ru-
ral areas—Rs. 550.00 Crores.

(ii) Slum Improvement Sche-
me—Rs. 102.40 Crores.

(c) Yes, Sir.

(d) A statement is attached.
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StTA EMENT

Statement showing lprajc;u saactivned and funds roleased under the Schems for provision
areas (Position as on 7th November, 1973)

of house-sites to landless workers in rur,

S. No. Name of State No. of No. of Approved Central
’ Penmion- sher O aevimance
ed released
(Bs. in lakhs)
1. BIHAR . . . 39 23,872 45°82 11°45
2. GUJARAT. . . . . 85 1,62,676 30658 76°65
3. HARYANA , . . . . 1 053 008 0'02
4. HIMACHAL PRADESH ., . 5 430 o+ 64 0-16
s+ KERALA , ., , ., 960 96000  677°76% 20544
6. MAHARASHTRA . N . Panchay;l; 1,08,962 164" 56 4114
7. MYSORE 109 1,72,597 23938 59-84
8. ORISSA . 2 3,349 840 2-10
9. PUNJAB 3 12,082 3168 793
10. RAJASTHAN . . " . 20 8,141 1124 2-81
11. TAMIL NADU , . 36 33,692 75°51 18-88
12. UTTAR PRADESH 27 19,808 3085 7°71
13. WEST BENGAL . 12 11-166 19°39 4°8s
ToTAL . . . 1,382 6,52,828 1,611.89  438-97
*Amounts sanctioned for 1972-73 . Rs. 273-92 lakhs
Amounts to be made available for 1973-74
and 1974-75 . . . . . Rs. 403°84 lakhs
ToraL m
N.B. : Itisnot known yet whether the Scheme will continue to be in the Fifth Five

Year Plan.

Prospects for Education

152, SHRI SHRIKISHAN MODI:
SHRI P. GANGADEB:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the prospects for edu-
cation in the coming plan years are
uncertain; if so, the reason therefor;

2060 LS—8

(b) whether his Ministry's propo-
sals were discussed with the Planning
Commission; if so, outcome of the
discussion; and

(c) whether the Central Advisory
Board of Education has drawn up a
blue print for educational develop-
ment programme?



191 Written Answers

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) to
(c). In its meeting held on September,
18-19, 1972, the Central Advisory
Board of Education approved a blue-
print for the development of educa-
tion ipn the Fifth Plan estimated to
cost about Rs. 3200 crores. It also
directed that discussions gn these pro-
posals should be initiated with the
Plarning Commission and that, if the
allocation actually available were
to be less than this amount, a revised
plan, based on ‘priorities within pri-
orities’, should be evolved.

2. In the approach to the Fifth
Plan approved by the National De-
velopment Council, an outlay of Rs.
2200 crores only was proposed for
education and culture. Accordingly
revised proposals for the development
of education and culture in the Fifth
Plan estimated to cost Rs, 2200 crores,
were prepared and boardly approved
by the Standing Committee of the
Central Advisory Board of Education
at its meeting held on June 13, 1973.
The proposals have been discussed
with the Planning Commissiori. The
decision of the Commission is awaited.

Alleged Sale of Mercury-Treated
Seeds by National Seeds Corporation

153, SHRI SHRIKISHAN MODI:
SHRI M, SUDARSANAM:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether mercury-treated seeds
worth Rs. 1 crore have been sold by
the National Seeds Corporation to
commercial starch manufacturers; and

(b) if so, what precautionzs have
been taken to ensure that these are
not sold as foodgrains?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b), Seeds worth Rs. 1 crore
were condemned by the National
Seeds Corporation from 1869-70 to
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1972-73. These seeds are treated only
with non-mercurical fungicides and
insecticides. While disposing of corn-
demned seeds, a written acknowled-
gement is taken from the buyers that
they are aware that the seed sold to
them is treated with* chemicals and
meant for strictly non-edible purpos-
es. Even while inviting tenders for
the disposal of condemned seeds, the
fact that the seed is treated with che-
micals and should not be used for
edible purposes is clearly notified.

Wheat stock with F.Cl

154. SHRI :'SHRIKISHAN MODI:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the stock of wheat with
the F.C.I. has considerably dwindled
recently;

(b) if so, the present position of
wheat stocks in its godowns; and

(¢) the measures Government have
taken to augment the supply posi-
tion?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) to (c). On 1lst October, 1973, the
total stocks of wheat held by F.CI
and other Govt. agencies were a little
over 15 lakh tonnes. Arrangements
have been made to import on com-
mercial accounts some quantities of
wheat to replenish the stocks, Be-
sides, a loan of 2 million tonnes of
wheat has been arranged from
U.S.8.R. Government.

Support Price of Wheat for Rabi Crop

155. DR. H. P. SHARMA:
SHRI M. RAM GOPAL
REDDY:
Will the Minister of AGRICUL~
TURE be pleased to state:

(a) whether Government have de-
cided about the suport prices for
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different varieties  of wheat to be
grown during the forthcoming rabi
season;

(b) if so, the support prices fixed
.and the criteria adopted in fixation of
the prices; and

(c) whether the experiences of the
procurement operations this year
have been kept in view in this re-
gard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) Support prices have been fixed
at Rs. 80.00 per quintal for indige-
nous red and Rs. 8500 for Mexican
and indigenous common white varie-
‘ties. The prices have been fixed after
taking into account relevant factors
such as increase in the prices of in-
puts, the need for giving incentive to
producers etc. and keeping in view
the recommendations of the Agricul-
tural Prices Commission.

(e) Yes, Sir.

Requirements of Fertilisers for next
Winter Crops

156. DR. H. P. SHARMA: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether fertilisers for the next
winter crops are in short supply and
are much beyond the economic means
of the farmers;

(b) if so, the estimated require-
ments of different types of fertilisers
for the winter crops, State-wise and
as a whole, and the prices of their
availability to farmers; and

(¢) the steps being taken for timely
supply of fertilisers in adequate
quantities to the farmers?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P, SHINDE):
(a) There is likely to be some cons-
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traint in the availability of fertilisers
during the Rabi 1973-74.

The statutory maximum prices of
three important nitrogenous fertilisers,
namely, Urea, Ammonium Sulphate
and Calcium Ammonium Nitrate have
been fixed at reasor.able levels. The
prices of fertilisers imported and
distributed through the Central Fer-
tiliser Pool are also fixed at reason-
able levels, which in turp, influence
the prices of similar fertilisers pro-
duced in the country.

(b) A Statement showing require-
ments of fertilisers in terms of
nutrients, State-wise and for the
country, as a whole for Rabi 1973-T4
season, is laid on the Table of the
House. [Placed in Library. See No.
LT-5680/73]. Another  Statement
giving the prices of certain important
types of fertilisers, is laid on the Table
of the House. [Placed in Library.
See No. LT-5660/73].

(e) (i) Efforts are being made to
import as much quantities of fertili-
sers as possible;

(ii) Attempts are being made to
improve the production performance
of the domestic fertiliser units,

(iii) Steps have also been taken
to rationalise and improve the dis-
tribution system by removing bottle-
necks in movement and by asking the
manufacturers to sell as much quan-
tity as possible, through cooperatives
and State agencies.

Shortfall in Wheat Production during
Last Rabi Season

157. DR. H. P, SHARMA: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether wheat production in
the last rabi season was estimated
to be even lower than that of the
1971-72 lewvel;

(b) if so, the actual level of pro-
duction; and

(c) the reasons for the lower pro-
duction?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). The estimate of wheat
production in the country during
1972-73 is provisionally put at 24.92
million tonnes as against 26.41 million
tonnes during 1871-72. The estimate
is however subject to revision, as the
estimates received from some of the
States are still under scrutiny.

(c) The wheat crop during 1972-73
was adversely affected by such fac-
tors as early hot winds in the latter
part of the season, particularly in' the
States of Bihar, Haryara, Punjab and
Uttar Pradesh and shortage of power
and fertilisers in particular in Har-
yana, Punjab and Uttar Pradesh.

Progress in the setting up of Desert
National Park in Rajasthan

158, DR, H. P. SHARMA: Will the
Minister of AGRICULTURE be pleased
to state:

(a) whether many of the rara species
of birds and animals are becoming
fast extinct, while the fate of the pro-
posed Desert National Park in Rajas-
than is still hanging in balance;

(b) if so, the reasons for the delay
in implemeniing the National Park
scheme and the prograss made in that
direction so far; and

(c) the steps Leing taken io expedite
the scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(PROF, SHER SINGH): (a) to (c).
Rare animals and birds included in
schedules of the Wild Life (Protection)
Act, 1972 are being protected under
the provisions of the Act since 1st
September, 1973 in Rajasthan, Before
this date these animals were given pro-
fection under the provisions of Rajas-
than Wild Animals and Birds Protec-
tion Act, 1961 and Rajasthan Forest
Act, 1953.
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A Study Team of the Rajasthan
Forest Department, visited all pro-
posed areas for the Desert National

Park for selaction of suitable area.
Report of the team is undcr their
consideration.

Corruption and Deterioration in
Working of F.C.L

159. SHRI P. M, MEHTA:

SHRI KRISHNA CHANDRA
HALDER:

Will the Minister of AGRICULTURE
be pleased to state-

(a) whether there has been deterio-
ration in the working of the Food Cor-
poration of India;

(b) whether the corruption in the
Corporation is Increasing and the
Minister of -Agricultire has himself
admitted it and whether his atteniion
has been invited in this regard to the
press report in the ‘Hindustan Times'
dated the 2nd October, 1973 under the
heading “Corruption Unlimited";

(¢) whether Maharashira Govern-
ment also pays illegal money to the
F.Cl. officials and whether earlier In
U.P. also similar allegation was made
that U.P. Government had to pay ille-
gal money to the F.CI, officials; and

(d) if so, what steps are teing tnken
to check this inereasing corruption and
deterioration in the working of the
FCl.?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) No,
Sir. But there is a need to improve
the functioning of the Food Corpora-
tion of India at various levels.

(b) Government have seen the
press report. In a large organisation
like the Food Corporation of India
with a de-centralised sei-up, cases of
various kinds of malpractices canrot
be entirely ruled out. Every effort is
being made to check corruption of mal-
practices in the Corporation.
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(¢) The statement that the Govern-
ment ol Maharashira were paying ille-
gal gratification to the employees of
the Food Corporation of India was got
examined. It was found that the re-
gular employees of the Corporation
were not demanding or accepting any
such illegal gratification. The depart-
mentalised labour of the Corporation
were, however, demanding a sum of
Rs. 5 for every truck-load of food-
grains in cases in which the trucks did
not bring with them warners (helpers)
on the ground that the wages paid tu
the labour of the Corporation did not
include the services of arranging the
bags in the trucks. This amount was
enhanced at a time wheh there were
heavy issues. The Government of
Maharashtra and the Management of
1ihe Food Corporation are trying to en-
sure that no illegal gratification is
demanded or received by this labour.
The Government of Maharashtra have
issued instructions that Police in uni-
form and in plain clothes should also
keep a watch to check this practice.

No complaints have been broughtl to
ihe notice of Jovernment about simi-
lar demands in respect of UP. If any
such  complaints are received, the
same will be investigaled.

(d) The vigilance and security or-
ganisations in the Corporation are
being strengthened. Steps are also

being taken to streamline and tighten
up the procedure and bring more disci-
pline into the admimstrative machi-
nery of the Corporation.

States having own Agencies for Pro-
‘curement ang Distribution of Food-
grains

160. SHRI P. M. MEHTA:

SHRI R. V. SWAMINATHAN:
red
" Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the picture of food
management in the States is undergoing
Significant changes and Bihar, Tamil
Nadu and Mysore have fcated their
oOwn agencies jur procurement and
listribution of foodgraing «nd they
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have not cared to oblain Centre’s sanc-
tion;

(b) if so, whether these agencies set
up under the Indian Companies Act
will perform a job assigned to the
Food Corporation of India;

(¢) whether some States have sought
the Centre's per:nission to form State
subsidiaries of the Food Corporation of
India but under the control of the res.
pective State Governments; and

(d) if so, the reaction of the Union
Government to all these changes and
the sieps that are being considered to
have agreed formula for all these
issues?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULT!'RE (SHRI
ANNASAHEB P. SHINDE): (a) to
(d). The State Governments are com-
petent to set up Corporation under
the Companies Act. A few State Go-
vernments including Bihar, Tamil
Nadu and Karnataka have set up
Corporation under the Companies Act
to undertake State-trading in food-
grains and 5 few other essential
commeodities. The Government of
‘West Bengal, however, has proposed
to set up a State Corporation under
the Food Corporation Aect. The Union
Government has no objection in State
Governments setting up their own
Corporations and the details gre be-
ing discussed with respective State
Governments.

Reduction in Allocation of Foodgrains
to States and U'niopn Territories

161. SHRI P. M. MEHTA:
SHRI PRABHUDAS PATEL:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether allocation of foorgrains
to the various States and Union Terri-
tories during the months of Septem-

ber-October has been reduced by one
million tonnes;

(b) if so, whether the shortfall in
respect of Gujarat was as much as
30,000 tonnes-_and -
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(¢) if so, what were the reasons for
this shortfall und when the shortfal] is
likely to be restored?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) The
reduction during the months of Sep-
tember-October was fo the extent of
about two lakh tonnes compared to the
allocations given for August, 197:.

(b) During the months of Septem-
ber and October the reduction was to
the extent of 15000 tonnes to 20,000
tonnes.

(c) Allocations of foodgrains are
made every mon:h laking into account
the overall availability in the Central
Pool and the relative needs of the defi-
cit States. With the coming in of the
kharif crop the requirements of the
States will go down.

Doctors Demands for Equality of
Status and Pay with LA S, Per-
sonnel in the Country

162. P. M MEHTA:
SHRI R. V. SWAMINATHAN:

Will the Minister of HEALTH AND
FAMILY PLANNIN( be pleased to
state:

(a) whether doctors all over India
are fighting for and demanding equal
status with 1.A.S. and increase in tneir
pay structure;

(b) if so, whether the agitation of
these doctors was withdrawn on the
appeal of the Frime Minister who
assured them for full considerativn in
their case;

(c) if so, whether the Prime Minister
with the consultation of the Minisiry
has drawn up 2 compromise formula
to settle this issuc; and

(d) if so, what is the agreed formula
reached; and if not, the reasons for
delav?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A, K. KISKU):
(a) Yes, the Association of Central
Health Service Officers are Jdemanding
equal status with I.A.S. and increase-
in their pay structure,

(b) Government have no informa-

tion.
(c¢) Does not arise.

(d) The Pay Commissicn's recon-
mendations regarding the revised sala-
ry structure for Central Class I Ser-
vices including that of Medical Services
vis-a-vis the I.LA.S ang other All India
Services are under consideralion of
‘Government. The demands of the
Assoclations of Medizal Officers will
also be given due consideration. It is.
likely to take some fime before final
decisions are reached bty Government
in view of the combplexity of the pro-
blem.

foeelt grw dvore graov dord gw
w qeerd

163. st W™T SEW TAT -
st gew wate Tl

7 gfy W4T o7 Faw A FA
4 fr

(%) =ar faesit & g 7 T FA
2 o)X faseit g Q9T TRT AW Aw
7 & goa fear ImaT

(&) w1 goFT 7 wgr a1 fw
He R g g A M e
o fr raet gen€ frol St e &
g d; Wk

(m) etoe¥ qu F71 ¥ fyaw we
ot ey ?
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Shipping Tonnage during Fifth Five
Year Plan

168. SHRI MANORANJAN HAZ-
RA: Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether the target for the ac-
quisition of Shipping tonriage during
the Fifth Five Year Plan has been
decided;

(b) if so, what is the target; and °
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(¢) how for this target will meet
the needs of the country?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) and (b). The target of shipping
tonnage for the Fifth Five Year Plan
has been tentatively fixed at 8.6 mil-
lion GRT plus one million GRT on
order.

de) With 8.6 million GRT of ship-
ping tonnage, it is expected that
Indian tonnage would be adequate to
carry 100 per cent of country's over-
seas trade in crude oil and petroleum
products, 50 per cent of iron-ore ex-
port to Japan, 100 per cent iron ore
export to Europe and about 50 per
cent of the liner trade in other com-
modities as well as 100 per cent of
roastal trade.

o —— e — —

206

Annual Expenditure on repairs to
Ministers gnd MP’s Bungalows/Flats

169. SHRI SHYAMNANDAN
MISHRA: Will the Minister of
WORKS AND HQUSING be pleased
to state:

(a) the annual expenditure on re-
pairs done to Ministers' bungalowsa
and M.Ps. bungalows/flats separately
during the last three years; and

(b) the expenditure on repairs un-
dertaken on each Minster's bungalow
separately for the above period?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) Ex-
penditure incurred on repairs to Min-
isters’ bungalow and M.Ps. bunga-
lows/flats during the last three years
was as under:— :

Year

1970-71
1971-72
1972-73 . . . .

o

Expenditure incurred on repairs  to

Ministers’ bungalows  M.Ps’ bungalows/'

flats
Rs. Rs.
6,28,403 23,53,684
5,84.649 17,78,868
6,32,195 16,59,696

(b) Details of expenditure incur-
red Minister-wise on repairs during
the last three years is shown in the
Statement laid on the Table of the
House. ([Placed in Library. See No.
LT-5661/73].

LC.AR. as Department of Ministry
of Agriculture

170. SHRI VASANT SATHE:

S SHRI D. D. DESAI:

Will the Minister of AGRICUL-
‘TURE be pleased to state:

(a) whether Government have
-taken any decision on the main re-
.commendations of 1.C.A-R. Enquiry

Committee particularly regarding the
conversion of I.C.AR. into a Govern-
ment Department of Agriculture Re-
search and taking firm action against
whom the Committee has passed ad-
verse remarks; and

(b) the action proposed against
those who have introduced an ele.
ment of misrepresentation in Science
as revealed by the Committee?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). The Government of India
have recently taken decisions on the
major recommendations made by the
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I.C A.R. Inquiry Committee. A state-
ment indicating Government decisions
on the reorganisaton of the Indian
Council of Agricultural Research in
the light of the recommendations of
the Inquiry Committee as also the
Government views on matters ad-
versely commented upon by the Com-
mittee, is being laid on the Table of
the Sabha in due course.

Import of Cows

171. SHRI JAGANNATH MISHRA:

SHRI DEVINDER SINGH
GARCHA:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Government have de-
cided to import a large number of
cows from abroad; and

(b) if so, the number of cows pro-
posed to be imported, the name of the
countries and the foreign exchange

involved?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) For step-
ping up cross breeding programme in
the different States of the country for
increasing milk production a large
number of exotic cattle are required
to be imported which involves large
amount of foreign exchange. In view
of the difficult foreign exchange posi-
tion the Government of India has
been arranging import of exotic cat-
tle through various aid or gift pro-
grammes to meet the requirements of
the States/Institutions. There is a
further proposal under consideration
for the import of s large number of
exotic cattle during the 5th Plan

period.

(b) Efforts are being made to get
the maximum number of exotic cat-
tle as gift under various aid program-
mes from different countries. It is
not possfble at this stage to indicate
the exact number of .e""t{_c, cittle
likely to he fmported, the amount of
forelgn exchange involved for such

NOVEMBER 12, 1973

Written Answers 208
import and the countries from which
they may be forthcoming.

Restrictions on Private Trade in
Foodgratis

172. SHRI JAGANNATH MISHRA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) the number of States which
have imposed restrictions on private
trade in foodgrains;

(b) the reasons for not imposing
such restrictions by other States; and

(c) the steps taken by Government
in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHR! ANNASAHEB P. SHINDE):
(a) to (c). Wholesale trade ir wheat
has been taken over in 18 States and
Union Territories. Ip the rest, it has
not been taken over because they are
non-wheat producing areas. How-
ever, licensed retailers are allowed to
function' in all the States subject to
reasonable restrictions on stocks. Li-
censed retailers are required to abide
by maximum retail prices which have
been fixed under Statutory Orders in
most of the States,

Wholesale trade in rice has been
taken over by Assam Government.
The other State Governments have
adopted either graded levy or mil-
lers/traders’ levy or a combination of
the two systems.

Cultivation of Additional Lasd gnder
Crash Programme for Rabi Crop

173. SHRI JAGANNATHE MISHRA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the States have failed
to bring under cultivatfon additional
land under the crash programthe for
the rabi crop during 1872-73;

(b) 1t s0, whether Government have
inquired how thé amount earmarked
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for the sald purpose was spent by the
States; and

(¢) the result thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) According to the available infor-
mation, the area under wheat during
1972-73 increased somewhat, while
the area under other rabi grains
showed a decline. The decline in
area was due to unfavourable wea-
ther conditions at the time of sowing
and prevalence of prolonged drought
in the principal rabi jowar growing
States.

(b) and (e¢). The allocations under
the Emergency Agricultural Produc-
tior. Programme comprised prinecipal-
ly of long-term loans for development
of minor irrigation and short-term
loans for agricultural inputs. The
implementation of the programme
added to the irrigation potential and
facilitated the use of agricultural in-
puts.

qeq WIW FAANE! H Fa< ) weena
& fad w1 A smaran
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Provision of Protected and Portable
‘Water in Rural Areas during the
Fifth Plan

178. SHRI B. S. BHAURA: Will the

Minister of WORKS AND HOUSING
be pleased to state:

(a) whether the Prime Minister re-
cently claimed that 90 per cent vil-
lages would be provided with protect-
ed and potable water by the end of
the Fifth Plan;

(b) whether the Estimates Com-
mittee complaints that after 25 years,
455,000 out of 567,000 villages in the
country are dependent on ancient
means of water supply; and

(c) if so, the particulars thereof?
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THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) Under
the Minimum Needs Programme, a
provision of Rs. 573 croreg is antici-
pated in the Fifth Plan for providing
drinking water in villages where
water is not available within a rea-
sonable distance or where the water
available is exposed to health hazards
cte. It is expected that 90 per cent
of these difficult and problem villages
will be covered during the Fifth Plan.

KARTIKA 21, 1895 (SAKA) Written Answers

214.

(b) and (c). Yes. But it may be
clarified that piped water supply in
rural areas is not the only method of
providing protected drinking water
to the rural community. Tube-wells
with hand pumps and sanitary wells
also constitute adequate sources for
safe water supply. The following
table gives an approximate estimate
of coverage of rural population with
drinking water supply by various me-
thods at the end of the IV Plan:

No. of villages Population

Type of supply

1971)
o- 39 lakhs 2'0 crores Tubewells with handpumps and piped
) water  supply-safe.

2-39 lakhs 20°2 Crores Adequate and fairly safe water supply
through simple wells and handpumps.
Some villages are also covered with piped
water supply which is safe.

1+ 85 lakhs 160 crores Simple wells.

1-13 lakhs 5+6 crores Problem villages yet to be covered with
water supply.

5°76 lakhs 43°8 crores

Difference of Opinion over Demands
of Dock Workers of Calcutta Port

178. SHRI R. R. SINGH DEO: Wwill
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether there are serious
differences between the Union Ship-
ping Ministry and the Union Labour
Ministry on various demands of the
dock workers of Calcutta Port;

(b) if so, the points of difference;
and

(e) the reaction of the Government
of India thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND»
TRANSPORT (SHRI M. B. RANA):
(a) No.

(b) and (¢). Do not arise.

Setting of Seed Corporation to Pro-
ducts Seeds of Local Importance

180. SHRI M, S. PURTY: Will the-
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether the National Seeds
Corporation has proposed to the Min=-
istry that seed Corporation should be-



215 Written Answers
set up at various Centres to produce
seeds of local importance which are
not being produced by agencies ope-
rating at the National Level; and

(b) if so, the main recommendations
and the reaction of Government
thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). No formal proposal has
been sent by the National Seeds Cor-
poration to the Ministry regarding
the setting up of Seed Corporations.
However, the Ministry of Agriculture,
in consultation with the National
Seeds Corporation and the State Gov-
ernments, have proposed the setting
up of State Seeds Corporations. The
NSC will assist such Corporations by
becoming shareholder. In the Fifth
Plan, the Ministry of Agriculture has
made a provision for assisting the
NSC to become a shareholder in these
Corporations which are to be set up.
“The details of the scheme for setting
up of these Seeds Corporations are
being worked out in consultation with
the State Governments and the NSC.
These Corporations are expected to
meet the quality seed requirements
of the States.

Ban on House bullding advances to
Central Government Employees

181. SHRI M. S. PURTY:
SHRI K. MALLANNA:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether Government have de-
cided to impose total ban on house
building advances to the Central
Government Employees;

(b) if so, the reasons therefor; and

(¢) whether Government have
taken any decision regarding the
persons who have alredady regis-
tered their name with the State
Housing Boards for purchasing ready
built houses and if so, the decision
«©of Government in that respect?
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THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND
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HOUSING (SHRI OM MEHTA):
(a) and (b). Yes, Sir. As one of
the measures for curtailment in

Government spending as part of the
short-term measures for economic
stabilisation, further sanctions of
new loans to Government servants
for house building purposes have
been totally stopped during the cur-
rent financial year.

(c) No.

Amendment of acid and a'kaline soil
during Fifth Plan

182. SHRI M. S. PURTY:
SHRI G. Y. KRISHNAN:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Government have
completed details of the comprehen-
sive programmes for the amend-
ment of acid and alkaline soils in the
country during the Fifth Five Year
Plan; and

(b) if so, the area, State-wise?

THE MINISTER OF STATE IN
THE MINISTRY COF AGRICUL-
TURE (SHRI ANNASAHEB P.
SHINDE): (a) and (b). The State
Government have been asked to
send specific proposals, which will
be finglised as soon as they are re-
ceived.

Appointment of commiitee of regu-
lations re: recognition of institutions

ANNASAHEB GOT-
KHINDE: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to refer
to the reply to the Unstarred Ques-
tion No. 4829 given on 18th Decem-
ber, 1972 regarding regulation re-
garding the recognition of institu-
tions and state:

183. SHRI

(a) the terms of reference of the
said Committee;
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(b) the findings of the Committee;

(c) whether the matter was re-
ferred to the Law Ministry; if so,
the views of the said Ministry; and

(d)the time by which the regula-
tions would be suitably amended?

THE MINISTER OF EDUCA-
"TION, SOCIAL WELFARE AND
CULTURE (PROF. S, NURUL
HASAN): (a) The term of refer-
ence of the Committee was to re-
consider the question whether an
institution to be brought under the
purview of University Grants Com-
mission Act should have a legal
entity of its own.

(b) to (d). The Committee met
on 9th February, 1973 and formed
the view that each college should
have a legal entity of its own either
as a society under the Societies
Registraion Act or be a body corpo-
rate, established or incorporated
under a Central or State Act or a
‘Trust with the trustees being
appointed and vested with legal
powers and duties as provided in the
regulation. The matter is under
examination in consultation with the
Ministry of Law and Justice,

Foodgrains for Maharashira for
October, 1973

184. SHRI ANNASAHEB GOT-
KHINDE: Will the Minister of
AGRICULTURE be pleased to state:

(a) the food releases asked for by
the State Government of Maharash-
tra for the month of October, 1973;

(b) the quantity of foodgrains
supplied for the said period; and

(¢) the reasons for short supply,

if any?

THE MINISTER OF STATE IN
‘"THE MINISTRY OF AGRICUL-
TURE (SHRI ANNASAHEB P.
'&IINDE): (a) and (b). The quan-
tity of foodgrains demanded by the
Government of Maharashtra for the
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month of October, 1973, the quantity
allotted and the actual quantity
supplied are:—

250,000 Tonnes

" Quantity demanced
Quantity allotted 180,0c0 Tonnes

153,cco Tonnes

Quantity supplied

(*including 10,000 tonres of wheat
allotted in advance for November,
1973.) .

(c) Keeping in view the overall
availability of foodgrains in the Cen-
tral Pool and the needs of States
affected by drought/floods and de-
ficit States, the reasonable require-
ments of Maharashtira State have
been met, while making the allot-
ment;, There was a slight shortfall
in actual supplies made in the case
of milo due to complete dock
labour strike from 1llth to 1Tth
Qctober, partial dock labour strike
from 18th to 23rd October, four
dock holidays and heavy unseasonal
rains for some days.

Soil and water management during
Fifth Plan

185. SHRI R. V. SWAMINATHAN:
Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether a thousand-crores
scheme has been prepared by the
Ministry for soil and water man-
agement during the Fifth Five Year
Plan;

(b) if so, the main features of the
scheme under which this sum will
be spent; and

(c) whether the scheme has
already been approved by the Plan-
ning Commission?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (PROF. SHER SINGH): (a)
to (c). Following outlays are en-
visaged in the Fifth Five Year Plan
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on programmes relating to soil and
water management:

Crores.

(a) Soil and water con-
servation, land recla-
mation, etc, Rs. 370

(b) Optimum utilisation
of irrigation poten-
tial under major and
medium irrigation pro-
jects,  including in-
tegrated area develop-
ment Pprogramimes,
drainage and moderni-
sation of irrigation

systems Rs. 645

Some tentative decisions have
already been taken by the Planning
Commission about the contemts of
the programme for soil° and water

management and the outlays there-
for during the Fifth Plan, Final
decision is, however, still awaited.

Conference on Soil and Water Con-
servation held in Delhi

186. SHRI R. V., SWAMINATHAN:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether a three-day Confer-
ence was held in New Delhi on Seil
and water conservation on 20th
September to discuss the areas that
will be covered under the scheme;
and

(b) if so, the decision arrived at th?
ccnference?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (PROF. SHER SINGH): (a)
A three-day Conference of the Cen-
tral and State officers on Scil and
Water Conservation was held in New
Delhi from the 17th to the 18th Sep-
tember, 1973 to discuss various pro-
grammes for improved land and
water management.
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{b) The following decisions were
taken: —

1. Improved water management

in irrigated areas, particularly canal

irrigated areas as this offers the
quickest way to increase agricul-
tural production. Such areas must

also be provided with drainage to
prevent further loss of fertile land
through waterlogging and salinity;

2. Soil and water conservation
measures must form the core of any
programme for the amelioration of
arid and drought prone areas if the
menace of recurring droughts is to
be successfully fought. All preci-
pitation in such areas must be utiiis-
ed locally and only such water as in
excess of local requirements should
be allowed to run offf Such
measures must necessarily be
planned and executed on the basis
of complete sub-catchments regard-
less of the number of agencies in-
volved;

3. All denuded lands—whether
these are situated in deserts and
drought-prone areas or in the com-
paratively moist regions represent-
ed by the Shivaliks and the ravines
along many of our rivers must be
progressively placed under vegeta-
tive cover. Such- a policy will in-
volve effective elosure to allow
natural vegetation to come up as
well as deliberate afforestation and
grassing. Wherever possible fruit
trees and other economic species
should be planted as part of such
afforestation programmes;

4. Shifting cultivation in tribal
areas must be put on end to by a
progressive programme of inducing
local populations to take to settle
agriculture on lands which have
been properly treated for seoil con-

servation and, wherever possible,
provided with irrigations;
5. Severely eroded lands in the

catchments of reservoirs should be
treated with engineering works
such as pully plugs and check dams



221

in order to provide an immediate
answer to the problem of heavy
sedimentation. Such works should
also be taken up in the calchments
of rivers which are subject to re-
curring floods and in ravinous
areas;

6. In order to protect the heavy
investments represented by new
irrigation projects, soil conservation
measures in their catchment areas
should be taken up as a part of the
projects, as was recommended by
the Agricultural Ministers' Confer-
ence held at Bhubaneswar in 1961;

7. Special attention needs to be
paid to the reclamation of water-
logged and saline lands—a subject
which has not received adequate at-
tention untill now. Pilot projects
should be undertaken in a]l States
to establish the economic and tech-

nical feasibility of such reclama-
tion;
8. Projects for road corstruction

in hilly areas which are susceptible
to significant erosion should in-
clude provisions for erosion control;

9. In order to ensure the efficancy
of water management, soil conser-
vation, reclamation and other land
development programmes
prevent wasteful expenditure, it is
necessary that all such projects
should be based on careful soil
surveys, For this purpose, Seil
Survey Organisation should be
strengthened in all the States;

10. In order to ensure that prob-
lems of land management receive
adequate attention on a sustained
basis and that the necessary coordi-
nation is effected between the
various disciplines concerned, it
would be necesary to set up a high-
powered Land Use Board in each
State, Such Boards should be pre-
sided over by the Chief Ministers.

11. It would bhe desirable to set
up a Land Development Corpora-
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Written Answers 222

tion in each State in order to make
use of funds which are available
from financial institutions for in-
vestment in the land. The use of
such funds will automatically in-
iroduce a measure of financial and
economic discipline in programmes
of land development and ensure
that they are planned and executed
in a responsible manner;

12, There is at present little public
consciousness about the importance
of soil and waler conservziisil proe
grammes. As a result even the pro-
tection of existing forest iands is
proving to be difficult in the face of
local pressures, If existing forests
are to be adequately protected and
vast new denuded areas are to be
put to better use, it will be neces-
sary to create an adequate public
opinion in favour of closures, con-
trolled grazing and felling and a
limit on the number of cattle, sheep
and goats, which a given piece of
iand should bear, This task can
only be achieved with the active
cooperation and help of the leaders
of public opinion at all levels—
national, state and local.

Custom Service Centre for supply of
Tractors to0 Small Farmers

187. SHRI R. V. SWAMINTHAN:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the Union Government
have decided to set up Custom Ser-
vice Centre to supply tractors to small
farmers on hire basis;

(b) it so, how many tractors have
been supplied to the farmers under
the scheme so far;

(c) whether the farmers have made
complaints that tractors supplied un-
der the scheme were defective and
had cost them much due to frequent
troubles; and

(d) in which States these were set
up and the rate of interest charged?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P, SHINDE):
(a) and (b). There is no scheme of
Government of India to set up Cus-
tom Service Centres for supply of
tractors as such to small farmers.
However, Government of India have
set up 184 agricultura]l machinery hir-
ing centres through the State Agro-
Industries Corporations for provid-
ing tractors and other agricultural
machinery to farmers on custom hire.
Custom Hiring Services are also pro-
vided by Agre-Service Centres set
‘up by the engineer entrepreneurs. This
scheme of setting up of Agro-Service
Centres has been formulated with
the twin objective of providing much
needed technical services to the farm-
ing community and providing self-
employment opportunities to techni-
cal personnel who are given training
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for the purpose and Government is
also giving subsidy on interest on
loans advanced to them by banks for
purchase of machinery equivalent to
the difference between normal lend-
ing rate of the bank and 5 per cent
for a period of three  years. 807
Agro-Service Centres have so far
been set up in the various States.

(c) Since ro tractors as such are
supplied, this question does not arise.

(d) Machinery Hiring Centres have
been set up in the following States
by the respective State Agro-Indust-
ries Corporations:—

S.No. Name of State No. of centres set up
1. Andhra Pradesh , . . 23
2. Assam .. . 7
3. Bihar . 14
4. Gujaret . I
5. Punjab . . 11
6, Rajasthan | . . . 9
7. Tamil Nadu . . .

8. Urter Pradesh . . g = 31
9. West Bengal . . . . 16

10, Haryana . . ' . . . 14

11. Kerala | . ‘ 6

12. Maharashtra . 2

13. Mysore R . . 22

14. Madhya Pradesh, 8

15. Orissa . . . . 3

Torar ¥ . 1R4
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Since these Custom Hiring Centres
give the tractor or. hire basis, the
«question of charging any interest does
not arise.

Purchase of U.S, Wheat and Delay in
Shipment to India

188. SHRI R. V, SWAMINATHAN:
‘Will the Minister of AGRICULTURE
be pleased to state:

(a) whether heavy purchases of
U.S. wheat by the U.S.S.R. and China
kave produced severe strains on the
smaller buyers link India ard, if so,
to what extent it has affected India;

(b) whether India has instructed its
purchase mission in Washington to
negotiate daily purchases from private
brokers whose price had touched an
all time high of nearly 200 dollars a
tonne;

(c) whether an earlier arrange-
ment of 5 million tonnes of wheat
purchased in July-August last should
have reached India by October end
but owing to difficulty in shipment
this dead-line was also not met; and

(d) whether Irdia is almost entjre-
lfv dependent on foreign shipping
lines for carrying the grains, if so,
steps taken by the Union Government
to meet the situation ip this regard
and how many U.S. wheat shipments
weached India upto beginning of No-
vember, 19737

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Large purchases by many major
importing countries did not have an
‘adverse effect on the international
-wheat. export prices; it is difficult to
Yuantify this in respect purchases by
India or any other country.

(b) The highest price paid for U.S.
rwhea_t by India was only $140.10 per
‘metric ton, and for Canadian wheat
«C $166.86 per metric ton. '

{c) No, Sir. Only about 1.8 million
tonnes of foodgrains were purchased
during July-August 1973,
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(d) No Sir. India has been utilis-
ing foreign vessels only to the extent
Indian vessels are not available.
Upto the end of October 1973, 52
vessels carrying 9.82 lakhs tonnes of
wheat from U.S.A. arrived in India.

Cases of Malaria in Delhi

188. SHRI VIKRAM MAHAJAN:
SHRI E. V. VIKHE PATIL:

Will the Minister of HEALTH
AND FAMILY PLANNING be
pleased to state:

(a) whether Government are aware
that cases of malaria have increas-
ed to a considerable extent in Delhi
and other parts of the country; and

(b) if so, the particular reasons
therefor and the steps taken to check
the increasing number of cases of
malaria?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING (SHRI A K. KIS-
KU): (a) There has been no undue
rise in malaria cases in 1973 (upto
July) as compared tn the figures for
1971 and 1972, though an analysis of
malaria cases recorded indicates that
the number of positives has shown a
rise in some States.

(b) The reasons for the rise in
malaria cases in certain parts of the
country are primarily slackness in
supervision and surveillance by the
State  authorities. The  following
steps have been taken by the Gov-
ernment for effective implementation
of the programme:—

1. The National Malaria Eradica-
tion Programme hags been
made a Centrally Sponsored
Scheme with 100 per cent
Central assistance during the
Fourth Plan period. Under
this scheme, the operational
cost over and above the com-
mitted level of expenditure
is borne by the Government
of Indja. Cost of material
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and equipment supplied to
States is also borne by the
Government of India in res-
pect of units in the At'ack
and Consolidation phases.
Partial assistance is also
given to meet the expendi-
ture on staff at Headquar-
ters/Zonal level in the
"States.

2. In areas which have entered
into Maintenance phase 100
per cent Central assistance is
given for stremgthening the
Basic Health Services.

3. Steps have been taken to pro-
cure, in advance, insecticides
for supply in time to various
States, for spray operations.

4. The o!d and unserviceable vehi-
cles in Attack and Consolida-
tion phase units are being re-
placed by new vehicles in a
phased manner during the
Fourth Plan period.

5. Adequate quantities of insecti-
cides and anti-malaria drugs
are being supplied to States
tor spray operations and che-
motherapeutic measures.

8. Akernate insecticides like BHC
and Malathion are being sub-
stituted in areas where the
mosquito vector has deveiop-
ed resistance to D.D.T./B.H.C.

7. Special investigations are being
undertaken in persistent trans-
mission areas.

8. The Urban Malaria Scheme un-
der the ambit of National
Malaria  Eradication  Pro-

. gramme has been launched in

: towns where Malaria was a
serious problem, with effect
from 1971-72, as a Centrally
Sponsored scheme as per ap-
proved pattern. The scheme
js being implemented in 28
towns during the Fourth Plan
period.
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R
Report of Committee to examine inci--
dentals of F.CIL and reduction in
expenditure

180, SHRI VIKRAM MAHAJAN:.
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the Committee of Offi-
cials constituted to examine the inci-
dentals of he Food Corporation of
India and the extent to which expen-
diture on the items of costs could be
reduced has submitted its report to-
the Government and if so, the recom-
mendations made by them and the re-
action of Government thereto;

(b) if not, the time by which the-
report of the Committee is likely
to be received; and

(c) the composition of the Com-
mittee of officials?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE’
(SHRI ANNASAHEB P. SHINDE):
(a) to (c). The Committee is likely
to take some more time to submit its
report, as relevant data which are
quite voluminous have to be obtain-
ed from field offices of the F.C.I. and’
processed by Cost Accountants and by
a Technical Sub-Committee.

The composition of the Committee
is as follows:—

1. Secretary, Minlstry of Agricul-
ture (Department of Food)—
Chairman,

2. Secretary, Ministry of Finance’
(Department of Expendi-
ture)—Members. .

3. Secretary, Planning Commission
Secretary—Member.

4, Managing Director, Food Cor--
poration of India—Member
Secretary.
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‘Examination .of Interim Report of
-Sugar Industry Enquiry Commission

191, SHRI VIKRAM MAHAJAN:
SHRI SARJOO PANDEY:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the Government have
~examined the interim reports submit-
‘ted by the Sugar Industry Enquiry
*Commission;

(b) if so, the main recommecnda-
‘tions made in these reports and the
*Government’'s reaction thereto; and

{c) when a final report of the Com-
‘mission is likely to be submitted to
the Government?

;  THE MINISTER OF STATE IN
“THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) and (b).
“The Sugar Industry Enquiry Commis-
sion has submitted two interim reports
on (i) sugarcane price policy and
-stabilisation of cane supplies to sugar
‘factories industry (ii) rational and
-efficient organisation of the sugar in-
-dustry.

Some of the main recommendations
-contained in the first jnterim .Report,
-viz., basic level of recovery for cane
price and .cane price fixation on full
proportionality basis already stand
‘implemented. The remaining recom-
mendations are under c¢pnsideration
‘in consultation with -the concerned
Departments of the Government of
India and the State Governments.

The second interim Report of the
‘Commission deals with the question of
‘rational and efficient organisation of

the sugar industry, including the
question of its nationalisation. The
‘recommendations contained in this

report are still under examination of
the Government.

(¢) The final Report is expected
from the Commission by the end of
‘the eurrent year,
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Staff and labour unions werking in
FCL

182. SHRI PRIYA RANJAN DAS
MUNSI: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) how many employees, Mazdoor
and other staff and labour unions are
working in the Food Corporation of
India at the National level and State
level;

(b) how many of them are recog-
nised; and

(c) whether any co-ordinated effort
or co-ordinating body between the
employees, staff and Majdoors or
labour unions have yet been formed?

THE MINISTER OF STATE IN
THE MINISTER OF AGRICULTURE

(SHRI ANNASAHEB P. SHINDE):
(a) Thirty Associations/Unions are
functioning in the F.C.I. of which 18
claim to represent the regular staff
ang the remaining 12 the Departmen-
talised|Casual and factory labour at
Ports|Depots|Plants, Out of these
30, 5 are claiming to function at the
All India level and the remaining 25
at local/ State level.

(b) Although none of the Associa-
tions/Unions representing the regular
staff has been recognised, the Food
Corporation of India has been dealing
with four of them on defacto basis at
different levels of management. One
labour Union has been recognised un-
der the code of discipline and seven
on defacto basis for negotiations in
respect of demands and other matters
concerning the departmental workers.

(¢) No, Sir. The policy to be ac!aPt-
ed by the Corporation for recognition
is under consideration.
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Implementation of section 13 of F.CX.
' Act, 1964

193. SHRI PRIYA RANJAN DAS
MUNSI: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the F.CI. has imple-
mented or utilised the scope of Sec-
tion 13 of F.C.I. Act, 1964;

(b) if so, what are the
ments; and

achieve-

(c) if not, what are the reasons?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) to (c). Apart from purchase,
storage movement, transport, distribu-
tion and sale of foodgrains and certain
other foodstuffs the Food Corpora-
tion of India have taken up some acti-
vities of production of vegetable oils,
setting up of processing units such as
rice and rice bran mills, maize milling
plant, soyabean processing plant etc.

National Education Policy

194. SHRI PRIYA RANJAN DAS
MUNSI: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) the reasons for not announcing
National Education Policy of our
country since the independence; and

(b) whether any effort has been
made by the Ministry to announce the
National Education Policy of our coun-
try for strengthening the concept of
National integrity and homogenity of
education among the students, high
and low?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. NURUL HASAN): (a) and
(b). The National Policy on Education
as approved by the Parliament has
been du'y documented in the Govern-
ment of India Resolution (1968) which
resolves to promote the development
of education in the country in accord-
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ance with the principles laid down
therein, Copies of the Resolution
which were laid on the Table of both
Houses of Parliament are available in
the Parliament Library,

Cases of adulteration In spices,
besan and drugs in Delhi

195. SHRI SAT PAL KAPUR:

SHRI NAWAL KISHORE
SINHA:

Will the Minister of HEALTH AND*
FAMILY PLANNING be pleased to
state:

(a) the number of cases of adul-
teration in Delhi in spices, besan
and drugs reported to Government
during the year 1973 so far and the
action taken against the persons in-
volved in adulteration;

(b) the total number of persons
arrested in Delhi during 1973 so far
on charges of adulteration, the
number out of them who were
manufacturers and the number who-
were dealers; and

(c) the specific steps proposed to-
be taken to ensure complete stop-
page of sale of adulterated goods
and the time by which such steps
are likely to be taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): (a) The number of adul-
teration cases detected was as indi-
cated below:

Spices .. 55

besan .. B8

Drugs Nil
Prosecutions have been/are being

launched against the offenders.

(b) The number of persons con-
victed with imprisonment during
the period from the 1st January to
30th September, 1973 is 176. Infor-
mation is not available regarding:
the number.
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of manufacturers and dealers sepa-
rately,
' (¢) The foilowing staff are func-

tioning for checking adulteration of
food articles in Delhi—

Delhi Municipal Corporation
16 whole-time Food Inspectors

2 Chief Sanitary Inspectors
New Delhi Municipal Commiitee

3 Food Inspectors

1 Chief Food Inspector,
Cantonment Board

2 Sanitary Inspectors

1 Sanitary Superintendent

A special squad of 5 food inspec-
tors has been established in the
Directorate General of Health
Services to investigate the com-
plaints received from public and
others for curbing this menace.

The {following additional steps
have been taken by the Government
of India:—

(i) The Act was amended in
1964 whereby the penalty
clause was made more de-
terrent and the Govern-
ment of India was also given
concurrent powers to
appoint their food inspec-
tors and public analysts for
checking adulteration at
inter-state level as well as
at manufacturers, whole-
salers or other levels
wherever considered neges-
BATY.

(ii) A new Food Research and
Standardisation Laboratory
is being established at Gha-
ziabad.

(iii) To provide for trained and
experienced analysts, train-
ing courses have been
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started at the Central Food
Laboratory, Calcutta. Scho-
larships have been sanc-
tioned for candidates study-
ing food analysis at Andhra
University.

Prevention of Drugs Adulteration

(i) The Drug Inspectorate staff
in Delhi has been streng-
thened from 8 to 14. At
present there are 7 Drug
Inspectors in position and
7 more are likely to join.

(ii) A strict vigil over the
quality of drugs moving in
the market is maintained by
carrying out regular inspec-
tions of premises manufac-
turing and selling drugs.

(iii) A check over the quality of
drugs is also being main-
tained by periodic sampling.

(iv) A close liaison is being
maintained by the Delhi

Drug Control Administra
tion with the Local Police
and activities of persons

with doubtful reputation are
kept under close surveillance.

Raids in Delhi for unearthing
hidden foodgrains

196. SHRI SAT PAL KAPUR:
SHRI N. K. SANGHI:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) the number of raids conduct-
ed by Government agencies, private
parties and political parties in Delhi
for unearthing hidden stocks of
foodgrains: during the last six
months;

(b) the number of godowns sealed
and the action taken against the
godown owners; and

(c) the extent tn which the price
ol cuzential commodities like dals
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came down in Delhi as a result of
these raids, the period for which the
prices remained as such and the
reasons for rise in price again and
the particular steps taken by Gov-
ernment to ensure fall in price of
foodgrains, dals and spices?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI ANNASAHEB P
SHINDE): (a) to (c¢). The informa-
tion is being collected from the
Delhi Administration and will be laid
on the table of the Sabha.

Complaints from employees of Wil-
lingdon Hospital, New Delhi

197. SHRIMATI " SAVITRI
SHYAM: Will the Minister of
HEALTH AND FAMILY PLANNING
be pleased to state:

(a) whether Government have re-
ceived some complaints daled the
14th February, 19873 and others from
the employees of the Willingdon
Hospital, New Delhi against some of
the employees of the said Hospital
in regard to the outrage of the
modesty of a woman in the said
Hospital;

(b) if so, the facts thereof; and

(c) the action taken in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISK1]): (a) No complaint dated
14th February, 1973 has been re-
ceived. However, complaints dated
7th  October, 1972 and 28th May,
1973 were received.

(b) In complaint dated the Tth

October, 1872  the lady employee
alleged that a Laboratory Techni-
cian tried to misbehave with her

(Meri Izzat per hamla karna chahta
tha) on 3rd, 5th and 6th October,
1972 during the night when she was
on duty in the OPD Laboratory.

The o:her complaint dated the 28th
May, 1973 was against a Class IV
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employee by a lady patient in whir:h
she stated that she was raped by
Class IV employee on 28th May 19‘?3

(¢) On the first complaint, an en-
quiry was conducted by the Vigil-
ance Officer of the Willingdon
Hospital and on his recommenda-
tion, a warning was issued by the
Medical Superintendent to the
Laboratory Technician in question,
not to leave his place of duty on
flimsy grounds and to intimidate any
hospital staff,

Regarding second complaint dated
the 28th May, 1973 the case was
handed over to the Police and the
suspect was arrested by the Police.
The case is pending in the Court of
Law and the employee is under sus-

" pension,

More Ship-buii.ing yards

198, SHRI D. D, DESAI: Will the
Minister of SHIPPING AND TRANS-
PORT e pleased to state:

(a) whether
thinking of having two more
building yards in addition to
at Cochin and Visakhapatnam;

(b) if so, which sites have so far
been considered; and

Government  are
ship-
thaose

(c) whether Government would
consider Kandla or a site on Sau-
rashtra Coast line as a likely site for
construction of a Ship-building yard?

THE MINISTER OF STATE 1IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) Yes, Sir,

(b) Various maritime State Gov-
ernments have sent their proposals
for establishment of new Shipyards
in their States. The sites under con-
sideration are Haldia, Paradip, Tuti-
corin, Karwar, Marmugoa, Nhava-
Sheva/Murud-Jinjira, Tapti and
Visakhapatnam OQuter Harbour,

(¢) No, Sir. State Government
have suggested Tapti for construec-
tion of a Shipyard.
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Views of Dr. Norman Borlangh on
life of Kalyan-Sona

189. SHRI D. D, DESAIL:

SHRI RAGHUNANDANLAL
BHATIA:

Wil the Minister of AGRICUL-
TURE be pleased to state:

{a) whether Dr. Norman Borlaugh
revealed during his visit to India
in September, 1973 that “the useful
life of Kalyan Sona had almost come
to and end”; and

Gov-
the

(b) if so, what alternatives
ernment have in view to keep
green revolution in wheat growing?

THE MINISTER OF STATE IN
" THE MINISTRY OF AGRICUL-
{TURE (SHRI ANNASAHEB P.

SHINDE): (a) Yes, Sir.

(b) 1. Indian wheat research
workers have developed several
new strains of wheat to replace
Kalyan Sona, which has become sen-
sitive to brown and yellow rusts,
About 29 such straies were identified

in the last workshop of the All
India Wheat Research Workers held
in September in Delhi. With the
help of the seed multiplication
agencies these new  strains are
beint multiplied on a large scale
during rabi 1973-74. Seels »f the

new strains shall be available
farmers by the next season,

to

2. Cultivation of rust resistant
wheats is recommended in the
northern and southern hills, These
hills serve as the food of infection
for rusts. If rust resistant wheats
are grown in these hills, the inoclum
of rusts is minimised thus reducing
the chances of a rust epidemic ' to
build up in the plains.

3. An All India Diseases Survey
is in operation since the last few
Years to warn the farmers if the rust
is going to appear in epidemic pro-
portions, Fortnightly bulletins are
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issued by the survey group. Chemi-
cals which reduce rust losses such
as the zinc and manganese based
dithiodarbamates have been identi-
fled.

4, Kalyan Sona, if planted before
the maddle of November, escapes
the severity of the rust damage.
Where sowings are delayed beyond
middle of November early matur-
ing wheats like Sonalike are re-
commended. Varities will hence
have to be changed, according to
sowing dates. Extension agencies
have been advised to ensure this.

5. Multi lines of Kalyan Sona are
being developed by our wheat
workers. These lines look exactly
like Kalyan Sona except that they
are resistant to rust, These are
now in the fina] stages of testing
and initial multiplication.

Memorandum to Prime Minister for
distribution ef land to landless in
Kollera of West Godavari Distriot

200. SHRI K. SURYANARAYANA:
Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether 32 M.Ps. presented a
memorandum in April, 1973 to the
Prime Minister with a request to
s2c that about 40,000 acres of Gov-
ernment lands in Kollera area of
West Godavari District, Andhra
Pradesh are distributed to landless
poor; and

(b) if so, the action taken by the
State Government in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI ANNASAHEB P.
SHINDE): (a) Yes, Sir,

(b) The information is being col-
lected from the Government of
Andhra Pradesh and will be laid cn
the table of the House when received.
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Working of Co-operative Rice Mills

in Andhra Pradesh

201. SHRI K. SURYANARAYANA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government are
aware that several co-operaiive rice
miils in Andhra Pradesh are not
working and kept idle since the last
three years; and

(b) if so, the reasons therefor and
the losses to the societies on account
of keeping them idle?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) The main reasons for several
cooperative rice mills remaining
idle/under-utilised have been as fol-
lows.—

(i) Natural calamities like
cyclone and drought condi-
tions due to which the
price of paddy ruled high,

and it was uneconomical for .

the mills to procure paddy;

(ii) Adverse effects on the
economy of the mills due to
millers’ levy levied by the
State Government and res-
trictions on the sale of levy-
free rice imposed by the
District Authorities;

(iii) Inability to compete with
private rice mills, some of

which indulge in mal-
practices.
Information regarding losses, if

any, to such societies on account of
their remaining idle/under-utilised
capacity i3 not readily avsilubl:
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12.04 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED PRESENCE oOF U.S. NavaL
FrLeer IN THE INDIAN Ocean

SHRI K. LAKKAPPA (Tumkur):
Mr. Speaker, Sir, I call the atténtion
of the Minister of External Affairs
to the following matter of urgent
public importance and I request that
he may make a statement thereon:

“The reported presence of U.S.
Naval fleet in the Indian Ocean.”

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH":
On October 29, 1973, the U.S. Govern-
ment announced that it was despatch-
ing an aircraft carrier task force into
the Indian Ocean as a part of the
alert of U.S. forces around the world.
This task force was not however,
called back when the alert was lifted.
According to the State Department,
it was a precautionary move related
to moves by other States in the
Middle East crisis. Subsequently
some other justifications were put
forward such as the assertion of the
right of navigation through the Straits
of Malacca, balancing the increased
Soviet naval presence in the Mediter-
ranean, safeguarding the o0il routes
from the Middle East etc.

I

It is not easy for us to understand
what particular task the Americans
have before them for which they have
thought it necessary to constitute the
so-called task force.

I reiterated on November 1 the
objective of our policy regarding the
Indian Ocean i.e. to ensure that it
remains an area of peace free from
Big Power rivalry. Any large scale
and loud presence of the navy of one
Big Power is bound to attract the
navies of other Big Powers. Such
rivalvy could create problems or lit-
toral countries the overwhelming
majority of whom desire to maintain



241 Written Answers KARTIKA 21, 1885 (SAKA}

the Indian Ocean as an area of tran-
quility. Governmernt of India have
strongly supported the U.N. General
Assembly Resolution of December
16, 1971 declaring the Indian Ocean
a Zone of Peace for all time and
calling upon the Great Powers to
halt the further escalation and expan-
sion of their military presence in the
Indian Ocean. Government have also
associated themselves actively with
efforts in the United Nations and else-
where for the realisation of this objec-
tive. In this context, we are naturally
concerned at any escalation of a
major naval power's presence in the
Indian ocean,

SHRI K. LAKKAPPA: It is strange
that the Government of India have
strongly supported the UN General
Assembly Resolution of December
16, 1971 declaring the Indian Ocean
as a zone of peace for all time and
an area of tranquility for all the lit-
toral countries which are concerned,
and yet there has been a deliberate
and mischievous infiltration by great
powers like America which has been
making a sneaky attempt on the
Indian QOcean by sending their task-
force, which we do not know for what
purpose they have sent. The External
Affairs Minister has been astonished
at this fact and he has made a state-
ment to this effect, but it has proved
beyond all reasonable doubt that
America is operating on our Indian
Ocean in order to rreate a big rivalry
among the global powers, and this
kind of thing happened at tite time
of the liberation of Bangla Desh also,
when America sent the Seventh Fleet
to the Indian Ocean in order to give
a threat to the countries in this re-
gion which were peace-loving and

supporting the cause of liberation of
Bangla Desh.

Therefore, I would like to say that
there is™a big conspiracy behind this.
Even in this Middle East crisis and
this West Asian conflict, we are find-
ing this. Deliberately, America is
creating a situation, about which
sensational revelations have been
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made in many papers of this country,.
which have stated that war looms:
over the Indian Ocean, and there are
certain acts of big powers like-
America in the Indian Ocean which
are very disturbing, as, for instance,
their developing Diego Garcia as a
base for attacking ships, and it has
been stated, for instance:

“In a trial of strength with the-
Socialist giant, put far from its own
shores, the United States has chosen
the Indian Ocean as the testing.
ground. With Diego Garcia as its
strongest base in this region, the
US Navy plans to control the move-.
ment of ships, particularly oil
tankers.”

This is a deliberate act by America,
because India has supported the Arab-
countries. We are surely within our:
rights to support the Arab countnies.
and work for the establishment of a
durable peace in the Middle East, and-
thereby establish global peace in this
world. It is gratifying to note that
our astute leader of this country has-
been doing it, but unfortunately this
kind of establishment of a base in
the Indian Ocean has been a step-
which has been a source of great con-
cern for a great and democratie coun-
try like India and the littoral States:
which are concerned with the Indian-
Ocean.

I would like to state that Bangla-
desh is a reality. Our External’
Affairs Ministry should know that this
is a conspiracy to create a global
rivalry in the Indian Ocean. It is a-
deliberate act of confrontation com-
mitted by the United States, High-
ranking American diplomats have
made it known that President Nixon’s
aim in ordering the aireraft carrier
Hancock and five destroyers of the
US Seventh Fleet from the Pacific to
the Indian Ocean is to ‘punish and’
warn the Indian and Bangladesh Go-
vernments’ for supporting the Arabs
in the war with Israel. This is in
violation of the Resolution of the UN.
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of December 16, 1971. By this Re-
solution the General Assembly had
stated that the Indian Ocean should
e kept as an area of peace and tran-
-quility for the littoral States.

There is another aspect of the acti-
vity of the United States. They have
set up and fortified a powerful base
-on Diego Garicia island in the British-

owned Chagos Archipelages, 1000
miles south of Ceylon. Already
nuclear missiles have been planted

on the island according to intelligence
reports. The nuclear armoury is now
reinforced with sophisticated war
‘planes, long-range delivery-vehicles
for its nuclear warheads and an
undisclosed number of servicemen.

It is also reported that more ships
from the Seventh Fleet will soon be
diverted to this region to patrol the
waters from the mouth of the Persian
-Gulf, Aden and the Red Sea down to
the Bay of Bengal and even further
east. While helping along with the
Seventh Fleet in the Mediterranean,
to give flank support to Israel in case
of another war with the Arabs, the
Seventh Fleet contingent in the Indian
‘Ocean is bent on deliberately provok-
ing a conflict with the Arab States and
its allies in Asia, like India and
Bangladesh. This is prejudicial to
the interests of India and Bangladesh.
Such is the deliberate attempt on the
part of the United States to produce
a confrontation,

I would like to know whether the
hon. Minister is aware of the fact
that certain companies are operating
in this area on a spying mission. It
is reported that US spy trawlers
operated by the Union Carbide,
.ostensibly on shrimp fishing, are in
this area. They are eguipped with
sophisticated equipments and instru-
ments for sounding and probing.and

other purposes.
This is how the United States has

acted. Tt is a deliberate violation ct
the U.N. Resolution 1 have referr~d to
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Therefore, I would like to ask the
hon. Minister what steps he has
taken to see that a protest is lodged
against this action by America, which
is an act of aggression, in order to
create a global conflict in this region
which is a matter of serious concern
to the peace-loving countries of this
region. Has a united effort been
made by all the littoral States against
this act of confrontation by the
American Government? Has this
matter also been brought to the notice
of the United Nations? I would like
categorical answers to these categori-
cal questions.
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SHRI SWARAN SINGH: Sir, the
hon. Member has given a lot of infor-
mation. and I am sure that it is use-
ful information. But I would like to
add one thing. He made mention of
Diego Garcia base of the United
States of America. It is a fact that
the United States Government an-
nounced that Diego Garcia became
operational as of 23rd March., 1973.
Accordirng to our information, it has a
satellite tracking base in Seychelles,
and a powerful communication sta-
tion also they have got at Kagnew.
They have got these facilities in that
region.

About the object that the United
States had in sending this fleet, I have
myself mentioned in my opening
statement the various conflicting rea-
sons that the United States adminis-
tration—the military authorities—
have from time to time been giving,
and -I have no doubt in my mind that
the very fact that they altered one
reason after nother does create a rea-
sonable doubt about the credibility
of these various reasons that they
have given.

The hon, Member has quite natur-
ally drawn the attention to the Arab-
Israeli conflict, the situation in West
Asia,—or the Middle East as other
countries call if. It is true that the
appearance of the task force in the
Indian Ocean took place at a timae
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when this conflict was still going on.
Eut the House is no doubt aware
that very concrete steps over the
last three or four days have been
taken between the parties concerned,
" between Egypt and Israel, which had
opened up the possibility of restora-
tion of peace and for the stabilisation
of the cease fire. Even if there was
any justification at that time, which
we reject out-of-hand for this fleet
being present in this region, now that
the peace situation prevails, and I
must say that in this the United States
and the Soviet Union have both co-
ordinated their effort in bringing
about a cease fire and are now mak-
ing serious efforts to stabilise peace,
there is no justification at present for
bringing and keeping this task force
in this region.

The hon. Member has expressed
concern recalling the experiences of
the Bangladesh crisis, when an ele-
ment of the Seventh Fleet moved
into the Bay of Bengal and had stated
that India and Bangladesh have been
naturally concerned when a naval
force is in strength in this viecinity.
According to our information, the
task force has gone in the direction
of Diego Garcia; that is a place, about
which mention has been made, near
Mauritius. (Interruptions). The
best reaction in such a situation is
not to be frightened, whether it is
India or Bangladesh, just as we were
not frightened when the Seventh
Fleet moved, and a war was going
on. Even when we were engaged in

an armed conflict, we kept up our
mnerve and refused to be afraid. Why
should we be now afraid? At the

same time, we should continue our
efforts in the United Nations and in
other organisations in order to ensure
that the Indian Ocean remains as an
area of peace and tranquillity and
free from big power rivalry. I must,
at the same time, sound a note of
warning that in this respect the res-
ponse from the main big naval coun-
tries had not yet been encouraging.
The main naval powers concerned in
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this case would be the United States,
France, Britain and the Soviet Union.
They have not made any positive
response to the UN resolution but
other points have been raised, that it
is a complicated issue angd that it
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-involves the right to the freedom of

the seas.

But I must also add that China, out
of the five permanent members of
the Security Council, is the only coun-
try which supported this concept. We-
shall continue with the help of the-
United Nationsg forum and in the non-
aligned Conference to support the
move in the United Nations on the
initiative of Sri Lanka that the UN
should continue to mount pressure
and mobilise international opinion to
ensure that the Indian ocean remains.
an area of peace.

SHRI S. M. BANERJEE (Kanpur):
In the statement the Minister of Ex--
ternal Affairs has said that it was.
not easy for us to understand what
particular task the Americans have
before them for which they have
thought it necessary to send that task
force. If he used that language for
diplomatic purpose, it is all right
but the task of the American imperia-
lists should be better known to the
hon. Minister than to any of wus.
Their nefarious game is known to
all countries which had suffered at
their hands, namely, Viet-Nam and
Korea, Laos, Cambodia. I remember
that during our conflict with Pakistan
when our soldiers were fighting with
the Muktibahani, we were also threa-
tened by the paper tiger and they
sent their Seventh Fleet, they sent
their ship called Enterprise. If
India takes a firm attitude along with
its neighbour the 7Tth Fleet meet ils
Waterloo in the Indian Ocean itself.
I should like to know from the hon.
Minister whether any protest note
has been sent by the Government of
India, apart from the UN General
Assembly Resolutions. If so, what is
their reply?
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|Shri S. M. Banerjee]

“The explanation given by them,
-according to Press reports, was not
-satisfactory to the Government of
India. Is it a fact that by its Tth
Fleet the United States is paving the
way for the Toakin bay type of in-
cident in the Indian Ocean? I shall
quote from a report which says that
-one of these old ships had been sent
to Tonkin Bay in Viet-Nam and
_possibly such a ship is here with
possibly a plan to continue the war
-against Arabs. You know the history
of that ship which was damaged.
They wanted to escalate the war in
Viet Nam and they adopted this
method. These are criminal and
sinister designs of the American im-
perialists who want to escalate the
‘war or restart lhe war and
thus help, the Israelis. The hon. Min-
.ister said that no information was re-
‘ceived; he said that there was no
response from the naval nowers; he
mentioned four countries and he said
that it was not encouraging. Apart
from that what further steps have
been taken by us to register our
protest and expose the criminal
de<igns before the entire world. The
hen. Minister said he did not know
the task of that task force. The task
of that task force was to escalate the
war and spread the war and create
‘war w»sychosis. But they did not
succeed in this. I would like to know
whether this matter has been taken
up with all other countries so as to
‘mobilise world opinion against this
-.constant appearance of this Seventh
Fleet in the Indian Ocean. I do not
-depend much on the UN Resolution,
‘though we respect it. I want to know
whether India has made it firmly
-clear to the American imperialists
‘that if they tinker with the Indian
-Ocean or the Bay of Bengal, the
-Seventh Fleet will meet its Waterloo
on the Indian Ocean or Bay of
‘Bengal.

SHRI SWARAN SINGH: 1 would
like to clarify that the Seventh Fleet
‘has not come to the Bay of Bengal

NOVEMBER 12, 1973

Fleet in Indian
Ocean (C.A.)

It has uot come into our territorial
waters or even near our territorial
waters.
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SHRI S. M. BANERJEE: I did not
say that I was referring to
Enterprise,

SHRI SWARAN SINGH: It is true
that the Enterprise at the time of
Bangladesh liberation did come to
the Bay of Bengal. I have already
made a reference to that when I was
replying to Shri Lakkappa's question
and I do not want to repeat it. As
hon. members know, the Indian
Ocean is a wide area starting {rom
the Arabian Sea and Oman Coast
down to the south-western tip of
Australia and South Africa and all the
littoral countries of Africa.  There-
fore, it has not been the practice and
we do not want to create a new prac-
tice—that as soon as a naval ship
belonging to any country enters the
Indian Ocean, we should register a
protest. Protest to whom? It is true
in this particular case when these
contradictory statements were made
about the presence or bringing in an
element of the Seventh Fleet into the
Indian Ocean, we did ask the Ameri-
cans both in Washington as well as
here and they said, so far as India
and this region is concerned, this, the
naval force, is not directed against
this region at all they are not likely
to be in this vicinity. I myself made
a public statement—that is even
more than protest because protest
generally remains on files—that it is
our concern if there is any large scale
presence of any naval power, because
that will create a2 natural desire
amongst the other navies to come in
there. We do not want that the
Indian Ocean should also become like
the Mediterranean, which today is
saturated with rival navies, We are
also strongly urging in the UN and
among the international community
that every possible opinion should be
mobilised in order to dismantle the
foreign bases and ensure that the
foreign navies do not come here in
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any lerge number. Of course, some
naval ships will always be here, just
as our naval ships go to ¢ther friendly

. Therefore, the mere presence

of tome naval ships 1s something about
which we cannot object.

About taking it up with other coun-
trics, some particular countries, parti-
cularly African countries hike Tanzania
have already raised their voice nsy
the presence of thig navy. In These
matters, where their immediate na-
tional intrrests are not affected, in
the international community 1t takes
time before they understand the im-
phications and start reacting. 1 have
no doubt that a vast majority of the
bttoral States surrounding the Indian
Ocean will react 1n the manner in
which we have reacted We cannot
ourselves start the type of activily
which the hon member mentioned
because somotame), 1t can be counter-
productive  Other couniries wie as
much intete-ted as we are  We have
taken a public stand and now that it
has been mentioned in Parliamrnt, it
will receive very wide pubhaty I
am pretty certain that all the non-
alingued c¢ountries will 1cact in th»
malter and that will have a great
mhbiting  effect upon the United
S.ates' ambitions, if they have any,
to come here in any undecuable
manner 1 think this 1s the best wav
to deal with a situation of this type

SHRI 8 M BANERJEE A guestion
was asked hy Shri Lakkappa about
Umion Carhide, onet of the American
firms, which 13 helping them He has
not mentioned anvthing about it m the
reply.

SHRI ATAL BIHARI VAJPAYEE
(Gwalior): What has it to do with
this?

SHRI S. M. BANERJEE: In this
report while dealing with the Penta-
gon it is stated:

“To make sure of 1ts fighting
ground and map every vantage
point in this vast waterway, the
United States has utilized the ser-
vices of a glant American commer-
¢ia} unit, Union Carbide.”

It is an American firm in Mndia 1 do
not know whether any investigation
has been made about it.

.
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MR. SPEAKER: I have not been

able to appreciate how the matter is
relevant.

SHRI SWARAN SINGH: At any
rate, 1t is not relevant in the present
context
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What is the comparative sirength of
the super powerg in the Indian ocean?
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1t is not easy for them to curb the
activities of these paval fleets.
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SHRI SWARAN SINGH: The first
point which requires clarification oy
me is the mention of spheres of
influgnce. Whatever may be the
drgire of any big power to create any
sphere of influence we have from the
very beginning rejected this concept
and we will not accept any sphere of
influence in this region or in any
other region. We are totally opposed
to it and we will continue to pursue
an independent policy not only in
this region but we will continue to
oppose the creation of any spheres of
influence of the type the hon. Member
has mentioned.

Then, he asked about our informa-
tion of naval strength wf various
countries, particularly, wabout the
United States of America and the
U.S.SR. The naval strength in any
particular ocean, particularly, in the
Indian Ocean, is not something which
is constant. Ships come: ships go.
Any “statement that I make today or,
in fact, on any occasion, will be really
out of date. There is no doubt that
there are the U.S. naval ships; there
are thrf Soviet Union naval ships;
there are the French and the British
naval ships. Of course, there are
naval ships of some of the litteral
countries in this region. The presence
of naval ships in the Indian Ocean
at any given time is some thing about
which it will not be proper or safe to
give any flgures because they con-
tinuously go on changing.
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There is one fact, however, that the
United States along with their allies
have got some basic facilities in the
forin of either bases or some othe:
arrangements. They have facilitie:
at Diego Garcia. Them, in Pakistar
and Iran which are CENTO allies
those facilities are also available. O1
the western coast of Australia, ther
are some facilities available to th
American and British naval force:
According to our information, there i
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no such country which might have
signed any pact with Soviet Union
for any base facility of the type.
This is the real distinction I can give.
But the actual presence of naval-craft
at any given time is something which
goes on changing from time to time.
1 cannot give any figures with regard
to that.

The hon. Member has said that the
Australian Prime Minister visited
India. It is true that we raised this
matter with him and we were very
happy to find that he also was of this
view that the Indian Ocean should be
kept ag an area of peace and tran-
quility, free from naval rivalry, That
is a distinet improvement in the situa.
tin in this respect that the number of
cvountries now supporting this concept
of the Indian Ocean being kept as an
area free from tension hag increased;
the powerful voice of Australia is
also on this side, and that is a posi-
tive factor in the situation.

Then he asked whether on this issue
we have talked to the Arab countries.
He must realise that the main pre-
occupation of Arab countries at the
present moment is with the aftermath
of the rectent conflict. They know,
as we know, that the Seventh Fleet
elements have moved into the Indian
Ocean as I have said, they have
moved a little to the south-west
portion towards Diego Garcia side—
and we did not have any direct ex-
change of views with the Arab lea-
ders-on this problem, I do not know
which statement the hon. Member is
referring to in which I may have said
that this might be directed against
the Arabs. I am generally very
cautious in these matters. May be,
I may have mentioned that these are
the various ideas that are floated, but
I did not make any categorical state-
ment to that effect.

SHRI P. M. MEHTA (Bhavnagar):
Mr, Speaker, Sir, the Indian Ocean
has its own importance from the point
of view of defence, American and
Russian presence, trade routes and
tapping of oil and other resources.
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The statement that has been made
appears to me to be only a statement
of intentions, a reiteration of the
objectives and policy of thel Govern-
ment of India; there is nothing con-
crete in the operative part of the
statement.

This area of peace is being threa-
tened by moves of big powers not for
the first time—specially America and
Russia have been continuously doing
this; the move to build rival military
bases has been under process for long.
India has protested against these
moves of big powers, byt the Gov-
ernment has not succeeded in achiev-
ing its objective or policy so far. In
the year 1969, Russia had planned to
transform the Pakistani port of
Gwadur, west of Karachi, into a sub-
marine base, ostensibly for Pakistani
use, and the United States had already
begun transforming certain islands in
the British Indian Ocean territory into
air-sea transit communications and
storage base. At that time India had
taken up the Gwadur affair with the
Soviet Union and the American affair
with Britain. India had also protested
against any action which, it neared
would have the effect of importing
big power rivalries and tensions into
the hitherto untroubled Indian Ocean.

Now, we are protesting against the
big power move to build up their
military bases and to stop this rivalry,
but it has not been achieved so far.
It zppears that we are not sincere or
serious to achieve this objective. In
july 1969, when our hon. Prime
Minister returned to this country
from abroad, a correspondent at the
Calcutta airport put a question to her.
This is what the Hindustan Standard
of 7th July 19¢9 says:

“Asked about the Chinese alle-
gstion that India was sallowing
Russia to use some naval bases in
the Indlan Ocean, she is reported to
have answered:—We are not
allowing any bases, but we cannot
do anything about the movements
of vessels of friendly countries.
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Our sea is open to any friendly
country.'”

Now, if this is the attitude, naturally,

as stated in the statement of the
Minister, ‘any large scale and loud
presence of the navy of one Big
Power is bound to attract the navies
of other Big Powers’ Now, this is
the natural consequence which our
country is facing.

The Hindustan Times
August, 1973 reports:

“A Soviet Fleet is being steadily
built up in the Indian Ocean as part
of the preparation for a pre-emp-
tive strike against China, according
to a document smuggled from the

~Soviet Union to the West, Already
15 Russian ships—the document
says—have been moved from the
Mediteranean to the Indian Ocean
waters....”

MR. SPEAKER: Please ask your
question now.

SHRI P. M. MEHTA: This is very
important. The correspondent says
that 15 vessels have already sailed
from the Mediterranean to the Indian
waters. If we allow one country to
move its ships in this part of the
Indian Ocean, naturally, the other big
powerg are bound to come. There is
no question about it.

of 1l1th

Therefore, I would ask whether the
Government propose to convene &
conference of the littoral countries
and find out the ways and means to
stop this military rivalry of big
powers. I also want to know whether
the Government would take into con-
fidence all the concerned countries
and will take up the issue in the
Security Counci] to keep the Indian
Ocean as an area of peace.

SHRI SWARAN SINGH: I will
not comment on the earlier part
which was more of a statement
rather than any question. So, I will
confine myself to the specific points
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which he has raised at the end of
his long speech. Two things were
asked by him. He asked whether it
was our intention to convene a con-
ference of littoral countries and
mobilise opinion. My reply is that
all the littoral countries may not be
of the same mind. We must not
forget that. There are countries
surrounding the Indian Ocean who are
members of certain pacts. There are
two countries, Pakistan and Iran.
They are members of CENTO. There
are other countries. South Africa is
one. Australia is a member of the
Pact. There are others also and I
need not elaborate this more.
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There are the non-aligned countries
surrounding the Indian Ocean who
attended the Lusaka Conference and
the Algiers Conference and as hon.
Member know, in both these confer-
ences the desirability of keeping the
Indian Ocean as an area of peace and
tranquility was highlighted and this is
part of the Resolution or the Decla-
ration adopted both in Lusaka as well
as in Algiers.

Secondly, I would like to submit
that this matter is already before the
United Nations. Already a Resolu-
tion has been adopted by the General
Assembly declaring that the Indian
Ocean should be maintained as an
area of peace free from big power
naval bases and naval rivalries. And,
the follow up action on that also is
continuing in the United Nations.

So, in view of all these points, it
is not necessary to convene a separate
conference specifically on this issue
as this matter is already before the
international community.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS AND MINISTER
OF SPACE (SHRIMATI INDIRA
GANDHI): I am sorry I have been
misquoted. I have not stated ships
of friendly countries. I said ‘any
ships’. I said, any ships, when they
come, we cannot prevent them sailing



s7 Risein Prices KARTIKA 21, 1886 (SAKA)

n the Indian Ocean. That is what
. have said.

AN HON. MEMBER: This is till
worse.

12.52 hrs,
MOTION FOR ADJOURNMENT

Rise 1y Prices oF EsseNTiAL CoMMoO-
DITIES

MR. SPEAKER: Hon. Members, I
have received a number of Motions—
Adjournment Motions, Calling Atten-
tion Motions etc. As you know, we
have to admit only one. I have given
my consent to the moving of an Ad-
journment Motion regarding rise in
the prices of essential commodities.
Shri S. M Banerjee's Motion has got
the first place in the ballot. The
reasons given are, abnormal rise in
the prices of essential commodities,
petrol, kerosene oil, diesel and gas,
milk and ghee (Delhi Milk Scheme)
and failure of the Government +to
check the same.

Mr. Banerjee, would you like to get
up and seek the leave of the House?

SHRI S. M. BANERJEE (Kanpur):
Sir, with your permission, I seek the
leave of the House for admitting my
Adjournment Motion on Price Rize.

MR. SPEAKER: There is no objec-
tion to it from any side.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU-
RAMAIAH): Sir, we object to it be-
cause it amounts to a vote of censure,
We have absolutely no objection for
a discussion of the subject. But as
Adjournment Motion, we do object to
it, as it amounts to a vote of censure.

ot st fagrdt Y (wanfa) -
ST ARG AT, O & o A
T F ag oA gy w1 fadw
w2 | TS FY qTZ NI TFH A7 ATH qAT
¥ o faeelt ¥ a7y ot W A

.
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FEAT A ATCHIE T SEAT qE
g, 9 ®HE T ¥ g9 § g
3 wfa @ #

WEqW AR ¢ ATHT T FEAT §
Wi 3§ & ag@ wO g @1 9§ B

Ay

QAT G | AFFT HIR W9 FA F
dar smar @1 fer Qaee &

a

q¥AT § | GE IAF FGUG |,

Those who are in favour of it may
please rise in their seats.

More than 50 Members are standing.
So, leave is granted.

What time does the hon. Member
want this to be taken up?

SOME HON. MEMBERS: Two
o’clock.

MR. SPEAKER: So, this will be
taken up at two o'clock.

12.56 hrs.

PAPERS LAID ON THE TABLE

PROCLAMATION REVOKING PRESIDENTS’
RuLE IN UTTAR PRADESH

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): On behalf
of Shri Uma Shankar Dikshit,

I beg to lay on the Table a copy
of the Proclamation (Hindi and
English versions) dated the 8th
November, 1973 issued by the Pre-
sident under clause (2) of article
356 of the Constitution revoking the
Proclamation issued by him on the
13th June, 1873 in relation to the
State of Uttar Pradesh, published in
Notification No. G.S5.R. 492 (E) in
Gazette of India dated the B8th
November, 1973, under article 356
(3) of the Constitution. [Placed in
Library. See No. LT-5638/73.]
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laadln #odos 325 Y _imec R i I

Y wzw fagrdt st (wnfeas):
R S, AT AT I A

werw W avit # W A e
Cudl

ot wew fagrdt Tl & ¥ g
W & a1 ¥ wiw F1 foar )

weow wgwa | ag q o A
/T FFAT

Y wew fagrt awodd @ 99
T 1A & gAY 9w ¥ A
W 9T FT AT § AT 99 g
2 I31 ¥ ) W Afaw w1 A8
T Y F aqafa | 7 am wg
wamfrs dwe Agt 91 o Tegafa awA

R AT

Press Counci (AmpT.) ORDINANCE,

CENTRAL Excms anNp Savr (AmDT.)
ORDINANCE AND KONEAN PASSENGER
SHrps (ACQUISITION) ORDINANCE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU-
RAMAIAH): I beg to lay on the
Table a copy each of the following
Ordinances (Hindi and English ver-
sions) issued by the President under
provisions of article 123(2) (a) of the
Constitution: —

(i) The Press Council (Amend-
ment) Ordinance, 1973 (No. 2 of
1973) promulgated by the President
on the 27th September, 1873.

(ii) The Central Excises and Salt
(Amendment) Ordinance, 1873,
(No. 3 of 1073) promulgated by the
President on the 2nd November,
1978.

(iii) The Konkan Passenger Ships
(Acquisition) Ordinance, 1873,
(No. 4 of 1973) promulgated by the
President on the 7Tth November,
1073. [Placed in Library. See No.

Rerorr oFr Experr COMMITTEE ON
CrOP INSURANCE, ANNUAL REPORT OF
GUJARAT AGRO INDUSTRIES CORPORATION
LD, AHRMEDABAD AND NOTIFICATIONS

uNpEr Probuce Cess Act, 1866

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE): 1
beg to lay on the Table—

(1) A copy of the Report (Hindi
and English versions) of the Expert
Committee on Crop Insurance.
[Placed in Library, See No. LT-
5640/73.]

(2) A copy of the Annual Report
(Hindi and English versions) of the
Gujarat Agro-Industries Corpora-
tion Limited, Ahmedabad, for the
year 1871-72 along with the Audit-
ed Accounts and the Comments of
Comptroller and Auditor General
thereon, under sub-section (1) of
section 619A of the Companies Act,
1956, [Placed in Library. See No.
LT-5641/73.]

(3) A copy each of the following-
Notifications (Hindi and English
versions) under section 22 of the
Produce Cess Act, 1968,

(i) The Produce Cess (Amend-
ment) Rules, 1978, published
in Notification No. G.S.R. 432
(E) in Gazette of India dated
the 12th September, 1973.

(ii) G.SR. 433(E) published in
Gazette of India dated 12th
September, 1873 exempting
payment of cess on oils ex-
tracted from oilseeds crushed,
in any mill if the quantity of
0il so extracted is less than
one quintal, during a calendar
month.

(iii) G.S.R. 454(B) published in
Gazette of India dated the
28th September, 1978 making
certain amendments to Notifi-
cation No, G.S.R. 884, dated
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(iv) GSR. 453(E) published in
Gazette of India dated the
98th September, 1973 rescind-
ing Notification Nos. G.SR.
2241, dated the 24th Decem-
ber, 1968 and G.SR. 813
dated the 11th March, 1868.
[Placed in Library. See No.
LT-5642/73.] .
NOTIFICATIONS UNDER WILD LIFE
PROTECTION ACT

SHRI ANNASAHEB P. SHINDE:
On behalf of Prof. Sher Singh, I beg
to lay on the Table a copy each of
the following Notifications (Hindi and
English versions) under sub-section
(2) of section 63 of the Wild Life Pro-
tection Aect, 1972: —

(i) The Wild Life (Stock Declara-
tion) Rajasthan Rules, 1973, pub-
lished in Notification No. G.S.R. 411
(E) in Gazette of India dated the
1st September, 1973.

(ii) The Wild Life (Transactions
and Taxidermy) Rajasthan Rules,
1973, published in Notification No.
G.S.R. 412(E) in Gazette of India
dated the 1st September, 10873,

(iii) The Wild Life (Stock De-
claration) Dadra and Nagar Haveli
Rules, 1973, published in Notification
No. G.S.R. 414(E) in Gazette of
India dated the 1st September, 1973,

(iv) The Wild Life (Transactions
and Taxidermy) Dadra and Nagar
Haveli Rules, 1873, published in
Notification No. G.S.R. 415(E) in
Gazette of India dated the 1st
September, 1073.

(v) The Wild Life (Stock Decla-
ration) Tripura Rules, 1973, pub-
lished in Notification No. G.S.R.
466(E), in Gazette of India dated
the 2nd October, 1978.

(vi) The Wild Life (Transactions
and Taxidermy) Tripura Rules,
1978, published in Notification No.
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dated the 2nd October, 1873.
[Place in Library. See No. LT-5643/
73.1 .
NOTIFICATION re. AMMENDMENTS TO
SECOND SCHEDULE TO DRVPGS AND Cos-
MmeTIcs Act, 1840

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING (SHRI A K.
KISKU): I beg to lay on the Table
u copy of Notification No. G.SR. 885
(Hindi and English versions) publish-
ed in Gazette of India, dated tl_ae
18th August, 1978, making certain
amendments to the Second Schedule
to the Drugs and cosmeties Act 1940,
under section 38 of the said Act.
[Placed in Library. See No. LT-
5644/73.]

Froob SITUATION IN THE COUNTRY

P fead witx fagm Saed 3§ 99 59t
(o fedure ware) | Weas St &
Iq a7 # fafa & waw 7 0%
sy (fedy mar siwefy gewsor)
/W Y& 9T @A g |

[Placed in Library.
5645/73.]

CouNciL OF ARCHITECTURE (AMDT.)
RuLes, 1973 aAnD ANNUAL REPORTS OF
TECHNICAL TEACHERS’ TRAINING INSTI-
Tute (EasTern Recron), Carcurra
1871-72, T.T.T.1. (WEsSTERN REGION),
Brorar, 1971-72 axp Execurive Com-
MITTEE OF TRUSTEES OF THE VICTORIAL
Memoriar Harn Cavcurra, 1871-72

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): I beg to lay on the
Table: —

See No. LT-

(1) A copy of the Council of
Architecture (Amendment) Rules,
1973 (Hindi and English versions)
published in Notification No. G.S.R.
1104 in Gazette of India, dated the
8th October, 1978, under sub-section
(3) of section 44 of the Architects
Act, 1972, [Placed in Library. See
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(2) A copy each of the following
Reports (Hindi and English ver-
sions) : —

(i) Annual Report of the Techni-
cal Teachers' Training Insti-
tute (Eastern Region) Cal-
cutta, for the year 1971-72.

(ii) Annual Report of the Tech-
nical Teachers’ Training Ins-
titute  (Western Region),
Bhopal, for the years 1971-72.

(iii) Annusl Report of the Exe-
cutive Committee of the
Trustees of the Victorial
Memorial Hall, Calcutta, for

the year 1971-72. [Placed in
Library. See No. LT-5647/
73.]1

13.58 hrs.

STATEMENT RE. PRICE AND SUP-
PLY POSITION OF CRUDE OIL

MR. SPEAKER: Shri Dev Kanta
Borooah to make a statement on the
price and supply position of crude oil.

ot wEw fagrt averwt : (ET-
fea<): werer oY, ¥ sTEEET FT 9
| ¥ TS IO A AT Fe9 A
F e W1 39 Ay g FEI9 FaTEy
& a1 @ § 1 were St T = 2 e
ST ST FT 7 A4 &1 W@ 47 3IF AT
TR A wegraw arq #T & faiy
FI Famay A B F T T4
fe2 | sweardw & aror g IfT FIAT
g @ dadm waifad qeEt ¥
whqrAfare § 1 ag &% § f wfrar
TTHTT FT FEmRY AT FG7 #7 HTFR
e §, forey sz #r ofcfeafy & womria
ardY gY war § qfeT weaRw qATRr
&y T FIAT AT AT WA T
Sam Tt & A F I { waAv
qfg ¥ st Forerelt aficfeafir & s

NOVEMBER 12, 1973 Supply of Crude Qil (St.) 264

wAWEE 4 aY WAE g §uT ST
AT Tw w7 39 FY e far ) AfFT
W I Ag T | G F I F
TF S0 dwT § WX WG qWAW TR
T

ma o, fagr F A9
# feafy 7z § fF weame 7 93 28
& wqr =7 f5T 10 37 7 FT B

wAX WOTW ; qg AAA AN Y
T W w@rE |

st w2 faEy aedY: 9w
w83 #7 455 741 g1 v 41, ¥ w9
#Y €5 & 913 gRT AT TTq
g W@ gFAT§ 7 gy Aisaq
et Fwrd T a@ o i fE
arferaigz #r faT 7 & T 2
H‘E'THHT mﬁrl gaag At F90F
ad mrf’r&r‘{'l 1

WA RN gz AY Wi AR
Tg @ AT 47T A7 AT E

oft g2 4 MY MATAY Ty
off, TitFrfer moIw 1o dag T
AL AT G670 | T HAAT  ATTHT
garay Wifgs v

wSTF AN 2 F JTAG IS |
"TTAY TonAT 1 4% | A AT AgF T
drfrda

q’\uumu"!l‘ﬁiﬁ oy
oft, #t I T IW TS e q
sy @1fY | gl Fr T & fadn W@
e TT APy Aed g !
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faar o7 sfafafa it £ sae F i 78
aooaed g
1358 hrs. '
weaw afiaq ;. & woEr AT
oT% mrET Az w7 faar @
TorT 9T AEHATET R
1w fagrer arweat : # omowt
arz fawrar srear g fa fowdT arg Wt
TE AT TS 4T | T &g Fel 1T 4T
AifefRaor & grar Eag 74T T777 ey
o #7 wrfzdw & 1T dww =ay faan
T 8 | iferie w5t d3% v G ¥ T
g arET oY | qoee aifde &Y 5%
¥ fordr & wdt oy | 75 Awe Y wage
S W R § )

wele wgtad : & gy wEw A
st ot R T FArT |

sft vy fored ( (atewr) HAAT R E
T T W O WA A |
s wEvay ¢ Wl g AT

SHRI H. N. MUKERJEE (Calcutta
North-East): You have taken note of
the point of order and you have re-
served your ruling—is that so?

MR. SPEAKER: I am going to
examine the position and let you
know.

SHRI H N. MUKERJEE: I want
to be clear. You have taken note of
the point of order raised about the
inadvisability of taxation by way of
whatever they have done and you
shall inform the House ag soon as you
can with regard to your ruling.

MR. SPEAKER: I will have to
ask the Law Minister to explain it.

e

SHRI H. N. MUKERJEE: This is -

a matter of principlee. You should
direct the Law Mihister to come be-
fore the House tomorrow.
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MR. SPEAKER: That is what I
shall do. i

SHRI H. N. MUKERJEE: To-
morrow the Law Minister might

come,
MR. SPEAKER: I will fix up some

time.

SHRI H. .N. MUKERJEE: You
can tell the House now. You can ask
the Law Minister to come tomorrow.

it 7y forwd : w9 Far 2 fF o
FT HAT A FFA | W/ FATA avw Ay
gr  ifeE

T wga. @ o fafreet ¥
FU TG WY W AT FI A1 qEed! T

gr oari

SHRI H N. MUKERJEE: My
submission is to get a clarification,
that is to say, that without any un-
conscionable delay the House would
get your ruling and if you wish to
have the advantage of the Law Minis-
ter’s advice, he can come here to-
morrow, not later.

MR. SPEAKER: Not later. You

are right.

sit wy e : @ w79 fopr § A
TEET W /Y eeIH 0 &3 R was oF
wifeaa & qFareA 193 a7 A 2 A
AT SR AT WOEAT  GIEAA faer WY
9 F qaT & 7 ww wg awE 3 A
T FC AT wraw fror e wviEd
W ¥ T 7 ¢ s oo am W
wTaR e et aY wredw faer o mfe-
A & T T &Y AT FIT WY W
&w ®1 wELa frt o faar @ A
FIF TAT FY TG AT | AT 7
9 7% A% a1 a7z F ¥ § A fawrw

|aT gaTE St § )
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SHRI SHYAMNANDAN MISHRA
(Begusarai): I have another aspect
of the matter to submit. It seems
that these taxes have already become
operative. That is highly improper.
Government should have waited till
Parliament gave its approval to the
Ordinance, and not made the taxes
operative straightway.

WEqW WEYAY : UIAA 3T FIAT AT
&t 71 & 4t wifeAq fawrea A 7

SHRI SHYAMNANDAN MISHRA:
How can you take Parliament for
granted in the matter of taxation?

SHRI P. G. MAVALANKAR (Ah-
medabad): With your permission,
Mr, Speaker, I want to ask a question.
What is the special necessity for the
Minister of Law to come and address
this House in order to give assistance
to you? If you, as the Speaker of
the House, think that you need assis-
tance on a legal point....

MR. SPEAKER: I would like to
hear what he has to say.

SHRI S. A. SHAMIM (Srinagar):
I am a practising lawyer. You can
ask me.

MR. SPEAKER: The Speaker, of
course, is not prepared for all even-
tualities, all points of order and every-
thing. Sometimes I also do need to
study points. In that case also, I
would like to hear the Law Minister
as to what his point of view is. It
is for the benefit of the whole House,
not for me only.

=t 7y fowd : FTT WA & AT
g; o gfrem )

SHRI P. G. MAVALANKAR: Sir,
if this concession is allowed, then
everytime a Minister comes and ex-
plains, it is possible that a debate will
take place. The ruling will entail,
therefore, a further unnecessary delay.
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MR. SPEAKER: The ruling cannot
be shot like a gun. It has to be care-
fully considered.

SHRI P. G. MAVALANKAR: If
you should listen to the Law Minis-
ter, then you should also listen to us
afresh.

MR. SPEAKER: If he has not
satisfled the House on some points,
he will be asked to explain them.

SHRI SAMAR GUHA (Contai): It
is the usual practice of the Govern-
ment that whenever they take a
decision in regard to the issue of an
ordinance or enacting a Bill, the first
thing they do is to consult the Law
Minister, How is it not expected that
the Government has already taken
the advice of the Law Minister? Na-
turally it is the Law Minister who
has given the reasons, and the same
advice should be given to you now.
So, if you really want to have a
decision on the matter, and have a
clarification on the matter, then the
whole issue should be discussed in
the House, Whatever the Law Minis-
ter may say, opportunity should be
given to the House to discuss it.

MR. SPEAKER: You are going to
discuss it in the House.

SHRI PILOO MODY (Godhra):
We are bound to ask the question at
the Inter-Parliamentary Union.

MR. SPEAKER: About what?

SHRI PILOO MODY: About this
procedure.

MR. SPEAKER: About the proce-
dure? Procedure, of course, is al-
ready discussed in the Speakers’ Con-
ference. We will discuss it.

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS (SHRI SHAHNA-
WAZ KHAN): Shall Llay it on the
Table of the House?
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MR. SPEAKER: Yes, do not make
a statement, It is very risky".

SHRI SHAHNAWAZ KHAN: 1

lay the statement on the Table of the
House.

STATEMENT

The recent developments in the
world oil situation must have caused
great concern to the Hon'ble Members
and, therefore, I am taking the first
opportunity to take this esteemed
House into confidence. There are two
aspects of this question which have
exercised us, the rise in world prices,
and the embargoes and cuts imposted
by Arab oil producing countries, I
will deal with the latter, first.

2. The House is aware of the use
of oil by the Arab world as a delibe-
rate act to bring pressure on countries
who have supported Israel and have
been unfriendly to the Arabs in their
just struggle for asserting their legiti-
mate rights and liberating their terri-
tory occupied by Israeli aggression
Hon'ble Members are equally aware
of the firm and consistent support
that India has given to the Arab
cause for the last 25 years; in the
recent armed conflict we again stood
by the Arabs and our stand was
widely acknowledged in the Arab
world, The ties of mutual friend-
ship and co-operation between India
and the Arab countries are thus
beyond question and are based on
principles which constitute some of
the guidelines of our foreign policy.

3. On 28th October, an American
journal called the “Petroleum Intelli-
gence Weekly” put out an item which
gave a list of a countries which were
exempted from oil cuts imposed by
Saudi Arabia, This magazine is a
vehicle of technical and topjcal - in-
formation on oil matters and has wide
circulation in world oil circles. The
oil company ESSO, which Iimports
crude oil for its Bombay refinery from
Saudi Arabia, about the same time
informed. Government of the cuts
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which, according to them, had been
imposed and pleading force majeure,
notifred cuts on imports by about
25 per cent—roughly 55,000 tonnes
per month. This news was subse-
quently transmitted to the world press
and caused bewilderment in India
since it seemed to categorise India as

an unfriendly country,

270

4. My distinguished collegue
Sardar Swaran Singh addressed a
communication to the Foreign Affairs
Minister of Saudi Arabia, and dip-
lomatic enquiries were made with
other Arab countries. The response
fraom the Arab countries has been
mostre-assuring. ‘Their leaders ex-
pressed surprise at any such discrimi-
natory action against India. They
have re-affirmed their friendship with
Indja and their confidence in our
policies. His Majesty the King of
Saudi Arabia himsdlf sent a message
to his Embassy in Delhi which was
communicated to thd Ministry of
External Affairs on Friday, 8th Nov-
ember confirming that there will be
no cuts in oil supplies to India which
will continue as before. There lrave
been no other notifications of o0il cuts
in respect of imports from other coun-
tries. As far as the Government is
concerned, we cherish above all, the
friendship which the Arab world have
Tre-ajrmed and which we fully re-
ciprocate; it is a friendship which is
and will be fortified both by our
policies and our deeds.

5. Caltex and Burmah-Shell have
also intimated to us that there would
be a reduction in thejr total availa-
bility of crude oil as a result of sub-
stantial cuts in production imposed
by the Arab oil producing countries.
On our questioning, Caltex have clari.
fied that even though they import
crude ojl into India from Iran, they
are importing large quantities from
the other Gulf countries for their
affiliates and customers in this
region and that the overall availabi-
lity will be strictly prorated; they
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have also stated that no part of the
crude oil avajlability would be divert-
ed to USA at the cost of India and
other countriess. We have now
received intimation from Caltex that
there may be no cut as they may be
able to supply replacement crude oil
from other sources to make good their

overal]l availability.

As for Burmah-Shell, they have
stated that any reduction in their
overall availability would be strictly
pro-rated, their refineries in UK and
Singapore would also be subject to
the same percentage cut as their re-
finery in India and that they would
do their best to avoid any cut. There
has been no reduction in crude oil im-
ports by Burmah-Shell so far. There
has also been no reduction in crude il
imports from Iran for the ochin Re-
finery under an existing contract with
a Frensh company, from the National
Iranian Qil Company for the Madras
Refinery and in imports from Iraq.

6. As for the oil prices, the sub-
ject has been dis-ussed in this House
on a number of occasions. In the last
three years, the prizes have more than

trebled from $1.28/bbl in 1870 to
$3.86/bbl at present. Consequently,
the foreign exchange requirements

have steeply incrensed from Rs, 200
crores last year to just under Rs. 500
crores in the current year. Such large
increases in foreign exchange outgo
on account of oil alone are obviously
unacceptable We have, therefore,to
adopt measures to curb the consump-
tion of oil products for personal use,
The measures that we have taken
would undoubtedly cause some hard-
ship. bu? the country will have to put
up with such hardships if we have to
ensure the continuing availability of
naphth. high speed diesel oil, lght
diesel o¥, furnace oil etc., esseniially
meeded aconomic inputs, by way of
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fuels and feedstocks for ensuring un-
impeded economic growth. The deci-
sion that we took was not an easy
one but we had no other alternative.
We could have rationed these pro-
ducts, but that would have created
many more problems, Petrol, for
instance, is not a basic necessity and
one does not normally ration things
which are not basic necessities. Many
of the States were opposed to it.
Besides we envisage the need for
curbs in the next 5 or 10 years and
introduction of rationing for such long
periods would seem undesirable. I
hope people owing personal vehicles
will respond in the right spirit and
reduce consumption  drastically.
Every litre of petrol saved will give
us naphtha which our fertiliser facto-
ries will convert jnto urea, There is
a world-wide shortage of naphtha and
unless we curb the consumption of
petrol, we will not be able to operate
our fertiliser plants to capacity. How-
ever, if reduction in the consumption
of petrol does not come about, we may
reluctantly have to enforce rationing,
Many other countries have already
done so. We are also trying to block
the loopholes in the use of cars for
official purposes and by business

houses,

7. As for kerosene, we consulted
the State Governments and were told
that most of the States could not in-
troduce rationing in smaller townms
and in rural areas without equating
the price of kerosene with high-speed
diesel oil, because large quantities of
kerosene which was cheaper than high
speed diesel oil by about 20 paise per
litre, werc being diverted for mixing
with HSDO, The extent of this
diversion during the current year has
been estimated at 45 per cent of the
total kerosene sale, i.e. almost 1.8
million tonnes of kerosene. We do
appreciate the difficulties that would
arise with the increase in kerosene oil
prices and for this reason we have
made some adjustments in excise duty
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subsequent to the price increase of
2nd November, which will reduce the
purden on kerosene consumerg and
incidentally on the HSDO, consumers
as well. For the first time, we have
created conditions for the free avail-
ability of kerosene at controlled prices
throughout the country by climinating
the incentive for its use in mixing
with HSDO. All the kerosene which
was being mixed with high speed
diesel oil will now be available for
sale in the rural areas. Until now,
almost 70 per cent of kerosene was
consumed in big cities or mixed with
HSDO and not more than 30 per cent
went into the rural areas. We are
now taking crash measures for
arranging its sale at the maximum
number of existing pumps—there are
already 11,000 pumps in the country
mostly serving smaller towns and the
rural areas. This will be in addition to
existing sale channels. Reduction in
the price of HSDO will benefit the
cultivators who consume some 30 per
cent of the total HSDO consumption.
We have taken steps to increase its
production to ensure its continuing
free availability. Its present stocks
are an all time high

8. It would be appreciated that oil
products have to be priced broadly on
the basis of the price at which we
are able to import crude oil. At the
same time we have to mobilise resour-
ces for the Fifth Five Year Plan. It
would not, therefore, be possible for
us to absorb increase in crude
oil prices by reducing excise duty.
That apart, an ordinary consumer
would have little incentive for
economy unless he pays the true costs
of the energy. With further continu-
ing increases in crude oil prices, we
would have to tackle this national
problem as a to our cap-
abilities. Besides curbs which will
have to be intensified, we will also
have to develop alternative seurces of
energy. A comprehensive plan in
this regard is being finalised and put
through on a crash basis.
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18.08 hrs.

STATEMENT RE: FOOD AND
AGRICULTURAL SITUATION IN
INDIA

MR. SPEAKER: Shri Annasaheb-
Shinde,

SHRI VAYALAR RAVI (Chiray-
inkil): Sir, I have a submission to
make on item No. 12

MR. SPEAKER: If you want to
raise it, you should have given
advance notice, as Mr. Vajpayee has
done,

SHRI VAYALAR RAVI: Because
I am coming from a hungry State, I
want to raise it here. Please allow
me to make it, just in g minute. It is
a very relevant and a very genuine
point, The Minister is expected to
make a statement on the food situa-
ion. I just arrived last night from
a straving State—

MR, SPEAKER: Your arrival is not
a point of order.

SHRI VAYALAR RAVI: I would
like to make just one point.

The Government here from Delhi
has instructed the Kerala Government
to increase the price of rice by 25 per
cent, from Rs. 1,10 to Rs. 1.56. This
is done, while the wage of the ordi-
nary labour there is only Rs. 2 a day.
I would like to inform the hon.
Minister that we in Kerala are getling
only three ounces of rice per head,
The people are starving. I would
like to know whether he is going to
make a statement, taking into account,
and in consideration of the fact, that
in Kerala, the food situation is very
serious—

MR. SPEAKER: It is not a point of
order. . (Interruptions). I am sorry
my throat ig a little hoarse today.
Why do you all get up on a point of
order when it is not a point of order?

SHRI VAYALAR RAVI: It is very
relevant. The food situation in
Kerala has worsened now.
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MR. SPEAKER: You can send me
in writing if you want to roise a
certain point. Do not take up any
matter like that. I am not going to
allow any more Members,

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
May [ also lay it on the Table of the
House? ol

MR. SPEAKER: Yes.

SHRI ANNASAHEB P. SHINDE: [
lay on the Table of the House n
statement on the Food and Agricul-
tural Situation in India.

STATEMENTS

As the House is aware, the food
situation in the country came under
considerable stress and strain in 1972,
on .account of set-back in foodgrain
production in 1971-72 and more parti-
cularly because of the extensive
damage to the 1972-73 kharif corps,
resulting from erratic and scanty
rainfall and the prevalence of
drought conditions in several parts
of the country, the worst affected
States being Maharashtra, Gujarat,
Rajasthan and parts of Andhra Pra-
desh and Karnataka.

2. In order to meet the drought
situation prompt and effective steps
were taken by the Central and State
Governments, In addition to the
massive relief operations, the public
distribution of foodgraing was con-
siderably stepped up during the year
1972, to mitigate the hardship of the
consumers especially the wvulnerable
sections of the population, Inspite of
difficulties, during the years 1972 and
1973 the total volume of foodgrains
released for the public distribution
system was kept higher than the
preceding two years,

3. Despite unprecedented drought
affecting large areas of the country,
the public distribution system has
been kept running through determin-
ed efforts of the Central and - State
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Governments, largely with our own
strocks, which were augmented
through imports on commercial basis.
Even then the situation was difficult,
due to unprecedented rise in the
world foodgraing prices and all time
low availability, At this critical
stage came the generous offer of two
million tonnes of wheat from the
Soviet Union. This offer is a loan on
very favourable terms which we have
accepted with gratitude.

4, During the current  year,
weather conditions have been gene-
rally favourable all over the country.
Premonsoon showers, particularly in
North-East India were helpful for the
sowing of autumn paddy and jute
crops. During the South-West
monsoon season also rainfall has been
normal. Good showers had been
received generally during the month
of October, which apart from helping
the kharif crops, have been beneficial
for rabj sowings. In certain parts of
the country floods affected the stand-
ing crops to some extent. Although
there have been some difficulties in
respect of a few key inputs on the
whole the prospects of kharif crops
this year are very bright. Country-
wide special efforts were launched to
raise the production of kharif crops
by increasing the area under high-
vielding wvarieties, promotion of
effective utilisationr of irrigation
potential and balanced use of ferti-
lisers and provision of credit. The
producton of foodgrains, particularly
rise, jute and cotton is expected to be
substantially higher than the previous
years output. The prospects of pro-
ductoin of kharif oil seeds particularly
groundnut are Very encouraging.
Though general price situation con-
tinues to be difficult, due to improved
crop prospects, prices of some
of the foodgraing particularly coarse
grains like bajra and maize have
already started showing an easy trend.
Also the prices of kharif oilseeds have
shown an easy trend, at some of the
countries. .
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5. In order to ensure the remuner-
ative prices to farmers and encourage
production, the Govt. of India took
the decision to increase the procure-
ment prices of kharif cereals for the
current season. Consequent wupon
the upward revision in the procure-
ment prices, the issue prices have also
been suitably revised to reduce the
burden of subsidy and deficit financ-
ing. With the improved crop pros-
pects and announcement of the kharif
price policy, market arrivals of
kharif cereals have been reported to
be much better than the previous year.
The current trend of procurement
compared to the previous year is very
encouraging. We expect that with
determined efforts, and active co-
operation of the State Governments,
it should be possible to maximise
procurement this year,

6. With better crop prospects, the
availability of foodgrains in the
market is going to be considerably
improved, and undoubtedly thig will
bring in a considerable measure of
confldence, in the management of
food economy. Available stocks will
have to be judiciously utilised, to meet
the essential demands of the deflcit
States, but at the same time in the
area of public distribution, we must
be careful and wvigilant to conserve
and use stocks of foodgraing to our
best advantage. With the consider-
able improvement in the food situa-
tion determined efforts will have to
be made to keep up this optimism, so
that its effect on the general economy
could be equally felt.

13.11 hrs,

STATEMENT RE. GOVERNMENT

DECISION ON THE REORGANISA-

TION OF INDIAN COUNCIL OF
AGRICULTURAL RESEARCH

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
“TURE (SHRI ANNASAHEB P.

ICAR (St)

SHINDE): I beg to lay a statement
indicating Government's decisions on
the reorganisation of the Indian
Council of Agricultural Research in
the light of the recommendations of
the ICAR Inquiry Committee,

Statement

In his statement made in the Lok
Sabha on 1st August, 1973, the Minis-
ter of Agriculture had informed the
Hon'ble Members that in its Report
the ICAR Inquiry Committee, set-up
by the Government in June, 1872, had
suggested some radical changes in the
present organisational set-up of the
Indian Council of Agricultural Re-
search (ICAR). Since decision mak-
ing on the recommendations of the
Committee had to be based on a de-
tailed consideration of the position of
agricultural research in he overall
context of the organisation and man-
agement of Scientific Research Insti-
tutions in the country, the Cabinet
had eppointed a Group of Ministers,
to examine the recommendations of
the Inquiry Committee. In concluding
the statement, the Minister of Agri-
culture had assured the Hon'ble Mem-
bers that the Government of India
was fully conscious of the urgency
and importance of the matter and
that a)l possible steps were being
taken to arrive at decisions on the
major recommendations of thei ICAR
Inquiry Committee, as expeditiously
as possible,

2, The Report of the ICAR Inquiry
Committee was subsequently placed
on the Table of the two Hbuses of
Parliament on 3rd August, 1973.

3. I now wish to report that Gov-
ernment, after giving careful consi-
deration to the recommendations
made by the Inquiry Committee and
the views expressed by the Govern-
ing Body of the ICAR and other emi-
nent scientists and keeping in view
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the overall organisation and manage-
ment of scientific institutions in the
country, has taken the following de-
cisions, on the advice of the Group of
Ministers: —

1

2)

3

Reorganisation of the ICAR
structure on the basis of the
changes recently made by
Government in the CSIR in
the light of the recommenda-
tions of the CSIR Inquiry
Committee, so as to confer on
ICAR greater autonomy and
flexibility in its operational
and management procedures,
with such modiflcations, as
may be needed from the CSIR
pattern.

Establishment, with imme-
diate effect, of a Department
of Agricultural Research and
Bducation in the Ministry of
Agriculture to provide the
ICAR with the requisite link-
ages with the Central and
State Government agencies
and in international collabo-
ration in agricultural research
and education and designating
the Director-General, ICAR
concurrently as Secretary to
the Government of India in
the Department of Agricultu-
ral Research and Education.

Initiating an emergency rec-
ruitment procelure through a
special Agricultural Scientists’
Recruitment Board, with an
eminent agricultural scientist
ag whole-time Chairman, to
be set-up by the ICAR with
the approval of the Cabinet,
which will function as an in-
dependt recruitment agency
for filling up those of the 1200
and odd currently wvacant
posts in the ICAR which carry
a salary of Rs. 700—1250 and
above.

NOVEMBER 12, 1973

(4)

(5

—

(6

—

(§))]

8)

Reorganisation of 280
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Authorising the ICAR Institu-
tes to make recruitment for
posts upto Rs. 400—950 ac-
cording to the current proce-
dures, as may be modified in
the light of the recommenda-
tions made by the Inquiry
Committee, subject to the r<r
commendations of the Insti-
tute Selection Panels being
accepted by the Chairman of
the Agricultural Scientists’

Recruitment Board.

Authorising ICAR to il up
the currently wvacant senior
posts at the Headquarters,
through transfer/deputation
by a Departmental Selection
Committee, to be constituted
in consultation with the De-
partment of Personnel.

Development of a new per-
sonnel system for the ICAR
which does not involve recur-
rent application and competi«
tion, with appropriate provi-
sions for direct recruitment
at different levels using the
relevant procedures in ope-
ration in the CSIR and the
Department of Atomic Ener-
gYy.

Revision of pay-scales of
agricultural scientists on the
basis of Government decisions
on the recommendations of
the Pay Commission and those
adopted by other scientific
agencies of the Government
of India.

Setting up of Executive and
Management Committees in
the Research Institutes, so
as to broad-base the decision-
making process and ensure ef-
fective implementation of
approved research and train-
ing programmes and decen-
tralisation of powers all along
the line.
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I am laying a Statement on the
Table of the House explaining, in de-
tail, the Government decisions on
the major recommendations of the
Inquiry Committee.

In the end, I would like to express
both on behalf of the Government of
India and on my own, our deep sense
of gratitude to Dr. P. P. Gajendragad-
kar and his colleagues on the Inquiry
Committee for completing the work
of the Committee within the specified
time and for giving us a very com-
predhensive Report,

SHRI S. M. BENERJEE (Kanpur):
Sir, copies of the statement should be
circulated so that we can have a dis-
cussion,

MR. SPEAKER: Yes; it will be
done.
1312 hrs.

RE. CERTAIN ELECTRICAL INSTA-
LLATIONS IN CENTRAL HALL OF
PARLIAMENT HOUSE

SHRI SHYAMNANDAN MISHRA:
(Begusarai): Sir, I have, with a
measure of reluctance, to refer 10 a
widespread impression that the Cen-
tral Hall of Parliament has been
recently bugged. The basis for this
apprehension or suspicion has been
provided by the very complicated sys-
tem of mechanical contrivances that
have been set up in the Central Hall.
The obvious reason that is being given
is that it is for the convenience of
interpretation. But the minds of the
Members to be disabused of the ap-
prehensions. The allegation is that the
opportunity has been taken by the
Government to bug the entire Central
Hall. You would recall that sometime
back that there was an allegation that
there was a network of spies in the
Central Hall. That was confirmed by
some of the allegations that were made
against the hon. Member, Shri Dinesh
Singh, which were based on some
cock-and-bull stories in the Central
Hall of Parliament or whatever they
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are, We all know that the highest
executive in the United States is now
under a cloud and he is not being
trusted by the Congress or the public
there. He is being prosecuted in three
forumis, the press, the Grand Jury and
also the Congressional Committee,

MR. SPEAKER: You raise this:
issue to that level?

SHRI SHYAMNANDAN MISHRA:
If it comes to that. Because the Cen-
tral Hall is your direct responsibili-
ty and comes under your care, you
should appoint a Committee of Mem-
bers of Parliament to assure the Mem-
bers that no such bugging has been -
done. That can be done only in this

way.
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SHRI H. N. MUKERJEE (Calcuita
—North-East): Because I found you,
Mr. Speaker, calling upon the Minis-
ter of State for Parliamentary Affairs
to say something or the other, I want
to be clear of one thing. Whatever
has been done in the Central Hall,
has been done under your direction or
your Secretariat’'s direction, not by
the Minister of Parliamentary Affairs
or any other member of the Treasury
Benches. If you assure the House that
all those allegations in the Press or
elsewhere, are not correct according
to your own personal information,
then of course it is all right. But why
are you looking to the Minister? What
has the Minister to do with this?

SHRI S. A. SHAMIM (Srinagar):
This mischief was done when you
“‘were away .

MR. SPEAKER: Nothing has been
«done in my absence.

SHRI S. A. SHAMIM: Tape-recor-
ders have been used; you must have
Tead papers in your foreign tour. This
is a period for economy. What was
the necessity for this, then? After all,
we have carried on all these years
in the Central Hall. What was the
emergency to start all this at this
particular juncture. Evon your tele-
phone is being bugged. Do you
know? .

SHRI SAMAR GUHA  (Contai):
Prof. Mukerjee said that it has been
done under your direction. There is
no doubt about it. But who are the
engineers who did it? It has been
donhe by the employees of the Central
Government. If some doubts arise
that there has been some collusion
with some conspirators, the doubts
have to be cleared for future use of
‘the Central Hall. Otherwise, the
Central Hall will be a de-Central Hall
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MR. SPEAKER: Bugging has some-
thing to do with the United States.
It should not be here. In our country,
the bugs are at different places in the
form of insects.

SHRI SHYAMNANDAN MISHRA:
Here the Prime Minister uses the
buggy and there President Nixon is
accused of bugging.

MR. SPEAKER: Bugs
come through other sources.

normally

Now that this question has been
raised. I may tell you that this wir-
ing iz in connection with the provi-
sion of instruments for simultaneous
interpretation. If this is for something
else, I would advise Shri Mishra to
choose any mechanical expert or ac-
oustic expert and get it examined.

SHRI SHYAMNANDAN MISHRA:
Why not appoint a committee?

MR. SPEAKER: There is no need
for a eommittee. I give you the choice
to get it examined by some experis
from outside, if necessary, to re-
move the doubts. Otherwise, how will
you know the intricate mechaniem
unless you get the opinion of some
expert?

SHRI SHYAMNANDAN MISHRA:
It would be much beyond my re-
sources.

MR. SPEAKER: The good name of
this Parliament and this House should
not be brought into such things. I
leave it to the opposition to satisfy
themselves on this point. We  had
been planning it because many meet-
ings are held in the Central Hall, and
just as we have simultaneous inter-
pretation in this House, we want to
have it there also. That is too big a
place for bugging.
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We can have an investigation into
that. But I assure you that this is
just a mechanism for simultaneous
interpretation. If you do not want it,
we pcan stop it. '

SHRI SHYAMNANDAN MISHRA:

No, Sir.

‘MR. SPEAKER: It has been going
cn for ‘many years here, and there
was a. demand that it should be ins-
talled in the Central Hall
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Tape-recording ig a different thing.
Ycu have raised this question of the
installation of mew instruments. You
are welcome to go into that.

SHRI SHYAMNANDAN MISHRA:
1 want to make it quite clear that
we are not against this facility for
interpretation. But the suspicion i$
this opportunity has been utilized by
the ‘Government for setting up a
‘mechanism for bugging.

MR. SPEAKER: If you have any
information on that point, you are
welcome to go into that with the
help of any expert of your cheice. In
this House we have full opportunity
_1_:1 speaking on any subject. So, there
is no question of installing anything
of that kind,

2060 L. S.—1 -

KARTIKA 21, 1895 (SAKA)

Rise in Prices ~ 286
: . (Adj. M.)

SHRI SHYAHN&NDAN MISHRA:
Our suspicion is that the Government
have taken this opportunmity (o install
this.

MR. SPEAKER: If sométhing is
bugging you afll the time, what can
we do? We will adjourn now for
lunch “and meet aghain ar 2.30 p.m.
when we will take up the Adjourn-
ment Motion.

13.23 hrs.

The Lok Sabha adjourned for lunch
till thirty minutes past fourteen of
the Clock.

——

The Lok Sabha re-assembled after
Lunch at thirty-three minutes past
Fourteen of the Clock.

[Mr. DepuTY-SPEAKER in the Chair]

M‘OTION’ FOR ADJOURNMENT-—
Contd.,

RISE IN PRICES OF ESSENTIAL
COMMODITIES—CONTD.

MR. DEPUTY-SPEAKER:
8. M. Banerjee.

Shri

SHRI S. M. BANERJEE (Kanpur):
Mr. Deputy-Speaker, Sir, I beg to
move:

“That the House do now adjounn.”

The purpose of my adjournment
motion is known to the House. It was
read out by the hon. Speaker. My
previous adjournment motion in the
House which was moved by me was
only on the fajlure of the Government
to check rise in prices of essential
commodities. But this time, I have
added something more, that the (Gov-
ernment themselves have enhanced the
prices of not only of wheat, rice and
other essential commodities but also of
petrol and other petroleum products.
So, the Government is solely respon-
sible for the rise in prices. They can-
not attribute this either to drought or
et Ly,
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to floods or to any other natural cala-
mity or to Bangladesh crisis.

1 am surprised to see the manner

in which the statement has been made
by the hon. Minister, Shri Shinde,
even today., If you read the state-
“ment, you will find that he has
:,ngain repeated the same hackneyed
- arguments of drought, etc. Lastly, he
has mentioned:
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‘““With the considerable improve..
ment in the food situation, deter-
mined efforts will have to be made
to keep up this optimism so that its
effect on the general economy could
be equally felt.”

I am surprised. Generally I do not
believe in pessimism; I am an optimist
myself. But what sort of optimism
is this—keeping millions of people in
the fool's paradise or hoodwinking the
people? I do not want to waste my
lungs over thig statement which is
nothing more than a scrap of paper
and a repetition of the old arguments
given in this House.

Today the prices have gone up to
an extent where it has become im-
possible for the common man with a
limited income to survive. There
have been many cases of suicides in
Orissa, Maharashtra and other places.
People have also faced bullets by the
various State Governments when they
demanded rice in Maharashtra,
Mysore, Gujarat and other places.
‘Tberefore, I shall strictly confine my~
gelf to the subject which is under dis-
cussion and for which I wish to cen-
sure this Government.

In late October it came out in the
news papers that the Prime Minister
had said in' one of her speeches that
the worst period in the country's econo-
my was over and that frora the next
month—she meant the month of Nov-
ember—the country’s economy would
turn for the better. How has it turned
beiter now! Perhaps sh2 said it with-
out any realisation of its implication.
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We all know what has happened alter
that. Priceg of rice end wheat increas-
ed; prices of electrical goods increased
by 10 per cent; prices of petrol, kero-
sene and gas also increased. To what
extent? The price of kerosene oil went
up by 28 paise per litre. The price of
petrol went up by Rs. 1.07—seven paise
for the increase in the price of cruce
oi] and one rupee excise duty. A very
pertinent point was raised by some of’
my friends in this House when the
Speaker was in the Chair, whether
Government was correct in issuing an
Ordinance to increase prices and raise
revenues when Parliament was meet-
Ing after eight days. There was no
sense of regret from the Treasury
Benches. 1 remember, when such a
thing happened in the past, even Shri
Pandit Jawaharlal Nehru apologised
{o the House. But here things are
being done shamelessly unabated and

unchecked.

Now what is the order of revenue
being raised? Tt is estimated to be
nearly Rs. 212 crores; it is not a few
lakhs or one or two crores; the re-
venues earned by way of excise duty
through these increased prices will be
to the tune of Rs. 212 crores!
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1 shall first desl with the prices of
foodgrains, The prices of essential
urticles like vegetables, meat, fish,
egg, etc., have increased. The prices
of wheat and rice have been raised
twice, and all the State Governments
have been advised to raise the prices.
In Delhi itself the prices have been
raised twice. I do not know how it
is being justified. The prices of all
other essential commodities—Dalda,
Postman oil, mustard oil, ghee, etc.—
have been raised by 30 to 40 per cent.
What about other things? The price
of mutton in January 1971 was Rs. 6
in Bombay, Delhi, Calcutta and other
metropolitan cities.

AN HON. MEMBER: What about
Kanpur?

SHRI S. M. BANERJEE: Kanpur
would like to take to human flesh if
it ig cheap.
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In January 1873, it was Rs. 6.50,
Beptember 1973—Rs. 9.00 and Octo-
ber—Rs. 9.00. Potato, good quality
which is perhaps round and sweet—
the price has risen from Re. 1 to
Rs. 1.60. Onions—the price has risen
from 50 paise to Rs. 1.80. Fish—from
Rs. 450 to Rs, 9. Again, in Delhi it
is selling at Rs. 10 or 11. Eggs—from
Rs. 3.10 per dozen to Rs,- 5.40 per
dozen. Sugar—from Rs, 2 to Rs. 2.60.
Here, it is Rs. 3.80 to Rs. 4. Postman
Oil—from Rs. 2. 450 to Rs. :2135.
Tudal—from Rs, 2.00 to Rs. 3.00;
Moongdal—from Rs. 2.00 to Rs. 2.90;
Chana Dhal—from Rs. 1.70 to Rs. 2.70;
Urad Dhal—from Rs. 1.80 to Rs. 3.33;
Gur—from Rs. 1.60 to R=s. u.60; Co-
conut cil—from Rs. 12 to Rs. 25. Til
oil—from Rs. 11.60 to Rs. 23.32.
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But Hindustan Lever was allowed
to raise the price of Dalda by 15
per cent. They stopped production
for days to-gether in Ghaziabad.
5till, they were not prosecuted under
DIR. Regarding their production,
whether it is soap—any soap, whether
Lifebuoy or Sunlight—or Surf, the
gize has been reduced and the quan-
tity has also been reduced. But
prices have been increased. They
have stopped production of ordinary
soaps—washing soap and what are
they producing with the help of the
Government? Supreme Soap, Sup-
reme Lux....

AN HON. MEMBER: To wash
their dirty linen.

SHRI S. M. BANERJEE: ...so that
it can be compared with that wonder-
ful soap called Camy in Western
countries. They say, ‘Look at our
soap, it 1s like Camy.” Sir, I have
never used Camy soap and so 1 do
npt know,

The prices of everything have been
increased and this Government says
and according to the Minister's state-
ment, things have improved. And
Just after the statement of the Prime
Minister, prices of all commodities
have gone up. The moment the price
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of petrol went up, it was argued by
some officials that because of the in
ternationa] situation, gpecially in West
Asia, we have to curb the huge con-
sumption of petrol. I would have
understood if it had been rationed and
anybody who disobeys the law or
violates the orders should have been
punished. But why raise it by
Rs. 1.07? The argument is that it is
used by the affluent society. But who
are those affluént? Poor men? Poor
Government employees hiring a taxi
from a particular place to the office
paying 50 paise or 60 paise or a rupee.
Are they affluent? The Prime Min-
ister became angry at the rise and
started travelling in a buggy.

SHRI G. VISWANATHAN (Wandi-
wash): Only once.

SHRI S. M. BANERJEE: May be
gnce. Sir, I am not against buggy, I
have a pity on the horses. But the
question is, it is all the more pity for
had it been done by any other Min-
ister, I would not have minded, but
the Prime Minister, a lady of fine
taste, should not have done so. It is
not of good taste and merely a cheap
stunt. It was not a stunt—she said.
Shri Atal Bihari Vajpayee copied her
and he got a pair of bullocks. I shall
not be surprised if Mr. Piloo Mody

290

selects a pair of donkeys to come
here.
SHRI PILOO MODY (Godhra):

On a point of order, Sir, I think this
is only right that if he has to refer
to me, if I were to indulge in a state-
ment like that, I should say, I would
come only on the top of an elephant-
nothing less than that—and I may
add, a very well-decorated elephant..

SHRI S. M. BANERJEE: Sir, the
question is: Are the Government
really serious about the price rise?
Are they really serious about tackling
this problem of price rise? I will
give you one example to show how
things have been happening. The All
India Bank Employees Association has
brought out a pamphlet. This shows
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one thing clearly. This shows how
the fourteen nationalised banks have
been advancing money to big business
aguses. For what purpose? For the
putpose of forward trading, for the
purpose of speculation, etc. But who
hag benefited out of this? The CBI
has' not sucdeeded. They have not
succeeded in unearthing black money.
The black market machinery is more
powerful than the Government
machinery. 'These blackmarket ele-
ments indulge in speculation, they in-
dulge in cornering of the shares etc.
1 am sorry to say that Government
does fot want the black money to
come out. They only want black
money to continue in the country.
These blackmarketeers indulge in all
sorts of underhand dealings. There
is one Report of the Reserve Bank of
India which has come out recently and
it gives a depressing picture of the
economy of the country. The report
says: L]

“Despite all its efforts to present
an encouraging outlook and trends
in the economy the Reserve Bank
of India has not succeeded in hid-
ing the real state of our economie
affairs. s ey e

The data presented in its annual
report on currency and finance for
the Year ending June 30, 1973 make
it quite clear that RBI's optimism
is unwarranted until and unless the
Government changes its policies
radically.”

Then it says:
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“The failure of the Government
and the RBI has been most glaring
on the price front. During 1972-73
the overall price index rose by 21.5
per cent. This increase was un-
precedented.”

And then, Sir, my information is this.
If you come to August the price rose
by 25 per cent. As a result of this
increase in prices the condition of
the to ling masses has become un-
bearable. As hon. Members are
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aware, nearly 20,000 employees of
Bokaro Steel Limited are on strike
sinte the 8th of this month. What do
they want? Apart from bonus, they
want only essential commodities.
Nearly 20,000 employees of the Bhilai
Bteel Plant are to go on strike from
the 15th of this month. WHat do they
demand? They demand 20 per cent
bonus. They demand supply of ra-
tion articles for their daily use at a
certain concessional rate. 28 lakhs of
Central Government employees are
preparing for a strike. This is be-
cause of the inadequacy of the pay
scales recommended by the Pay Com-
mission and accepted and modified by
the Government. They give Rs. 196
for an ordinary worker, Class IV em-
ployee, when they have miserably
failed to hold the price line. They
have accepted their fajlure, There is
no change of stabilising the price.
their minimum wage is Rs, 186/-. It
they go on strike—the Prime Minister
said yesterday in a Pparty meeting—sne
says that the employees or the wor-
kers should not go on strike. 1t came
out in the papers and that is why I
am mentloning it. She said: give up
the right to strike. How can they give
up the right to exist or even the right
to eat? I am surprised to hear this
from the Prime Minister.
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The average index figure of the
consumers price for the industrial
workers has increased from 192 in
1971-72 to 214 in 1972-73. In other
words, the index rose by 11.5 per cent
in 1972-73 as against a rise of 3.2 per
cent in 1971-72. Even the average
price index for the urban non-manual
labour rose by 7.1 per cent in 1972-T3
as against 4 per cent ir. 1971-72. When-
ever there is deficit financing, they say
that In a developing economy, deficit
financing is a must and in a developing
economy the prices do move up. What
is the effect of this deficit financing
and to what extent it has affected the
government budgeting? The (overn-
ment cannot hold the price-line because
of its reckless deficit financing. In 1972-
73, the Government's budget was for
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Rs. 252 crores. Later that was reviged

to Rs. §50 crores. Finally, the bud-
get estimstes rose up to Rs. 882 crores.

The Government now come forward
and say that whatever be the arrears
due to the Government employees
they must deposit them in the Bank.
It this liquid cash shall come into the
hands of the employees, that will
further push up the prices. Now they
are asking for the price rise on oil.
Cat is now out of the bag as to why
they have done so. They could not
nationalise the foreign oil companies.
On the contrary they are punishing
their people by saying that they must
reduce their consumption. That is
why they have raised the price of oil.
What is the effect of this? Onmly 75 per
cent of the motor cars are owned by
the companies or by the Ministers.
Do you think that we are just going
to take it lying down? They will not
take out from their own pockets.
They will just pass on this burden
of Rs. 212 crores or 206 or 200 crores
to the consumers. All the business
houses owing cars are still using them
luxuriously and generously. How?
At the cost of the starving millions.
They just pass on the burden to the
consumers, I do not know whether
they have done it intentionally or
unintentionally. We see that there has
been a change in the policy of Go-
vernment but they deny that there is
nothing of that sort. But, I say that
whatever be the policy that they may
adopt, they have conveniently forgot-
ten what they have pledged before
the people when they came .over to
Parliament with a massive mandate.
They have yielded to pressure. And
all this is reflected clearly when they
have shifted their policy. There was
an article in which it has been stated
that some of the economists in Hong-
kong did make a study of the Chinese
Problems on how they have managed
to arrest the price rise. How have
they managed? The point is that let
us have some definite policy. Some-
times we find that it is mixed eco-
nomy, and sometimes, it is joint. ven-
ture, sometimes, it is talk of socialism,
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and sometimes we are on the way to
socialism. BSo, we do not understand
what the policy is.

_.We hailed the decision of Govern~
ment when they took over wheat
trade. But. what about the half-
hearted :decision which they took or
Tice? After some sections of the
people created a hullabaloo, we founa
that they did not take over the rice
trade. They succumbed to the pres.
syre by certain agencies and certain
vested interests and they said that
they would not take it over because
they did not have adequate machi-
nery. What about the distribution
machinery? Why have they taken
this half-hearted decision? Why
should they not go the whole hog and
take over the wholesale trade in food-
grains as a whole? After all, they
cannot do it piece-meal. No country
has been able to do it piece-meal,
and I am sure that our Government
will not also be able tp do it. I do
not know how this halting decision,
and this Hamlet-like approach of ‘to
be or not to be’ is going to help the
Government.

MR. DEPUTY-SPEAKER: Now,
the hon. Member should try to con-
clude.

_ SHRI S. M. BANERJEE: I hope §
shall have 30 minutes,

MR. DEPUTY-SPEAKER: 30
minutes including the reply. He har
already taken about 80 minutes.

SHRI S. M. BANERJEE: Since the
ballot has favoured me, you .should
also favour me. For the reply, I
shall not take more than six minutes.

MR. DEPUTY-SPEAKER: 1 shall
favour everybody within the time-
limit given. .

SHRI PILOO MODY: Your job is
to favour nobody.

MR. DEPUTY-SPEAKER: He may

put it that way if he likes.
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SHRI S. M. BANERJEE: I want a
clear-cut answer from the Govern-
ment to the question whether they are
going to take adequate measures to
arrest these prices. Shri -Uma
Shankar Dikshit made a heroic an-
mnouncement that Government were
‘using the DIR in UP and the prices
would go down. We know that the
DIR wag used; but against whom were
they used? Mr. P, N. Sukul, the lea-
der of the State Government em-
ployees is behind the bars, but Mr,
S. K. Modi and the Modi parivar are
out; I am sure that Mr. S. K. Modi
would be awarded Padma Bhushan or
Padma Vibhushan, I do not know

295

which.

Shri Uma Shankar Dikshit could
not take any action as the Home
Minister also. When we talked of

black money, somebody put the ques-
tion ‘If this Government is not going
to accept your demand for demone-
tisation, what is your other demand?’
I say that my other demand is that
they should appoint a high-powered
commission with Shri Uma Shankar
Dikshit as Chairman, because he
knows where the black money is, and
they may be able to arrest it.

There is no need for me to go into
this any further to prove that this
Government has failed to hold the
price-line and therefore, they des-
erve a censure, and a serious censure
at that from people outside and the
Members here.

In conclusion, I would like to make
certain demands. Firstly, there
should be introduction of statutory
rationing in all the important cities,
and even the willagers should be
brought under this. Secondly, strin-
gent punishment should be meted out
to hoarders, blackmarketeers, and

profiteers.

On the 6th of this month, there was
a hartal here in Delhi. What was the
result? The people were beaten,
lathi-charged and so on. But what
happened when our volunteers and
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others unearthed 2 lakhs maunds of
wheat and other foodgrains? Was
anybody arrested? No. So, deterrent
punishment should be given to the
hoarders. Then, there should be
seizure of hoarded stocks of essential
commodities and- distribution under
the supervision of people’'s committees.
We want people’s committees. Even
the legislators are not taken into con-
fidence at the time of distribution, and
solely it has been left to the district
authorities and the bureaucrat.

The bureaucrats are hand in glove
with the hoarders and black-mar-
keteers. I am sorry to say that the
Ministers have also connived with
them. I say that they have connived
with them.

15 hrs.

There should be compulsory levy
for procurement of foodgrains from
big landlords and monopoly stockists.
There should be total, and not half-
hearted, state takeover of trade in
wheat, rice and other foodgrains. Then
there should be withdrawal of all
outstanding bank credits from private
agencies and hoarders of foodgrains
and a ban on all bank credits to
whole salers and private agencies in
all essential eommodities.

1 charge this Government with
conniving with the hoarders and
black-marketeers. I charge this Go-
vernment with pro-capitalist tenden-
cles and policies. I charge them with
sabotaging their own ceclaration and
thereby strengthening the hands of
the monopolists. Therefore, I charge
that this Government have miserably
failed and if they have any sense of
respect left in them, they must show
to this country that they are capable
of acting up to their declarations and
of delivering the goods

MR DEPUTY-SPEAKER: Motion
moved: :

“That the House do now adjourn”.
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There is a long list of members
from the Congress Party, It would
be in order if I allow 10 minutes to
each member.

ot Qo o qT(TFI) : IS
wZT, I aF KNG g FT AA §,
ag 7@ wg 91 gear ¢ fr s ad
adr § | FTH wEws e A fERd
i

gt % Wy F wrww 7f7 #7 qan
2, 58% 9z fF 77 1oAY AT w1
T Ta wifed 5 o @@ et O
AFF ¥ | T TAANE TR TP T
oY, g7 a1 AT g5, =Y TFo THo
Fadl, # g a1 fady oo
e g 7waT qr | FfFT T wET AT
A & fF I Y wrva 1w o @
& i formr et & g 3 3 & s=Y
e Y wra aar g (swawm) forg
FATT § IFIA KA agTE 8,34 g
# agi WA ag wE ) (A
20 A% 78 @ § 5 g9 1 F1 F19a
F qfg #) frdt Wracg a8 Omawa Y

o g ag 3@ § 5 e A
a7 ¥ 1A e w1 g & e
am fer S 9T 93 ¢ 1 (Wew)
o oY FY A F7 §, § 9 T AT
frmArda s armas s w &
AT B @ T wuwy § 1+ ¥ wwwar
A ¥ fgam &
AR G TG FIET T909 AT G I ES
AW 9T} 1 78 FE facgw wa i
AT a0 AT T 9w § ) T AN
wrre ag ¥ fggem & de WA ™
&l 9T, a1 IF AF ¥ AW AW 9,
{wwwm) a1 wraz ft AT WeAT
Y Ewd) X AH F AT FI T ¥
aw qar ¥ AT fggem & ma
aﬁaﬁwiﬁﬂﬁmm&ﬁ{m
g T

FR g et wrewd gun fe ol
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Qo TRo ANl 7 WA WET ¥ 4%
w1 Frwa & gfaq 1 At fors o, Sfew
W qR W1 & S IR ag A&
wam ff fom o & R W fwa
G VT AT FHATAT | I FE O
e @ fay fede d ) mfac ™
30§ 9f maAAe gt §, ag aa anai -
& AT RrRac gy § 1 afed
TAANE AT WOOT ®IW F@T ﬂﬁ?ﬁ'ﬂ’
mmmﬁwﬁmm%
farfacadi & (wnn}uw’r‘gra
gt & wadz ¥ ¥ i A Ao A
e 7% F= seafai g 0
86 ¥ WA A gt 7 &, Afwr 4
Tt F1 IAE W B geWTE TIAT AN
aré AR IR Faar it “Femaarafzr”
T | WA 98 FEAT OF QT I -
& e 3 # wirorer ¥ g fa & for martite
ot & W @ I3 g e
# AT FA F qwm AW 39
LU

wgl a% A WX @A 7T e
g &1 gy ¢, & 539 7Y g fammr
argen § 5w & oz v aifest &
]I FET U FF T T Y AT
fRaM ®T &7 39T 3T & 1 5T FLFR
 fpamY ®Y waTeT o & & fod s
T &, @Y I W @ & o QW G
wT g | o Taewe fam & fga & fag
®1€ F7 w §, A ¥ AT wTe gl
VY ot ATy AT wEwe 2 & Wi e
feaET & fgl &1 a6 @i s
7 feqr W, AW AT TAEHT ®T WA
o & & & wwwan § fw g giew
¥ A WAt A A §, 99w wf
o 4 &)

g WHTT WA A o wew F
w1 § fo ant qrhr arw fi we8 A9
o § | I g ot v e g e
qfcfenfy & SR2-A12 oWl 1 AW
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[mqa?ﬂ'oﬂlﬁ] o
qra-fa gy are w1 Ant A g we
arfyn, w@ fe I3 SWi A wiod
T & gra areet & g fwdr s
aeTr § | T gl SR A W §,
afsT NEAFAA T geaw vk
FAT§ | WA KAWEAT X AT W
fy 27 ¥ AR, Mz R ww wEws
<Yl ®1 IWTEA TFT4AT AMY, HFET gAR
2y Y AN H FAA T ¥ wAT
gy § 97 ge # ¥ o wn-faw
q77 WX Z2AE 0 §, N W Aamw
fy s 967 & W T AW I
# wy@e @Y € o

T A WA X wgr @ e oqw
P arg @ 1% & 6 waw A w3 §
Fyqer T57 AT &, IF W AZG F IIT
%7 & ¥ Az fear v @, AwT 1Y
A ATE T M T &5 90 & w9
gfaa & wm # fra 3 § A T8
STEAT B AT F G W W wh
1 qey ad 2 § A W oandT
g e, A THEAE e, w7
g1 (Wm)

# qg oA ST § I wr aw g
£ o Fr 5 ¥ avar Faw fam awar
8, ar e ST K ¥ IT A wqrA-
=1 73 v & 1 T @ OF afvandy
ar & fs wrgdl w1 ag ww wiee sy
HfgF cerEd $Q AR 7 ¥ wias
fg@mazm‘nhfww%nﬁgﬁ
frrx e & f w0 w0 w3 W wfew
am 0\ ’

rfr # ©F @ § FEAY AT §
o e 8 TR SR T T
e ga o R AR IR 8
. & gy g FR T
g T8 95§ WY
fﬁwmq@gwﬂg?nﬁ
Wa“t|ﬁa’m w9 T A
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TR ¢ wzh o< W oY sy feft e
& FIC gFATH 9T TG o7 @wAT ¥ 0
At wrgardY 2w ey Awg | Feq
gaftas s & ar sx eg @ R
AW fow $0w 3w Ao $Aw
¥ szt W ¥ veqraw WA W1 @A B,
W ¥ 1T Y TG O w49 Y, W@ I
HWI KT W KA FT qATH § Tg aN6r
! o%ar § wx wiuw ¥ wfgr oz
W A1 T AT F ST T TRY
& Xzt A% Ay YA F A A qEAIE
ot @ sa A A wifgg, v F
faarear w1 wg soorw g =fga
e (VAR 7T BT WHA W,
W @Y QFd AgY, W9 a) G agra,
A & ETET W F4@ |

gafeg & ag s agan § & ag
T B gAY A9 e DT ¥ w2Y
g w0 0 AT agwET FwEy §
f arm @1 A w1 w27 & fr mfas
AT FA AT ZAA T ST FT IATIA
# oy F Y wfww w37 §, W Ea
FYBYEAT TRAT | FAY A B FAS T
g awdr ¥

& Wt & wrg § qENAHE qraw o
oy g foar &, 99 &7 faQg < § )

MR- DEPUTY-SPEAKER: Shri
DEB.... (Interruptions). I have call-
‘ed Mr. Deb. ’

[ "~

SHRI 8. B. GIRI (Warangal): On
a point of order, what Mr. Sharms
said was that ° wherever industries
give more production, the warkers
can get more wageB. .

MR. DEPUTY SPEAKER: Is this
a point of ardér? This is not a point
of order. e
" SHRI DASARATHA DEB-(Tripura
East): If any section of the popula-
tion of India has ever enjoyed the
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fullest freedom to flourish under the
26 years of Corgress regime, that is
the section belonging to the capitalist,
monopolist, blackmarketeers  and
hoarders. The people of our country
must realise that the Congress
Government is the best and the
truest friends of that section and it is
the enemy of the common people.

The price of every essential commo-
dity has shot up beyond the reach of
the common man and very recently
the Government of Indim had
announced the increase in procure-
ment price for essentinl cominodities;
for rice it is Rs. 111—Rs. 119 per
quintal and for maize and jawsar and
bajra, it is Rs. 70—72 per quintal. It
proposes to increase the issue price of
cereals also imposing this burden on
the people. I find that the Govern-
ment and the Food Corporation of
India may fix the issue price at Rs. 1.0
per kg. of rice. On -the same basis
the price of wheat, procurement price,
is going to be Rs. 105 per quintal and
the issue price would be Rs. 1.50 or
so per kg. of wheat,

This is a very wrong policy. We
have demanded that Government must
come forward with a compulsory
procurement of rice and procure
compulsorily all the marketable sur-
phfs of foodgrains with the Jandlords
owing more than 10 acreg of wet land
and 20 acres of dry land. But they
have decided to purchase in the open
market only a small amount of 70
million tonnes or so of, kharif/food-
grains .crop and most probably about
the same amount .of rabi also. They
propose to give a ration of only 280
gms. per adult per day, forcing the
people to purchase the remaining
-grains in the black market at even
higher prices than now. This increase
of price of foodgrains is an open in-
- vitation- to the -dandlords, wholesale
dealers and blackmarketeers to freely
loot the people.
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We have found that the Govern-

ment have so far refiused to take over
the wholesale trade in jute and food-
grains, At the same time, the price of
jute is very low. Even according to
the Government's estimate, the cost of
production of jute is Rs. 60 to 65 per
maund but they get only Rs. 25 to 30
per maund. There i a regular
demand that they should take over the
jute trade also. For the last 25 years,
this Government has allowed the 25
families to Ibot Rs. 4000 crores of
foreign exchange. Now when the
jute growers are selling jute at a very
low price, at a distress price, this is
the right time for Government to come
forward and give them some reason-
able price and for taking over the
jute trade by nationalising the jute
industry.

30z

The price of everything has shot up.
Now, they have raised the price of
petrol, kerosene) and what not. Under
this regime, people are not getting any
relief. Every day prices are increas-
ing. Our people must know why this
increase in prices is taking place. It
is because Government needs money
for the elections. They are collecting
a huge amount from all these people
who have been making huge profits
for the last 26 years by selling these
things. Now this ruling Congress is

‘facing elections in U.P. and Orissa and

they meed money. That is why they
are giving full opportunity to all these
sections to earn more money to make
more profits just to keep this Gevern-
ment in existence.

If you remember and study the
entire scheme, you will find that the
tendency of this Government is that
kerosene has been the speécial target of
this Government for a number of
years. - In the last few years the ex-
cise duty on kerosene has risen from
Rs. 8 crores to Rs. 140 crores. Now
with this latest increase in excise duty,
one should not blame the people if
they .sgy that this is only one step
shart .of banning the use of kerosene
under DIR or declaring its use as an
offence under the MISA!
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The only thing left with the Govern-
ment is to ban the use of kerosene,
petrol and essential commodities used
by the common man. According to
the Government, a rise in the price of
petrol will affect only those who use
the cars and it would not affect the
common man. I do not think this
.argument is correct. What about
:auto-rickshaws, buses and taxies?
‘Will the increased petrol bill of these
vehicles not affect the common man?
By this step of raising the petrol price
the Government is heaping more
‘burdens on the common man. I do
not bother about people who use
fashionable cars with black money.
They can afford to purchase petrol at
any higher price. I am concerned
about those people who travel by bus
and auto.rickshaw. Government will
not succeed in their effort to convince
these people that thely will not be
affected.

At a time when the Government is
unable to check the price rise or sup-
_ply essential commodities to the com-
mon man, the Prime Minister has
.come forward with the advice that the
working clasg should forget their right
_to strike. Perhaps the Prime Minister
wantg the working class to forget to
.eat to survive.

Some people say: let us increase
production. We . are for increased
production. But, at the same time,
when we increase production the
working class must get its proper
share which it is not getting now.
That is why they want the need-based
wage which the Government have
denied to them. It their right to exist
is denied, what is left to them? That
is why 1 say that the working class,
.peasants and the common man should
resort to strike to ventilate their
.grievances, to push the ‘Government 10
accept their demands. They should
asert their rights and with thelr power
of organisation they should have a
revolution to overthrow the Govern-
.ment which is within their rights be-
_rause they want to survive.

Now when our common people are .

.suffering, when people are dying of
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“starvation, when people are going

without clothes, kerosene, sugar or
other articles of food what do we find
on the side of Government? We find

‘that the members of the ruling party

are quarrelling among themselves,
having factional fights in almost all
States like Madhya Pradesh, Uttar
Pradash, Orissa, Rajasthan and where
not, The difference is not based on
policy issue, but is based on personal
greed. That is why I say that the
Indian people must revolt against
those who deny them their right. If
the Government want to avert such a
contingency, they should supply es-
sential commodities like kerosene.
sugar, cloth and medicines to the
common man through fair price shops,
it they cannot control the open mar-
ket price and must give jobs to all
If they cannot, they must resign.

SHRI B. R. BHAGAT (Shahubad):
Mr. Deputy-Speaker, Sir, as is very
commonly known, the price is purely
an economic phenomenon. The rise
in prices is also duc to a number of
economic factors operating in the
system. It is like fever in a human
body. The causes may be one or
many, internal or external. But in
order to cure fever, we have to cure
the causes. There is hardly any diffe-
rence of opinion between different
sides of the House either about the
state of affairs of rise in prices or
about inflationary situation or about
the causes leading to that. I also re-
cognise that it has sensitive political
overtones and, particularly, in a
democratic system like ours, each
party views it as an opportunity to
further their political aims, either to
win an election which may be in the
offing or, as some of the extremist
parties like the one to which the hon,
Member belongs who just preceded me,
to make out a call for revolution and
create conditions for chaos.

I was quite surprised how on earth
the hon. Member who moved this
adjournment motion chose this subject
as a cause for adjournment motion and
the arguments that he used as a big

stick to beat the Government with
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reason or without reason. I think,
the Finance Minister and other
spokemen of the Government have
said that the Government is worried
by the rise in prices. The economic
situation is difficult. I agree, You
can even say that it is critical. But
we have to see what steps the Govern-
ment have been taking. A  bigger
catastrophe has been prevented, It
is true that there is a continuous rise
in prices. We have to see the efforts
that have been taken to stabilise the
prices, the policy gpectrum that has
been in operation to stabilise the
prices. If we discuss the problem
of rise in prices in this perspective, at
a national forum like this, we will be
reaching some constructive and fruit-
ful results, not in an endless debate
like this.

About the rise in prices of
‘petroleum  products, we know the
‘reasong behind that. I will come to
that later on. The policy that the
‘Government has been following 1s to
meet a very difficult economic situa-
tion. Take the economic situation in
the last 2-3 years, not only this year
‘but during the previous year and
earlier to that. You see the struc-
ture of prices where the prices have
‘gone up very high. In this country, in
a developing country, it is always the
supply factor that iz very important.
If there is a shortfall in food produc-
tion, a sensitive item like food produc-
tion which accounts for a dominant
factor in a family budget, if there is
a big shortfall in production of food
articles, there is a big rise in prices.
"The food prices have gone up by 30
per cent. If there is a good crop, the
prices fall. Therefore, the maln
factor is the supply factor. It is not
always wise to compare ourselves with
other developed countries. The inter-
national factors also operate in our
economy because our economy is not a
‘closed one. We have a big foreign
trade; we have a big international
trade. If there is a rise in prices out-
side, if there is an inflationary situa-

‘tion all over the world, that affects -
our economy ‘dlso, But there the.
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demand factor is important, and the
demand factor is because there ig a
rising income, there iz a higher em-
ployment. Also because of the higher
demands, prices are pushed up.
Therefore, the situation in these two
economies, the developing economy
like ours and the developed economy
of Western Europe, is entirely diffe-
rent. Therefore, we should not make
such comparisons. I think, we should
not also compare with the socialist
societies, although it is a very laud-
able example that, in spite of the fact
that the world forces are in operation
leading to higher demand and higher
employment and higher prices all
over, the socialist economies have
been able to stabilise their prices
and, in certain sectors, have also been
able to bring down the vrices. But
that is different; we cannot copy it
here because our political system is
different.
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Let us see to what extent, in, the
present political system, the policies
that the Government have been adopt-
ing have been leading to stabilisation
of prices, to what extent expansion in
the economy is going to lead to more
investments and savings. From that
point of view I want the House to
judge the policies that the Govern-
ment have been following. I have no
time to go into the details of the
monetary policies, the budgetary
policies the policies of industrial
pricing, the policy in regard to food
and agricultural development, policy
in regard to our foreign trade, etc. If
you take the totality of these policies.
Government can very well claim that
they have averted a very difficult
situation, a catestrophic situation. If
you analyse and “see what it could
have been otherwise, you would find
that it could have been a chaotic
situation, and that has been prevented
because of the strength and determi.
nation of the Government's policies.
But the fact remains that the situation
continues to be difficult. I was quite
surprised when an intelligeat man like
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[Shri B. R. Bhagat]
Shri 8. M. Banmerjee was . finding
fault with the statement of the Prime
Minister when she said that the worst
period was over and that we could
look forward to better time. She
limited it to foodgrains she did not
make a general sort of statement—
because we were going to have a
bumber erop. And when she made
that statement, what was the position
prevailing a few months before, from
April -onwards? It was a difficult
situation, from ship to mouth or from
train to mouth, when the entire trans-
port system was fully geared to see
that nobody starved and food reached
every nook ang corner of the country
despite the fact that there were forces
operating in the country to cbstruct
the movement of foodgrains, to create
chaos, food riots and wvarious other
difficulties. We have gone over that
because we followed a correct policy.
Today what is the situation? What
the Prime Minister or the other
Government spokemen have been say-
ing is the very correct situation, and
to say that it is not correct, it is mis-
leading, only betrays the ignorance
the hon. Member has. What is the
position today? Take, for instance,
week or month or year. Over the
week, there has been a fall in prices.
The index number for thé week end-
ing September 1, 1873, showed a fall of
0.6 per cent....

SHRI PILOO MODY.
cook.

SHRI B. R. BHAGAT: 1 will come
to ‘cook’ also.

In the month of August, the food
articles fell by 1.9 per cent, Industrial
raw materials fell by—4 per cent
Among the food articles, edible ofls..
(Interruptions) I am coming to the
cook also. Edible ojls fell by—— .4 ner
cent, Take. the Bajra which prohably
the hon, Member does not eat. It fell
by 18.4 per cent. Pulses fell by 13.8
per cent.

' SHRI ATAL BIHARI VAJPAYEE:
(Gwalfor):’ What f&6 hé reading ffom?
" SHRI B. R. BHAGAT: 1'am reading
from the figures published.... (Inter-
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ruptions). Does . the hon, Member
challenge it2 ' I'.am ‘not in the habit
of quotins wrong figures.

SHRI ATAL BI.HARI VAJPAYEE:
I'wanted to know the source of his
information so that we may also be
benefitted.

SHRI B. R. BHAGAT: These were
published figures....(Interruptions).

MR. DEPUTY-SPEAKER: Order,
please. It does not help the problem.
You do not get food by that. What is
the source of your irformation--that is
what they want.

SHRI B, R. BHAGAT: Every week
the Reserve Bank and the Government
of India in the Finance Minisiry pub-
lish these figures. Then they have a
monthly bulletin, a weekly bulletin
and they have an annual bulletin.
These are from those bulletinge. A
very reliable source—I can assure the
hon. Member. ... (Interruptions).

SHRI VIKRAM MAHAJAN (Kan-
gra): These canoot be reliable be-
cause they are not published in New
Age.

SHRI PILOO MODY: The bon. Mem-=
ber has a paper in his hand which is
cyclostyled. Obviously, the author-
ship of that paper at least can be re-
vealed.

MR. DEPUTY-SPEAKER: He has
quoted the Ressrve Bank., He has
quoted the Government of India, Fin-

ance Ministry's flgures....(Interrup-
tiong). Order, please.
SHRI B. R. BHAGAT: Therefore,

the point I was making is that here is
a situation that as a result of the
policiés pursued hy the ‘Government
and the various steps tokem in various
fields, for the first tu'ne -quite in: seve-
ral months, the pﬂoes "have started
comitig déwn snd, as I have said,
‘mainly bemuse ot the expected bum-
Per crlip‘ the prices, particulirly the
‘prices of 'thirgs Mke groundnuf oll, of
‘Dalda or of foodgrains or ‘even of rew
gotton are coming down and they are
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atfecting the overall indices of prices.
Therefore, when the Government
spokesman or the Prime Miinister says
that the worst is over, it is a very
correct description and any hon. Memn-
ber of the Opposition finding fault
with it to suggest that there is some
misunderstanding or that some mis-
apprehension is being created by these
statements is entirely wrong.

The point is that it does not mean
that it the prices have come down,
unless we follow the policies, unless
the five critical sectors ir the economy
—the critical sectors of the economy
are: (1)-power, (2) food, (3) fertiliser,
(4) coal and (5) transport—are looked
-after, it will not only be a long term
problem but it will he a continuons
preblem: Unless the investment in-
creases, unless the production in these
-eritical sectors increases and I have
no doubt that with a good crop, good
‘cotton crop, good jute crop, a gond
groundnut crop and the eflorts the
‘Governmerrt have taken to increase the
Jproduction of cement, paper and sugar
and other consumer items and the
items in the critical sectors, unless we
pursue vigorously to achieve a higher
rate of production, we will not be able
to gee the trend of stabilisation of
prices. I do not say for a moment
‘that there is going to be an apprecia-
‘ble fall in prices. If the hon. Member
thinks that there is going to be a 20
per cent fall in prices or 30 per cent
fall in prices, no, it is not going to
‘happen, 1 think that the Government
will be within the realm of achieve-
‘ment if they are able to stabilise the
‘prices. There should not be run-away
prices or abnormal increase in prices.
‘For all these things it is necessary that
‘we increase our Institutional and orga-
nisational arrangemeats, In our coun-
1ry fifty per cent of our people are be-
low the poverty line, in many areas
of our country. The middle class and
the lower middle class especially are
finding it difficult to make both ends
meet. Take a commodity like petrol.
‘The prices of petrol have been increas-
ed. I know petrol is consumed by
people who ewn cars. Bui then we
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have to look at the situation which
faces us today. Whag is the situation?
This is a particular situation which
has been imposed upon us, Crude
prices have been increased and they
go on increasing. This Is increased by
one dollar per barrel; then it becomes
one-and-half dollar and two dollars or
two-and-a-half dollars. The policy of
the Government is to protect the essen-
tial elements like the agricultural sec-
tor and agricultural operations, public
transport and to load the burden most-
ly on the people' who could take it.
We have therefn-e to adopt a policy
which is well-instrumented and well-
orchestrated. It should be so regulat-
ed that various segments of soriety
are taken care of. Any sort of blan-
ket policy will not do much gosd.

My second point is this. We have
to see that the essential sectors and
the weaker sections are protected, We
should make certain institutional and
organisational arrangements in this
regard. I think the Government must
be congratulated for facing and meet-
ing a difficult situation indeed. It was
a very difficult situation. Any weak-
ness on their part or any weak-need
policy on thefir part would have al-
lowed the situation to get out of hand.
On the other hand the situation has
been brought well under control. It
has not gone out af hand. It has
remained within our control. So, the
Government must be congratulated
for that.

My hon, friend Mr. Banarjee would
be well-advised to withdraw his Ad-
journment Motion. I hope he will not
press it

o wzw fagrd) areday (warfema7):
Y WA & A KT 5AY GHT T @I
a1 fF 30 & £ d¥z Ag § AT W@
Frafra Agasggawa ) o1 w17
w1 avan & s aapre ¥ G afvfeafa o2
fasa grica w77 ¥ awear g ¥
e afrfeafa figd oo @ &g
dar 7t gk | s A oy ¥ wr AT R
dar qar fagd oty @ra W OAEY gE0)
WSt ¥ 25 av w27 fam § | few S Ay
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[+t wzw gy wroadt)
£ 7 7 ya= S ¥ X w7 ondT v
M avm R ¥ A i wA

W & fead mow W § gar @
E ye A & 1 e waw fean
swrfaa g & gw T # | I
wrfeq |

=T9% A 9T gE ® TAAE T AE
W & FeqrEA # Faw wr wfoww w5
oAl g% | AfeT 1965-66 F A Taw
981 91 aF A7 25 wfawa w IewEA
#gtd, 90 fafaaw =7 § gura SR
w2 %T 72 fafegs =2 @ mav ar |
¥fwa Sa awg 9% i § qfg Faw
13. ¢ wfawa g &t srafes g@ w1 241
sfewe #1 3fz g€ & 1 va gfa & fag
TR A & 7w e dew o
2y g faar e 214

fad foz aa fed oy § fm S
wm ¥ faemifaa wme, gady s @€
& g g faw W wgica wiwy
fr faegrfoai ov a3 feaar &<t fear
T 747 o 29w 7 FT WK AR
w=TaAT ¥ gwA e srer fra | e
& aiwe § fr dnar 3w & facqrfoal
9T 306 FIT FIAT AT AT WK I
a9z ¥F A = afw 125 FqT R
afer sod wies ofw gry w7ar 3
| FTAE |

wEE qgA T WA FIE FOT 3
at @z & adY aerd # qfg | foag 9%
#rfmzd fe 18 wlfowa = a=mf
T2 T Ao 0¥ sfaera Ty
T HTL FATG-9TY A1 B 7 oy
¢ {7efta 9qmwT 4@ i ? own
q12 Y e 9T 7§ Agta Ag
waré st 7 T wAaes =@a fed
WY 7l § @7y fegr amgm ? s
AT gt a wew afg w1 wrf OF @
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gHA 7 EY o fp food &% w1 0%
fedz ardzd afedr @ g,
T %7 O fawrr Y | & ag oY awgar

§ e wTwT< wiE # s WO g

wgdt & A ¥ wiwapdz & <o W
wifgd, ¥ wew % edfrpfa A ofgd o
AW A HIE ¥ WY STACYT KT T GFAY
¢, =t 7g | Afww Fod & * fawr-
faat 9T e 7Y faar @, waw *v
favae & aff forar sew, wATT-TT
&Y F7 AT fFar ar @7 &, qET TR
& @Y 2, T W e A I g
dxr wfas 2, ¥R 47 T TF GAFET
wiemAtgr 99 @ §, ava 9T fawra
Y el F1 sarET w qfawr a@r
¢ W urmE IRl w1 SETET
T g

WIS A Y TR A WA 9T 9T
Freg @ ¢ {5 Smaw, 91 99E 6K
g, M aHr FTEAT A, T T A
wEl A, faar s &, ved g Hafe
w1 T & 1 | 7T B gEWl & faar
arer s afear faew &1 1w &, oF
T wredt adzar 8 1 ag e fee
gz 93 ? a& ag faar wrav & fe gwa
feam &1 W1 Y SA AT @F § 9
@rafg £ &1 & araw waR g @Aar
vz § i g8 was | oY qTwTT AT
FT TN E | ) T FY AR GRS
Y S @Y qar AT 6 F H -
Hz arEw 65 A AT FT 71.50 Y TE
zﬁrﬁmqm 125¥ 160 Fr TE 1
a% w4 & fF samew w7 10 gfawa.
afas faym AfeT soimer #8128
sfaea afas ¥ o@m | weraT W
AT & are F o afy feaim & &waT
® v 15 wfgwa Jgm M ¥, 55
67 o wfx fagz= fwg o § &fFT
¥ qTET 44 S a@r A A€ 2, 78
¥ 105598 FLAMER | K qwaT AT
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g fr ag qem 7 & ? wr oy
WTH ATEAY BT ST AN w1 alrer Y
g ? fox m faway omar & fe o we
QR | g wg T w2 W
W feuar @)@ & foanwz )
AT g, W A AT F KT §EA F Wiy
w fer s £

SHRI B. R. BHAGAT: I am sorry
that my hon. friend has cast doubts
on the figures that I had quoted. I
say that they are absolutely correct,
and they are reliable and they have
been published. They are official
estimates.

SHRI PILOO MODY: That is why
they are unreliable. This Govern-
ment cannot be trusted.

! wzw fagrt woddt ;A
fraza & % oo & srawms aegul
& g @g WA § ar fadamd =y
TWH T T &7 ¢ | FAw Y wEa
g ot gf 1 A e s A AR
WM Y ? wow & fwfadi w1 s
MECGEIR TR S N
Y %1 SETET -9 AT = Afaew
g &1 fox ST & @ Awd W oW
wifa & ? Afe Y Hamag £

Wt qwe Twilaw O (frama-
qE) : TH F CFNE FTWRWE

ot wew faprt wreddt : a9
o ww s R )

AR F A WY 7 & A §
FGA RN FH | F@N F¥ oAb
TEAFT & AT F1GA FT ST TGAT
=ifgq a1, Afew seava wer 3, sqwfen
g g 1 g7 & g v fadae 2 ?

T 93 F wraor {2 s & fiw 3aT-
T Ty Arfen | K qvwr A JAvEAy
]| # o o @ Bw A 77 71 SR
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w9 g4 wY wwwr & 1 g o
A fewm w1 are @ faor wr &
s Er aH F A R & W
TR AA H favs g | @R
e AE a1 WY @ WX 99 a% W
& faem, q@ o% feaw g &0
wE A FOT | INAF AT qwE ¥
arq § & faear =rfge 1 & qoar
g § 5 @z & it & fog w1
farr &1 w1 SERT fEdmT
g7 ar dew feere 7 WU
T WA ¥ wed @e ot @ ¥
dur g g ! @ ¥ W w@EE
o wg om o W AT
gwedt A H AT iR wE 7 wETr
ar & w@A g0 @war ¥ s
W oo @ § 7 @ g
wT ¥ wEfr e a9 § S foT
st frem Y oo = § 3% & fao
qare A &)

FTRTC WA Arfaat w1 At gurt
¢ WX o & oftaw & arq faeane
@t 21 WA ¥ 91% SR
w9A grq # A7 w1 Frova ot 0w fareare
qr| g OF 9 (g 91, T 2
grfcear &7 #aYA o< fawer g goim
g foeml ¥ @10 AW WOIA
WX oA #1 a94 & faem 6%
i #1 % faar mm, fom & @it
¥ off fs 3 w7 E——I€ TF Wee-
it &

“Corruption in the Food Corpora-
tion knows no bounds. Even the
Maharshtra State Government paid
fllegal money to FCI officials.”

gafs a9 FFRX §H FNROT &
wfawifdi # foaa 2 2 &1 0F
weft & wg1 a1 fir GoeTe WY oY €
di7 a7 gz qgar g faesr
¥ U FHg F AA A ol wEETT
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“Officials in charge take bribe
varying from Rs. 10 to Rs. 30 from
every shopkeeper. If the shop
keeper refuses to Rive bribe, he is
not giver the material”

agr THY FETOA, 4T THY §OqT 9%,
zn faacor @y fewerd otz &
g0 '

g aa 3% ¢ f& grdr wy-
mEeqr ¥ W @& dI A maw g,
wEATE IEFT TAFE 1 Faw g ATAT
FT & fF w9 W= & @ A}
T w9 g 9raT, gw fec e '@
arr §1 Au faamm g fF gmaw
W S99 g gaa @ 4, faad
gaa w2 a@-9qr ¢ famwrd a1 @
g

ot gH ATYF A9F ¥ gufa s
3, @ I@TRA  agT AT, FeATRA
wR & fac afifeafaat dar s
gh 1 fram w a A faar §;
Ioqrad &y &g ? Faore w1 d5e
R, wOFREE % w90 ? 2w A
oxafre w=t ar g & o s
Fxgul & i ox a9 adt fear
ara ¢!

NOVEMBER 12, 1878 Agricultural Situation (St.) 316

ﬂf-w—mtﬁf TeW HAr U%
fortww fawd srowme ¥ &1 v
TR § fx 1871 ¥ dw w1 o%

_ ¢ “r glE
¥ a=d v 2, 3§ I aAw
21" Afew smpre ¥ awer g A

s wAY ¥ gar fadea ¢ e
1973 &1 wO&ET  gEray af aff
wifge, 1971 # vy g amw 2
Afre 1 st St qwA X 1971
¥ i Famor s o § 1 aw
A A ¥ sgy EfF 1971 ¥ aw
e ¥ Afwg, 7 a7 @rme 2
fifve | ag wifes 9 g7 fawe
firE g wadw A1 wfus feAiaw
g AE fear s awar @ AEE
& IO A qOE WEAATY G2 {7 @
t 7 fmza s d gear 2 WX
dFag #1 AT gAT ¥ AT Gwar
)

& wAAE Tew (WAEE)
A WRYEW, ST AT aready ¥
@t wrawr fzar &, 99 ¥ A, w9
a1 ofcfeafa &, 99 # qaq & "o
@t y—fgary wfgd @ & )
WTGE &g SO AW F W AT
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|} Arfgdr 7 IFA W HF AR A
8

aTyr gt AW F Ay
e, T # fae § @
TR arelt NIt B @A gE I F
FU g UF  qfeaT WK & Ow
wfig fafae ol qtws &1 %4
aa ¥ gmrlh g it fafma 201
ot & e war ot Y wgr g F
o 9 g e emE Wl ¥
ag ot weart ¢ fr oy < o1 ST
T ® Y IR AW it g W
g @ gl Al ¥ o X
wwegg ¥ war ge & Fow ¥ g¥ frpor
g sam EAT A g o weT &
¥ zq fava & gxoa swfe s Agarw
At § W "r=ar §, guwar § 1)
forg 1 ST § 1 W g9 AT
T wEwEEar § 6 @ FEET 9%
g9 TeiraT ¥ faam w1 AR A
e A ).

ag  gaTd  wderaedy #T §¥T
g1 g%dT @, AT OF FATL TUTEA T
FUIIAl  FT HHe § TwAT § |
EATY ¥ W fawraw 2wt w1 o,
St wuw wfesm &1 @ WW gQ
g ™ a@Er Feamgai & WA
AT GT FFATL | WS HATGA
sora # S weArd Y & & arfer
AR 93 3T FT wET W q¥ §Far
1 % ggwr v agra @ A
T g, afFwr ag uw mearg @,
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@ I9FT W g a Wy T
g R 0w oft o §
W T WA FFET & gl e &
X W 9T, ag wewE R g
A R AL AT | (wewry)
T T8 1 A ¢ 6 fvam agmn ¢
¥ 3@ § aff w47 wrgar

Q& WA wwew o faegew
T wgrr §

ot ey atew : WY Agarh
% FeATE 9T qIET AN FY S
73 Ffaw | W Ig OF weArd §
fe mogHramgEd

W 9T 78 & fF W g Aw
St #garf w1, F@ gl Amal w
THIfaer T @Y AR W Ewe ¥
T I R E g T o
ok T g A glem A @ W@
1 TEAC FIAT & 1 WO gL B
¥ awA ®f Ay warer o g
g1 W 3z A oad & e oA
afr gf ¥ g sOTEw A
weontaqt & s @ fivar, am faad
@ FO3 g A o ¥ Fox @
feg, =@ faadt af wrefas war
g AW ¥ Fw AT, g A 9§ W
wwifae fear ag ¥4 &8 A g2
& Afer g7 wre foe aeg & A A
w® Gf g0 wi-sEeqr faw @
& wir W gqfer o wmafea &, fow avg
# fafra wg-raear & g forc
g & qodr ST ¥ ®gWa § WK
# ga 1  efrwre Fwar § & g
TgaT ¢ 9 W wwa awdl § §EE
gar § a@ Y W WA Al v
qmr Gt fowar ¢, ag @@ 74§
fe wror FATe § G @R § 91 WEE
# feafy v 97 s JoTa A1 Hfirr
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FFE RN TN AR IMF
TR WA feafs & gareaErd
T FT gafer ¥ wrae d ag -
S TR T STF Ao aA H
qraraeer Wy dar FET A, IR
FAA FT EANH W FAT I AT
¥ A N X woxEl ¥ @9
ITH fgars FEAG WY A B FEAT
qit | w@ d FICEH areAr g W
T FEATE I E I T
WA H AT § @ ges & "I
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FTEW @O EANATSITFAITHF
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g WA 9@ | wTS AT foe
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fefgeqma  fewem &1 g6 wafm
T QI AR W a9 A @
qam fF 5@ qew & ada A w
M 3F 49 9T AT 3F FAT
9T g | WIS O AT AAA FATH
AR g ¥ T @ fe o F
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=gt fr ag fedt oF &= FT FF TH
t fodt ©F TETT FT HAF TE R
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W o Y W T A
g7 W oE W R A IR
woagem A ey g 7 Afed
W W i @R g &
FAATA AT W qTH A 94 § AR
TTEAE T I FAAMATF & I
qg WY WA AT ST AT W A
N gwer 3 § AR gEaw ¥ |
& we T@ e ¥ aeEfem & F4-
T A A dew fegeEm F afew
ghram & @y WY F wAwCAT F
TEEE § g aedrg O § g W
FIAT T4 FT GHAT A § A1 TH TF
¥ wT Q¥ SATRTC W g SR
A Gt §ATRTT Tifeat @ wTfeg A
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¥ whe Tar gy O, Y QX awT A
g & ¥ e (e 939 )

AW AT AU AN T IJC | TF
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FIRAR F FTH G @ qT, qIX AGGA
¥ fae s o ogt qdrgs v fee
¥ qer frag S oF W) avw @l
At SN A fR A @ gmfeo
aty <@t § fiF o gare a7 § dfe
FH AR E | IR WO T
e frar § dfer ag @ W 6
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FX W AT g | W aEl W
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afww & ag wrmg A g
EfF st agt g wEm w1
W o ¥ WY QH amd SeMT
IER & R eE d om=T oW
AFT Y IFET T qE FT faaqT
R ST ¥ WER AT QR
R, WU I ofems 89T ¥ 6w,
AT I T fgan & g
T areal 8 WY g¥ wrmg g g ;
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M F ik qow a® Hew A g fadaor
AT AT I9 SAEEH A9 9T
fra=or AT @ e e dAw
e g a9 fom i+ srafas--

dar g weAr R |
W T A BT, A OF qoATs § foAawy
T T K G A WES NIA
fear &1 uxn wfeq feafa & 1
gU W FTHR T ST IFAAT A
#  wifew ¥ @ W g7 fa@E g
fe g T EE dAZ F AN H
e W ¥ W WA A awa ¥
gt gar  Afaal, wdwsal ST
g Ja@rEw 43, gwrQ faa
sraeqr &% & g A FAAMAT T
frgor  ®T &%, &g WA W
W @ @ WEME 9 EEAAGET
fraor &3 &89 |

SHRI G. VISWANATHAN (Wandi-

wash): Sir, today the country is fac-
ing an oil crisis. Thig is not a natur‘n.I
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-crisis, but a man-made or rather a
woman-made crisis, Already the
country is facing an economic chaos.
The poor are becoming poorer. The
nation's economic growth rate is al-
most near zero. Everything is in
short supply, whether it is foodgrains,
.cement, steel, oil or yarn. There is
neither efficient production nor equi-
table distribution. The only factory
which works efficiently I think, is the
Security Press at Nasik. On import-
ed paper, they are printing paper
money which is pumped into circula-
tion, which is the major cause for in-
flation. )

16.18 hrs.

[Sur: K. N. TiwaRry in the Chair]

In the last one year, the wholesale
‘prices have gone up by 20 per cent.
According to the Internationa] Labour
Organisation, the prices have gone
up in India by 95 per cent. Go-
vernment says, we fought one war
and fed refugees from Bangaladesh.
But it is against Pakistan that we
fought the war and in Pakistan the
prices have gone up only by 45 per
cent in the last decade as against 65
per cent in India. 40 per cent of the
population of the country—22 crores
are living below the the poverty line,
earning less than Rs. 300 per annum.
This Government promised us socia-
lism in' Avadi. Later on they offered
socialistle pattern of soclety. Then
they assured us that we will get de-
mocratic socialism. Now this won-
derfu]l Government wants us to be
taken batk to buggy socialism or
bullock cart socialism, as Mr. Vajpa-
yee would like to call it. Pandit
Jawaharlal Nehru often used to say
that our people should be taken for-
Ward from the bullock cart age, but
hls distinguished daughter wants to
take the country back to the bullock
cart age.

The prices of petroleum products
have gone up. That has been done
through ar ordinance. This is noth-
ing but taxation by back-door. Go-
vernment says, the companies are
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increasing the prices. The Organi-
sation of Petroleum Exporting Coun-
tries increased the price of crude oil
by 17 per cent. This means actually
the price of petrol should have gone
up by 7 paise per litre and that of
kerosene by 8 paise. But actually the
price of petrol has gone up by 107
paise and that of kerosene by 28
paise. India will have to pay, accord-
ing to the increased crude prices,
Rs. 30 croreg extra. But the Govern-
ment by this measure is going to get
an annual income of Rs. 300 crores.

Again, some people think that this
steep increase in the prices of petrole-
um products is politically motivated.
It is time the Government clarify this
point. Now the elections are to take
place soon in four States, including
the biggest State of Uttar Pradesh.
Further, there is number of bye-
elections pending. The ruling party
has got enough resources for its elec-
tion campaign and people think that
it wants to put the opposition parties
at a disadvantage in the electiong be-
cause the opposition partiee cannot
afford to pay for so many jeeps and
other vehicles with this increased
petrol price. Otherwise, what ia the
justification for increasing the price
of petrol?

Let me quote one Instance. When
in January 1973 the foreign oil com-
panies increased the price of crude
oll, Shri Gokhale, the then Minister
in charge of this subject said:

“While the Government have an-
ticipated an increase of 6.8 cents
a barrel under the Tehran Agree-
ment, the demarnd of 23 cents by
the foreign companies was totally
unjustified.”

Now I want to know what else is it,
if it is not unjustified, when they in-
crease the price by 107 palse when the
oll companies have increased it only
by 7 paise.

Then Government argue that this
increase is to control the use of
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petrol. This theory has been dis-
proved by the Prime Minister her-
self by her stunt. She came to Par-
liament House in a buggy instead of
using one car, there were three cars
preceding and following her. So,
this disproves the theory of reduc-
tion in consumption.
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What is the net result? The prices
of all items have gone up. It is not
only the rich people who are affected
by this measure. People who use
scooter or motor-cycle, apart from
those who use cars, are affected by
this. Because the cost of road trans-
port will go up, it will affect all
items including even vegetables,

If Government want to reduce
consumption they should come for-
ward with a system of rationing.
Very recently when there was a
power crisis all over the country,
most of the States fixed a quota for
electricity, Upto the quota they will
get at a reasonable price and above
the quota at a very high price. Why
could they not adopt it in the case of
petrol also?

Then, what is the O&NGC and
other organisations doing in the
matter of augmenting our own
supply? I hope the Minister in
charge will answer this question.
The O&NGC is a white elephant.
It has not done anything so far. We
had to import 16 million tonnes of
crude even though we have enough
potential in our country. Ome of
our officers has said that offshore,
in the high seas, there are one lakh
square miles where oil can be
tapped. What is the O&NGC doing
about that? For offshore drilling we
purchased a platform which could
not be used because of other things
not being ready. What is Oil India
"doing? When we have got enough
expertise, why are we not using
them to become self-sufficient in oil?

: Then, what has happened to that
wonderful Fuel Policy Committee?
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Is it working or sleeping? What is
the result it has produced? The Com-
mittee on Public Undertakings and the
Malaviya Committee have recommend-
ed a number of steps. Are the Gov-
emnment sleeping over those recom-
mendations? Government must get up
from the deep slumber at least now.
When there is world shortage of oil
and oil is being used as a political
weapon by some of the countries,
Government have miserably failed
both in oil exploration and in fixing
the correct prices for imported oil.
Instead of taking steps to curb the
price rise, they are themselves raising
it. Hence, I think this Government

deserve universal condemnation.
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THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
Mr Chairman, Sir, naturally, my
senior colleague, the Finance Minister,
will be replying to the main points
raised by hon. Members. But I thought
that I should reply to some of the
points relating to my Ministry, the
Agriculture Ministry, which have been
raised by hon. Members. I am thank-
ful to you for giving me permission
to reply to those points.

As is well-known, during the last
year, one of the important factors
which contributed to price rise was a
severe set-back in agricultural produc-
tion. I am not =aying that this was
the only factor which contributed to
the price rise. There were many other
factors, monetary and fiscal. But the
most important singie factor that can-
tributed to the prlce rise was the
severe drought which prevailed in a
vary large part of the country. There
was a severe set-back in several sec-
tors of our agricultural economy.

" Fortunately, this year, as a result ¢f
Government’s eflorts, favourable

nature and a number of other things.

the prospects of crops are really
very good,. The main factor that con-
tributed to the price rise last year 1S
no longer there.  As I look st the
picture of crop prospects, it is too early
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to make an assessment about rabl crop
prospects but, as far as khari? crop
prospects are concerned, all ove; the
country, whether it is wheat or rice
or coarse graing or cash crops or jute
or cotton or oilseeds, uniformly, the
prospects of all these crops are good.
Perhaps, the hon. Members will charge
me with over-optimism. I would like
to give my honest assessment that
this is going to be one of the best
post-Independence years as far as
agricultural situation in the country is
concerned. I anticipate record pro-
duction of jute. The final figures will
‘naturally be available a little later on.
But as far as the assessment is con-
cerned, I also expect a very gond crop
of cotion. As regards oilseeds, there
were some difficulties and the prices of
edible oils also went up and, natarally,
there was a great hardship caused to
a large section of population. Fortu-
nately, the oilseeds crop also is very
good this year. This is bound to have
some salutary <ffect on prices.

Already, some market arrivals have
started coming. We have tried o exa-
mine the trend of market arrivals, I
find, as compared to the same period
last year, the market arrivals are
higher by 40 per cent. This also in-
dicates that the position has started
gradually easing.

If we look lo the procurement side,
it is a better positicn. Of course, it
is too early to anticipate what will be
the total volume of procurement. we
have naturally fixed on the basis of
crop prospects quita a reasonable and
high target of procurement, that is, 50
lakh tonnes of rice and 16 lakh tonnes
of coarse grains. In some parts of the
country, the markst arrivals of rice
have started coming. The trend of
procurement is so encouraging that
within the last 2-3 weeks alone, as
compared to last year when we had
procured only 1.6 laich tonnes of rice,
the total procurement within the short
period has crossed 5 lakh tonnes. This
is a very encouraging trend. This
shows how our economy is likely to
get strength from, agricultural sector.
Unfortunately, last vear, there was a
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set-back. In this House, many un-

charitable remarks were made about
agricultural economy. Unfortunately,
in this country what happens is that
if there is a gond crop, we go to one
extreme and, if there is a bad crop,
we go to the other extreme and say
that everything is wrong with agricul-
ture. There ig basically nothing wrong
with agriculture and with the basic
strategy of agricultural production. I
am not suggesting that there are no
weaknesses in agriculture. I myself
know of many weaknesses in agricul-
ture. But as far as the basic strategy
of agricultural production is concerned,
it is a very sound one. The sirategy
of agricultural production which has
been adopted by this country with the
support and goodwill of the honour-
able House is going on very well,

My hon, friend, Shri Vajpayee, made
an assessment and he iried {o make a
wrong assessment that, as compared
to 1966-67, the price increase has
heen steeper now. 1 contradict his
assessment on the basis of facts. This
year was altogether different. In fact,
we did not have liberal imports as
in the year 1086-67. It is well-known
to the House that in the year 1966-67,
we imported more than 10 million ton-
nes of foodgrains from outside.

This year the total imports did not
exceed more than 2.7 million tonnes.
Despite these limited imports, the price
increase has been not to that extent
as was in the years 1963-67. Unfor-
tunately human memory is very
short, and Mr. Vajpayee's statement
would have gone uncontradicted if I
had not brought these facts to the
notice of the House. For instance, in
the year 1966, the price increase in
the case of foodgrains was 11.8 per
cent over 1965. In 1987 the price in-
crease over 1966 was 31.6 per cent. If
we make 3 comparative study of the
figures of price increase in the year
1972 over 1971 and in the year 1973
over 1972, as against 11.8 per cent in
the year 1966 and 31.6 per cent in the
year 1967, we find that the price in-
crease in 1972 over 1971 had been
13,3 per cent and in 1973 over 1872
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the increase has been 19 per cent.
The overall increase in price in the
year 1872-73 has been low as com-
pared to 1966-67. It is true that we
tried to rely more on our own efforts
and we did not try to have liberal
imports under PL 480. I am not sug-
gesting that there was no hardship,
there were no difficulties, There has
been hardship, there have been diffi-
culties. But for the first time in the
history of this country, by relying on
our own efforts, on our own resources,
we tried to manage the food economy
and succeeded in helping the deficit
States to a considerable extent.

If you look into what was the total
quantity of foodgrains that were
pumped into the public distribution
system, you will find that the largest
quantity was pumped into the public
distribution system in 1973 as com-
pared to the last four or five years.
In 1972 through the public distribu-
tion system 105 million tonnes of
foodgrains were distributed and in
1973, from January upto the last
month, 8.9 million tornes have been
distributed through the public distri-
bution system. This figure would, by
December end, reach 11 million ton-
nes. This is also pot a very small
achievement because we tried to rely
on our local procurement and tried
to supply foodgraina by marginal
commercial imports.

Then a statement was made here
that the price increases which had
been made were quite unreasonable
and uncalled for. On this I would
make this very humble submission.
I have many times replied to the
queries of the hon. members when
the controversy on wheat take-over
was going on in the country and on
the floor of the House. For instance,
the procurement was not coming up
satisfactorily during the wheat sea-
son. What was the demand of the
House then? There was a near-un-
animous demard in this House that
prices of procurement must be in-
creased. In fact, arguments were ad-
vanced on the floor of the House that
the Canadian farmers were being
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paid higher prices, the American far-
mers were being paid higher prices
and why should the Indian farmers
not be paid higher prices. Naturally
the Goverrment of India have taken
the decision to pay reasonable and
remunerative prices to our farmers.
But it cannot happen one way. If
you only increase the procurement
price and do not increase the issue
price, what would be the consequ-
ence? Again a near-unanimous de-
mand in this House was that we
should not resort to deficit financing.
Had we not increased the issue price,
what would have been the consequ-
ence, what would have been the re-
sult? Government would have had
to resort to very heavy subsidies or
Government would have been com-
pelled to resort to deficit financing.
They are part of the same process.
And that would not have been in the
interest of the poorer sections of the
society because that would have led
to inflationary trends. Therefore,
what Government has done is, we
have increased the procurement pri-
ces. This has been a very good thing
done because that not only helps pro-
curement but also helps the produc-
tion. I am sure that, as far as rice
production is concerned, it has already
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gtarted coming up. Even outside ex-

perts have said it. Dr. Borlough was
here and he toured some parts of our
country. Dr, Borlough is one of the
leading scientists of the world. He
has made a statement that, as far as
vice production is concerned, the
break-through in rice is coming up in
this country. He referred to our
achievements in wheat earlier but
even on rice, he said that rice pro-
duction programme of this country
is also going on very well. There-
fore, the humble submission that I
was making is that whatever decisions
the Government have taken regard-
ing prices, I think, were just, neces-
sary and consistent with the national
interests. I think if the Government
had not taken the decision to in-
crease the procurement price, the
Government would have failed in its
duty. The right thing has been done
but some of the Opposition Members
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and some of our colleagues here want
to blame the Government for doing
the right thing,

Another point that was raised was
that the increase in the issue price is
not in proportion to the increase in
the procurement price. That aogain
is riot a very correct statement, Shri
Atal Bihari Vajpayee made a state-
ment that some State Governments
procured foodgrains at a higher pri-
ce. The Governments of Kerala and
Maharashtra procured some grain for
local distribution at a higher price
and distributed it at a higher price.
It has nothing to do with the Gov-
ernment of India price. As far as
the Government of India is concern-
ed, we procure at a uniform price
throughout the country. There were
some disparitles in the past but the
Government of India have now ae-
cepted the position that we must pro-
cure the foodgrains at a particular
level of prices. Now, the procure-
ment prices are more or less uniform
throughout the country. Even the
issue price, whether of rice or of
coarse grains are uniform,

As far as the price rise is concern-
ed, I may make g humble submission
for the information of the hon. Mem-
bers. The amount of subsidy which
was involved in the issue of rice
through the public distribution sys-
tem was only very marginal in the
past. Now because of the new deci-
sion, a subsidy of Rs. 4 a quintal
would be involved, Then other fac-
tors will have to be taken' into con-
sideration, For instance, we are pur-
chasing wheat in the country at
Rs. 76 and issue wheat to the State
Governments at Rs. 78, But what has
happened now? 1In this internation-
a]l market, the entire picture or the
prospects of price levels have chang-
ed. The price level per tonne of
wheat was 55 dollars a tonne in the
month of April-June 1972. In the in-
ternational market to-day the prices
of wheat are anywhere between 180
to 190 dollars. Once it even went
upto 214 dollars....
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SHRI S. M. BANERJEE: But what
about their per capita income?

SHRI ANNASAHEB P. SHINDE:
I am referring to the fact that we
were purchasing wheat and food-
grains at a much higher price in the
international market. Now, the wheat
of which the landed cost would have
been Rs, 160 to 170, to give it to the
State Governmernts at Rs. 78 would
have meant a very heavy amount of
subsidy and resort to deficit financing
which again would have led to a dis-
tortion in the economy. Therefore,
all the decisions the Government have
taken were taken after taking into
consideration all these factors.

Therefore, as far as the food and
agricultural economy is concerned, I
have already made a statement ear-
lier in the House to-day in which I
had given the Government’s assess-
ment. Not only, as I said earlier, this
year is going to be one of the good
years for sgriculture; agriculture, as
I anticipate, is going to be one of the
very important factors which may
provide a considerable strength to
our economy.

SHRI SHYAMNANDAN MISHRA
(Begusarai): The very fact that the
Flouse has been greeted on the very
first day with an adjournment mo-
tion—for the last one year, this has
beer: the case—shows the gravity of
the situation. In no country in the
world would the Parliament have
been greeted on the first day of every
session for more than a year with an
adjournment motion.

What does this adjournment mo-
tion indicate? It is the wvolee of the
56 per cent of the people of India and
the adjournment motion is the volce
of censure ot the 56 per cent people
of India on the Government. This
point must never be lost on the Gov-
emment, but the Government is so im-
pervious and thick-skinned and What
not, to the needs of the people that it
would not care.
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SHRI SHYAMNANDAN MISHRA:

So the percentage must be much
more now as hon, Member, Shri Vaj-
payee says.

Why 18 the economic situation so
grave m this country? The reason
is clear enough, that there has been
a thorough mismanagement of the
economy of everything else. There
is no sense of responsibility, as it were,
in running the economy of this coun-
try. We have almost a run-away
inflation. In no other country of the
world except perhaps a few countries
like Chile where we find a peculiar
kind of turmoil prevailing at the pre-
sent moment of prices increased by
24 per cent or so during the course
of a year. We are on way to similar
kind of economic development, I am
not suggesting any ominous develop-
ment of the other kind, But 1 know
that the Prime Minister had been ir-
respinisiole enough lo say to her own
AICC that there might be an attempt
to do Allende to her. She has been
most irresponsible in her statement
I must take this opportunity to say

80,

Recently, the Minister of State for
Defence Mr, V. C. Shukla went to
Bombay and he said that when
what was taken over, there was an
attern?t to living about a Chuldren type
of cuap in this country. This is the
king ! fantasy they indulge in.
Would the Prime Minister deny hav-
ing said that she had apprehended
the same kind of coup in this
counfiy? And, therefore, I say that
in no country of the world would
the Piime Minister have made such
an irresponsible statement as Shri-
mati Indira Gandhi has made. What
she had said was doing injustice to
the people of the country, doing in-
justice to the traditions of this count-
ry.

1 thing I bave all the conventions
with ms when I demand that any
honourable Finance Minister should
resign in the circumstances which
prevail in our country. These cir-
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have not been
brought  about, as  the Prime
Minister has been trying to tell

the situation had been aggravated
cause of the drought, because of the
Indo-Pek war, but it had not been
brought about by these factors. That
had been clearly established by some
of the honourable previocus speakers.
So, I say, any honourable Finance
Minister would have resigned in the
given situation. And my houn. triend
Shri Vajpayee waa right in drawing
the attention of the honourable Fin-
ance Minister to the remark of the
Prime Mimster that the country
needed a finance wizard. The hon.
Finance Minister was putting up a
long face all the time, I don't know
why. Maybe, because of the ccono-
mic situation as a whole, maybe he
was trying to reflect the miseries of
the country as a rcsult of the price
situation. But I think he was also
ruminating over the remark made by
the Prime Mimster that thig country
needs a financial wizard. Later on
the Prime Minister amplified the re-
mark by saving that what she meant
was the world situation. I would ask
Mrs, Gandhi to worry more about
this country than about the world si-
tuation. What happens to the world
one does not know, what happerrs to
this country, we know.

Sir, we are not trying to make any
political capital out of it. I met a
bLarber the other day who was earning
not less than 10 tu 12 rupees a day.
He told me with a great pathos in his
voice and agony in his face: ‘Mishraji,
1 would be happy if my children died,
for, 1 cannot look after them well In
the present difficult conditions.’

Recently, when I went to Bihar,
1 heard a tragic siory of a Derson, a
young worker of Jamalpur. He was
complaining to his friends about the
great burden he was bearing on ac-
count of his parents Nving with him.
He wished If he were bitten by a
snake, he would be a happler person.
And only twenty yards away from
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there he was later actually bitten by
a snake and he fell dead! This is the
kind of situation that the country is
facing at the moment. As representa-
tives of the people we are bound to
highlight those difficulties which our
people are facing. Let it not be
said by complacent members on the
other] side that this is because we
want to make a political capital out
of it. Let them be thinkful that at
least there is a set of people who can
speak for the people when they have
got no guts or courage to stand up
and speak for them.

Mr, Chairman, our Prime Minister
has been saying many interesting
things about prices and also doing
many interesting  things about
prices. She has been saying that
this wonderful phenomenon of price
rise prevails all over the world, and
so we are almost a partner in the
world tragedy, and if we did not do
that, perhaps we would have been less
democratic,

This is what the Prime Minister
says, but she has also been doing many
interesting things. Now this buggy
ride has been mentioned by every hon.
Member. On this I came out with
a limerick the other day and I said—
shortage of petrol—Victoria real
]sthortage of cloth—Shakuntala in Bal-

all

The remedy iz plain why do you
complain? This is the remedy which
the Prime Minister would probably
suggest. But we would not like to
deal] with all the interesting things
that the Prime Minister has been say-
ing or doing. Let them be observed by
all-wise Finance Ministers we have.
The only limited point that I
want to make is this that the Prime
Minister has been doing exactly the
things. ... 3

MR. CHATRMAN: Mr. Mishra, your
time is up. You were given only five
minutes. I am giving you 10 more
minutes,

SHRI SHYAMNANDAN MISHRA:
There are not many speakers on this
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side. How would you expect me to

finish it within' this time?

MR. CHAIRMAN: I do not know
that. You should finish it within the
limited time,

SHRI SHYAMNANDAN MISHRA:
The Government and the Prime Mi-
nister have been doing things which
are exactly at variance with what she
has been saying. And therefore, the
prices of all those things which are
under the control of the Government
have been raised one after another.
The price of milk has been raised;
the prices of rice and wheat have been
increased. A few minutes before Mr.
Shinde was saying that if this issue
price had not been raised, then the
demand of the hon. Members of the
Opposition that the procurement
price should also be raised would not
have been met. So we were probab-
ly not being quite sincere about it.
But may I say that he himself has,
been saying that there is so much of
corruption in the operations of the
FCI  And then we find there
is such a vast difference beiween the
cost of operation of the F.CI. and
the private sector, 9 to 10 per cent
to 30 per cent in the F.C.I. Could
this not be lowered? It the Opposition
were right, why did you bring this
country to this pass? Why did you
not give a higher procurement
price  earlier? If there . had
been higher procurement price in the
country, then we would not have had
to pay $160 as against 85 dollars
per bushel of wheat. You should have

heeded the adwvice of the Opposi-
tion at that time, But the Govern-
ment did not do that.

Now there has been  price
rise in petrol and kerosene oil.

Kerosene is consumed by the wvast
millions of people of our country and
this price rise affects them very
much, The raising of the price of pet-
rol has been done mostly because of
electoral considerations. The elections
being in the offing, the price of petrol
has been raised by 60 per cent. it

"means that the other political parties
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which do not have an unlimited hold
on black money will not be able to use
jeeps and motor-cars for election pur-
poses. That is precisely one of the
intentions behind the raising of price
of petrol.
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If Government wanted that the con-
sumption of petrol should be curbed,
the only just and straight course was
to have taken to rationing. Why did
they not take to rationing for the pur-
pose? Because they did not want the
other political parties to be put oh a
par with the ruling party which is
the greatest master of black money,
because with rationing the other poli-
tical parties also would have got the
same quantity of petrol.

We are also bound to ask why did
Government not try to find out oil
from the sea-bottom as was envisag-
ed in 1966. If there had been a ten-
tative kind of agreement with TEN-
NACO iz 1966, we would have been
able to get oil from the sea-bottom.
Government, however, wanted the
Soviet technology to be brought into
this country. What do We find now?
The USSR Government themselves
have entered into an agreement with
the United States for oil technolog.
This Government would always imi-
tate the Soviet Union. So, if they had
not entered into this agreement for oil
technology, they owe an explanation
to us in this regard.

Petrol consumption cannot be curb-
.ed by these measures taken by Gov-
ernment, because 50 per cent of the
consumption is by Government trans-
port, and then there are people with
black money who can always hw_e as
mu:hpetrolastheyli.k& So, this is
not the way to bring about a curb on
consumption. Clearly Government do
not sound convincing when they come
forward with the please that they
have been trotting out.

Whatmthepmmchhmm
us? They are not very hopeful. The

.demeumowmehasbeemrﬁnddu—
ring the course of five months,
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three times, and that may have its
full impact during the course of the
next year, when we would require
additional resources of the order of
Rs, 240 crores or so.

What Shri D. P. Dhar, the hon. Mi-
nister of Planning said the other day,
and which as widely reported in the
newspapers, namely that Government
would not take to deficit financing
during the course of the first two
years of the Fifth Plan was complete-
ly wrong. For they cannot bridge
the budgetary deficit if they go on
increasing in this manner.

MR. CHAIRMAN: Now, the hon.
Member should conclude,

SHRI S. A. SHAMIM (Srinagar):
I have a submission to make. Every
party is exceeding its time. I hope
that it is not at the cost of Indepen-
dents like us. I hope you will look
after orphans like us.

MR. CHAIRMAN: Now, the hon.
Member should conclude. I have al-
ready given him fifteen minutes.

SHRI SHYAMNANDAN MISHRA:
1 shall finish in two or three minutes.
I shall finish very soon. Just as Gov-
ernment have been making a mockery
of the whole thing about prices, you
want to make a mockery of the de-
bate on prices? That does not look
nice....

MR. CHAIRMAN: This is very un-
charitable. I have given him fifteen
minutes whereas he was entitled only
to five minutes. I would not give him
any more time, Now, Shri Unri-
krishnan.

SHRI SHYAMNANDAN MISHRA:
Do think that we can do justice
to the subject in such a short time?..

MR CHAIRMAN: Now, he must
conclude. I shall pot give him any
more time.

SHRI.SHYAMNANDAN MISHRA:
So 1 shall have to conclude my

speech,
Just consider the kind of situation

which we are facing, and yet you
would not allow a full debate to take

place.

- - LTy
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Then, there is the frightful picture
that Government have raised the pri-
ces of those commodities which will
have a multiplier effect. The price of
steel has been raised and that will
have a multiplier effect. Similarly,
there are some other things, but time
would not permit me to go into them.
The cost of transport has been raised.
It will have a multiplier effect. No
government in the given situation
would have taken regourse to this kind
of thing.
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Then I am also quite sure in my

mind that the rabi prospects are not

going to be that good as the Govern-
ment has been painting, because
there is definitely going to be short-
age of power and shortage of ferti-
liser.

Lastly, a few question and the imp-
lied remedies. Is the Government pre-
pared to see that all the necessary
commodities 'would be available to
the people, the common masses, at
reasonable prices through its public
distribution system? Secondly, is Gov-
ernment prepared to tell Parliament
that there would prevail a relationship
between revenues and advanceg from
the Central Government? There is, in
fact no relationship between govern-
ment revenue and the advances
obtained from the R.BI  Then
again, the country must know whether
the central bank of the country, the
Reserve Bank of India, thinks in terms
of establishing a correlation between
national output and money supply.
Parliament, as my hon. friend, Shri
?ajpayee, suggested, must be brougnt
into the picture,

Then the Government must also tell
us what exactly is in its mind
when it speaks in broad strokes
about increase in production, General
increase in production may not bring
about the required situation in the
country because every increase in
production increases demands of raw
materials and so on. So the Gov-
ernment must be very clear and un-
equivocal about it that it is only pro-
duction of the necessary goods that
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it would try to bring about and it is
not general production, because gene-
ral production creates its own de-
mands.

Then Government should also tell
us why it is hesitating to demonetise
the hundred rupee notes, The
hundred Trupee notes coOnstitute
54 per cent of the notes in circula-
tion. Why did the Government allow
the one hundred rugee notes to be
that preponderant in our note circu-
lation? Earlier, there used to be a sort
of parity between the ten rupee notes
and the hundred rupee notes . Now
that has been changed and the
hundred rupee notes are of the
order of 52 per cent and the ten
rupee notes of the order of 32 per
cent. Why did Government allow
thig situation to prevail? And it it
allowed it to prevail, why is Govern-
ment not prepared to domonetise the
hundred rupee notes now? If it is not
doing that, the conclusion is clear that
Government has the cOommand of
the hundred rupee notes more than
any black-marketeer.

SHRI K. P. UNNIKRISHNAN
(Badagara); Mr. Chairman, though I
am firmly opposed to this Motion, I
should have welcomed the opport-
tunity afforded by this Motion to take
a look at our economic landscape and
find out the salient features thereof.
But I had not imagined that I would
have to join issues with my distin-
guished friend. Prof. Shyamnandan
Mishra, who said not only many
wrong things but, I am sorry to say,
many disgustingly  shameful things
here like defending the butchers of
democracy and socialism in chile.

SHRI SHYAMNANDAN MISHRA:
You have done many shameful things
in your party.

SHRI K. P. UNNIKRISHNAN: 1
should have thought that he would
have defended the parliamentary in-
stitutions. Instead, he had gone on
to challenge my Prime Minister for
defending the cause of democracy and
socialism (Interruptions). I do not
yield. The least I can say is that it
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is a disgustingly shameful perform-
ance for a man who has had some
innings of a parliamentary life a long
record of presence in this House, and
who, I thought, knew better.

I do not want to enter into his
new arithmetic on democracy and
electoral representation by which he
claims to represent 57 or 58 per
cent of the people, whereas the 350
of us, who sit on this side represent
only 30 or 40 per cent? I would leave
that waste to him because as my
friend, Shri Shamim, remarked, it is
their business to distort. That is ex-
actly what has been going on here. It
fs their business to distort, and I
must say they are doing it well.

Nobody in this House, certainly not
the Prime Minister, certainly not any
other Minister, or the spokesmen of
my party, nobody had said that the
situation is not critical; that the situ-
ation is not something which does not
warrant immediate and compelling
attention. (Interruptions). There is
indeed a lot of hardship among the
people, and if the hon. Members on
the other side, the Opposition, are
conscious of it, we are also conscious
of it. We also work among the
people, and we have come here with
their mandate and we have come here
with their support.

, SHRI PILOO MODY: But you do
not feel the financial pinch!

SHRI K. P. TUNNIKRISHNAN:
‘There is no doubt that there is a de-
termined bid on their part to use the
present economic situation not only
for political profiteering, but I would
say, political blackmail. This is not
what was expected. After all, what
do we want to do in this country?
‘That is the basic question to which we
should address ourselves in this
House; not the incoherent, frustrated
criticism that has come up.

1 was surprised that throughout
this debate, as well as outside, dur-
ing the last few weeks, there has been
no alternative framework of econo-
mic policies or measures posed before
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the country. The entire stand of the
Opposition, whether it be the right or
the left, is riddled with contradict-
ions. Take the question of food im-
ports; during the days when we had
to import food, and we still have to,
it was suggested that our farmers are
being cheated. If I remember aright,
Prof. Shyamnandan Mishra, himself
stated, “Why not pay more?” Yes.
SHRI SHYAMNANDAN MISHRA:

Why did you not do that? (Inter-
ruptions).
SHRI K. P. UNNIKRISHNAN:

When the procurement prices are rais-
ed by 30 to 32 per cent automatical-
ly what follows is the issue price had
also to be raised. Then we are told,
*“you have raised the issue price.” I
would like to pose this question be-
fore this House: what was the alter-
native to raising the issue price? Was
it deficit financing? Would that have
checked or stopped the price spiral?
Would that have stopped the alarm-
ing rate at which the prices have
been going up or it would have fur-
ther aggravated it? I do not under-
stand this logic. But all these con-
tradictions have been packed into
the arguments of my friends on the
other side.

There has been a lot of talk about
black money. When an attempt is
made for the equalisation of the price
of kerosene and dlesel, when an at-
tempt is made in the steel policy, to
have a dual price policy, when there
is a price hike in the petroleum pro-
ducts, it is said that it will generate
black money! I have not been able
to understand this argument. (Inter-
ruptions) ... . Who is afraid of this
petroleum  products price rise? 1
would like to pose this question. Who
is afraid of the petroleum price rise?
Tt is the 5,00,000 automobile-owners
on whom you are depending today
for your support. I welcome the
courage of this Government, of Shri
Devkant Borooah, who has gone into
attack, to hurt the consumption pat-
tern of a section of the elite. They
will have to be attacked. I am not
here to apologise. I shall defend it
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and I would say that this is the first
courageous act of the Govermment to
deliberately curtail the consumption of
an overgrown elite and open a new
leaf in the economic policy. I hope
that this courage will remain and also
courage not only to hurt but to attack
the privileged few who have not only
the automobiles but who have also
various other privileges, and to change
the elitist consumption pattern of the
top 10 per cent of the population for
whom you want economic develop-
ment and for whom you want all the
privileges, concessions and opportuni-
ties.

It their opposition was only about
-the kerosene price, I could have un-
"derstood it. It could have been justi-
fied. But that is not so. I do not
know how Shri Vajpayee came here
today, whether in a bullock cart
followed by cyeles. It is a welcome
change. Certainly the 500,000 car
owners are not below the poverty
line and I shall pot defend them.

17 hrs.

SHRI PILOO MODY: How did you
come to Parliament?

SHRI K. P. UNNIKRISHNAN: I
would also say that kerosene is not
the basic cooking fuel of the rural
people  Yet there afe herd:hips and
I hope those hariships wiil be romsw-
ed. The price differentjal between
kerosene ang diesel was, 12 I remem-
ber rigkt, about 40 per cent and that
was the real source of black-money.
The consequence of this policy is to
attack black-money. There has been
a talk about petrol rationing. I differ
from even my friends here on this
side. We must have a proper regula-
tory framework. I want this frame-
work to be used for effective distribu-
tion of foodgrains ang we must use
our administrative capabilities for hav-
ing a regulatory framework in the
States to make a success of the whole-
8ale procurement and distribution of
foodgrains before we attempt to deal
with {tems whose consumption is res-
tricted to a select few and a marginal
Section of our population. The Fin-
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ance Minister's task has been made
easler.

I think this levy will fetch the
Government about Rs. 200 crores or so
in excise duty. It will also help to
raigse regources, This is a step in the
right direction. If you want the plan
to succeed and to go ahead with the
larger socio-economic goals set before
us, thig sort of hara decisions are
necessary and there is no question of
soft options or running away from
them. If we try to run away, we
would land ourselves in a situation
which will endang>r even our freedomn
and integrity,

My friend Mr. A P, Sharma referred
to the question of sirikes. T said that
there was a mew labour aristocracy
coming up in this country. I said so
sometime ago and at that time my
distinguished friend Mr Indrajit Gupta,
who is not here, today, publicly and
my deputy leader, Sharma. privately
joined issue with me. Even at the risk
of unpopularity, I would again say and
repeat that a labour aristocracy has
developed in this country. They ore
misleading the working class and raak-
ing the working class the enemies of
soclalism! They are, in fact, fighting
against the real working class inte-
rests. It is to this aspect of the situa-
tion that our Prime Minister referred
to yesterday in our party meeting.
While welcoming this, I would earne-
stly appeal to my friends that they
should have a new approach and a
new orientation to the labour policy
is called for and this can only be done
if the leaders of the working class
take courage in their hands and say
that enough is enough. In my State at.
least Mr. Mohd, Koya will agree with
me, these is a new awareness against
wild cat strikes and against such wild
approaches even among people belong-
ing to the party to which Mr. S. M.
Banerjee belongs. Mr. Banerjee
spoke so eloquently in their
defence. The basic problem is to step
up domestic savings and increase our
rate of resource mobilisation. The
increase in procurement prices will
put into the rural pockets atleagt
Rs. 800 crores, I guess. If that 1s
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so, I do not see any reason why: the
Raj Committee's recommendations
which, I think, are lying somewhere
in the shelves of the Finance Minis-
try, could not be given effect to. The
Fifth Finance Commission’s recom-
mendations will put a lot of mons;s
in the hands of the States, who are
unwilling to undertake petrol ration-
ing, whe are unwilling to implament
a rational procurement and distribu-
tion system and, who are practically
unwilling to do many things which
the Centre wants them to do. 1
would certainly not want them to
squander away this money which is
going to be put in their pockets. All
this calls for larger fiscal discipline,
discipline among all sections of people,
so that there can be an effort at re-
construction of our society and achie-
vement of our larger social goals. This
cannot be done by distributing licences
to breweries and distilleries fcr
which, I understand, about 250 licen-
ces have been given or for cosmetics
and allowing . multi-national compa-
nies to enter into the fleld and in
such soft areas of growth, or allow-
ing a section of labour to indulge in
blackmail, particularly the middle-
class unions.

I hope a collective effort would be
made. I would earnestly sppeal tr
my friends on the other side to join
us in this great mission so that we
can save not only our economy but
alsp the freedom and integrity of our
country.

SHRI PILOO MODY (Godhra): Sir,
when 1 hear speeches like the one I
just heard, I begin to wonder whose
head it was, whose tongue he was
using and what phraseology came out.
This was further complicated by the
fact that he was talking in English.
Finally, when he mentionzd “my Prime
Minister” we all got confused because
we did not know whom he was refer-
ring to. An adjournment motion is a
censure motion and I take it that this
House is trying to censure the Gov-
ernment for its failings. We know in
this country the Government is Shri-
mati Indira Gandhi and therefore I
cannot work up the enthusiasm that
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I would have in censuring Mrs,
Gandhi if she is not here
Every time I am about to attack the
Government, I find Mr. Chavan at the-
receiving end. He turns round and
asks, “what have you got against me?™
Does he not understand that I attack
him only by proxy? Therefore, if he-
will convey my thoughts to where they
should reach, I will proceed.

17.07 hrs.

[MR. SPeAKER if the Chair

+ In the last session, three or four
times we have discussed the same pro-
blem of rising prices. We have to dis-
cuss it because the prices go on increas-
ing- from week to week, from day to
day. My friend, Mr. Bhagat made a
valiant effort to justify the statement
which the Prime Minister made about
‘our having turned the corner and
things beginning to look up etc, for
which he quoted a document which he
dared not reveal the source of—I hap-
pen to know it but 1 would not tell
you. The Prime Minister. out of
necessity, has to make many state-
ments in the course of the day and if
Mr. Bhagat were to start justifying
every statement that the Prime Minis-
ter made, not all the dictionaries, not
all the words of the English language,
would be sufficient to make out a cre-
dible argument. We have discussed
price rise but nothing has passed into
the heads of the Government which
will make it even remotely possible for
this Government either to stabilise or
to decrease the prices anywhere in
the foreseeable future. I keep on try-
ing to tell Shri Chavan, these are the
things he has to do, though he dogs
not understand or he is not in a posi-
tion to implement what I am suggest-
ing to him. I even break the very
rigid code and send an article to the
Prime Minister, hoping that she would
take the time to read it. But since it
had nothing to do with UP, I doubt
whether the article was at all read.
Therefore. I will give my advice this
time in staccate fashion.

The first thing you have to do is to
save. How can you save? You can
save by cutting down administrative
expenses. You can save by closing
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down non-productive schemes. You
can save by cutting out projects where
you are not succeeding either because
of shortage of raw materials or manage-
ment or other technological deficien-
cies. These are luxuries you cannot
afford and you have to cut them out;
you have to leave them for some
future gemeration. You must get rid
of all the superfluoug staff all around
you, particularly the security staff
which seems to be multiplying in geo-
metrical progression. Now a horse
needs three cars full of security
guards and a machine gun to protect.
I think these notions of security have
to be reduced.

The second thing is produce. Pro-
duction means that you have to re-
move restrictions from those that can
produce. My friend, Shri Unm-
krishnan might think that he is a
producer. He is not; he is a consumer
and, therefore, a parasite on society.
Therefore, those who can produce
have to encouraged; they have to be

patted on the back. Because, if they

do not do it you cannot do it. Then
who is going to produce? Talking of
production, you ask Professor VKRV,
Rao to write a paper on production.
Why do you not ask me to write a
paper on socialism? The two things
are foreign Therefore, you have to
learn to produce.

Where is my friend, Shri Subra-
maniam, who all on a sudden woke up
to the fact that the licensing proce-
dure has to be streamlined? We have
been shouting about it for the last
decade. Stilll Shri Subramaniam
woke up to this only last night and he
is vet to take those steps. The Plan-
ning Commission says “produce”, the

Prime Minister says “produce” and
the Cabinet says *“produce”, every-
body says “produce” and yet the

streamlining of the licensing procedure
is still waiting refinement God knows
when it will ever be done.

SHRI DINESH SINGH (Partapgarh):
I thought you had suggested some pro-
cedure.

2080 LS—13.
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SHRI PILOO MODY: I do not sug-
gest procedures. I suggest elimination,
which is the next point. I am glad
you brought me to that.

Since this whole thing is in any case
an impediment, what you really have
to do is to delicence. What are you
afraid of? Why do you want these
licences? Why do you want the power
in your hands todeny, to make and
break? So, I suspect mala fide there
Because, when this country is so
hungry for production, when anybody
wants to produce we should encour-
age him to produce irrespective of
what he wants to produce. But over
here we have employed two lakhs of
people whose only job from morning
to night is to say “No" or rather “neit”
Whether it is a proposal for sciting
an industry, importing or exporling
something, or engaging is some other
productive economic activity, the an-
swer is always “no”. Then, of course,
there are ways and means of getting
around that “no” and each time money
passes hands, and this is what makes
them all happy. The only thing that
makes them happy is the money that
falls into their pockets and that is
why we have this licensing system.

The next point is that there should
be no waste. How are we not going
to waste? Here I will have to talk
about the public sector, which is the
sacred cow for people on this side as
wel]l as that side of the House. No
matter how uneconomical a project,
no matter how badly bungled, no
matter how inefficiently managed, no
matter how much plunder takes place
there, they want the public sector not
to be touched. It is very clear from
the figures that for every Rs. 100 you
have spent on the public sector the
value of money that you get is only
Rs. 56. Out of that Rs. 56 if you take
out production in terms of capitalisa-
tion. it will come to something like
40 per cent efficiency. If you want the
luxury of a public sector in order to
satisty your ego and dogmas, by all
means, you do it. But at the same
time, don’t cry about the poor, that
they are suffering, that they are bleed-
ing. You are responsible for it. And
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as a man, you should accept that res-
ponsibility.

Behave and be sensible. It means,
no deficit financing. No matter how
many demands on you, no deficit
financing. Forget it. You are just not
capable of sustaining any more. Even
on the note that you print, you lose
foreign exchange because they
are printed on imported paper.
Therefore, no. deficit financing. Do
you have the courage? It requires
courage because drastic cut in taxa-
tion is required. You have to cut
taxes, both direct and indirect, and
eliminate all indirect taxes on items
that contribute to the poor man's
bread basket. Do you have the
courage to do that, the will to do that?
No. Why do you talk about wanting
to control prices? You cannot do it.
You have a history of 26 years of
bravado, 26 years of mis-direction.
You are not going to wash it away.
Are you prepared to raised the exemp-
tion limit to Rs. 12,000? No. Because
you lose a few pennies. You are so
panicky that you are afraid of losing
even those few pennies

Be realistic. Float the rupee in a
real sense, How can it help you inside
the country? It will only help those
who want to import and reward those
who want to export. ¥You want to en-
courgge exports instead of which you
punish the exporter who goes around
and finds market for you by asking
him to sell to you 12 rupee dollar for
7 1/2 rupees and you reward a person
to whom you give a licence and give 12
rupee dollar for 7 1/2 rupees. Does
this make sense?

Have a goal. The rural economy
of this country needs revival. It has
been ground to the dust. There is no
economic viability there. This needs
to take a balance of whatever you
have in hand, after you have gone
through the drill, and put that into
rural economy. I can give you some
ideas: road, public transport, rail-
ways, rural electrification, agro-indus-
iries, afforeéstation, minor irrigation,
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contour bunding, terracing, drainage,
water conservation, etc. Every dis-
trict in this country must have a
water conservation plan. These are
the activities you should go in for.
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Ultimately, think of the future.
You can build your nation only
through education. The Education
budget needs not only to be doubled
or trebled or quardrupled but any
amount of money that you spend on
education is money well-invested—
not merely well-spent but well-in-
vested. It is these people who work
with their mind that will ultimately
produce the goods that you cannot
do on your own today.

My last question to you is: Will
you do any of these things? My ans-
wer is ‘No’. Can you do anything?
No. Therefore, the conclusion that I
had drawn last time which is inevita-
ble today is that you are unfit to
govern and you must hand over this
Government to me.

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI D. K.
BOROOAH): Mr. Speaker, Sir, I will
confine myself to the very limited
subject of the rise in prices of petro-
leum products. The prices of petro-
leum products have to be increased
because of incremse in crude oil
prices. Ever since 1970 when the
price of crude oil was 128 cents per
barrel, there has been a rise in the
price of crude oil, but in the last six
months, that rise has been precipit-
ous. In February this year it was
206 cents, 2 dollar and 6 cents, per
barrel. Today it is 3868 cents, 3 dol-
lars and 86 cents, per barrel. So, the
result has been that we have to buy
crude at a much higher price and,
therefore, utilise more foreign ex-
change than what we used to earlier.
In fact, last year, our foreign ex-
change requirement for import of
crude oil was about Rs. 200 crores,
and this year it is going up to Rs. 500
crores. Ours is a poor country and
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much more go in foreign exchange.
Therefore, we have now to take stock
of the situation and think whether
we can continue to buy crude at in-
creased price and in increased quan-
tities because according to the Plan,
there has been an increase in con-
sumption of petroleum products in
this couniry every year which will
rise, by 1978, if the Plan goes
through, to about 43 million tonnes.
As it is, we are now using 22 million
tonnes,

In addition to that, there was also
the problem of availability of crude
because the crude that we buy is
from western Asia and mostly from
the Arab countries and Iraq. All
these countries have organized them-
selves and decided that they would
ask for a higher price for what they
consider to be a wasting asset. There-
fore, they have been increasing the
price almost unilaterally now. For-
merly the companies and the Govern.
ment used to decide about price bila-
terally. But now all the countries, all
the Arab countries separately and
all the oil-producing countries joint-
]}_', have decideq that they will de-
cide unilaterally. In fact, on the 16th
oc_toher. they decided to increase the
pnce.*;, by one dollar and on 16th
morning it was 265 cents per b 1
On 17th morning it was sssmwnt:r::r
barrel. Since then, there has been
another hike and it has gone up, as I
said earlier, to 386 cents per barrel
Tor light Arabian crude which is a
standard ecrude, .There are other
crudes also the prices of which are
z;::r 'll)';acireore, this is a hard

Yy W we have to face. 3
Pilop Mody said that we shauldh::.-
realistic, In thig matter we have to
be realistic. Here we have only hard
options because it ig a hard reality. .

SHRI SAMAR GUHA (Contoi): I
want to know whether, as a regult of
Arab-Israeli war, they have raised it
85 &8 measure of political pressure,
There is a contradiction from the Arab
Btates that they had used that politi-
cal pressure against India. Whether
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it was on account of political pressure
against India or it was for their own
reagons that the price has been in-
creased, should be made clear.

SHRI D. K. BOROOAH: The Arabs
have never said that the price in-
crease has any connection with poli=-
tical pressure. What they have said
is that they would cut down the sup-
ply to those countries which were
unfriendly to them. There was some
newspaper report, some apprehension
in our mind, that Saudi Arabia was
cutting down the supplies to us. But
it proved to be wrong because His
Majesty King Faisel himself passed
orders that supplies to India would
continue and they would not be re-
duced under any circumstances. So
far as price is concerned, they are
charging the same price from all
countries. Even some of the Arab
countries also buy. The price is the
same for all the countries. Now,
this is the price we have to pay. But
there is one good thing about it. Be-
cause of our friendship with the Arah
countries, our supplies remain un-
abated whereas except UK. and
France, Europe is suffering from a
cut, America itself is suffering from a
cut of 18 per cent, Japan is suffering
from a cut and Japan is entirely de-
pendent for its industry on oil. But
India has been spared because of our
friendship with the Arabs. There-
fore, the price has to be paid because
they feel that it is a wasting asset for
them. As a'wasting asset, they may
ask the price they wdnt. Therefore,
the price has been raised for every-
body and we have to pay the price.
Unfortunately, for a poor country like
ours, we must consider whether we
could pay for it on an increasing rate
as well as on increasing quantities.
Therefore, we have decided that time
has come for us to consider how to
\at least halt this increase in the con-
sumption of petroleum products...
(Interruptions) If Prof Samar Guha
were less emphatic, he would have
been more effective....(Interruptions).
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Thig price rise is not a new thing.
It was accepted as early as 1970 or
even earlier by Shantilal Shah Com-
mittee that the price of the crude oil
will be reflected in the prices of the
petroleum products and the formula
was that an increase of 10 cents per
barrel would reflect a 4 per cent rise
in the price of petroleum products,
On that basis, there hasg to be a price
hike and we have done it on two
occasions, as you know. But this
time, our problem was a little diffe-
rent. The prices have gone up.
Therefore, we could not afford to buy.
Therefore, we have to cut our
consumption.
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There are potroleum products used
for different purposes. Broadly one
type of petroleum products are used
for agriculture and development pur-
poses. Fuel oil, diesel oil and light
diesel oil—these three items are used
for agriculture angd industrial develop-
ment purposes. Fuel oil runs many of
our power plants and if we increase the
price of fuel oil substantially, then
power generation will be more expen-
sive, Regarding diesel oil, to-day in
this country about 80 per cent of the
road transport, whether it is bus or
truck, is by diesel. Therefore, if we
increase the price of diesel, then trans-
port will be more expensive, both for
truck as well as for buses. Then
40 per cent of the diesel oil is used by
agriculturists for tractors as alsp for
pumps and also for threshers. There-
fore, we thought that we must not
increase the price as far as we can, for
diesel.

Similarly, Light Diesel oil is used for
pumps and for different types of indus-
trial and agricultural activity. There
are two items which are used for per-
gonal consumption. Ome Is kerosene
and the other is petrol..

AN HON. MEMBER: What about
LPG?

SHRI D. K. BOROOAH: Gas forms
a very small part. So far as kerosene
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is concerned, it is very interesting that
we produce now about 3 million tonnes
of kerosene and we import about
800,000 tonnes of kerosene—6800,000
tonnes from Russia ang 200,000 tonnes
from different countries. Now, the
prices of all petroleum products have
gone up. Nonetheless we have found
that more than one-third—40—45 per
cent—according to the studies and
reports both by official bodies ag well
ags by learned bodies like National
Council of Applied Economic Research,
which have gone into this question.
All these aspects have been gone into
carefully and we came to the conclu-
sion that 40 to 45 per cent of kerosene
is adulterated. It is mixed with diesel
oil because they belong to the middle
distillates group. The differential bet-
ween the price of kerosene and diesel
is 20 paise. So it is profitable to con-
vert kerosene into diesel and charge
a higher price. So, this is really one
of these items which generates black
money in the country. One-third of
kerosene is no longer the element of
lighting for the poor man, it is also the
cooking fuel element for large number
of middle classes in the urban areas of
the country. There has been a study
made. Greater Bombay alone con-
sumes 15 per cent of the entire kero-
sene production of India, as cooking
fuel. The landless labourer in the
countryside is worse off than the urban
man in the country and there is no
doubt about it. So, what happened
was this. One-third of the kerosene
was going to the urban areas. One-
third 'was going to diesel ang adultera-
tion and only one-third was avallable
for the rural areas. So we decided this
that there must be equalisation of the
price of diesel and kerosene. We
brounght dowp the price of diesel
glightly ang we also raiseq the price
or kerosene and brought it to a point
of equalisation. When the price is the
same there will be no incentive fnr
anybody for adulterating kerosene with
diesel oil. 5.5 million tonnes of kero-
sene will be available for the country-
gide, for the rural areas from which

vast majority of our Members come.
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So far as petrol is concerned, there
are 5.40 lakhs of cars in thig country
and about 70,000 taxis. I agree, the
increase in the price of petrol will
certainly hit many of these people.
Qut of 5.40 lakhs of cars slightly less
than half would be in the public sector
or companics sector or even Govern-
ment sector. Sp the number of people
who will be directly hit would be about
23 lakhs.

SHRI S. A. SHAMIM. The company
people will charge from the consumer,

SHRI D. K. BOROOAH: My esteem-
ed colleague the Finance Minister will
take care of that and he will explain
about the steps taken in this regard.
What I was going to say was this.
The problem before us is very simple,
whether to look after 60 crores of
Indians in the villages or 21/2 lakhs
of affluent people,

One of the worst gurprises to me is
this. There is an honourable Member
present in the House who is very
active now. He came to see me when
I was the Governor of Bihar.

One hon. Member who is very active
came to see me in Patna in a rickshaw.
Someone remarked: Mr. so and 80, you
are a candidate coming from a pro-
Eressive party. The people in the gate
were very angry when he came in a
rickshaw. It ig all right if he drives
in a rickshew in his constituency. But,
suppose he comes to Delhi, And if he
finds it all right to drive in a rickshaw,
it is a very interesting thing.

I have not nameq him. What I am
Rgoing to say is this. That is the reason
why this price hike has been announc-
ed. The mein purpose for this price
hike is this. Tt is a national problem.
Saving of foreign exchange and reduc-
tion in consumption of petroleum pro-
ducts is a national problem. It bhas
been a national problem In all the
countries in the world which are de-
pendent on the petroleum products.
Therefore, in this country, as in other
countries where there are party Gov-
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ernments, Parliament and public

opinion accept this ag a national pro-
blem. This has, therefore, to be solved
at a national level. There are some
people here who believe in some, prin-
ciples. In a democracy what is that
principle? It is this. So far as money
generateq out of this is concerned—
Mr. Mishra raised this gquestion here—
as the hon, Member said, the money
that is generated or at least a reason-
able part of the money would be used
for the development of public trans-
port in the urban areas.

SHRI SAMAR GUHA; Sir, I rise on
a point of order. How can the hon.
Minister, on behalf of Government,
commit himself that the money that
has been generated out of this is for
the development of transport in the
urban areas? He is misleading the
House.

MR. SPEAKER: There is no point
of order.

SHRI D. K. BOROOAH: I would
only say that this is with the consent
of the hon. Minister of Finance. The
price hike goes op increasing although
it may sound a little humorous. The
basic fact however is this. When the
Prime Minister came in a buggy.
Shri Vajpayee came in a bullock cart.
You all know that imitation is the
simplest form of flattery. In this coun-
try, for quite some time to come, we
have to depend on the animals for the
protection. And so, these bullocks are
to stay with us for quite gome time to
come. If we give them up, that 1,
both the bullocks and the cart and if
we entirely depend on the petroleum
products for our protection, then, we
will all be landeq in a very great
difficulty. Therefore, any mode of
transport has always to be considered
as an alternative for protection.

SHRI SHYAMNANDAN MISHRA:
Why are Government not taking to
rationing? The hon. Minister has not
replied to that point.
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SHRI G. VISWANATHAN: He has
not spoken about petrol rationing at
all.
AN HON. MEMBER. He has referr-
ed to animal traction. (Interruptions).

MR. SPEAKER: What are the hon.
Members doing among themselves,

when I am standing? Let them leave
glone this animal traction, If it is a
question of peoble coming by horses,
bullockcarts, cow-carts and all that I
shall have to make some arrangement
for stables and cow-gheds and bullock-

sheds.

AN HON. MEMBER: And make
Shri D. K. Borooah in charge of
animal tractlon.

MR. SPEAKER:. Now, we may
betier fix up the time. At what time
should the hon. Minister reply? There
are three or four more Members till to
speak on each side, and I think that
about 30 to 40 minutes will be taken
by them. So, I shall call the hon. Min-
ister at about twenty minutes past
six O'clock. Hon. Members have al-
ready taken much more time than
allowed for this adjournment motion.

SHRI SHYAMNANDAN MISHRA :
The 'way in which we are given time
ghows that we are not taking this ad-

journment motion seriously. Within
five to ten minutes do you think
we can do justice to the subject?

MR. SPEAKER: That is the reason
why 1 do not press for it, and we do
not take it as an adjournment motion.

It is just an open motion.
Madhu

Now, I shall eall Shri

Limaye...

SHRI S. A. SHAMIM: Then, Shamim
Ahmed Shamim.

MR. SPEAKER: As we go on calling
Members, he will have time, but mnot
in the order in which he is mention-
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N T T G e s

NOVEMBER 12, 1978

VW

Rise in Prices
(Adf. M.)

oft we forw® (aiwT) : weaw AT,
wT oF < wfagt & wwor g qF § 1
T & WIOWT § FAAT qHET) & an
¥ v off FASEE @ g Y
ST & T smar & 1 wofy & oft arewy oY
FT WTHWT G TET 47 | IEA FET0F
fadwt & wT wrgw wOA A g Ay A
fawer 7EY & 1 favea & i Fadel o
g 918 omieT A &

1743 hrs.
[Sert K. N. Trwary in the Chair]

wh e wmi @¥w &
o 7 ¥ B ¥ 1A oww war
gagr 1wy ¥ WY waTEr TTH @y
fear wrT o I\ w7 ag faar fw
XAFT AT FETI AT 93 7@ 99T |
ot fasft mifeat &7 geawme o Aty @@
Hrr & IET AW & S q2ar | afwe
Y 98 w7 Fa+ fear fe ord &
wfus Y\ a1 & gTa 5T adwfas
& & gT @ faar svar & &Y s EY
91T ardwfas da #1 o nfas dar @d
FAT qIAT IHEFT A9 FAT a¢ AW &
9T ATGAT AT ATHTCN SET & FA<C
sanr ?

gE oY TEAT A A wOA W
o wea WY fae® oarg auf ¥ & ®1 e
O &S T A H 5 F A F e
¥ wqt S sgar mfag s d § saw
at ¥ T wRr ) I WU oW
AT AN | g FONT QTR |
T AT FT 92 TMaT § o AW eER aRi
fogasar ) A wHi e Fm
¥ gTH! QT FABAT WY ¥ | WEA T4,
Ire BT A4 W T T FT v
F7AT faegm Smaw g )
W AT o ¢ fr qafee § 2R
&7 FY 0f § AR GG &7 A T Ay
FGAT I TE JAT TRA F AT B
HE-T9 T@A gq [FAT AT | W I
it wrak are € # w77 8,
i W AT Ay 5 oy e oA QY
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ST ay | FAW A7 IaAr g7 N 7T wegTor Agd ¥ fawd) &< wRr 9@
mifeat LYET S T QY T TN GAT for 7w WY e & fr wa@ & o wgw

=7 Zrgdt | g7 |z a3 fady 7@
ATl #1 fowa® ara aeEl &7 FH |
*qfirez 1 T FTEX 5T WY FT TGN
2 f o) & g5 w9 g A frdfaat
Fr avT B Y | AT FrY qrov H
fad w1 FreeT a3 wifE ooy w7t
W @7 S fardt Swt & fadr o ar
T w1 71 & faeirg afezwmo & awad
Y TRALT § ST TR al § 3fg w7
A § w7 far g

faa 7 ¥ w€ a7 w27 2 fF qamame
ST A3 &Y AW 98T | g fea i
ATEN FET W0 F&T £ | W7 g 41d
9T A & ¥ o gr o &1 3@
aw Jan fafam § fr davare s+ @t o=
Wl a9 993 € AT AT TIW 9% WY
arw w9 § | A Y ave 7 A
¥ar ag wva 8 @Y ¢ fF 72-73 &
wro & A Y davark 7 W T &g
wé | A5 T ¢ fir fave e
NA T IR AN AR AN TA G ?
.. (xR et = @ &
atwel & aifas #% gar fu ag faenger
T ara & o fawi & g T @
&1 N A TaTTe 79N & avg ot Y
AEGRE Lt AL S
TETEATT. T Y Farr aver ot w od
F S ot forare @ fer 3 freet Y
Feeftar w7 Y o€ ot g wrer daram< agy
¥ A% 2 1 7 At e Pt 9
T Y | w8
gafad Y s foefrr gt w1l =
B T & arw siwd it s
Aqarrmma g # fer arga o1 A
¥ AT E ) wr wk, g Ay ¥
T & wrar § Feeftw 37 wé a7 7@
ﬁﬂamﬁmﬁ,

g § Wi & =TT Wy e fadt
forr <gT § | TE ITHT TW W1 AT
T & | ag aeT Ry W @ E 7
ww He wgd & fr oW o wman & fr wwe
* zrw 73 o § W & s Aol At
- forer TgT § 1 ST A A A g AR
FE FT HTHEAT FoT W9e 7% faav &
forg # 1€ g7 7Y | T TV HEH
qg g & I frrgerm ardy fiwa Afew
foraror 7 v g 7 TG o | A
g gut % ga & aw guw it &g oy
o fom¥ Fux 70 wT@ TAwT fdT
X & IT IR ®Y T 9T gI A
faer &1 | AT {¥F AW FATA
aag frifas #92 & ami &1 &4
T ATET @ 1 AfE T w9 F oAy
sfawe frfas s9gr 8 | AT 90 Hfa
T FULT FT IH TF AT & AT 30 F
T 60—70 NamE aw A 1 A AT
FIET FAT AT F9T T 707 FURA £
it & a7 97 72 § Wi ag fewfae =9
Wrg |
&
FTRA, TR WYX FHY ZA0T A
g1aT & BT W W A8 2T NA1 § | ThaT
Q% WY I & A AgOTE | @ww
ot e ¥ A § w2 & f5 5w |rer
IS F qLATT fang 719 1 gaar 7
wfew gl & | @ T A farmT w=
ag e g A W A9g ¢ (F F@A AT I
@=T Ay W § fw vt sk e ae
# #faw w< faar war § €7 w@w
M wE AT BAW FI GTT HAT
wger @ o % eefar
adFl, e, WYY, L TR &
# Segr ¥ AT § el I iEaee
s amgn s i araf | araee
Neftamararg ? W awH
T FY FHT 1 F1C07 ag § 6 AT A
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["ﬁ"ﬂiwl FTAT 9B | Y W &Y Afr g

I AR oA e g @ & I A www F ) wrar 2

WX 3% ¥ aI uw fav § 3y s
BT TY AT 7@ & | gAfed B 577
WA 2 | FET AT ¥ a7 A 9T S
I ST & I AW A A A
T W oIgvar @ AR fadwi ¥ dre
HAEAT 9T & e ooy T A AW Ay
T FIX F F17 afz S g7 ¥ fgar
AT AY FrSAES 4T FT A FrAA
AET I ATAT | g7 FEW FT 5 AT
AT F AN I § IHAT T
FRT qrAfET IT R @ w7 FE
1% 9T a1 W S w3 3
T T QITAT F A1 H 7Y 94T T
f #1€ sl e 7 &, ¥ Adi €
/Y7 3t a7 ag A sfsriat saw
ad@ g

F & & ta% w7 AT 7w g,
ST HalT gt X Wz § IR o=
g foex sew o ®, 9z @ oY
arara fawt & smar § S FOC oY
QFTqTE IAET AT A § TRy wrerar
o fagu men frar oy s A oW
18 FE TIY FT IT2T FTFHTZ FTENT |
= FT1 grava w6 g, fadwi ¥ sfew
fa¥F wx gt sfus fadeft o Fody
gy T Ievq a1 AfFA w9 favarw
Fifoe I ff N oA T3 ATw
FEY Az ATHT F IR AT IINA | _¥4T
welT W A g AT Y FE qwY §
fif Mz 1gw & A A ag ag ? g o
TIE) 41 39 a9y A WY gAE W wiEw
grmy &1 & SrAaT wgeT g T a3
ary w1 A § 7 omarw aieg & fag
FEHTT BT ) @A oFar § 1w
o7 F gTATT A AR I T IAHT AH WY
FLHrT T TraT | 18 TOTEIA FIHEX
oY avzr W oz 47 F Ay AN @ >

_ Jg® fad ot g7 ot #y sarar ara

ford wrg" &1 wmaor oY ¥ o &
T T AT | I TF Y Ao R
FHAGATR T @ AW aga A
73 &, 1966 ¥ g% ga¥y WY SyTAT AANY
A AT ¥ | qg AR oo §
afei & sgar § a9 qwEEw 9 @)
g aifgd | (weww) gf, wTee @
TEY F1 fo aroeft oft &y ame nwa & v -
§H ARG qgd STIT ETH a8 74 §, 1966
¥z wfag a8 &)

SHRI ANNASAHEB P. SHINDE:
You have been a little unfair. Mr.
Vajpayee made a statement on food-
grain prices; that the price of food-
grains in 1966-87 was higher as com-
pared to 1972-73. My immediate reply
wag only in regard to the increase in
foodgrain prices. I gave the figures
to show that despite a large volume

of import, the price increase in 1966-67

was higher. That is what I said.

SHRI SHYAMNANDAN MISHRA:

But at that time the shortage was of
the order of 20 per cent.

ot 7 foawg : 77 ot Y o e R
AR gafag agY o & fr wr ifa
wr &Y Tt v & wfies oo R
25-30 sfrwe agar § €1 qF W
TEX 60 TIY 9T WX IaU 25-30 .
sfawa a7 9 a1 $@ faars e
ST X |Tor Wit AW qwaT &Y & )
R P Tt Y o oY S T
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gwTat ¥ o e faafia faar omar g,
FaEFT TTH & Afww Fq1d 3q A9 F TFC
FT g5 & % qofto gorsi § Twe &
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FEF I A1 BAT ATGH TSH T AT
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@ Eagar favge oF Fmit g § )
areafas TH A oA F12X qIY §, I
T AT T A AT ) R
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§ Juof w S yfe @
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WX Fwahy AT 9¢ gt & fF weged
R E EF q@T FW F OF aga]
avwT Y ST § wifs oW 2w ara
9 HAT aY & IT% w40 (v dg ar
weg et Ard T § WX T AW g gw A
T Q@ & W #Y ) e i e
* Tt aTw § g arvafas fade agw &
ATAE | o Ay afeets seeRfe
fosraa T Wt § fs ey e 7
fr @ & ove e ol fow @ €
T frafes aff faw @ § 1 o
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W A FAR AR F IUNNLT § @
wary ¥ fa¥r dwr whm o @ SEE
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FgT f A o9 ww FT dET gy €, &
7€ X aFar, FTAT F9T A 7€ 2 TH9AT
i TET FTA AOF wwy g€ @, Afww
¥t 7w 9T 1015 I F7 fifwaw @
wafer 500 2% & Figw ot #1394 &
ferr daT3 § 9u® Fv 10 g9 & femma
¥ 50 @@ ToaT wiw ¥ @fad o oav
7% ¥, ZraT ¥ o Fw wHe Lo

awnfa agtem : w9 OF a7 A
wifem

& vy fomy : #7 sfeal w0 am
T femm &

wwrafe wwaw - wT e &1
arw 7Y forar § Afw ag Wt @ W9
F A5 @ A® A AA gHT |

(wrear)

ot vy femd : w17 wE WY §
faam srrETd & & ¥ avg AT @Y
woar g | F owmedy, 1971 ¥ 7g
T far a7 fs @@ 5 @Y o9 fegen
feqddee ¥ wivwe ofl & fan 2izaz
# af ¥ AR % fag
sefaqt &1 waifeaw awmr aar # )
& wfat # ey oifam <& @
¢ o' goaT AT warw 7@ 6T w® R
W g7 AHa w ¥ g Fgw A A
IS AT @ F | @H CF WrTE
TR FAW FAE F 03T 9T €18 5 &Y
o feqew feudde & =mged %
FHgaet #r fag ) §F 9= fawh
g & ary ¥ @1 § a1 § aw 9%
AT § | AW Q) AT TGH T 7w
§; for 7aY @ i ae iy F7%
/1T &% @9 ¥ T Amar g7 A9,
g AT T § | A1 zw F I Afew
, e & v fifwaw g, AEEE
¥ g Nfraw § | & 8 aTT a5t < vy
ww1 § e w1 A e wheT A
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W § A7 AT §F AW W@ |
T ATgET amd wAv vt seafa
HTUF fET WY FT g7 H1 FATE 79«
0 & 1 7Y feafer g *Y 8 1 T A
AEET ¥ (@ AT W AW ) A g
fe ga faqor & o afaaams gréed
HT WTET W7 4T W SIS 95 AT a9
o=y A F A g A faF § s o
qTH I T A w4y frar § 7 A e
T WH Y g fer & I wfwTT
& o 7 & fr & o welt &) for <
g i & qmaY otw #3 )]

FTHY FT AT ATHAT §, T TH W2
AT 7 farwvor o, Ay, T
o HfT ww=eR & @ fawor
F Tq qH AT A AG T
59 A% 98 WINAT @ Ag ghT
W ofag g & @ F A=
w71 fr fowmadt o0 &0 1 1 @
fosEra ¢ afeas ot 43 § 9 77
qears fafaeet a9 17 §, SRR greE
# T wwTT § Aol oq@ o G2 A (v7-
J) T TR & 99 qwAC & o 22
AT I FT qFTH G@loid & fad qT99
THHE WA We 79 | AAYNE F9A F7
arEar |gy & | # S arE &1
e feran (€1 ot gw Qe rFy v
@ ¥ fay oF femd e & fadr
wwe sfea W g #Y qiR SO
¥ ATET & | FTAT H gy e FATAD
# gaq aha< § Afwd qearg feuddee
1 gATE |wiaT § fF g OF TMw
agi T EWT Ifgd | A & feFq &1
© QT AR T AATY FT OFH T
¥ oo faar o @ g1 wde qwrg
(UEHZ & UF JFwA  FT AR
fear W1T gw &M #1 ™ aI@ &0
Wt 771 war § s fevw s NPT §
IgE A ATT o FToTHoYo® ¥o FITT
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T ar § I Agw Ao o7 awx
AT FT 60 TTHT &% TATH fawr
a7 § Fede widvew ¥ | g &g sl
S TR St ¥ wger fpar  ww
ST #1 A WY Qe wfed | qwindy
e sk et & gwr W
T Ao | IT T qg awex gy
& & gfg & Ak ¥ gww g A
T T F T@H FE AT

1800 hys.

ot siwT Tomw fag (w@7r)
awmfa off, F1§ @ I B FHFR
TR wwa g 5 wem
§ vmmew Awfrgd ) Sevars
T A7 Y agt wew g 4G w7 F
TEIAFTEATT AL & | 7 Fr 397
g fs @ g qfz w1 71w
2! TEW FOITEOET X ag &
fr somew  sward st § T oW
fF O w0, ST wg
o wa E fFam w4, w9
mfeat 7 w@my, $fEl B
o

T
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A,

&,
L2
T

T A FET F

ST ¥ HTAT |
WH @I g g ? v
I FA & AT @9 /9 B -
T/ ¥ WT | W TR
sfe s R @, whm @, 3 8,
@ gy frer st @ e aar gam
grT =fET )

e # 1 T 9 QT § Pt
A qf@ wEgA & | @ ¥,
w¥ A, W, W, 997 A g
§ A9 ¥ W 4w qfg g€ WK 9w @
w9 S A ¥ AT AT O O
femmT  Ww®r @ AWER aTaREr o
A I 99 9 A@ie fwqr ) e F
sy 7 % faars, ag /v i gws
g ar I9NIL WA §, WO A7q A, {O
TET | WS § W o9AaT ¥ W
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g aar AGi Y ot feafa ¥ o et
o AT T¥AT § A% T aE W
WUR GFAT &1 WU FATALT 7 ¥
ER &R L d]

N o wEr g€ & W W Ae
FTor ag & f ooy g rmr §
1T w9gT A9 §EAT Far @ ay s
g7 I &4 A gha & o TR
I HEAT 9@ 1 AR 99 S
T €19 QAT 4T Iq HTer HT &
fawrert & T &Y ®18 g7 aT& qHHT
®RE TER T EfFImEwm
9T 491, OF, FU T & I A9 @
g A IEH fRwFA &1 Wk
Ty Ay ® §7 A Ay doy
Fix aifg@l & D | G FT St
T § o WA S, e
sfaffaradr &/ T F q@AH
FWERIE | T IF EER T
ST 9T o1 @ F[T AR 99 aw
oy T AT oar o fafew @ dify
g IW T AP G FEr g 99 a®
TET ATR §EA g WA | §E-
for du fEew ¢ s gl ot wd
FEqT § SR AT H gH A WiwAT
¥ | 25 30 W TEY  wTEH
|1Z 30 ¥ AT 41, FE AT &AW
T AT AT, §RT F9ET 9qH F G
ST qr | ¥fEw st g e
AT & fag e W @R ¥ fag
T TEW g @w & feg
T SR g qar oser arym d
A 9T AF @A w7 IWAT G TG
G § AT TH HATT TAT AT AN
fava % &t sfowa & feara ¥ srardr
@ ¢ ¥ 9w oo ¥ ouw W7
R AGT GET, TG & B qWHAT
qENT | WiNg ST @iy Wi
AT g . wifaw fgmr s ®
®T 1 38 mi & o ot wT
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5 & 39 # frwem g@Fm O
WX WTHEAT ¥ WTET g€ R &
W # T, ww A § off gac
aET gem, W ST e 9T A
WA IA K G TYT AR F qg
WY g § S 9T WY ST S
& AT gw AW 9T WY g IF |@al
FgT fawe @@t fRa st @Y

g AR g vt freer awaT & S
™ H TR gy )

sitqro Wro WA et (HFHTIATR)
gwmfa wgea, feedt & & oo AT
oY FeST FT @I, W F wraw F<an g
fFAtgaaeT ® WA H T OF a9
T QT T AR FET AF qF §Y @Y
g ¥ advgw Ao fGRY § €
A oY F W9 WX 4g §@E
AE FOT WX WGH F ATH ILC@r
¥ 9 WY §O WIRT qHG qH T |

gurefa o, & sgmr AT TEY
wiwrar, &few fgd & T § Fgarg
et g W aelt Agl Wi it
widt ¥ Jraw w1 e g, gafag
1T WG |IT 2 @ FIUM B

gwmafa S, q@ ¥ g0 §
T A & § 9T AR T qALER
¥ ST A AT I 4T AR AT
svra a1 i 3T Jq9 gI9T W
& g AR I G qH ST
a7 faar a1 W T qEK F I
YF TEE AL AFE G @ AT 1 A
T INRIF A TAAMEI A
A o & aE ow ® Fga ¥ aeq
¥ g & g ¥ am ® gAT WK
wgr f6 ga qATa oY i ¥ oy @y
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[ dro sfto wra=ay]

wive Ty )} F A
TR™ ¥ vgm W § fr g o
AT AT §, AT AT TR W
T g AREgET A TR
ff ww aw a1 Y 7@ & WW
Wmm—w.gwmm
1 FrAr grm W fade qEY &y
ST F

waafa #ERw, ™ A JEE
o afz AR FE WA @
g fr awe sfadww ), awt s
afgdv" a1 ad" gfgdow g, §«
¥ ggaraw g 1AfeT & sravforsar
& @iq g g g e sl
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fegw a2 Ifesir sod ) =g
FXITJAIR | TF T AR
¥ ¥ § e 3o O3 g waw Tife
fr mamae st AR T A F )
R qg  OHT AFY A E W) A
g ow A <fw A g A gw v wHA
g f& wmy o frar, v e
WG!S FIX § |

G ¥ Tw WYY T FERT
@A Faeg Aamw Ay g ifE
wE A fFr M T 9 | WY
F & FF 9919 w1 FoAovE FH FIR
¥ fou wox dar fer @ SfeR
N TN TAC § IWRT FAT I A,
e few o q@m ! gEer
Wi qa o fawd saT a9 § 4% A
fegaas &1 o fog st -
a T Aifa grar fsr

W FH AW E S WA 9w g,
A Frad @ A E, T I TR
AT g? A Haw
TR Ag ¥ ag ACE AW TWAE |
feeelt ¥ @Y% ot g Awe 3OS W
SET 97 WIfE  HHE W WEar< §
fr AT gy & fF W agh W ad
g wifs W & W il ¥ 9 AT
ot & Wi ¥ ww g ATz
®T IWH T qgAT g WK gfe
giedum snfsror suTeT g WU & ¥
TR T WY 4@ I §, A, W,
Tz wife ot v 8, At ¥ 2T wE



i P
G
A ¥ F3AG 1 fagarwa I ¥
wrar § Saer wwa g 7€ § ) 39
& WA FIT FY Y THT GAT §, KTH0
AT Id FT FET FA 9@ Q@
g

#wgar § B¢ sy difs ragw
s @ W EfFordam
g9t I¥ waw Istar forqd weqw af
EL R G S R
IO wigT ¥ g0 T1gar 3B weqn
af W A AN AZFQEF
AFAA T AFTAT §, TEFY AL FTAT
gAY A QT T I ¥
ey gz asd A § v ag weaw
o &t w13 avg &, gedt A
¥ @, A% Sftgq fqafz & s
g q gIg KL ! F I(EATIN AT
§ T FFEE T TAT F AR
&1 gFTT FIAAY, AT HFIAAY,
afles F oy ¥ ga g0 o §
fs & faewr sam g7 <1 45419 A6
ot wEafdt 1 I F@T AT A9E
& weg af wr feaf aga fans wid
arify v ar f91 ¥ oo i sae
F NAAALHE, v I AN ATE
7 AT T A7 § AT AAx qrd
WTRaw of FHE I
FA T U0 WifgE FwETIEAT ¥ A
qF T I HF IZT TE gATT ZHA7 10

IZT g grexr AR fasia
ardr AF FA F 79 ¥ AV 39 wIAT
Tt 7 FSTHEIT | Kfpa & wwgar
g 733 T M I fF g I
FT A A faa g gvc & 3g
IIT I AIAY F FT G AR A0
T FA A fAa @ g gha
¥ 7g 13T & ¥ 41q HT 7 a1 I
g ag aac fragmr®in ! Ww
T FY W@ § FHT A9 FaQid |
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& F4 A aqd § A T
wgat § fr o e ax g T A R
| qfeT I 39 qEw 9 e
T @& iRIvRWrag I g
T TFeoTe 7g g1 g & % W StAar
&1 ®WT A 9 w@r g WK AT w7
| FICAT @ o formg Ay A
ara § A A gadaearg)  qATHT
¥ar aat Par T 4 faar faar
AT F grAfTE A 9T 98 qeAr
agar § &1 fa 7 gam ofimd
Ffge feAarae w7 AT wgr A
wIar g —

ot et o Tag: AR

Faar  fFar ?

st dYo o wrEA®T : i U
goqy Fam Tz e gfF mT A
fe qva frami # fagdrn &4 @
# T § IR 4T TT AN
B femr WR wgmEn &0 o4
¥ oftar —(gTTdT)

st dec o fag: T A ¥
oY &7 wai far a1

= st 9o Wro ArAAET: ﬂ'ﬁ(ﬁm
g Fra@Aaf s g1 WIF
¥ & qoar g f& wav guma smad T
woar 1, FAar ¥ fAq FATETF &Y
@ gk wfEga@aTg ) AQaA A
arr 7@ & fag dar ga =d ®qQ,
A w7 frdt o a7y ot a3 o
ff ¥ wEy N T4 o9EA T

werEr #i {1E ®1 W
g QA LEE AITA KW A
ater g ¥ gd fay arar T
QI gl § sacwRw ¥, IfEr §,
afrge ¥ A g W AT,
Foo, Tt Wi gad IR I
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[#ft f¥o ofto mracins]

g | W Ay e &
o Fgw v ff gx g Sfew
dor w™ T W oar gEa
¥ T FO@ WR gw 9 dr 3
IH RN AN FTh LA TG A ¢
T T W IR A e s @t
¥ gwmar g 5 g o &Y www
gt

Wroww ¢ hew @r gy T g fw
Wt GEIIATE #T qI@ FLAT § TG
waew ag § 5 oy wffer &
gUTETE & TR QX I & g W
w1 sgar ¥ f& w0 w0 A
& Jam s fear § seer gies
FU, 0 T4 FWX F a oA

SHRI CHINTAMANI PANIGRAHI
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(Bhubaneswar): During the last 1%
years our country js passing through
a most eritical period, and it is per-
haps with the unparallelled deter-
mination, courage and calmness that
our people have withstood this most
critical situation in our country. I,
therefore, congratulate the vast
millions of our people who have so
courageously braved this most diffi-
cult situation during the last 1} years.
It is quite correct that we are now
out of the woods; though not comp-
letely. But we are nearing the end
of the tunnel, there is no doubt.

Reports are appearing from diffe-
rent markets of this country. If we
see the latest market reports from
different centres, what do we find?
This iz a report from Bombay dated
the 10 November and here they have
said:

“Earlier scarcity and the conse-
quent rise in prices of edible oils
is over. Prices showed a marked
fall, after Diwali, on expectation
of a bumper groundnut crop.
Vanaspati was now available at
prices below the controlled rates.
A bumper crop of 6.8 million bales
is expected this season.”

And this ig the latest report from
Chandigarh:

“Reports from Chandigarh in-
dicate that arrivals of paddy in
Punjab markets have totalled
9,27,804 quintals so far, compared
to 4,85202 quintals during the
corresponding period last year.”

Therefore, you will find that the
market arrivals are improving.

Reports available from Hyderabad
indicate that prices of green-gram
and groundnut oil have come down
throughout the State, While the fall
in the price of gram is due to the arri-
val of the fresh corp, the ground-nut
oil price decline is attributed to a
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number of factors including the

prospects of a good crop of ground-
nut.

Paddy and rice prices have fallen
in some parts of the State. The price
of maize has come down. The main
reason for this downward trend in
priceg is the hope of good crops....
(Interruptions). These are the latest
reports of market arrivals, There-
fore, there is nothing to be worried
about. You will find from the
different market reports, that now in
view of the bumper kharif crop, the
market arrivals are increasing and,
therefort, those people who have
hoarded. I hope, are releasing it in the
market and therefore, the prices are
showing a downward trend. I am
quite sure that in another fifteen
days' time, perhaps the prices will go
down still further.

Some references were made to the
prices in 1865—86. I take this
opportunity of reminding this House
that during the period 19864-65 to
1966-67 we imported about 33
million tonnes of foodgrains. These
were on what was called concessional
terms and there was also continuous
flow of external resources in those
years. To-day we have stopped
large scale imports of foodgrains and
the flow of our external assistance is
shrinking. In this context the prices
to-day are not higher compared to
those that prevailed in 1965-66.

I would like to bring it to the kind
notice of the hon. Minister and the
Finance Ministry that if we look to
the index of industrial production
which Mr. C. Subramaniam also
mentioned somewhere, we will be
happy to find that in April it was
1948 and it has gone upto 1963 in
May. The latest reports that are
available show that the trend is on
the increase and I am sure the indus-
trial production will show a marked
trend in the coming months.

The only point I would like to
bring to the notice of the hon.
Minister is that between November
1972 and April 1978, bank credit ex-
panded to Rs. 878 crores. Now, I
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learnt that during this period credit
was not utilised for procurement of
foodgrains. Evidently, much of
this money was used by certain
sections of the people or the business
community to corner and to purchase
esssential raw materials and scarce
materials and, therefore, they have
jnereased their inventories with this
bank credit. I hope this contributed
to the kind of inflationary trend that

we witness.
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The recent decision of the Govern-
ment of India to cut down Rs. 400
crores in the expenses, I think, is a
very good decision and also the rais-
ing of the prices of wheat and Tice
will help us to check still further the
inflationary trend because the sub-
sidy amount will go down.

Lastly, 1 would submit to tl}e
Government that by the increase m
the prices of petrol and petroleum
products we would be getting about
Rs. 200 crores. This is a good thing
we have done because the energy
crisis is there all over the world.
We ought to have done it even
earlier. I would only suggest that a
large part of this amount should be
utilised for increasing the number_ of
buses in towns and villages and im-
proving the mass transport systems in
all the urban centres of this country,
so that the common people will not
feel the pinch of this increase in the

price.

Finally, I would request the hon.
Member to withdraw this adjourn-
ment motion.

ot Tgo Qo wwm  (HAT):
STa ST qgE, ¥ 7@ a1 #T @UE
FCT AT e o wew A WA FHA
g ¥ g7 dgew A feafad av A
FTE QT 9T, AfFT T awqd F;
g ¥ T ¥ g U7 N & W E
s A o oy TH SWET qT
miwmRH oA EImE
@ st ge ¥ wi@ a) F AT
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[+t 8o To wiliw]
Rfew & o1 o § vy T g e
9 $9 3% § W 3w & Wy 3rF S amw
wivg fes & a4 § ok g0
T F o W wg § g
7€ Y, X 78 7 X FF IR A Rw b
fear s gwar &1

TR T e
fag a&r dvean s oo sgTer T @
& T & & @ sgrfaaY ¥ qar meag
W 99T WA ATHT FIA Y wefrw
FEAT |

ol /T 75 T @
/N g AT @, SEw IT L oA
fear smr & sl SidEvaAET @,
TER FA T .0 o | gWT @
faaar fafew~ 2, gaar & fadm
o1 I F arT 1 & @t o I i IaAr
& g fasd m, forqar aq fvar mar &)

% UFo Go 7MW : ¥ WY fgy ¥
A XETE | o A 4 fgelr | agel wdar
ag A W@r g 7 yAd sarar aigw
faaar &1

WIS qoF HT 74T g0 &, IIF 1L
# OF FEAT gF AT | OF W@ By
Iaat A ft § 777 s U H @ AT 30
T &, Wl & foq 39 W9 ey |
ag WITHT AT 74T | IEA TG EY
TGT TATH FY, F.F4 JGH AT G
faar | @ a3 Tga Nfow F3 |
WY 3gay 7 weAr fadr W T & W
fadr | ag A T A @ AT W
AT @ Faras ) gafar s
feR &5 mar At Say W@ T ow
ASHT IAL | I TGT FIH AFT TS
FIH OF ASHT FT A Ty T waET
A g A9 T AT IEX WA
T ¥ =gy fF woeit AT g qET
aw @Y | @ A w7 v 3w vy g,
wEH W A AR |

-4
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S T A WA BT AN AN Ford e
AT WX gAZ & W qF 8 §F qE @Y
91T AT AW F HT q AT | Ay ¥
wgl fw e ar w1y &Y, afew frgdt ot
aq | g I T Ao T, AT
TG Wfow FTX 9T WY IEw fazdt o

wqa’tﬁw&wﬂm!;r!
fear s | 9= At ® ¥ aTec
gfar § Sdt g BF fear ogi ¥ Iy
95Er 91 | ¥gx § T weelt widy
TEF! T IR A IEA wEr
g fer widY foeerame |, o 9t o)
a; @@ qfeww ¥ faelt o §; of
S AT foaet §; oifed & aw arg

& ga& #grt ¥ ag Tew fF
T 1 g T w1, qoF w1 AT
T Fen & frouw afger fadw
= Iw ¥ o AT 993 fada andy &
weeey ¥ o qoend fn ) gt fadedt
wigamsl 1 ®iew ¢ Tee faT s
ag Fardrst et & a7 # o€ Ak g9
T fF dor R wg@r. aarig,
uR A% aFErs ¢ YT e
T grir gfqan & At e g, A
EOFT A AZ AL 0 |

qigT fafe=z agt 7o & m
IFA war f& o= wma  gfEm
afera setme &1 @ [EEAR,
¥ ot IAEA F& QTR TR
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zafay g gg@ET FT FIF I
ogAT qE WEEA  ®e AIf9q, qg
srA @ oF

maes 7 & fF foafag ot
Wt T wm wpe ST SO
dadtw & et § FO A A1 A
war & fr g M @ o @
gafwy wre ag qanfear frar S s
qLFIT ATy A weAr gl ¥ ¥
ﬁ,ﬁ‘tﬂ%"ﬁﬂﬂﬁiﬂpml

R graw w garer ® fodr
N wefre & oot &, g w9 faw-
T &) oF AW ag Y ordr ¢ fF
FOefTa #Y Ao ¥ 51 fd o far

T Ig T AR W FG AT
It gw & anfexgar & 5
OOAT FIFTIRGT T W19 wAAT ARIA-
AT g A A R F

O T ag g frag AT gaar T &
foq w7 i % 7@ €@ F7 g7 w2
T OF JAOHET aroadY S A | Ty
A 9 qgt gATEEE ¥ oqmo Av &
aagar a7 5 ag oF feeqafe demx
¥ ww fafreex & avitame w10
AT A T e wfad gom o
AR Tg g i qrerd A @y fafsw

Wt AFFE qr A FT AE R |
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T &1 g7 feeewr ot & ag gorw
Fe fHmem &1 s 33 § & g
1972 &1 ¥w ag A fge wdeT
g1 &1 | g AT 71 KT aQdy Hfam
TH TE &1 W Yo qTEw 17 1996 7

51 &Y 7gF ? AT NS ¥ wmEw 1 47
A ? W H IR AR I
oIT ¥ 99T AVAE AW 4| Ty oY
qet it 7 foaer omar a1 | AT I
ft faereft ot | ardh g A S Fr
e ¥ 99 | N N wgm A wg fw
fareft Y oY wer At | S o A AT
dar T @ & IEF a1 FE I
ax et F a7 Ao @7 § wmRr
HTEFEA F=9) 1 ER &1 9F & are

¥ ag ATA T | T9g TH TE) ATA |

e g qamnlr Wt f cRETH &
fr fom &t oY wolf og oY ot or
Y IAC | IE A W ATE ;OB
g T @ 6 5 qew # oww

frgw w §, st = 37

a4 GEHE qgT A O fFar mam o &
AT FT AT qLUET T F9g F@r
WIE A9 R AEERT FT R

agt Frafeaa § w4 3ar a1 §  Fgar
& W g@ H7F &1 w0 g AT
2 ¥ amagr A drar @rd
o Tehell § WY Ao Ay aY o e
frraaar AR @ e R

e At A awrdsg G fe
w9 WY, # W9 ¥ FEqEEAT Qo
FETE R AT AT AT 1 T X 7
frrarelY weraT WY TR AT AR fR AT
F1 & awg &1 uF e i s Ay
wrg &% ¥ fow ol gw A A F AW
78t frr &\ ifen st s @ &1
formr ardm %1 ag fearge gy sramm oY
faadzgd ) oraEdrag . gEd
Ta—ag ®1E T80 TEE ZEL _ZK
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[#ft @& o @ owifin) . wwr Y gfrar F feafs wow &) o
arfee QYT AT F JEAX " | & & fs ard gfmr & ghaaa § )

W F ¥ qoF w1 qg qeararw o
2, W 7 1@ qer f gRAndt F1 ag
arw fear @ fr #rf anfewr st Y
oY FT Tg A1 & fag 5 31 fg=a
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SHRI VIKRAM MAHAJAN
(Kangra) : The Opposition has
performed the customary ritual of
bringing forward an adjournment
motion in this House. There can be
no two opinions on the fact that the
prices of various commodities have
risen and it is causing a great hard-
ship to the weaker sectlon: of
society. But the rise in prices has
been due to various causes to which
my hon. friends on this side of the
House have referred.

For example, the shortage in essen-
tial commodities has come about due
to natural calamities. Due to inter-
national reasons, the prices have
gone up, and the glaring instance of
this is that of petroleum products.
The prices of petroleum product
have gone up and are going up in

rapid succession.

”
Apart from this, the Opposition
parties are indulging in various acti-
vities which are hampering produc-
tion. They are encouraging strikes
which result in the production of
essential commodities going down,
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and censequently there are shortiges
which result in rise in prices and
blackmarketing. The latest instance
is that of the Bokaro steel plant.
Though we are short of steel, there
is a strike there and there is stop-
page of production which again is a
contributory cause for blackmarket-
ing and rise in prices. But in epite
of these causes which are beyond the
control of Government, Government
have tried their best to see that the
weaker sections of society do not
suffer.

With this particular objective in
view, the price of diesel oil was not
raised. It was raised by seven p
but subsequently reduced by ten
paise, with the result thai the price
has been reduced by three paise
from its pre-rise price. The object
has been to see that the weaker
sections of soclety which use public
transport do not suffer and that there
is no rise in the fares of puklic
transport.

Besides, this has also saved the
rural sections of society from the
rise in prices, specially the farmers
who use tractors and diesel pumps
which need diesel. The effort of the
Government, therefore, has been to see
that the rural sections and the weaker
sections of society do not suffer, and
every effort has been made to see
that despite the rise in international
prices, the prices of essential com-
modities needed by the weaker and
rural sgectlons were net raised.
Though a particular section of
society had .to pay a higher price on
some of the petroleum products, yet
an effort was made to see that the
weaker sections, the pooréer sections
and especially the farming sections
did not suffer.

Similarly, in the case of inputs for
the farm products, as, for example,
fertilisers, the price has gone up. The
price of machine-goods hag also gone
up. It was found necessary tn raise
the prices of essential cereals like
wheat, rice and so on. The object
has been to see that the small farmer
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gets an economic price. That was

the reason why the prices of farm
products were raised to a limited
extent, so that they could receive a
fair price.

In fact this was advocated and
pleaded for by the Opposition. But
when the Government have done it
they turn round and ask ‘Why did
you raise it?’ It has naturally also

resulted in raising the issue price.
Obviously, from the commonsense
point of view, if the procurement

price is raised, the issue price is
bound to be raised. But the Opposi-
tion did not want it; they wanted to
eat the cake and also keep it. They
wanted to please the farmer by
saying that the procurement price
should be raised, and then they want
to please the voter or the urban sec-
tions or the consumer. Now they ask
‘Why did you raise the issue price?
You should .not have raised it'.

This is the amasing argument: you
should raise the procurement price
but you should not raise the issue’
price? The object of Government
in raising the prices of some of these
farm products was to give gp fair
deal to the farmer and at the same
time to see that the consumer does
not siffer, that the poor man does
not suffer. That is why Government
has kept up the Rs. 4 subsidy per
quintal of wheat that is issued to the
consumer. The object was to see
that the weaker sections do not
suffer. Thus every action that
Government has taken, the effort has
been to see that in spite of the
ecotiomic etisis throush which the
country is passing, the weaker and
the rural section which are the poor
sectionts do not suffer. Shri Bhagat
has Huoted facts to show that in
spite 6f such a serlous economic
gituation, Govérnment has been ahle
to steer through with such a litile
adverse effect on the weaker sectinns
of gsociety. This is the first time that
in such a bad year #4 lakh peonle
were given employment, employment
without which they would have
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starved. When they were on the
verge of starvation, Government
came out and gave them enough em-
pioyment. This is the first time in
history when this was done and for
this, Government deserves gull credit

Though there is a grave economic
crisis, though no basic philosophy or
principles are 'involved, yet blind
opposition to the Congress is making
the position unite. We on this side
have full confidence in the people.
We believe they are aware of the
economic difficultles we are facing.
I am sure they will face it with
courage and determination and I am
confident that under the leadership
of our Prime Minister, we will be
able to get over this crisis.

18.43 hrs.

[MR. SpEAKER in the Chair]

SHRI C. H MOHAMED KOYA
(Marjeri): At the fag end of the de-
bate when the time at our disposal is
very short, I do not want to embarrass
you by making a long speech, but I
shall confine my remarks to certain
problems of my State of Kerala with
regard the price rise.

I am not cenvinced by the state-
ment made by the hon. member who
just sat down that the weaker sec-
tion of society is not affected by this
crisis, I come from Kerala where
the ration mnow is just three ounces
of rice. As regards wheat 14 ounces of
wheat were promised. That is also
not coming. I am glad that Shri
Shinde is here. There was a break-
down of the rationing system in
Kerala of various places in Kerala
because the FCI refused to give
advances to the Government. There
was a cold war going on between the
FCI and the Government. Govern-
ment was unwise in restricting move-
ment into the State from neighbouring
States. They refused to honour their
commitment. Do you believe that
anybody can live on three ounces of
rice? Therefore, they have to de-
pend on the black market. This is
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the condition in a State which is pro-
ducing so much of tea, coffee, carda-
mom, pepper, ginger and fish which
are earning go much of foreign ex-
change. The people are being starv-
ed. Prices have gone up, because the
Government is not giving us rice, and
consequently, black market prices are
going up.

Shri Shinde was saying that that it
was only the increase in procurement
price that was additionally charged to
the consumer. That is not true, Has
there been a 25 per cent increase in
procurement price? I do not think so.
If a deficit State like Kerala is not
to be starved and if they are not wise
enough to restore the zonal system
whereby al] the southern States form
a zone and if they do not allow
movement of foodgrains from other
States, the situation will deteriorate.
Prices will keep on' rising. As one
hon. member said, this is a man-made
crisis; it is a government-made crisis.
There are gentlemen who want %o
congratulate Government for making
a mess of things like this. It is really
wonderful that the price has got sup-
porters and it is being supported.
God save the supporters,

You want to increase production,
but how can we increase production?
Is not Mr. Shinde aware of the fact
that fertilisers are not available?
Fertiliser is not given, and you talk
of an inerease in production. How
can we increase production? If the
Government canriot give us fertilisers,
it cannot increase the production,

Then, about petro]l prices. I was
just watching gome hon. Members
struggling hard to justify the in-
crease in petrol prices saying that it
affects only the rich people. It
indinectly affects the pnor wmeople
also; in' my State especially, the poor
people, taxi-owners, who got taxies
through some financial enterprises,
the nationalised banks, etc., went on
strike for two or three days conti-
nuously. This may affect a few peo-
ple who are rich, but how many such
people you have got in the country?
The poor taxi-owners, the poor auto-
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rickshaw-walas are all starving. Really
speaking, this price rise has an in-
direct impact on the country as a
whole.

It is al] right to say that the Arab
countries have increased the price
of petrol. Mr. Borooah was saying
that it is simply because of the Arab
countries who have increased the
prices. Is it correct? I do not say
he was misleading the House, but he
was not correct in saying it. The in-
.crease in the price of peirol by about
Re. 1 a litre is not justified at all. I
know that even if you increase it
by Rs. 5 you will get supporters here,
Jbut simply because of their support
you cannot increase the price and
burden the people further.

Really, there is a price increase in
‘muny  cpmmodities. What about
milk? What about wedible oils?
Pecople are finding it "hard to make
‘both ends meet. Mr. Banerjee may
-ask for a rise in the wages of the
employees. It is all right as far as
1ihe employees are concerned. That
‘might help them in regard to meet-
‘ing the price increase, but what about
the people who are not employed.
who are on the starvation level? The
Government say they are helping the
poor people, the weaker section of
-society. I do not know which is the
‘Weaker gection. If you have got
really any iota of knowledge about
the conditions of the poor people, you
will come to the conclusion that there
is a price rise in almost every commo-
dity and that the people are finding
it hard to make both ends meet,

Therefore, something must be done.
‘Do not be carried away by the assu-
rances given by the so-called econo-
mists. Something will have to be
-done to arrest the price increase and
the people must be saved.

THE MINISTER OF FINANCE
(SHRI YESHWANTRAO CHAVAN):
Mr. Speaker, Sir, in the course of the
last one year, I find that we are dis-
cussing this problem of price rise for
the third or the fourth time. There-
fore, T can very well understand there
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is a repetition of the motion in the

same words and most of the speeches

delivered were also similar. I will

try to see that I do not deliver the

same reply.

308

SHRI PILOO MODY: That means
he has learnt something.

SHRI YESHWANTRAO CHAVAN:
But you have not. It at al] we have
to deal with the problem of prices
as I said last time, we will have to
see the entire question of prices in
its proper national, economic perspe-
ctive, and also political perspective.
As we have seen, this rise in prices
is effected by both internal factors
and externa] factors. I am mention-
ing external factors not merely to
explain away some of the factors that
are responsible for the price rise, but
it is a fact of life that we are to a
certain extent dependent on the sup-
ply of some of the important commo-
dities from other countries; we im-
port these commodities which are
necessary for carrying on some of the
economic activities i’ our country.
This is also because we have brought
certain sophistication in our econo-
mic life. We see that the prices of
certain commodities have been ris-
ing in the world market-fertilisers,
crude oil, steel, and nonferrous me-
tals necessary for industrial produc-
tion. Their prices were rising and
our country cannot merely wish it
away. These are some of the exter-
na)] factors which are exercising their
pressure on the price structure in
this country,

Of course, internal factors were
there. Some of them are still there.
For example, there were certain fac-
tors exercising pressure on the de-
mand side, and also on the supply
side. There was shortage of supply
because of decline in production of
agricultural commodities like coarse
grains, oil seeds, ‘etc. Oil seeds par-
ticularly exercise tremendous pres-
sure on prices. If you analyse #he
price rise in the last four years you
wil] see that the price rise in the
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case of foodgrains and oil seeds has
exercised a major influence on the rise
in prices. There are other reasons
also. Some of them have been repea-
ted by hon. Members and we have
also conceded them. For example,
Shri Vajpayee emphasised the increa-
sed money supply. There was more
Government spending. If money
supply has increased because of go-
vernment spending, we shall have to
examine reasons why we were re-
quired to resort to deficit financing.
It is not for merely luxury’s sake that
we resorted to it. 1 am giving this
information which has been given
repeatedly before, but it is necessary
for us to understand the point in
proper perspective. Mr. Mavalankar
wanted me to say that exact steps
were taken and what policy measures
had been adopted to see that the price
problem is solved to our reasonable
satisfaction. One of the steps that
we have taken is—We are trying to see
that it is properly implemenied—that
there should be an economy of nearly
Rs. 40 crores in our expenditure in the
course of this financial year. We have
asked in the course of this financial
year. We have asked the States Gov-
ernments also to effect an economy
of nearly Rs. 100 crores in their
expenditure. It is not that we have
not taken any step, to restrict Gov-
ernment spendings. I do not know
whether 1 have understood Mr. Vaj-
payee correctly. He might correct me
if T misinterpret his remarks. He said
that it was not relevant to what ex-
tent the areas were affeced by
drought and failure of crop, but it
wag ultimately the percentage of loss
in production that was much more
important. That was the wpoint he
emphasised. You can take into ac-
count the percentage of production
at . the end of the whole year and
possibly put your case statistically in
a proper way, or in an improper way.
But when it affects a large area in-
volving a very large percentage of
people, production rise or production
fall in sverage terms at the end of
the year does mot help. For example,
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in this case we were required to
provide employment to nearly a crore
of people in large parts of our coun-
try at the expense of the Govern-
ment and the Central Government
had to provide a major part of its
expenditure. We have to give employ-
ment to 94-96 lakhs of people, near-
ly a crore of people. Can I merely
tell them: no, there is a fall in
production, there are my statistics,
and therefore it is difficult to provide
money. You cannot produce that
very sophisticated argument that,
“There is going to be np more in-
crease in money-supply and there-
fore you will have to suffer the
consequences of the drought” Ne

democratic Government can say
that. You have to take a certain
responsibility and risk. This risk

was there in the increased Goven-
ment spending.

In the course of last year, people
had suffered and there is an -element
of suffering even today. I know
there are people who are somewhat
dissatisfied with the present situa-
tion. We are aware of it and we are
trying to do our best to remove the
sufferings from the lives of the
people. The situation was such that
possibly any political party or any
Government would have been over-
whelmed. The only claim of
achievement wec can make iz that
during this very difficult economic
situation angd political situation, we
did not allow ourselves to be over-
whelmed. We must thank and con-
gratulate the people that they also
helped us not to be overwhelmed by
these wvery serious difficulties. I
know the opposition parties perhaps
may not like this statement of mine,
But it is a fact of life that they did
their best to make an explosive use
of the critical econemic situation, but
1 must say, the people in their
wisdom saw through their game. The
people were angryl and wanted to
protest, but they did not fall a
vietim to that sort of propagende
unleashed by the opposition. We
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will have to see it in this
perspective.

SHRI SHYAMNANDAN MISHRA:
Nor will they heed this propaganda
you are making.

SHRI YESHWANTRAO CHAVAN:
This is not propaganda. I am
making a statement of fact after the
cvent. Mr. Shamim said that no
argument hag been produced frem
that side as to how we can get out of
it because there was no intention to
find a solution to the problem.
(Interruptions). I can certainly
give a long list of what we have
done in the course of the last few
months to see that the prices do not
rise....

AN HON. MEMBER: What is the
outcome?

SHRI YESHWANTRAO CHAVAN:
The outcome is that we have been
successful in maintaining the politi-
cal stability in this country and we
have used this stability to strengthen
the forces of production in the agri-
cultural and industrial sectors.
Without allowing ourselves to. be
overwhelmed, we quietly applied our
mind to the problem and tried to
find out how we can organise the
productive forces properly. 1 must
say that this has started paying
dividend now.

SHRI P. M. MEHTA: Agricultural

political

and Industrial production have
declined because of your Wrong
policy.

SHRI SAMAR GUHA: You are

absolutely wrong when you say that
the people have behaved in a con-
structive manner and the opposition
tried to instigate them. You are
provoking them the other way. You
have brought the country to the near
condition of chaos.

SHRI B. N. REDDY (Niryalguda):
Even in States where there is a
single party in majority, there |is
President’s rule. Is this the exami-
ple of political stability?

SHRI YESHWANTRAO CHAVAN:
I am not yielding What he has
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said has nothing to do with the
economic situation. ... (Interruptions)
19 hre.

We have taken a series of steps for
controlling the price rise. The
Regerve Bank of India have taken
a package of measures in the last
four months. May I say that the
Bank Rate was raised from six to
seven per cent and the minimum
lending rate was prescribed for com-
mercial banks excepting lending for
certain specified sectors. At the same
time, the statutory reserves have
been increased from three to five per
cent and then to seven per cent.
These steps have had the effect of
immobilising about Rs, 400 crores.

SHRI SHYAMNANDAN MISHRA:
All these had been quoted last time
also.

SHRI YESHWANTRAO CHAVAN:
What can I do? You have raised the
very same points again.

st wew fagret woRat © W &7
werar B qudt aw A wRE %9
wE @@ wA |

sft g we W - &5 war ur
e %€ 7€ ava wgr v Wfow FEw
fEqudra g

When you have raised some points,
we have to make a reference to the
realities and state them. These are
continuous steps and results. So, I
must make a mention of the fact that
the effect of those steps is belng
felt now. I must make a mention
of this thing because these are very
effective ‘answers to the points you
have raised, which you do not want
to hear.

SHRI SHYAMNANDAN MISHRA:
We want you to be a financial
wizard.
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SHRI PILOO MODY. We want to
turn you into a financial wizard.

SHRI YESHWANTRAO CHAVAN:
1If Shri Piloo Mody has that much
understanding, it is a good thing.

Now I will say what we have done
Aj order to augment our supplies,
-thougp this is not something which is
-new. We had to resort to import on a
very large scale import of foodstuffs
and different types of oil for example.
During January to September 1973
-the import of foodgrains amount to
2.1 million tonnes. Further imports of
1.7 million have also been contracted.
\Of course, you all know of the offer
of Russia of 2 million tonnes of wheat.
This has started arriving in this coun-
try at the very right time. This has
also increased the availabijlity of food-
grains in this country. This creates a
Bood psychology. The prices have
‘gone up mainly because of certain
shortages, because of certain internal
factors. This is one point. But the
psychology of scarcity has also result-

_ed in price rise. Therefore, this step
_of importing foodgrains, different types
. of oilseeds and oils has changed the
_complexion of the problem.

Today some hon. Members made a

. mention of what the Prime Minister
said yesterday in our party meeting,
_ namely, that we have seen the worst
part of it. That does not mean that
we are completely at the end of the
problem. We have still some problems
to deal with, but certainly the com-
plexion of it has changed. At the
_pregsent moment, because of the good
. crop and good availability of food-
graing in . thig country, we have seen
that there is a decline in the prices of

_ .oilseeds, bajra and wheat. If I can
refer to some of the figures which are
.available for comparisen sake, in the
case of Wheat, for example....(In-
terruptions) . As regards the whole-
sale price index numbers which are
announced by.the Gavernment from
time to time, in the case of wheat, for
example, the price_index of wheat in
the month of July wag 227 and in
the month of October revised index
was 211.5. So, as a matter of fact,
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there is a decline. In the case of
jowar decline is 3.6; in the case of
bajra it is 28.4; in the case of ground-
nut oil it is 9.9. I am merely men-
tioning some of the important food-
gards oilseeds which was mainly res-
for the price rise last year. As re-
gads oilseeds which was mainly res-
ponsible for the prize rise, there is
also the same trend—1I know, this trend
has not yet become some sort of per-
manent thing. This particular trend
shows the availability of impertant
articles the scarcity of which created
problems for us. When these things
are there. it means we have certainly

4°4

crossed the worst. (Interruptions)
There is some sort of a confldence
coming back in the minds of the

people. That is what really speaking
is troubling you.

As we proceed further, as the win-
ter crop is going to be a better one
and, as the industrial production is
also going to improve, I am sure....
(Interruptions)

WEqH WEYT W A FT FE QG
9 I9A1 9 T @ | WA IR A 8
Y I ot Wr9 A9 | R weR A w
HGAT & G 9T 1) WR FLF A qG
& &1 N AT FLW AH WX |

SHRI YESHWANTRAO CHAVAN:
The point that I was making was that
with the improvements in the avaii-
ability of some of the important arti-
cles which exercised influence on the
price rise, as they are showing a heal-
thy trend, I am sure, the things are
going to improve in days to come....
(Interruptions) I am not making any
prophecy about the price fail. I say
that the present trend shows that
there is going to be a stabilisation of
prices. I cannot say that there is go-
ing to be a very sharp decline. But
certainly, our efforts will have to be
directed towards that. (Interruptions)
The prevention nf further Drice rise
will have to be pur objective ang our
entire plan and effort will have to be
in that direction. This is the strategy
that we are trying to follow for con-
trolling the prices, for stabilising the
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price. ... (Interruptions) 1 have made
a mention of some of the steps that
we have taken.....

SHRI SHYAMNANDAN MISHRA:
Why are you asking us to reconcile
ourselves to the stabilisation of prices
at the highest level since [ndepsm-
dence?

SHRI YESHWANTRAO CHAVAN:
We are dealing with the problem of
prices in the course of last year. I
am ftrying to make you understand
the trend of prices as it is proceeding
from month to month. If you are
trying to find solution to the problem
at hand, you must first try to under-
stand what the problem is. I will de-
fine the problem for you. But you
do not want to understand it. Then
what can I do? (Interruptions)

SHRI SHYAMNANDAN MISHRA:
I do not want to get a certificate from
you.

SHR]I YESHWANTRAQ CHAVAN:
You may think that you are the wisest
man in the world. You may have
that satisfaction. I do not want to
come in the way of that satisfaction.

SHRI SHYAMNANDAN MISHRA:
You have not learnt anything about
cconomics.

oft T W - A -
fraw % a3 ufea d |
You have no patience to hear me.

SHRI SHYAMNANDAN MISHRA:
You must use g proper language.

SHRI YESHWANTRAO CHAVAN:
What improper language have I used?

SHRI SHAYAMNANDAN MISHRA
Why do you ask us to be reconciled
to the stabilisation of prices at the
highest level since independence?

SHRI YESHWANTRAO CHAVAN:
I have only said that I am not making
any prophesy about a sharp fall in
Prices; I cannot make that prophesy.
Our objective will now have to be
Yo see that there ig no further rise in
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prices, and possibly the prices may-
have to stabilise at a higher level. This -
is what I am trying to say. (Inter--
ruptions)

406.

Now I want to mention the steps.
that we have taken. One of the argu-
ments made by the Opposition was.
that Government, instead of taking
steps for reducing the prices,—this is-.
a new line of argument that they
have started—the Government itself
hag started increasing the prices and
the illustration they gave was the rise-
in the case of issue prices and the rise
in the case of petrol and kerosene.
Our answer to that is this. When
there is the price question, the most
important thing that we have to do is-
to see that there is more availability
of some of the foodgrains. Those who
are criticising the Government today:
about this had themselves said that.
there ought to have been reasonable-
prices given to farmers and producers-
(Interruptions)

Now, in order to make the availabi-
lity, when we give a rise in the pro-
curement prices to the produce, it is
the same people who are coming for-
ward with the argument that we are.
inereasing the issue prices. With the
rise in procurement price, there will"
be more availability of coarse grains
ang the rice,...(Interruptions).

MR. SPEAKER: There is a limit.
Please sit down. Please do not do it
every time.

SHRI YESHWANTRAO CHAVAN:
The decline in the prices of coarse
grains, the decline is the prices of.
Bajra and the decline in the price of
rice to a certain extent is because of
the possibility of availability of grains.
in the market because the Govern-
ment have offered more price to the
producers. . . . (Interruptions). Thege -
things are giving the results.

Now, they have started the argu--
ment that the Governmemt is raising.
the price. )
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With regard to petrol prices, the
Minister for Petroleum and Chemi-
cals..., (Interruptions),

OSTR WA : W19 T HYE gE AGH
& 6 o TR g Y gAY ¥ AT W)
iy & Al | v B T ¥ |
gl &, A T Haww 7g A & fewy
TR ¥ T 7 FEE O | q@
w1 Tqwr frerer § 7 @ awg Ad
SR | W ETIG AT g &, fir
TF Y AL THAE T E § |

407

SHRI YESHWANTRAO CHAVAN:
‘They will take advantage of it in the
incomt-tax deduction, but I cap in-
form the house that we are examin-
ing this question as to how we can
now amend the Income Tax Act so
that the advantages will not be taken
for the purposes of expenditure. It
can be done after examination. But
we propose to do that.

As far as the additonal income or
revenue that we will get from the
rise in prices of petroleum, is con-
cerned we have decided that a rea-
:sonable part of it will be used to im-
prove the public transport system.

SHRI ATAL BIHARI VAJPAYEE:
Now, he has qualified it by saying ‘a
reasonable part’. What did Mr.
Borooah say? He did not say ‘only a
reasonable part’. Now you say ‘a
reasonable part’.

SHRI YESHVANTRAQO CHAVAN:
He also said that. You did not hear
him properly. You can see from the
proceedings. He said that. I heard
him and I am repeating what he said.

SHRI D. K. PANDA (Bhanjana-
-gar): The new point raised is a very
simple one and it requires also a very
-simple answer. The point is the last
time when we discussed the price
line, you gave an answer and you
are giving the same answer now also.
“What we want is and T am appealing
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to Mr. Chavan that while in pursu-
ance of your dynamic policy, you can
also give a dynamic answer. During
the past 3-4 months there was a gal-
loping price rise and thig is the Go-
vernment which has fixed the issue
price at a higher rate in regard to
wheat, rice, bajra, kerosene, milk
tte.. ... (Interruptions). That is the
simple question. Why repeat the
same answer?

408

MR. SPEAKER: Please sit down.

Let him reply.

SHRI YESHWANTRAO CHAVAN:
The hon. Member thinks that he has
put a simple question. My simple
answer to that is that I am not rep-
eating what I said last time because
the question of petrol prices is a new
question. I am giving an answer and
information which is completely new
because the petrol prices are a new
things. The answer that I am giving
is that the price rise, whether it was
jumping or leaping, has ceased to be
so in the last three months. The
price rise was considerably less than
what it was earlier. ... (Interruptions)
I am giving you facts and I am giving
you authoritative information which
we have got.

SHRI P. M. MEHTA: The
of everything nhave gone up.

R
SHRI YESHWANTRAO CHAVAN:

prices

1 have not made statement about
everything.... . (Interruptions)
wem REy : Afed ag 9T a0 ar

HTq 8T FT, W A T A7 98 TH1 H¢
Hq F@RC GHWR W & T
wEax  gr 7

SHRI YESHWANTRAO CHAVAN:
1 have not said about everything. I
mentioried specific items and I men-
tioned specific articles. I said in such
and such a case the price has shown
a declining trend. I am not mention-
ing cement. I have mentioneq wheat.
1 have mentioned oilseeds. I have
mentioned bajra, I have mentioned
specific things. I have not made a
general statement at all. I should
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not be misinterpreted. 1 do not at
the same time want to unnecessarily
point a rosy picture. I am taking a
realistic asseesment of the situation
.and my only submission is, there is
an improvement in the situation to a
certain extent angd if it continue then
there is going to be more improve-
ment in the days to come.

Therefore, Sir, taking into consi-
-deration all the steps which we have
taken and the assessment that we
have made, one should rot take a
pessimistic view or an alarming view
of the situation and I think if the
present trend continues we wll be
out of the woods and this is my hope.
“Thank you.

MR. SPEAKER: Shri S. M. Baner-
jee has got the right of reply. Shri
'S. M. Banerjee. (Interruptions)

fed, & oosr ¥ Farsfer
weTT & wgar § fie v wd W
mt?ri’rﬂwerﬂi‘u'rma‘ramqﬂ
7 #ifag Afew dmc QT aww @
2 @ ua IT6 ANy A Hfed )

SHRI HARI KISHORE SINGH
{(Pupri): May I ask one question? I
would like to know from Shri Ban-
erjee whether fifty per cent of the
population of this country who live
substantially below poverty line and
are very poor are affected by this
price rise or not. I want a specific
answer from him. (Interruptions)

W o QW o YANT : WETH HEIET,

#3 AT ARxaY & worow gA 3 ) (L2TAR)
MR. SPEAKER: There is limit: for
everything. This is a ouse and you

cannot get up every now and then
and talk like his.

oY 8o QAo wANT : werw WP,
fraY whedl ¥ qrow Hx oo ag ¥
N ¢ W q@ arpex § ag gred wifa
aresfrn ofifeafs #1 fodt & waw
2w * Wifew A W a1 I A
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AT AE HARAT A g | ol W
wiga 7 it ¥g1 e A 39 fogaw
gt | W T A R e w I
woglgarg gt g P A A Avgd
T & 1 (smaam) wrq fFaT @ F § )

& g @iy Smar g A 7 )
I 97 fad AT A vy fE o
G A1 F IW IGA X g T§ AT
wWher ¥ WA W g A
g7 ¥ g fv 7 Awwwr smAew
2 W TTWAR YEAAW & ™
7€) g€ &, forgromr agar awdY & | o
& arg T GEE T a1 vgr 5 wwT
®rE & arw ae & | HY wIAR g w2
f& gw 91 wraw Sre frad § ) Al
aroe ®r ara R, & wgav g, wa Hay
Gﬁu’grié‘rt THT Zr3@ & qurA aifeqt
F) TF FHET qATE AT AT JY FD W
IR wraer faay &, Ao Faw @A K
are ¥ ot wgr s o afi @ a1 A ge T
sgia faar &, ag DAY wwET ¥ A g
% wgT # AT AT A ST W A
oz ag w42 farem FfF g1 72T
T wdy wgr 3w At ¥ 7 ¥ gEwr
2 & far fa § w7 ¥ a1y =
famer | ag FHET AW AT H IFTAG |
e W ¥ ggree A FT E E

oF 1= 1 To 47 waf 7 w1 g6
faat 7 w41 i ga e AW 9 Srewww
g aifgd | fedw # Newww agr
w1 A fega fafaet & faar gt o
113317 T of 0T & FHAM faTia
g% FarE, wer€ & wwA F Mg THY
WTHAOT g7 ATg T WTHRROT 47,
fagi Wgaw & s faar, sy Aifew
FHT AR FIAT KT w1 WY & 1 gEATT
gt gidY wfea, ag & Y waAar
e wre srat AT w1 @ A faw,
AWy #9217 F1 7 AR, @ T
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o wrgar g fv mfac § sX @y ?

T I vl € R fir fadwy W
Al F e ag &1 Hfw agi ax Afaey
76N faat adt & et gaven fredy 3
T fewr 1 & s AvgeT g feown
Ak F feorerarit w7 s v
FT G AR FOU Aq@Ar § ?
R et s s34 § o & A
TRATE BT IA wE F2 ? o fopre
¥ f6 gk T o s ¥ e #
ze sfow w2¥ o< &, fedt ¥ v
S f AR ogEfa YA m e & fw
3w Sfawa audY aaeaTg w9 &< fear |
TR YO NRW ¥ 0F Fgraw & E
BT fbqar WY gaer g A de &
TOAT A | aeefa Y 7 foref
ol FATET FEEE AR g S waw
SOTET g | 9 7w wfawa §
FEX 6T 2w sfawa so@ w3 i fow
Y FJTEaTE & Ty ¥ WY wA @, av
196 T fomd fad w=gror wrgw A
TARAgeoafmma sw R @
AT w1 o A Awdsa & 7 P A
i %X ? & qodr T g fv 25-26
a1 ow qiffeee ol asw w1 fag-
= & fsma agwa ST 9t s ST
&, AfwT oot 26 @Ter & T Ay fcfe-
afT wrst verw @Y aY v& TR B w®\r
% ? Wt wamaifaw fegial ¥ @w
o fawamw wsar w1 owr ¥
A aAEd § {6 ag aT afeards §
qYE W ¥ 7 Sy ) A2 ¥ ag
feer aelt At & 51 % e 97 Ao
& TW AW

& wwran g fe o for sy e 3,
 STEE gAY Al WY T O, gH
A TARALE MAT G, qF AT E

& F1E % T WA | 77 feed Te
ﬁﬁlﬂﬁ fea® a1 TR aF
o T | e s oTe ogr
SHTA FY GREA W Friow T g
T T IMAT FIX 59 o 67 (e
A A wrfew g A7 | F wwgar g
g forgft gt o< wiowr fad § i< ag
w71 & f5 ol & 2w 2 &, o w2
TE A W AT ST Afar
Yy A fe g wragd &1 (=)
¥ wean § 6 s avont ¥ wfed at
» e W 3 1 mA ¥ awy e
gt wooft ®Y &y & foey de e 4
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Y g W R st e oy
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AHATE & Y TN IEA & 5 4
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afen s ¥ | THOET F1 OF qf—
wieT Y 7@ AW F w7 ggi F @y A
uF quAT 2T g1 Afew aw wsw gar
1 & =g qrg" U AW 55-56
AT A Ja7 Foraw) 7 wodi o swwm
7 T FY qEIT A ok o o aET
@AY 1947 ¥ AT A IF W
am ¥ oy Fwed ¥ T w0l g ¥
o M FAwfT T F weaafT @ 0T
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97 24 FIAAATE &1 747 | GHU AH
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50 TIC @ TE | WEWE A TART FAT
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arer EEr W TgR W, A9E!
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a9z 0T &1 @ § | gAfHe § Fwar g
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S FT A F1 wihaw F7 17w W
TS FW AT GT qATHERT
F1 &a1 D sy AfweT gor fwex @
g7 tEF NiQY ¥ w5 ¥ gATTr WY
oug A AT WEAT § T oWs @
e faet & g0 wr @ af fuad
A Sreq & SAFT WA AT F F
(smaww) & wgar g f s 5w
7% ¥ AT GEAY fF I TWT @5
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9T WK W wqtaaE w1 faew
¥ fog a9 dWvAT & g gar &
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% T fF FRTIT TG X 4
|, T Jrw § WK g% oF " 97
HT AT TG oy fea wyd gafaw
e fraet gy qrem & 1 Sfer
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TERT A Y T T g § P oRT @A
a1 W § for aemy qrey e sad
=, I W AEE Q@A =
9T TPHT AT § | TF 6T 9T 9T
WA qgAT & W To|T ot wEY §
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% wgr wrgy § ww s, fafesr
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FY wHAT F1 wifaw e
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U wgred, JF T & = F)
% gy ar g wefAe & ww ;e
s &1 qfaw A% & fo Guir 737
g1 #fe aF o w1 s £ 1%
gg Fr AR 7 F@ F 06 S
W9E KIAA FEa< GHTa T7AT £

T &IE AT IPALT, 9% a9 K0T
ST 99T #

wg qeg fmm amE, a9 are
ISR I |

MR. SPEAKER: Since Shri Ban-
erjee is not withdrawing the motion,
I shall put it to vote.

The question is:

“That the House do not adjourn.”
The Lok Sabha divided:

Division No, 1
AYES

[19.42 hrs.}

Agarwal, Shri Virendra
Banera, Shri Hamendra Singh
Banerjee, Shri S. M.

Berwa, Shri Onkar Lal
Bhagirath Bhanwar, Shri
Bhaura, Shri B. S.

Chandra Shekhar Singh, Shri
Chandrappan, Shri C. K.
Chaudhary, Shri Iswar
Chavda, Shri K 8.

Chowhan, Shri Bharat Singh
Dandavate, Prof. Madhu
Guha, Shri Samar
Jharkhande Rai, Shri
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Joshi, Shri Jagannathrao Bhagat, Shri H. K. L.
Kachwai, Shri Hukam Chand Bhargava, Shri Basheshwar Nath
Kiruttinan, Shri Tha Bhuvarahan, Shri G.
Koya, Shri C. H. Mohamed Chaudhary, Shri Nitiiaj Singh

Krishnan, Shri E. R. Chavan, Shri Yeshwantrao

Limaye, Shri Madhu Chhotey Lal, Shri ;
Manjhi, Shri Bhola Dalbir Singh, Shri vl
Mavalankar, Shri P. G.
Mehta, Shri P. M.

: Das, Shri Anadi Charan
Das, Shri Dharnidhar

Mishra, Shri Shyamnandan Dasappa, Shri Tulsidas
Nayar, Shrimati Shakuntala Deshmukh, Shri K. G.
.Panda, Shri D. K. Dhamankar, Shri
Pandeya, Dr. Laxminarain Dharia, Shri Mohan
Parmar, Shri Bhaljibhai Dinesh Singh, Shri

Reddy, Shri B. N.
Sambhali, Shri Ishaque
Sezhiyan, Shri

Sharma, Shri R. R.
Shastri,” Shri Ramavatar
Singh, Shri D. N.
Ulaganambi, Shri R. P.
Vajpayee, Shri Atal Bihari
Verma, Shri Phool Chand
Viswanathan, Shri G.

Yadav, Shri G. P.
: NOES Gomango, Shri Giridhar

Goswami, Shri Dinesh Chandra
Gotkhinde, Shri Annasaheb
Hansda, Shri Subodh

Hari Kishore Singh, Shri
Hashim, Shri M. M.
Ishaque, Shri A. K. M.
Jha, Shri Chiranjib
Kadannappalli, Shri Ramachandran
Kailas, Dr.

Dixit, Shri G. C.

Dumada, Shri L. K.

Dwivedi, Shri Nageshwar
Engti, Shri Biren "
Gandhi, Shrimati‘Indjra
Ganesh, Shri K. R.

Gavit, Shri T. H.

Ghosh, Shri P. K.
Godfrey, Shrimati M.
Gokhale, Shri H. R.

Aga, Shri Syed Ahmed
Ahirwar, Shri Nathu Ram
Alagesan, Shri O. V.
Ansari, Shri Zigur Rahman
Arvind Netam, Shri

Azad, Shri Bhagwat Jha
Banerji, Shrimati Mukul
Barman, fthri R N.

Basappa, Shri K.
Bhagat, Shri B. R. Kapur, Shri Sat Pal



al7 Rise in Prices
(Adj. M.)
Karan Singh, Dr.

Kasture, Shri A. S.
Kaul, Shrimati Sheila
Kedar Nath Singh, Shri
Khadilkar, Shri R. K.
Kisku, Shri A. K.
Kotoki, Shri Liladhar
Kulkarni, Shri Raja
Kureel, Shri B. N.
Lakkappa, Shri K.
Lakshminarayanan, Shri M. R.
Mahajan, Shri Vikram

Mahishi, Dr. Sarojini

Majhi, Shri Kumar
Mallanna, Shri K.
Mallikarjun, Shri

Mandal, Shri Jagdish Narain
Manoharan, Shri K.
Maurya, Shri B. P.

Mirdha, Shri Nathu Ram
Mohsin, Shri F. H.

Naik, Shri B. V.

Negi, Shri Pratap Singh
Oraon, Shri Tuna

Pahadia, Shri Jagannath
Painuli, Shri Paripoornanand
Pandey, Shri Narsingh Narain
Pandey, Shri Sudhakar
Panigrahi, Shri Chintamani
Partap Singh, Shri
Parthasarathy, Shri P.
Patnaik, Shri J. B.

Peje, Shri S. L.

Pradhani, Shri K.

KARTIKA 21, 1895 (SAKA)

Rise in Prices
(Adj. M.)
Qureshi, Shri Mohd. Shafi
Raghu Ramaiah, Shri K.
Ram Sewak, Ch.
Rana, Shri M. B.
Rao, Shrimati B. Radhabai A.
Rao, Shri Jagannath
Rao, Shri Nageswara
Rao, Shri Pattabhi Rama
Reddy, Shri K. Kodanda Rami
Reddy, Shri M. Ram Gopal
Rohatgi, Shrimati Sushila
Rudra Pratap Singh, Shri
Saini, Shri Mulki Raj
Saksena, Prof. S. L.
Samanta, Shri 8. C.
Sarkar, Shri Sakti Kumar
Sathe, Shri Vasant
Satpathy, Shri Devendra
Savant, Shri Shankerrao
Sethi, Shri Arjun I
Shahnawaz Khan, Shri
Shambhu Nath, Shri
Shankaranand, Shri B.
Sharma, Shri A. P.
Sharma, Shri Nawal Ki.shom
Sharma, Dr. Shankar Dayal
Shastri, Shri Biswanarayan
Shenoy, Shri P. R.
Sher Singh, Prof.
Shinde, Shri Annasaheb P.
Shivnath Singh, Shri
Shukla, Shri B. R.
Shukla, Shri Vidya Charan
Sinha, Shri Dharam Bir
Sinha, Shri Nawal Kishore
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Subramaniam, Shri C.

Sudarsanam, Shri M.

Surendra Pal Singh, Shri
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Suryanarayana, Shri K.
Swaran Singh, Shri
Tiwary, Shri D. N.
Tiwary, Shri K. N.

Tombi Singh, Shri N.
Uikey, Shri M. G.
Venkatasubbaiah, Shri P,
Venkatswamy, Shri G.
Verma, Shri Balgovind
Verma, Shri Sukhdeo Prasad
Yadav, Shri Chandrajit
Yadav, Shri Karan Singh
Yadav, Shri N. P.

Shri R. P.

Yadav, Shri D. P.

MR. SPEAKER: The result® of the
division is:
Ayes 39; Noes 132.
The motion wag negatived.

Yadav,

NOVEMBER 12, 1873

Rise in Prices
(Adj. M.)
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1941 hrs.
BUSINESS ADVISORY COMMITTKE

THIRTY-THIRD REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU
RAMAIAH): Sir, I beg to present the
Thirty-third Report of the Business
Advisory Committee,

MR. SPEAKER: Anything else?
Could we take up the Bill which is
coming next?

AT WY GeRd AZ0 FAT AET
g 1 &fsr 1 21 {ma= A0

AN HON. MEMBER: Enough. Let
us adjourn now.

MR. SPEAKER: The House stands
adjourned till 11 a.m. tomorrow.

1942 hrs.

The Lok Sabhg then adjourned till
Eleven of the Clock on Tuesday, Nov-
ember, 13, 1973/Kartika, 22, 1895
(Saka).

*The following Members also
AYES: Shri Sarjoo Pandey,

recorded their Votes:

NOES. Sarvashri Banamali Patnaik and Ambesh.
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